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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPLE BENCH
IN

ORIGINAL APPLICATION NO. 61 OF 2024

IN THE MATTER OF:

News Item titled " Assam: PCCF MK Yadava accused of illegally clearing
protected forest for Commandoe Battalion” appearing in the Northeast
Now News dated 25.12.2023

Counter Affidavit On Behalf of Ministry of Environment, Forest and =
Climate Change (Respondent No.1) ﬁ

3

‘T
o
“ -!.
Dieputy Inspachor General of Fooesls (Contrzl)
wafavel, 9 UF |y uiad

Minigiry of Environment, Fomst and

g ITI5 MOST RESPECTFULLY SHOWETH:

E I, Shri Wyatt Iroye Yatbon, S/o.- R. T Thangkhiw, aged about 50 years,
e

3

3| working as Deputy Inspector General of Forests at Ministry of Environment,

E Forest and Climate Change, Regional Office, Shillong (‘MoEFCC', RO,

Shillong for short), do hereby solemnly affirm and state as follows:

1#“ >dhat I am holding the post of Deputy Inspector General of Forests in

ﬂ

Anistry of Environment, Forest & Climate Change, Regional

1 : Shillong. | have made myself acquainted with the facts and

erfte mat=m, At Rag
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empowered to make and swear this afhidavit for and on behalf of the

Ministry of Environment, Forest & Climate Change and 1 am competent

to do so,

I

. That, the deponent has been served with a copy of the said application in
which the deponent have perused and understood the contents/
allegations/averments/statements and/ or tenor thereof made in the
petition. At the outset, the deponent denies all averments, submissions;

statements and allegations made therein except as may be Eper:iﬁﬁallj.'§

eramy uREdE g

(At
eral of Forests {Cantial)

S ¢
admitted herein after. : 8
o &
\ B2y
bl
EEE
-2 E’EE .
Statement of Facts e ;EEE
= E.J-‘.—:

3, It is humbly submitted that the ‘land’ 15 a subject matter of State
Govemment. The forest areas and the legal boundaries thercof are
determined and maintained by the concerned State Government. That,

inter- alia, being the repository ol land records, State Government has the

responsibility to determine status of any parcel of land, giving

ards to gazette notifications, provisions under State and Central
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Acts and concerned judgments and directions of the Hon'ble Supreme

Court,

4. It is submitted that prior approval of the Central Government under

Section-2 (1) (ii) of the Van (Sanrakshan Evam Samvardhan)

i HEe

Minlatry of Ervirenmenl, Forest and Climate Changa
drdty wrotera, TS/ Regional Offize. Skl

Adhiniyam, 1980 (earlier known as Forest (Conservation) Act) is%

pral of Forests [Central)

required for carrying out any non- forestry activity on forest land.

)

5. That the answering Ministry vide its letter dated 16.01.2024 and

E
B
\

Dreputy

R, T TE ATy

subsequent reminders thereafler requested the State Govt, to furnish a
detailed factual report in the wake of allegations of violation of statutory
provisions of Van (Sanrakshan Evam Samvardhan) Adhinivam, 1980 by
the PCCF/HoFF, Assam. Additionally, the answering Ministry on

16.02.2024 also requested its Regional Office, Shillong to examine the

matter and send a detailed report.

The copy of the letter dated 16.01.2024 and 16.02.2024 is enclosed

as Annexure- R 1.
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6. That the State Govt. vide its letter dated 11.03.2024 replied 10 the
Ministry's letter dated 16.01.2024, The report received from District
Commussioner, Hailakandi submilted by the state inter alia mentions that
due to encroachment and law and order situation there is a need of
Commando Battalion. The Battalion could be the driving force for forest

conservation, reforestation, taming the smugglers and for peaceful

L I.‘.!:

=

avfrn wratern, Fivsin | Regional Ofice, 5¢

—
Interstate Border. (Copy of the letter dated 11.03.2024 is annexed a.uﬁ

Annexure-R 2.}

gneral of Foesls |Eur|.trnl]

j wreEry gftaa

Minisiry of Envircnment, Foies! and Climate Clan e

E
-

7. That the Regional Office Shillong of the Ministry vide its letter no, ‘~_~.§.§
FNO.- RONE/E/Q.ANo.61/24/PB/S/408] dated 12.03.2024 sent its
detatled site inspection report vis-d-vis allegations of violation of
statwary provisions of Fan (Sanrakshan Evam Samvardhan) Adhinivam,
19800 by PCCF/HoFF, Assam, The said report has been examined in
the Ministry and prima facie 1t has been observed that the use of forest
land for non-forestry activities has been allowed without prior

‘&b_ﬂ"f ission of the Central Government which is in contravention of the

provisions and rules under Vaw (Sanrakshan  Evam
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Samvardhan) Adhinivam, 1980 . (Copy of the Site Visit Report is annexed

as Annexure-R 3.)

. That taking note of the aforesaid, the answering Mmistry vide its letter
dated 18.03.2024 directed the State Govt. to stop and discontinue the
alleged construction activities forthwith. That vide letter dated
18.03.2024 the Ministry also requested its Regional Office Shillong to
imtiate action as prescribed under section 3A and 3B of the Fan
(Sanrakshan Evam Samvardhan) Adhiniyam. (Copy of the letters dated

18.03.2024 annexed as Annexure-R4.)

9. It is respectfully submitted that this answering Ministry  without
prejudice reserves its right to file additional information till pendent-lite,

if 50 required,

L{'?; “145‘ 10, It is respectfully submitted that in view of the above mentioned facts, the
r

replying Respondents humbly pray that the Hon'ble Tribunal may be

giry of Enviconment, Fores] and Climate Chanz

v wratera, fvein /) Regional Office, Shiil
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VERIFICATIOMN:-

I, the above named Deponent. do hereby wverify that the
contents of the above counter affidavit are true and correct to my
knowledge as per the records of the answering respondents. No part
of it is false and nothingmaterial has been concealed there from.

Verified at Shillong on this 28" day of March, 2024.

Dty mﬁ_-umml al Forgats (Cem
, T qq Ty i
Minigtry of Embrormend, Forasl and Sio b

g wratern, fivatn ¢ Regonal Otice, 5 .
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Government of India
Ministry of Environment, Forest and Climate Change
{Forest Conservation Division)
Indira Parayavaran Bhawan
Jor Bagh Road, Aliganj,
Maw Dalhi-11003
Dated: January, 2024
Te

The Additional Chief Secretary (Forests),
zovernment of Assam,
Guwahati

Sub: In Suo motu matter in re: News item appearing in The Northeast Now
dated 25.12.2023 entitled “Assam: PCCF Iull'!I Yadava accused of illegally
clearing protected forest for Commando Battalion™ pending before Hon'ble
NGT (PB)-Reg.

MadamyShr,

This is in apropas with the above stated matter wherein the Hon'ble Tribunal
based on the media reporl tiked Assam: PCCF MK Yadava accused of Wlegally
clearing protectad forest for Commando Battalion took suo molu cognizance of the
matier. The report further stated that PCCF MK Yadav allegedly bypassed
mandatory procedures under the Forest (Conservation Act, 1980, fo grani
permission for the construction of the Assam Commando Battalion Unit
headquarters. (Copy of the news repor enclosed for ready referance).

In view of the aforesaid order, it i5 requested to furnish a detailed factual report
in the instant matter 1o this Ministry for further necessary aclion.

The next date of Hearing in the matter is 23rd January, 2024.
Kindly treat it as most "Urgent'

Yours sinceraly.

Encl as above.
Signed by Sd-
Suneat Bhardwaj (Suneet Bhardway)

Date: 16-01-2024 Thamstpnt Inspector General of Forests

Copy to: Sub-office Guwahati of Regional Office, Shillong of MoEF&CC with a
request to coordinate with the State Govt. for immediate necessary action in the
matier.
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Government of India
Ministry of Environmeni, Forest and Cllmate Changs

(Forest Conservation DNvislon)
R

Indira Parayavaran Bhawan
Jor Bagh Road, Aliganj,
New Delhi-11 003

Dated:  February, 2024

Ta

The DD'G Forest(C}),
MoEF&CC, Regional Office,
Shillong

Sub:In Suo motu matter in re: News item appearing in The
Northeast Now dated 25.12.2023 entitled "Assam: PCCF MK Yadava
accused of (llegally clearing protected forest for Commando
Battalion" pending before Hon'ble NGT (PB)-reg.

Madam,/Sir,

Please refer to your letter No. RONE/END.A. No.6124/PBIASIATI T dated
14.02.2024 in the above stated matber wherein the Hon'ble Tribunal based
on the media report tilted Assam: PCCF MK Yadava accused of illegally
clearing protected forest for Commando Batfolion teok suo moty cognizance
of the matter. In this connection, a copy of reply affidavit filed by PCCF &
HoFF in the Tribunal has been received in the Ministry vide letter No.
FG58/0A (Suo-Moto) No.61/2024 dated 7th February 2024 which is
enclosed for reference.

[n view of the aforesaid, the Regional Office Shillong is requested to
examine the matter in detail and submit a factual report with specific
recommendations for further necessary action in the matter at the earliest.

Yours sincerely,
Encl As above. Signed by
Suneel Bhandwaj Sd/-

Diate: 16-02-2024 16.10:01 (Suneet Bhardwal)
Assistant Inspector General of Forests

Copy for information and necessary actlon to: Guwahatl Sub-office of
Regional Office, Shillong of MeEF&CC .
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ANNEXURE-R 2

GOVERNMENT OF ASSAM
EMVIRONMENT AND FORESTS DEPARTMENT
DISPUR, GUWAHATL
Emmail, [4. environmentinrednsomnigmail oo

ECF Mo 4370341530 Dimtod Dhspur, the 11 Manch, 2024
From ¢ Heera Daulsgupu, ACS,
Secretary io the Govl af Assam,

Envirommeént and Fosem Depariment

Ta : Shn Amsl Anand
Assistant Inspecior General of Forests
Indira Parnyavaran Bhawan, for Elgh R,
Allgany, Mew Dalbi- | 1003

Subh Repor! on Swo mobo mater on News item sppearing in The Noribesst Now
dated 29,12 2023 entitled “ Assam: FOCF MK Yadava accused of illegally
chearng protectid forest for Commando Batialion™ pending before Hon'Ble
NGT (FR)-Reg.

Ref i) Lesier deted 16.00. 2024 by ALG Forest, MoEF & OC
i} Letter dated 06.02. 2024 ty AICG Forest, MoEF & OC.

Sar.,

im bmviting & reference to the subject ciled abowve, | am direcied io Foraerd herewith
the Heporl received from Disrict Commissioner, Hailakandi as sought for, for your kind
information and pecessary action.

Enclo: As siated above. Yours fmithfully,

Serelary 1o lhe Govemment of Assam
Envirommenl and Foresls Department.

Memo ECT No. 43834/ 180-A Dated Dispus, e 11% March, 2024
Copy 1a:
1. P.5. 1o the Addl, Chief Secretary 1o the Ouvi of Assam, Envieonmuont & Forest
I:ha-p.-'lmmt. Daspar, Craveahat -0

[E-signed)
Secretary to the Government of Assam
Enviromment and Forests Depariment

9
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GOVT, OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER

HAILAKANDI
(REVENUE BRANCH)
No.HRC.7/.2024/1 § Dated: Hailakandi the 28" February, 2024
To,
The Secretary to the Govt. of Assam,
Environment and Forests Depaniment,
Dispur, Guwahati-6.
Subi- Submission of report in OA No.61/2024 regarding Media report Northeast Now
dated 25/12/2023 entitled “AssamPCCF MK Yadav accused of illegally clearing
protected forest for Commando Battalion™ .
Refi- Gowt, letter ECF No.437034/145 dated 22/02/2024.
Sir,

With reference to the subject cited above, I have the honour to submit herewith a
report’ comment in OA No.61/2024 in connection with Media report Northeast Now dated
25M2/2023 entitled “Assam PCCF MK Yadav accused of illegally clearing protected forest for
Commando Battalion™ for favour of your kind information & necessary sction.

Enclo:- As stated above= 35 shasts,

Yours faithfully,

10
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omments! Report on the Suo Moto matier “Assam PCCE MK Vadava acewsed of ille

clearing protected forest for Commands Nattalion™ in notice OA No.61/2024 af the Tlon'hle
Mational Green Tribunal, Paridlof House, Copernicus Marp, New Delhi

I Hailakandi district is sitwated in the southernmost tip of the State of Assam having an
inter-state border with the state of Mizoram in the south-cast directicn and with Cachar and
Karimgan] district of Assam in east and in the west direction respectively,

2. As per the reporl submitted by the Divisional Ferest Officer, Hailakandi (Annexure-A)
there were constant attempts made by the miscreants inside the Inner Line Reserved Forest
(ILRF}. This attempts have also lead destruction of trecs, huts ete, Following the sequence
of event, then Divisional Forest Officer, Hailakandi had wrilten to the Superintendent of
Police, Hailzkandi for provisien of special Armed Forces for protection from further
encroachment for forest conservation and for maintenance of law and order situation along
the border (Annexure-B). Subsequently, the Superintendent of Police, Hailakandi has
requested for Commanda Battalion vide Jetter Mo KHDVB/91/2021/324 dated 24/07/2021
to the higher suthoritics (Annexure-C). Also, in a lefter written by Superintend=nt of
Police, Hailakandi to the Divisional Forest Officer, Hailakandi vide Mo KHD/B/91/Vol-
111/2023/224 dated 26/06/2023 (Annexure-D) assurance has been given this Commando
Battalion would be for preservation of nateral resources, for stopping fiarther epcroachment
znd would ensure the ecological conservation and reforestation activities. As reportad by
Divisional Forest Officer, Hailakandi in his report that 189 trees are not required for felling
because most of the proposed construction site for quarter and barracks have been selectzd
in encroached agricultural land.

3. Itis also pertinent to mention here that the Assistant Setilement Officer (ASO), Katlicherra
in his letter No. ASO.KTC/Misc/2020-21/04 dated 22/07/2021 has stated that no suitable
revenue land is available for the consiruction of the Battalion.

4. Inconclusionand in view of the encroachment and law and order situation, there is a need
of Commando Battalion. The Battalion could be the driving force for forest conservation,
reforestation, taming the smugglers and for peaceful Interstate Border.

Y.

CL O issioner,
Hiilakandi
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&3
GOVT. OF ASSAM
OFFICE OF THE DIVISIONAL FOREST OFFICER: HAILAKANDI FOREST
DIVISION::HAILARANDI

Letter No. HED/DFO{TYBordar/ 271 Dratad, 17-01-2024
Ton,

The Principal Chielf Censervalor of Forests and

Hesd of Forest Force, Assam

Panjabar, Gouwahat-37

Sub:  Submission of rcport regarding encroachment by meighboring State Mizorzm in
adjoining area of interstate border boundary of Assam Mizoram in Ingsr Line RF under
Halakandi Districl.

Refe  This office letter No. HED/DFOCTYBarder2™ Commandp Battalion Uniy255-58 Did,
13-01-2024

With reference 1o the subject cited above, T have the honour to submit enclosing barmivilh
{12 report on cncroachment by neighboring State Mizoram in the adjoining area of iniemsiniz
border boundary of Assam Mizoram within Inner Line RF under Hailakandi District wogeiher
with photographs of encroached arca ocoupied by Mizoram Govt, Mizo pesple in Dhalcherm
Puican area In addition to that photoprmphs of other intended encroschment activities in 2
sreas under Gharmurah/Kukicherma and Matijuri Range which have been preveated time (o tims
by the Police, Civil authority and Forest Personnz] of the Hailakandi District. A Google map
showing the arca of encroachment end other activities of Mizoram Government 15 also appendad

Rerewith.

This is for favour of your kind information and necessary action

Enclo:- As speaified
Submited

e

(A Dutta, AFS)
Divisional Forest Officer,
Hailakandi Division, Hatlakandi

Copy o the Insrict Commissioner, Hatlakssdi For favowr of bis kind information ol eocsisay

Tt Tl

Hailakond) Division, Hailakandi
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Brief History of Assam — Mizoram bordering area falls under Hailakandi Forest Division,
Length of berdering anea under Hallakandi Ferest Division — About 92000,

Ower 15001 a resenved foresst land in Ionner e BF ender Hailakandi Forest Division has
trzen dlegally occupicd by the Mizoram with a plea of interstate boundary dispute in eastzm and
southern boundary of the district.

As regznds castern boundary:- That, Government of Mizoram has occupied about 5753
Hectares of reserved forest land within Inner Line Reserved Fosests at Dhalcherra/ Fhaisen orea
adjmeent to the interstale border arca of Assam and castern boundary of the Hadlakandi District
since long back. 1t was before inception of this division i.e 07-07-1992. Mizoram Govt erectad
a boundary pillar depicting therein “WELL COME PHAISEN MIZORAM" covenng ths
illegally vocepied area of Assam lond on he streich of Samanlkuna - Gazlocherra —Bilaipar-
Phasen Road at Dhalcherma. The said encroached area Rlls wder Dlulcherra Beat, Matiiua
Range, Hailakandi Forest Division. In the snid encroached area Mooram Govt has
instalizd'constructed various Govl and private establishments. The area is undsr maintenomee
with implementation of different improvement works extended by the Mizoram Govt. time o

timie. The Border out-postiB.O.F) of both Asszm and Mizorzm now sitsated pearly 10km fom
Assam-Mizoram Border withan Asssm.

As regands southern boundary:- That, the tendency of occupying the RF land of
Aszam in hachurthal areas near interstate boundary of Assam Mizeram by the Mizo peopls in
different events, such a5 construction of waiting shed, roads, installstion of temporary porch ete.
are chronic quandaries, though the endewvors of Mizoram have been prevented from this end
ums to time by immediats intervention of BOP, Polics Forsst and civil authorities.

13
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Readily available some photopra

ph, maps and paper cutting etc. are annexed herewith for
ready refecence,

Hlegal encroachment of two Nos. tem porary Huts at Sahabmara arca in Inner Line
Reserved Forest under Gharmurah Range, Hailakandi District.

On 11-03-2022 the staff of Gharmura Range along with O.C. Ramnathpur Police Station and
other Armed Personnel visited the place of occurrence arud dismantled one abandoned temporary
hut at Sahabmara area under Gharmurah Range in Inner Line Reserved Forest constructed bry
Bengali encroacher. As repards another illegally constructed temporary hut done by Mizo
people, the local Circle Officer and Police Officer of Mizomam appeared at the place of
occurrence and approached to Q.C. Rammathpur and the Staff of Gharmursh Range and
requested not to dismantle the temporary hut at that moment because they will remove the said
hut within three days. The area is adjacent to interest border boundary and hence 1o maintain the
law and order situation. Our officers have returncd back from the place of cecurrence agreed
with the essurance given by the counterpart officials,

A Googel Earth Map showing GPS, Coordinates of the recent detected encroached huts is
annexed herewith for ready reference.

A Map Showing illegal encroachment of two Nos. lemporary Huts at Sahabmara area in Inner
Line Reserved Forest under Gharmurah Range, Hailakandi District.

14
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icherra within Inner Line Reserved
i Forest Division.

wnder Iailakand

Itegal construction of read At upstream of Hat
Forest, Kukicherra Range

-11-2021 it is detected that Mizoram Govt. has started construction of a Road by Farth
g at upstream of Haticherra area within ILRF under Kukicherra Range. The said road is
about 2:00 KM (Aerial distance) inside Assam territory from the Inter State Border Boundary of

Assam-Mizoram. A point of GPS Coordinates (N 24°21'15.5" £92°38'23.6" ) on the said road
has been taken by the staff of, Kukicheera Range. The newly constructed road length is about

3.50 KM. There is no human habitation is in and eround the vicinity of the rozd. Some

(n 21

cultin

photographs of the said road are enclosed herewith for ready reference alongwith Google Map
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Iiegal construction of RCC culvert over Bhairabi cherra in Inner Line Reserved Forest
under Gharmurah Range, Hailakandi District.

On 26-10-2021 the Range Forest Officer, Gharmurah Range has informed that the Mizoram
Govt. has again started re-construction of incomplete RCC culvert over Bhairabi cherra. Thres
nos. Photographs of the constructional works of RCC culvert are annexed herewith.

PHOTOGRAPH TAKEN ON 29-09-2021 OF RCC CULVERT OVER BHATRABI CHERRA,
KACIHURTHAL AREA, UNDER GHARMURAH RANGE.
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Iiegally construction of Temporary Camp along with 2 KM road have been constructed by
Mizoram Police at Kachurthal - Balicherra area within Inner Line Reserved Forest under
Matijuri Range, Hailakandi District

On 02-09-2021 accompanied with the Superintendent of Police, Hailakandi and ather Police
[Forest personnel have visited the Kachurithal-Balicherra arca within Inner Line Reserved Forest
under Mamjuri Range, Hailakandi District, wherein it has been noticed that another Temporary
Camp along with 2 KM rcad have been constructed by Mizoram Police at Kachurthal -
Ralicherra area within Inner Line Reserved Forest under Matjjuri Range, Hailakandi District,
Assam. Two numbers of photographs of the newly constructed camp and road are annexed
herewith.

Drone Photograph of improvement of Road by Mizoram Govi. in Inner Line Reserved Forest ared under
Matijuri Range, Hailakandi District, Assam.
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Photegraphs of temporary constructed camp hut by Mizoram Police clearing the Forest cover in
Inner Line R.F.

-
T
P L
R e
N

-1 .0

]

b e

i
F L Eat T
A '-u."‘--'-':"*f'-ur"'"fdw_:« P i Lt
o s T i ol W ]
EFOA L S W B

B ded ¥ * M T .
e e N

A - P 5
B e T A _-.;"-_ “wle rea h =" s I'I-';c.‘ L: 1
e L SR i A gt %

i e _js;‘h‘- =.:::-.:' A A | R .,HLL"I_ . Y
i'n-'“”’."-q‘;';_f&r . e *_‘,']‘: et I T

AT SN T

L " b il " Sl el o H
R TS TR e R <t s 3 e
3 ."-I-Fu-:""-— e - -1":-"17“':\ o L e T e :
f -y Ry ey . . i -

b

A et




n; 2 GLERLE e k] 1 - W“ﬂ‘ﬁft"m. '-';"__n'ri-'l
45 @:ﬁ‘ e =’.'%_?ri,rre.5-.;:s.'g_?5:.h T e e LA s (R T
i i s n‘.’,ﬁ.é‘#w‘ PR S

L H L k=4 5

B 2 e F et SR e e B
AR B {ﬁi‘- % LRl iarRe Y an SACE
s e W -

i

Lt T It R '-:3'-":'-' R EY g
fy e :"?‘:"..: Fo B4 &'?E“‘E:_.: 'ma:"::fn:: '-E"J;l':;', :
s @Ak .--=.HJ@_1{in;'-;_%'~',,uﬁ-‘:m—;’!;?'-1
o (et e, i roir ot {;" ;
el e --:-Jﬁ?a'a'?:;aﬁﬁﬁﬁg R
a A S ey, O Y T = ] e t-..u.'ﬁ =
R e e

el b LT SR

el O

-

¥
e Tl
¥ i

%
¥
i
iy
T
3 .'llllj._r?l'-}- :'?1 ': e

=k
U L
: i e (TAE ey
R ) ':.."{.-.F’*;L"
'.j:-,f;s;.,ul:. ity (LA
il g Al O e 1-;--.1..:
"_:q':-I?-'-.!p‘ e
T A = e e
) - -t -'-;_ -1---:! -""-:l'.ll
by i

g
;i'
%

o
a3
"y
-I.":'!
JE
-hll-

19




20

301

On 13-07-2021 it is detected that illegal Construction of Mizoram Police barrack in Inner Line Reserved

Forest area under Gharmurah Range, Hailakandi District, Assam.

P, Gharmurah Range.

On Photographs of lllegal Construction of Mizoram Police barrack in
Inner Line Reserve Forests under Gutguti BO
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Photograph of Mize encroached area at Paisan in Inner Line K.F. under Hailakandi Forest Division
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Fhotogroph of Mizo encroached area at Fais:uaﬂ et Line RF. under Hailakundi Forcst Division
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;dd Pfaper cutting GPS coordinates and a Google MAP
1owing the encroached area. Area in hectares etc. also

fill up in the format.
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Situation alang Assam-Mizoram border
contimses to be tense as 2 houses burned down

i b | W PGS

Fiaslztnds June & Tension coctimues m Assans-Aizoram bordenng Guigut area of Hailzkand: disorest after the

burmng of Dae s

Haulslaad) Supenmiendent of Police, Ramandeep [Kats today said that the two ces bave been regiatered regarding
the birreng of houses and coastrustion of srusmure by the misereants frevm Mizoram wilin Assam land. She caid that

the wauiry has been mbiated 1o (ind the miserzants behund the burmng of kouses and fll=gal eoastmochon of stnastwre
v them 200 reters mside the Asgam land from the border. She t2cd that afier the t=nson m the border 2 few menihs

bazk. people vasated the bouses near Gallazherra BeP and the misirdants bumt 6omm (o 6o hovies in Toe arsa.

AlsaRead - ACKO conducts free heath chegk-up camps fer tes plantation workers in Assam

Callachiina BoD o totall abandoned, she sdded, Regacding the coastructton of structuze i Assar Lind by e Mzo
sscreants, Joaur sasd 181 the acea F2lls vrider mner ling reserve forests covered by funzle and it i3 very Efioet on

the Avsam sade to reach the spor. 3P Kaur mfoimed that the manter hag been taken up 2t the kugher levelin Alizeram
=0 Toped Taa e 1sue would be sorted out shonly with the mervention of beth the states. $he adeuted thatthe

demarcasior of the borderms area has pet been accepted by a1l and problems erested due 1o this Besuniry Terzes have
been placed in the area, ske added.

Alea Read - Proz Murme's vis't b Assenis Karbl Anglong canceliod due to bad weather

Aisam shares a 164.6 Lms border area with Aireram.

[t 5 feperted thatthe suspected Mizo muscreants set fire to the houses of Ah Hossain and Saidul Isam ca Fnday
night 1o Gallashherna village bordeving Mizoram under Rampathpur polica station area of Halakand: district
Adheush thev were oot at home during the time of the maident. The deputy commissioner Rokan Suniar Jha,
Supertendect of Polize Ramandesp Kaue, Officer in Charge of Rarinathper Polize Stanion, Litan Math and cther
feres offizals rushied 10 the spot and took stock of the sfuation.
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Correspondence made with District authorities

R -
E:‘ '.‘!r-il\."ﬂ" Tl
e e B A
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L
r GOVT OF ASSAM ;r
- CFFICE OF THE DAVISIOHAL FOREST OFFICER:MAILAXANDI FOREST DI et LA
| pHtee O D/ Br T Baedar / Encroachment/1265-67 Catns, 0% -§h=iliil
o,

The Deputy Commissionee,
j tailakanli
Reganiing BN EORCTMENT by Mitoram in inner Line RF srcher Gha rmural R, bR

Disisian, Hallnkandi Districk, Assam.
gof:  MWour e lnphonic instreticn di 02-0E-1021,

i aminn« S PRSE

sulr

iy
| have the honour 1o inform you that 35 por your nsiraclion et rafppgnca gref 7003 g

egrridng illcgal cALroachment by Btizo prople in the adjoinEng ares o Bssam [E0°F5L rEEsgEt b d e

Jeng with Districl OpyeEloariEr” ==
ey ol 4 I e L

pyilary 0 ucherrn ared pnder Guigutl BOP 0 il nReT,
wrabi and ot #olice 2rs

(Hadakondi, sl 57, Waibakand, Range Officer, Gharm
ngs an that day. Bue 229 et

pewpeed 1o Guiguts LOP. and hive reachid thore iy Lhix peai &
prra arga an the same day bl al afwe have stoyed the AIETS
o bt hefars reachicp o« 108

=5 ol & Te ka1 fun ot

jr

cauld not proceed 1 Beh

b FhLpeai 3T

(21 we have proceeded 10 feLchaffa ord

alieped location It has beda inarmd from a fogal Reang podastrian that mondd
ounting thi aliegad eriroaches U=

ruadem hove Bren in ambisned pEHiERn s
phc and Addl 5P have pacidad that it is rol wiss 1 nhey s s MOEE SR2 grourd
undae & tree and  armed (ores along with us tater 32Ek@s

et 3 RECEED

ia. The Ife Range Otficer 51 5= L -

The aext morning L & 03-05-2
st afr 4 53,

progest fuether margw
pgality. Thu we hawe 50 ;o .t TR
npetasioa, Thereafter we wamd anly hios prersens

Guard Kabis Mussain Mazumder and ong dalky zoz.f
4 tg=ie —4EA

g Folipe olbicor, nng Frose=sl fpng Jizdn

pubhidya o obtere (e sitwatlon, Accasdingly,  [h2 police Offizer, Pores: Suas
passumeler and one dailty iabout Sapyal Udifin Barbhulyn Rave apgroachad near o the &1
v paving Lhat they are in Faesl papralind oy, v TS

rrypchia b naEe

il pigu el fod s e ki g ol f 1z LE.d

frauiel B2 8o, IFBH under piraram Palice gir in amioashed posion urdsd differs=t g zhe TE-A iha
v parched houss, Forost Gaard Fahir Hiussetn kb adin sikag e mare of “o.se 72 g TN el BEY
Rl R I B

et popky Che howse hokder daging (o i kiee Db pamo aridl taced £rEt o orar b de Wi

Eaonar e [l 0., Mamsd ol Pasarar, Then the Furast Grare Kabcie neeai

iy e wli Tt A

sty tiken the G eoordinaies of tha house starding &1 the £O727 gF t12 15.o. v f Wi DEdy
phategraphs of the house. As there b5 armed basalion ara cony@iaLo. 5 A s et i urh2s e grd
doubtful spproach. They have comeback anc stated tha sbors facisand lsal 1723 4 ot E r T
Rt basn popcuting tince las year, Thug wa  ratrm Eack to Gatzut 35P and slecoaie Ste o araith
yrig in presence of 59¢ Hadakand Al Gotoutl GOF o 1002 e s P PRt coaoy P
HACRY at Haitakan 6,

[ s B

25
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b

=t g

e Photographs and the taken GPS coordinate showing in Google Map ara enclosee hers pt o
eathy velETERCE,

Under the croumitances abowe | would Fike ta knform you thal as per Goagle Map the alizzed
anpyeathed house under construction is within tnner Line Reserved Foresl 8% pav tzp secordzd GPS
coardinates. Bui the Mizo house holder stated the kand &5 In Mlzoram, Moreoves tha arza 5 agEeesrie
pisrder Boundary of fusam Wigoram. As such there s 3 pussiilty ol error on the zart of the [sopisdyzleber
whergas the Miroram Govl. is alurays confused about the Barcber BOARCINY of pssan izorem 2 L ulzr
z gharmurah Range aleng with inner fine Rescreed Forest boundary 23 rirscaled from the exsting recards. H
5o the matier may be taken up with the coanerpart 0.C Mamit, Mizaram o7 citzssicr a6d A Fan
thiis oprian in to the matter for taken fistther step I deem fit o prop=r.

Thiz is for your Kind infermation and taking mewdful action.

Encla:- As soecifind,

yours Eairkuliy

B, AL, AFS]
Divis onal Forasl Offie=r
Hallaleandi Farast Divigler, wzilaaznd:

Ciapry Lo

“H;l_/lfh’:r:;; Corservator of Fofeis authern Assam Cirgle, sitchar for king ixfarmation and mmoeseery
aclion. '|_,l
2. The Superinendent of palice, Halakand] for tind informatlon SRC RECELS

A\

Divsional Fhras
Hafatandi Forest Dvigian, =i =nd




GOVT OF ASSAM
i U: mn DIVISIONAL FOREST OF FICER::HAILA KN DI FOGEST OrAISKoH = ML RIATIE e
o FrieE L Ercronehimelt 1240025 D, 05 52021
o,

Tha D’E‘DUL‘H f.llll'l.'ll'l"li‘-ﬁ;hnmr'
padlakandl

suby  Regarding the ncident of buming of 2 [Ty} nos, enoacher’s hogse ot Gollathersa within innes

Ling Rescrve Forcst under Glormaesh Range, Hellskand Fooest Dibdsion daring 12 -
ks OG- 202 1),

Eei:  Owr iekphonic discssion dated, 05-06-2021,
&,

Wwith the subject cited abave, | have the hanour ta inform you that 3 jacdent of Burniaz ol 2
{Twe} Mos. cottage of Encroachers took pface on st night pi Gollaxherrs within: barar Ling Rescre Foret
wrcer Gharmisrah Range by suspected Mizo mascroants 35 ropartad by the o Bemgs Crifizer, Ghormurih .
Photegraphs of busned down cottage alang with GPS coording1is sk i e Socely BAAE a2 alnta
peerewdith for ready referenca, The detnlipd repoert willl Falloe,

This s far lavour of weur kind Infarmatan.

Ervclo:- hg ppecifeed

Diisional Feast O per .
Halighara §orest evisiar, Fallage: d

jm%:l:pﬂ;;lﬂ Canservator of Forests Southern Assam Girele, Silehar fo¢ king inforration g nacnsE Y
- Zh The Superintengent of Po0e, vailakards fae kind infermation ant HECESEETY ok

Divisional Fosest Officer _
Hailakandi Forest Divistan, Fallakead:
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- GOVT OF ASSAR
OFFICE OF THE DIVISIONAL FOREST OFFICER=HAILAKANDI FOREST DIVISION: HAILAGARD!
! yerter Mo H KD/DFC T Border § Eneroachrment/ At urf 14 £0-21 Dated, 27-06-2021
/
Ten
The Deputy Commissionar,
Haifakmnc

Sk

Ref:

i,

Reparding construction of most tempnrary shed at kachurthol (Baficherra) encrodched are

Dhalcherrra BOP.
¥our telephonic instruction dt. 27-06-2021.

With the subject and reference sbove, | have the honour 1o i
instruction dt. 27-05-2021 | aleng with DSP, porder,
armed police persannel, other forest and police stall wenl
phalcherrra BOP and found a most ternporary

a under

nform you that on receiat of your

Circle Inspectar, Lala YC Range Cfficer, Matijuri,
to Kachurthal area noaf galicherra under

shad at Kachurthwl (Balichorra) at &rS Coordinated

34934 [1.35865 "N 9254428 13208VE in the Mo encroachad area pcoupied by Broom cuitivation, The

area of Broom culthvati
already encroached by Mizorm with the plea of Interstate bo

back. As per Googol Map the arca is wi

g s about 120 Hectors, During our yisit nebody found in the |acation. The arcais
rder boundary of Assamn Rlizoram since long

thin the Assam and distance of nearast barder boundary i sbout

847 Metar, The said location is within Inaer Line R.F and under Matijurl Ranga.

This i far favour of your kind information and necessary e g8

yoters Daathifuliy

o

(1. Ali, AFS)
Divisional Forest Officer
Hailakandi Forest Division, Hailakandi

Copy o the Chief Consenvator of Forests, Southern Assam Circle, Silchar for kind information

and necessary action.
Copy to the Superintendent of Police, Hallakandi for kind information and necessary action.

S

Civisional Forest Officer
Hailakandi Forest Division, Hailakand
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GOVT OF ASEAR
QFFICE OF THE DIVISIDNAL FOREST OFFICEf: MAILAKANDE FOREST DIVISION::IHAILAKAKD!
:,T“" Na. HEIYDF O[Tl Bordey / Encraachmant/ 179567 Date: 34/07/2021
The Deputy Comimasianer,
Iadakand.

Sub:  lllegal Corstrection of Mizoram Polloe barrack in inner Line Reserved Forest srgs urder
Gharmera Ranpe, Hodbkandl Bistrict, Assan,
Fefis  (hur discission ot 13-00-2021.

ir,
wigh the subpect gied above, | om ta Imfarm yauw, that en 13-07-2031 the taff af
Gharmurah Range have been reported regarding Iifegat eenstruction of @ now Police Darrack by
the Mizsram Police and [ Battalion in inner Une Rescrved Forest under Ghasmurzh Range,
tailnkand) District, Assam. On 14-07-2021 1 along with 5.F, Halakand ond other Forest, Falice
personmal and Armed foarcos went near Boraghar area but could nat procced further mor: gue to
disordar of road canition. Anather team together with £.0, Katlichorra, 0/C Ramnathpur .5, T
Ranpe Officer, Gharmurah, Forest and Police perscanel procecded through Gulzutl BOP track and
vicited Uhe alarementioned place of occirrence, And It s seen that huge nas. of Mizoranm Folice
2nd IR Battalion ate saying In the newly constructed Bamrack. On pamersation with the klzoram
police and our team they steted that the area 1S withis the Mizrem Siote and hm-.:g thuy are
constructed the Barrsck, The Mizoram officials at the Barack are strictly rigld with their ﬂ?'ﬂk"‘l-
In view ol madntepance of peace and tranquility in the Interstate boarder ared af Ascam Minofam
po further step Dgainst the encroackment coukd be initisted, The GRS cooedinates of the now
encroached area s 24° 0139 927 27AZT"E which 1s wall inside the Assam territory. The
bocation the encroschment & shown in the enchased Gaople Map 35 per GPS cogrdinates together

wilh some pheotographs.

I this pegards, | would file to roquect yoa b take up the matter with the countaempart 0.G
Kiamil District, Mizoram 1o shatakn from the ilfegal acthities by Mizoram Palice and 18 Borullon in
inner Line Besenved Forest uader Gharmurah Ronge, Halizkand) Distries, Azeam.

This is fer favowr of yoor kind infoemation and pedesiany pction,

Enclo:- A5 spocifed.
Yours faithiully
(rd. Al AFS)
Divislonal Forast Ofler
Hailakandi Division, Hailakandi
oy b=

1, The Chief Conservator of Forests Southern Assam Circle, Sikchar for kind information.,
2. TheSuperintendent of Police Hallakandl for kind information.

Divisionad Forest Officer
Hailakandi Division, Hailakand

R m———
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GOVERNMENT OF
OFFICE OF THE DIVISIONAL FOREST mﬁ\csétrﬁmmmum DEVISION

Ne. HEKDVDFO(TYBorder-2¢2 447~ ,ﬂHmmmHm.
7y A5-2021

To
“: l:'li:f Cl}rﬂl.'rum“ nr El.‘-‘rt:-l,

Southern Assam Circle, Silchur

Sk }'itg.mt’.ng illegal construction of a culvert ever Blisirsbi connel ot Ka s
Ref-  This office letier Mo, HKDIDFO] T ReederTne- 2241315 Duceil, 19-08-2021 |

Sin

With the subject sad reference alove, | bave the honour 1o infosm you that ilegal
constriction of 8 culvert had been started fow manths sgo over fiie Blanirabi cannal loemed of e
poundary o Assam Mizoeam but due o objection ard obsruction Fom Assam gide the
constructional works was stopped. On 19-08-2021 Mizoram Goot. =8 apnin staried 1he works in
s same culvert but the polics have stapped the worls. Today, Mizoom Gawvl, again intended

o comatruct the same but failed 1o do the saeme due 1o intervention of Assam Polce As suchihe

imerstate boreber areas within lancr Line ILF ender Hadlakaadi disarict is ramning with tense

sHualion
Uncher the circumstances, | wionld roquest your honour kipdly 1o amange for posting of
flatmeat of departmental vehicles anid ssmction af fund for and
etc. at the earlicst so Hhat border <roa dusy can be dene propery &t
ju dernand of e hours.
an and pooessAry REMAON

stnlT apoinst the vacmi posis,
sl o fsel, hiring of wehiche,
(e prevaifing situatinn and sceueding 1€

“This is for favour af vour Kind informati

Yours [aithfully

W

{1, Deka)
Divisional Foest Officer
Hatlakandi Dhisiuu,Huihk:ndi

Hailakandi kind infarmalion.

g0 for the Deputy Conamizaiodier, r :
Copy W the Superintendent of Police, Hailakandi for kind information.
Divisional Farest Officer
Hailikandi Division, Hailakandi
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Fwiing
GOYT OF ASS e
OFFICE OF THE DIVISIONAL FOREST ¢ < [ IAILAKANDI FOREST

DIVISIONz AR 200 g

KOVDFO{ TV HorderE e
o H WV Border/Cnc-212378-80 — Daied, 14-08-2021

The Dupity Conuni stisnes,
[Hailakandi,

ez {a) Suspected b be low intensity blaet end domage of Sabebemara Pakua #unji G5

LP. Scheol at Sshebamzra Pakua Puni sres woder Glarmarsh Rarpe and ) Nlezal

constrigtion of Boad near Dholailhs it et . e
Foetst under Hailakandi Diﬂa'i:::,,l If'l'n-:.nh wrder Matijuri Range within laner Line Resore

Our telepbonic discussion dated, 14-08.2021,

With the subject and referonce above, [ have the horowr to furnish below the detsled

infemation reparding (ah bow inensity btast and damage of Sahcbunara L. School &t Salebmard
Pk Puni acea under Gharmurah Tange sid (b) illegal construction of Road near Dholaikhal Mald
widr Matijusi Range within Inner Ling Reserved Forest wnder Hoilakandi District, Assam &
reporied by the concenied te Range Difice,

I. Ongeting information reparding damape of Suletmar Fakua Pusji BGE LI Sehaod at

Sahchenara Paka Puni area umder Gharmazah Resigs within lner Line Reserved Forsst
In e hotirs of 13-08-2021 by low inenséty blast the ifc Glarmurah Range alonz Wi
Cirche Officer  Katlicherra , 0,C Raranthpur, Police Station and oders Police lrl'ﬂi
Forest personnel wend to said place of securrence on 14082021 The GI'S coondinascs
of the location is 24° |0 587" N 92* 31° 328" E. Some photogmpls &lorg with
Goegle Map showing location of sald school appended herswith,

That s per your instruction d. 13-08-2021 the ¢ Range Odficer, patjuri along with
Circle DE':M:I Lala, Cirele Inspecter, Lala Police and others Police and Forest personne!
werl to [Hhalaibhal Mala srea on 14-08-2020 for ficld wusiathon, wherein they have
poticed thot about 200 (Two) KM Kacka rusd {earthen road) i:url-Elnu:!?:rd by the
Mizoram Covt, in [nner Line Reserved Torest pder Matijuri Bange, Iailakandi D'15I.J'II:1:
Assam. But sy 0o Mizo enoroachicrs fave been seen in the place of otcurrencc. Thu
GPS coondinues of the end of newly coastructed road is 24°30°27.02% N 927447526 B
Some photographs along with Google Map slowing the end of comstructed road 8

annexed herewiilh

This is For your kind infommation and pecessary action.

Enelo:= A5 specified,

Copy e

Yours Faithiully

oo

(1. Deka}
Divisional Forese Offeer
Hailskondi Division, Hailakandi

'Ir. The Chief Conservator of Forests, Southern Assain Cirele, Sileker for kisd Infopmation and

MECESsany actian.
2. The superintendent of Police, Hadlakandi fior kind information and necessary action.

s
Divisional Forest Officer
Hailakandi Division, Hailakandi

-
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2 GOVERMMENT OF ASSAM S
‘ of TICE OF THE DIVISIONAL FOREST OFPICER: HAILAKANR DIVISIOH "__"'-i,.'"""
o+ - HATLAK AT 3
¥ o HRIVDFOUT)Tharder-20 2016(A) - (F). D4 M--202 1. 7 ] 1

w The Depaty Commissiongr, —\J
1 lailakansdi
—

Suhe- Construction of foud in loner fine R neor costorn boundary of Assom Minoram bonter
under Matijuri Range, Hailakandt District by Mizoram Govt, is in pragrece and absa o
soutlern  interstate  boundary of Assym Misorem under Gharmurah Bapge  Mizoram
Crovt. hos wken measwement of incomplete RCC culvert done by them over Dhairabl
therm on 19-09-2021 and which works wos  stymied in recent past by the Police of
I Lailakamli, .

Ref~ Fickdvisit of Police and Forest officials dt. 30-09-2021 reparted by i 1UO. Matjjur
ondl repon < 29-09-202 | reccivesd from B RO Gharmund,

o Wit the sihject nnd reference shove | wauld like 1 inform you that on wday ke 10-00- !
2021 Forest Offices along with Police Officer and forees have been visited the Kachurthal - /
Babicherra arcn under Matijuri Range. 0 this regans the ¥ Muijed Range reparied Bt the
Mlezal rond works s extended wp 0 300 Km  recently  within Inner Line PLF under the
territerial jurisdiction of Hailakandi diswrict by eanh custing with excovator and other
couipments etc. by the Mizoram Govi. violating the role of stiluesqac decided by the bash Gove.
jointhy. Smne photographs of constructed rood are appended horewith a3 ready reference.

Furtber, it is to be feformed thay the incomplcbe eonstructlon of RCC :-.ulvnrl't owet
Dhuirabi cherm, Kaclusthal ares locuted b southem lersiare housidary of Assam Migomm
ander Gharmurah Raage by Mizoram Gove and which works was stymied in recent past by the
Police of Hailakandi. This RRC culven bas been visked by the officists of Mzoamn Gove. and
has taken s measarcment eie on 29400-2011 a8 reported by the Ve Gharmaursh Rangs.

This is for favour of your lind infarmativn and necessary action.

e i e

Enclos As spesified.
Yours faithiully

" i
uf s
&

(], Dk
Divisiono! Forest Officer )
Hailakandi Divisicn, Hailakandi
Copy to: -
1. The Addl. Principal Chief Conservator of Forests (T), Lower Assam Zons, Indira Nagas,
Dasitha, Guwahati-29 far Frvour of kind informaticn,
2 The Clief Conssrvator of Forest, Southern Assam Circle, Silchar for favour of kind
informotion,
1, ‘The Superiniendent of Police, Hailakandi fur Kiad infomiation.

Divisional Forest Offoer
Hailakandi Division, Hailseandi
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GOVERNMENT OF ASSAM

. HAILAKANDL
pro, HED/DFO(TYBorder- 2/ 326366 Ih, 26-10-2021.
T
Thee Deputy Cormerivgjomer,
IMailakanti

Sub- Re-comstrction of incomplete ROC enbvert over Bhairahi cherra and which works was

stymied in recent past by the Police of Tailakandi,
Ref- RO, Ghanmuruh's leticr No. Gmn/3 1/Border/2021/234 i, 26-10-2021,

Sir,

With the subject and relorence above Twould Like to inform you that ca today Le 26-10-
07| the Runge Forest Officer, Ghasmurah Ragpe has informed that the Mizeram Govt, has
azzin started re-construction of Incomplets RCC culvert over Bhairabi cherta. Three os.
Photopgraphs of the constrectional works of ROC culvert are annexed herewith,

This is for favour of your kind information and mecessary action.

Enelo:- As specified.
Yours faithfully
Eﬁgﬂ#ﬂr

{1. Dk
Divisional Forest Officet
Hailalzndi Division, Hailakand

Cﬂp{ m1:'h:= Addl, Principal Chief Conservator of Forcsis (), Lower Assam Zone, Indira Nagor,

Basitha, Guwahati-29 for frvour of kind information. _ : _ |

3 The Chief Conscrvator of Forest, Southern Assam Cirele, Silchar for favour of kind
information.

3. The Superintendent of Police, Hailakandi for kind information.
O e

Divisional Forest Officer
Hailakondi Divizion, Halalands
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i GOVT. OF ASSAM
GEICE OF THE DIVISIONAL FOREST OFFICER, HAILAKANDE DIVISIOHN, HAILAKANDI

Deted 2241 LTO2E

b

s N INDPO T erder-2d3 440852

In
The Deputy Commizsioncr,
Hailakspeahi,

Seh  Hlegal Constructicn of Road in ILRF ot ppetrcaim of Habchern nrea by Mizorm Govt.
Ref.  Owr tdephonic discussion dated, 21-11-2021.

Sie,
With thie subjieet and refrence shove, 1lave the hosour i {aform you et Mizoram Govl,
has stacted consryucibon of 0 Ressd by Ennh ousting ot upstrsant af Haticherra anea wiihin ILRF
undler Kukicherrs Tanze fhe sabd rood is abaut 2:00 KM lnerlulilhr;iﬂ!: Assam territary from the
intcr State Bonler Bounduy of Assxm-Misorssn, A poist of GPS Coordinutes (N 24720155
507*3523.6% ) on the said road bas been tuken by the stafl of, Kukichesra Rusge. The newly
constnacied road lenpth is gbout 350 KM, There is no human habitation is in and around the

vicipity of the rod Some phetogiaphs of the said raad nee enclosed herewith for ready refersee

alorewith Gaoghe Map.
This is for favour of your kinc infornation and necessary peotlon

Wors Tasthfuliy

{layvantn Diekha)
Divisional Forest Officer

Hailakand: Division, Hallakandi

Enclo: As spesifed.

Copy 12 :

I. The Principal Chief Conservator of Forests and {Tead of Forest Force, Assm. Aranyu
Bhawan, Panjabari, Guwwadati-37 for favour kind information, ]

2. The Addl. Principal Chief Conscrvator of Forests (T), Lower Assam Zorz, Baslstia,

Cuwwahati-29 for favour kind information.

1. The Chiel Conservatar of Forests, Southern Assam Circle, Shichar for favour of his Kind

information.
The Superintendent of Palice, Hatlakandi for favour of his kind information and necessary

achon.
| V4
B

Divistonal Forest Officer
Hailokandi Division, §lailskaad
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e / {ﬂ'l-'lff. OF THE IVISIONAL DOREST OFFICER; "l‘--'llrill-.h.u“q Il:l-nl'l!;:lﬂrq A —
E-rmnid: bailibaneti Ererar§ 09340 il com

o /DT Botder2/ 261-61
To

O 02022007

The Deputy Commissiocner,
pailakanl,

jub-  Repording encroachmeit by Mo Misceants of Mizram # Gollagherra -
withdn inoer Lne Feserved Farest under Chammwrah Rasgs, §ailakands d-:-l:::.;f i
Ral= Ll elphonic discussan de, 02-02-202 2, y

With thie sublect and reference sbove | have the hamour to Inform you Usat the Range Officer,
Gharmurah has reported that recently Mizo- people of Mizaram has cleared the nateral farest couer of
shoid 1.5 Hectors land In Gollochersa arca within bnor Uine  Boserved Forgst wnder Gharmursh Barge.
i ploge of occurronée is 500 meter (Apropjaway Irom Intestate border boundany ol hssam MALoram
apdd 500 1o 600 meter [Aprex.) away from Gallichires DOD, A Map showing the encroached area with GF5
ponrdinates s anrexed herewith as Anneipare -1,

i another Iocation at Brsima anea Mizo-Miscresnts has staried apgression in the Jhuming anea of
feang cncrodihers. Temporary sheds ef Mearg encioachers in the Sum cultiated area e ks
distroyed by Miro-Biservants and obstructed the Reang eogreachers in harsesting crops from thair Jhum
pren The place eof ecourrence b B30 motor [Apraw Jaway from Interssate boeder bowndary ol A
piEzgram and shout 2.00Em. sway fram Dirgima BOP and Guiguti 80P, A Mag showling the eacroachid
aren with GES coordinates s sanexed herewith 23 Annegure -1

Thuis b5 fr your bing Infermation amlnecessony actim.

Frcke Ay g ifeed, Vovurs Eatikfully

F

o rF i
e

T

i

{1 Dioka)
Dinisional Forest Officer,
Hailakandi Dividgon: Halkkandi,

Copy to e Chiel Comenabir of Forest, Sowthern  Assa Chrche, Sltchiar, fur favour of kind

Jifunmatsan.

Coopy to the Superiateident of Palice, Mailabandi for kind ifannation sl neeessany 3100

Copy 1o e Range Forest DiTeeer, Glharmaril Yor infurmatien. He is direered 12 dz:!w nﬂ':nll:h-.'::
ajrainst Ithi'IkgnI encreacher immedialely and repal mnzp]im:t. He= T‘:-llﬁhﬁﬁ: rﬁilll“r;;::;ﬂlm i
i i his Range jurisdiction aad sabmil repoct neguiaidy 19 ] | el
r:::::':;r:; ;Tq-:. g:ﬂ; 1_'::llgrr L;-ml'!ﬂ':li:h-:n*.l' 0.C. Ramathpur till the sFwation 15 OVEr. This has relerence W
| !

sor lelephonic discussion &, 24022072,
r "'1.‘.'.1-‘-.. th
Didsional Forest Officer,
Haifabandi Divisan: Hallakandi.
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o R OVERNMENT DF ALSAN]
GPFICE OF THE IVISIONAL FUREST OFFICER; IATLAKAND) DIVISHIS HAILAKANDL

Fearmail; Fmslak nnuii sy, PP Gepicaibarm

wp. HER/DFO{T)/ Border-2/400.402 DL 09 022022
Tir

The Deputy Carmmissiomier,

Hailakandi.

Syt Ropardng encroachment by Mizs Miscreants of Mizoram at Callachera area within innet Line
geserved Farest under Gharmaimzh Ranpge, Hailakandi distrct.

Bef- My visit d= 08-02-2022 and this office lettor Mo, HKD/DFO[TY Bovder-2f25) - 64 Ot 02-02-1022

sir,

r

With the subject and reference above | have the honour ta inform you that | siang wWith Clrcle
Officer, Katlicherra, Rangs Officer, Sharmursh, 0.C, Ramnathour and other safi visited tha Gellacherra
arca within Inner Line Reserved Forest under Gharmurah Range, Hallakandd district. During our wisit it i
seen that the earlior encroached area has been criended by cukting/clearing the bamboo ete. from the
lorost arca, the total epcroachied area is about 3.00 Hecters, Four nos. of photographs of the araa ar=
anncxed herewith for your kind apparition.

Thisis for your kind Information and necessary acticn,

Encloz As speciiied,
yours Faithfully

{1. Deka)
Crivislonal Forest Olhicer,
Hadakandl Division: Haltakandi.

Copy forwarded together with photographa 10:- ,
|, The Chief Conservaior of Fosest, Sonthern Assam Circle, Silchar, for fovour of kind

infevmation. . . )
2. The Superintendent of Polize, Hailal:andi for kind mfarmation and necessary aclion.

Divisional Forast Cificar,
Hailakandi Divislon: Hailakandi.

36
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' OVERMMENT OF ASSAM
OFFICE OF THE DIVISIONAL FOREST OFFLCER; HAILAKANDI PIVISION HATLAKARDL
E-E-.r,'l'l_;h}i!n1lumlil'u'grﬂgkzﬂlf.-:---'rr.-ullln_.g__-u- 11

fo. HED/OFO{T) Dorder-2/ OLf3E-19 ot 17-03-2002

To
The Deputy Comemissloncr,

taitakandl,

gy~ Bogardingillepaleonstruction of rosd by Kizoram Gowt. at Kolagahar area within Inner Use
Fieseneed Forest under Gharmurah Raepe, Diakkamd] dizboict

&lr,
with the subject and reference above | have the honour to infarm you that on 26-02-2022 | along
hill af Kalzpahar ridge and it ls learm that abott

with stafl of Gharmurah Range, Gharmurah, wenl to fool
2.00 Em avay towards castern divection from Gollacherra B.OF Mizoram Govt have construcied new

road 3t Kalapahar area within Inncr Line Resened Forest under Gharrmurah Rangs, Halakandi distrlct-
The sald newdy constructed road is ﬂ%ﬁeﬁ‘ézc of recent past Mizo encreached 3.00 Heclors ared

(Apron) as reported vide this office letter No. KD/ OFO[T)/Border-2/400 - 402 DL 09-02-7022.

(A). 6PS Coordinates N 24"15728.47" £92°33' 12,807 ks indicated Tor Gollacherra B.OP Inihe anpesxed
Google Earth Map),

(B). GPS Coordinales M
(Apros.) done by Bizoram during 1"
(C). A point of GPS coordinates of the Hiegally constructed foad i3
indicated in the annexed Googhe Earth Map)

249152847 192°33'12.80" is indicated the Encroachod 300 Hectors ared

yeeek of Fely2022 inthe sniwsed Google Earth Map) P
N 24152036 192°34°0.23

This Is for your kind information and necessary pction.

Enclo: Boeple Earth Map. :
vours faihfully
£
b
{1. De'ka)
Divisional Forest Officer,
Haitakandi Division: Hallakandi

Capy forwarded wgether with photographs to:-
¥ |, The Chiel Conservaior of Farest, Southem Assum Circle, Silchar, for favour of kind

information. :

2 e Superintendent of Police, atlodkondi for kind information and necessany dEbion.
W
£

Dbviclonzl Farest Cificer,
Hailakandl Divlzion: Hailakandi

37

el
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GOV, OF ASSAM
OFFICE DF THE DIVISIONAL FOREST OFFICEIE, HATLAKAND DIVISION,

ITANLAK AN
E-mail: hoilakaadifeests] P2 pmail cam
wo, KIVDEOCTY Borde -2 0LI51-53 Dalod § 103022 .
1o
The Depory Commissioner.
anlakamli

Sube-  Mlegal Construction of temporary s ot Salabwnam nrea mder Gharnmarah Range in
Enner Live Rescrved Foest,
Tef= O telephonie discussion di. 1 1=03-2022 In the cveuing.

Siry

With the abave subject reference 1 have the honeur 1o inform that on 1 1-03-2022 the Fl-‘lgll'
of Gharmura Range slong with 0.C. Ramnathpur Police Station nnd other Armed Persann
visited the place of occumence and dismantled one abandoned temparary bet at Enhu‘hﬂf: qu
under Glhwrmurah Range in Inner Line Resorved Forest constrocied by Bengaki :leml' r::';'l'dﬂ
repards anether ilepally eonstructed femporary bt done by Mizo people, the b
Officer and Pelice Oificer of Mizoram appeared at the ploce of oceurrenct and Eljrmﬂf“c o
0.0, Ramnathpur sl the Siafl of Chanmurah Range mﬂmtluw:dmn i _mw_Fl s
Lemporary Ind al it momen bocause tney will remove 1!m Fu.d hat within lhr:;;d.{}'s. ok
is adjscend 1o imerzst border bonndary and hence In mainidin the Eaw amd 0 mmwn_“m w i
alficers have rewrned back from the place of occunence apreed with the assurance g

i 1 clmbe, 4
wun:ﬂéan;l;ﬁﬁz;h Mzp showing GPS, Coordinates of the reeent detected encyoached huis 15

mnexed herewith for ready refeence.
This is for your kind information and necessory action.

Erelo 1 As specified. Yours Faathfally
§
{Jayunta Deka)
Divisional Forest Otlicer
Hailakandi Division, Hailakandi
Copy togedher with 2 Goegol Earth Map forveanded to: information and

Superintendent of Police, Hailakandi for favour of his Kmd !
. P:-:ssan mim.cﬁﬂs hias 4 reference Lo pur telephonic discussion di. 11-03-2022 in ihe

EVETEIN.
2. The Hn.Enp: Foresi Officer, Gharmusah Renge, Ghirmurah. This las a reference 1o ooy

telephonie discossion di. 11-03-2022 in the evenng. !/

Divisianal én:rrr:st Oiicer
Hailakandi Division, Hailakandi
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e OF THE BIVISIONAL FUREST OFFICER; BAILAKANI VIS i HATLARANDL

| il lasilod ‘.|.I-.|.,.¢g|x|fl'.|3q_:-l-|.||| gl

Lk
o DO Bor des- 24101012 i 2071 2087

T

1he Beputy Commissianer,
Hailakandd,

sube  Regarding Wegal ipping of pits fior installation of elecldeal past i Sl e reg aires within nnCT
Line Roserved Forest undoer Gharrmsrab Aange, Hallakonmdi Digirict, e by e Mo Goss.

-

i
i,
I have the honogd o indorm Yo that Gn tokay 18 3003
aveam ol

with the subjedt and reference above,
Is Megnlly dizgirg pits for install

2023 the Range Offiger, Gharmurah reported that hiroram Gavt- A
gloctrlc post meant for power supply in Gollachorra ares within Innar Ling Rospryedd Foress ondes
Gharmurah Range, Biailaknndi Diteelet, Assam. & photograph of pils b5 fiven el
This i For your tind informalion and necesiary action.
- e .-ﬂ":.:;:-li
E e et
Waurs Fuithfully
g
3. Dk
Divigional Forest Officer, W
Haltakandi Division: Hailskan .:5;.
Copy forwarded fos i - 3
1. ‘The Chiel Conservator of Forest, Sedthern Askium Circle, Silchar, for fax kind
infoematicn.
2 The Susserintendent of Police, Haikikandi for kind information and necessary 061K,
61 Divisiomal Forest Officer,

Heflakardi Division: Haitahanﬁ. hr:l‘hl'
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GOVERNMMERT OF ASSAM
OFFICE OF THE DIVISIONAL FOREST OFFICER: HAILAKANDI DIVISIOHN: HAIIAKAHBEI-
Emmail: puibalnndiforeats] 99 2% com.
d

Wieio Mo, IEDDECTY Bordee! 340~ 217 | LA 012023,
T,

The Deputy Commissianer,

Hailakandi.

Subie  Reparding illegal activities by Mizo peaple near Gallacherr 5.0, within Inner Live
Beserved Forest under Gharnmmreh Renge, Hailakeidi DistAct.

Rel- R0k, Gharmuareh's lelier Ho. OMAI IPomler202 2246 did. 25.12.2072.

Gir,

with refevence to the subject cited sbove, | have (he honour 10 infonn you that on
26.12.2022, (he Range Forest OMicer, Gharmuralh reparied that some fresh elearing of jungls was
parpatrated by Mizo people for Jhum Cultivation (Shifting cultivaiion) within !ﬂﬁﬂf e
Riserved Forest near Golinchera B0, ( G.P.5. Co-ordinate al N=124"25 34" ; E=92 55" ¢0" )

However, ne Mizo people were found on the spat. The Range Officer, Gharmurah also
iepanted that the B,0F, personnz| chesed away Miwn people and manazed 1o scoure the said
frens. At present there is no gy adverse situationd tension.

This is for favour of vour Eind information and necessary actinn.

Foelo:- As speelficd.

Yowrs Felthfully,

Ta, AFS)
Divisional Forest Oificer,
Hailakondi Divi, Hoilakondi 'y
Cﬂ[‘}' UI' \ ]
|. The Chlef Conservaior of Forests, Southern Assam Circle, Silchar for favour of
Lind information.
3. The Superiniendent of Police, Hailakandi for kind information & necessary sction.
. The Range Forest Officer, Gharmurah Range, Gharmurah for information and
necessary action. He is acked 1o reaular patvolling duty and strict vigil over the area.

Hiilalandi Divi. Hnilnkﬂndy
[k
\'.i.

[
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GOVT OF ASSAM
OFEICE OF THE DIVISIONAL FOREST GITICER:IAILARAND PIVISION
ILALA AN A AL (e 1007 .E-{-u—ll-l.l il e
Eeaabl; hoalahandefprests Le s - bl Rtlod
ik ealais ET‘.I:L1|_';.-'15'.I".I'3-.I'1'-'E5

M, HEDDEO(T) Rordar! 248 = 6.7

Ta
The Dieputy Commisgioncr

Tailnkande.
gapved Forest wriker

Sl Report reganding Mine encroachment sl Mirsima area in Inner Lise Ke
[ ailakansdi District,
ihe honour 1o inform you that an receipt of an

Sir.
In viting reference b the eapiianed subjoet | have
Win Inncr Line Reserved Forest urider

sformugion rpading Mizo encraachment al Birsima area Wil

Hailakandi Diswict on 05-03-2023 the Deat Fortt Officer. Phaicabi Bent. Ramnathper and O/C

Banematbpor Police Stativn along with other slaiTe procecded 1o Dirsima arca and found that two Mize
eaad by an exeuvater, The

ilsgreant were clesning ond dressing a hillock area for congtruction of a new
Misa peonbe stated that they were erpaged in the works by n Mizo contractor namely F, Zoasang of

Aievenl (Nashile ammier of the contractor is 261261 108 3.
i od e miscn=nts b0 stop the works and vacale the amL

Thevelore, our officials on duty have
il berder boamdury arca of Assamn hiizemm ard zlio under satus-qua 35 per joinl

I pliee is despt
sttt did. 03-08-202 1 issued by the concernad putharitics of the both Szes. A Goagle Map showing
flse locagion of the srid encroaclinment i enclased herewith,

Ihis is for fnvour of your kind information and taking necessary action

Livelar As specilied.
Yours Rithlully
Iff-.--'- || .
S L AFS)
Divisienal Forest Officer
Hailakandi Division, Haitakandi.

Copy fod
1. ‘The Chief Conservater of Forests. Southem Assam Cirele, Silehar for kind information.
3 The Superintandent of Police. Hailakandi for kind information and necessary action.
3, The Range Forest Officer. Gharmurah Ronge for information. He is dirccted 1o amange regulur
vipil over the area alonawith Birsima B.OP Persormel snd reparnt compliance fine o time.

Divisional Forest Officsr
Hailakandi Division. | failakursdi

Submitted

Iﬂiuhiunal Forest Officer,
Hailakandi Division, Hailakandi
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' PANNEAURE B
Bolost Urgent
- Bv Special Messenoer [
GOVT OF ASSAM . 1
CFFICE OF THE DIVISIDIKAL FOREST OFFICERzHAILAKAND! FOREST DIVISION=RAILARARE
tetter No. HEDJOFO[T)/Border / Encroachment/ 1873 Date: 18/07,/3021,
Te,
The Seperntendeat of Folice
Hailakzndi.

Sub:- Regquisition for specizl ermed forces for Ghemmursh Range pndsr Hailakendi Forest Divisicn

hizdam,

V¥ith the subject dted above, | am to inferm you that the ahout §0% Gharmurah Range
boundary is slong with Inter State Border Boundary of Assam Mizoram and the said border area is
disputed area with Mioram, Moreover the reserved forests area viz tnner Line Reserved Forests
under the Hange has huge encroachiment in bordering arca bfhnﬂlhm:mnaﬂﬂmm side.
Under the circumstancas | would request o j | armed forc pdoct,
TEQuisile protection measure toward prevention of further extension of encroachment and
ejecticn ol encaschers infare manners.
This is for fsvour of your kind infarmation ang necessary action.

Yours faithiully
. (ML ALL AFS)
) Divisional Forest Officer
Hailzkandi Division, Hailakand]
T o
i Vhe Addl Felncps] Chi=l Conscrvator of Forests [T), Lower As<am Zone, Kacharizhar
Gusshati-l, for kind irnformation, &

4n

2. Thr Ches* foncenator of Forests Southern Assom En'd&,ﬂdurfmmmrunﬁﬁnm

3 The Ueptty Comenissinner, Hailakandi for Eind infonmation,

S 1';' _ Divisional Forest Officer
'y G-y Hallakandi Divislon, Halskandi
. o8] A L
'l'_: ri." ol = = A
I _..r"i " 1.:'.*
- }'._'_lt o :
By y .
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Sl DERLO OF YHE s 1 e
LT SRS UERRINTUNDENT 0k FMam . MAMAMANDL 5 ASSAM.
S, REDBS 15012, . i s
To ~ , 2021,

Fwe Diceclor Qenersl of Pfolis
Assam, Mebad, Gowal.ati-7,

=

il Ecgnn]iug [-_;Ir_l:li!..k"lu.g a lexze fur spoecdal zrcsed fereez Dile I
Cuostnisndas =t O mursk IL"J":_'?.‘ ol luter-Yane Resaive Fepeit voan :
_wader Huilsken i Poncst Divizian.
ez Pemer Wo. HIKEVDPON ol /Fropemdmend 1073, dated 12072021 of
T3.7.0, Hndlakagefi,
Bir,

EESEEST S A

#,rapos a0 above mondoned sulject s reference, it s bing brought to yous kind naice ital
Charmural Range of Tnner-Live Reserve Fercat sheres o sabstzntial boundary with Mizorem ord
15 aficr serte concent encroschmept, The ars= is remeie and dus w zbsescs of cay
camuroTicating in wrms of rosads and ather Soilities, i @5 very difficull to respood in case of eny
frozh sreTanchinent Jempt from Mizomm side. For the proteciicn of the Resave frmst iz des
fatenelie border ures, DEO, Hailakandi has reqaisiiizsed (vide shove mentioned =airzmoe),
Caedz] rrmed fvess. As the area is vast oad of vital imporiance 1 the siate, fn visic of e
alizie, o Fua? Entinlion of Conmmandos ele, mary be crawidsord 1o Gz deployed in the azea,

Sk e in eticipation of your kind eomsiderstion,

Yours faihfully,
Sizls - srove ronticned reference. ‘H.‘
e
Superintzndert of Polize.
Hvil=dzmimdz.
wfema Wo, FTENEA 202 1I24-4 Diated Hailokmuli, the 24th July, 2001
Ceqy Yot fawour of kind fafunmation 1o = 3

1. The Spl. Diveetar Geneanl of Police (1), Assan, Srimamapue, Guwahatg-32,
2. Thespt Dherar Geneol of Polioe (TEAD), Assim, Ubiakad, Guonsbheati-T,

3. The Binsips)l Seeretoy to the Gove of Asan, Dowe & Politicel Vieparanent, Asss=n,
Dispur, Cuveahati-6, :

1 The Princiral Seervtuny to e Govt, of Az, Uiniroament & Vogest Depauneal, Assio,
Dizpur, Guweoluni-6,

% gmm:hdm' mﬂ-l:il'l.:l'l r—1LEfr Compereidor af’ 1l5||ﬁ"'ﬂ:-i tl"L Lover Assim ?.tl.l'l#. HﬂEMﬁﬁlﬂL
uli-1,

6. The Commissinuer & Scevitary 16 the Govl. of Assan, Dovder Protection & Development,
Dispur, Guwahnti -6,

e

7. The Deputy Commlssianer, Hailkandi.
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GOVT, OF ASSAR *
OFFICE OF THE SUPERINTENDENT OF POLICE 22 HAILAKANDI 22 ASSAM 11z
Memo Mo, HED/BA 1V ol-1112023/224 Dated Hatlokandi, the 26™ June, 2023,
Te, -
The District Forest Oflicer, I
Hmtakandi Division, k
Hﬂitnkm:di i
Sub.: - Rerarding Uandineg Aliocation of Land at Damcherra Lyich 4 |-
within Inner Line Reserve Forest under Gharmura Forest Range ' ".]
for Itaising 2** Commando Battation. §
Sir,

In inwiting & reference to the subject cited above, [ would like 10 DriLg [
to your kizd sotice that there are reports of numerous incidents of encroachments in and
aroupd Ghanmure Rangs of Inner-Line Reserve Forest under Hallakandi Forest Division
which shares & substantial boundary with Mizorem Stats which is a threat to the secority and
sanctity of the Foreet landz of the Staze.

I view of the above, it is imperative W provide ample security with a strong and '
well equipped Police foree in crder to respond to any incident of attempt of encroschment .
from Mizoram side and to ensure protection of the Reserve Forest arca along the inter-stats "
bordes of Assam-Mizoram in onder that the sctivities of the Forest Department to protect the
Forest land, its fora and fauna is carried out without any threat of encroachment or 2ny ;
other disruption by miscreants. |

I view of the above circurnstances and keeping in mind the increasing challznges of
safepuarding the later State Border boundaries and the evalving nature of encroachment by
miscreants, it has become imperative 1o establish a Commands Battalion that is capable of

atl

effectively responding w such critical situatisns.
After careful consideration and evaluation, the authorities have identified a suitable
Forest band that would be ideal for the construction of the Commands Battalion facility at

- h?ﬁ Damcherra. The chosen location has been ossessed o have the neeessary attributes,
!?";—'ﬂ‘ including adequate space, accessibility and strategic positioning wiich are essential for the
suceeceli] establishment and operation of the Commando Battalion.
24 Page 1 of 2
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The establishment of the Commando Battalion would be of significant value in

preserving the pateral resources. Further, every effort would be made to ensure minimal

disraption to the cavironment during the construction and swbsequent operation of he

facility, Necessary measures such as reforestation inifiatives and strict adherence to

environmental regulations will be implemented to mitigate any adverse impact on the Forest

gcosystem.

T view of the dbove, 1 request you to kindly hand over the alorementioned Forest

land to the Hailakandi District Police accordingly.

Yours sincerely,

Superinte of Police,
Hailakandi.

heme Mo, HEDMBM1/Vel-IH2023/224-4 Duted Hailakandi, the 26" Junz, 2023,

Copy forwarded for favour of kind information to:-

1.
2.

Ly

B e

=

“The Director General of Police, Assam, Ulubar, Guwahati 7.
The Addl. Director General of Police (SB), Assam, Kahilipara, Cuwahati 15,

The Inspector General of Police (TAF), Assam, Ulubari, Cuwabati 7.

The Inspector General of Folice, Border, Assam, Srimantapur, Guwahati-32.

The Commissioner & Secretary 0 the Govt of Assam, Border Protection &
Development, Dispur, Guwahati-5,

The Deputy [nspector General of Police (SE), Assam, Silchar,

The Managing Director, Assam Police Housing Corporation, Assam, Rebabad,
Guwahati §.

The Deputy Commissiones, Hailakandi,

L1

Superintendent of Police,
Hailakandi.
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ANNEXURE-R 3

lNNl'.RLlNl: RILSLRVL FOREST I_‘NDER (.HARMURA RANCE HML;\KANDI l-Olll:ST

DIVISION
LLINTRODUCTION

An environment activist has filed a complaint with the Ministry of Environment, Forest &
Climate Change accusing the Assam Govemnment's top Forest Official of illegally diverting 44
hectares of protected forest land for a Commardo Battalion headquarters in Barak Valley. The
complaint alleges that mandatory provisions under the Forest (Conservation) Act, 198() were bypassed
for the construction of the 2* Assam Commando Battalion Unit Headquarters inside the Inner Line
Reserved Forest in Hailakandi district, The said complaint was published in Northeast Now News
dated 25.12.2023 titled “Assam PCCF MK Yadava accused of illegally clearing protected forest for
Commando Batialion"

The Hon'ble National Green TribunallNGT), Principal Bench (PB)vide Order dated 23.001.2024
had registered Suo-Moto Original Application No. 61/2024/PB on the basis of the said news item
published in Northeast Now News dated 25.12.2023, Vide the said Order, the Hon ble NGT observed
that the News item raises @ substantial issue regarding compliance of environmental norms and
accordingly has impleaded and issued notices 10 the concerned authorities of the Central and State
Government as Respondents in the instant proceedings.

Ministry, New Delhi vide letter dated 16022024 has requested Regional Office, Shillong to
examine the matter in detail and submit a factual report with specific recommendations.

12STAND OF THE PCCF& HoFF, GOVT. OF ASSAM

The PCCF & HoFF, Gove of Assam has filed an Affidavit dated 21.01,2024 before the Hon'ble
NGT, Principal Bench in Onginal Application No, 61/2024/PB. The PCCF &HoFF in his Affidavit
has taken a stand as under:

I. no illegal diversion of 44 hectares of forest land has been done as it was only for the purpose
of setting up camp for the Commande Battalion, which was created for protection of the
Inner-line Reserved Forest, the space was allowed, as per the decision of the Cabinet of the
Government of Assam, along the Assam-Mizoram border, which 1s under severe threat in the
form of encroachment from the people of Mizoram wherein Assam is having border dispute
and encroachment,

ii. no mandatory procedure under the Forest Conservation Act, 1980, has been by passed and/or
violated to grant permission for the construction of the Assam Commando Battalion
Headquarter inside the Inner Line Reserved Forest in Hailakandi district. The Forest
Conservation Act, 1980, has adequate provisions for any work which is ancillary to
conservation and the Commando Battalion, which is an "Operation Battalion” and which is
not a regular law and order, enforced battalion, has been set up only with the sole objective of
protection of the lnner Line Reserved Forest, solely on the request of the DFO, and
Superintendent of Police, Hailakandi, made to the Director General of Police, Assam. The
forest protection and ancillary activities do not require permission of the State or the Central
Government under the Act,
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1. no question of malafide intention on the part of the DFO und PCCF &HoFF in allowing the
Commando Battalion to be set up inside the Inner Line Reserved Forest, which has been set
up only for the protection of the Inner Line Reserved Forest and stopping further
encroachment and aggression from Mizoram side as the sole abjective,

iv. The PCCF has referred to the explanation (b) of Section 2 of the Forest(Conservation) Act,
198(). which states that — ' .. . bwt does not include any work relating or ancillary io
conservation, development and management of forests and wild life, namely, the
estalNisimen) of check posts, fire lines, wireless communications and consiruction of fencing,
bridges and culverts, dams, waterholes, trench marks, boundary marks, pipelines or other like
purposes:” Accordingly. the camp that has been set up with in the Inner Line Reserve Forests
was only for the purpose of protection and conservation of forests,

L3CHRONOLOGICAL ORDER OF EVENTS W.RT SETTING OF 2™ COMMANDO

-
D . D

GHARMURA RANGE, HAILAKANDI FOREST DIVISION:

This Office through Sub-Office Guwahati letter dated 08.02.2024 had requested the Addl,
Chief Secretary, Environment & Forest Department, Govt, Of Assam seeking an appointment on
13.02.2024 for discussion on the matter in ssue however due to other preoccupations the meeting
could not happen and discussion was held with the PCCF and HoFF, Assam.

Regional Office, Shillong bad sought details from the State Govemment on the alleged
violation for seting of 2™ Commando Battalion Camp at Damchera within the Inner Line Reserve
Forest. State Government has accordingly submitted the information and the following chronological
order of events can be construed based on the submussion of the State Govt and the Site visit of the
Regional Office, as under:

SI No. Date Briel Description of Event

L, (0.03.1933 Government Notification under Section 2 of the Bengal Eastern Frontier
Regulation, 1873 prescnbing boundanes of '“Inner Line Reserved
Forest'” Annexure-1

9

18.07.2021 | Divisional Forest Officer. Hilakandi requested Superintendent of Police,
Hallakandi 1o provide special armed forces to conduct requisite protection
measures toward preveniion of further extension of encroachment and ejection
of encroachers, Amnexure-i1

3. 24.07.2021 | Supenntending of Police, Hmlakandi forwarded the request of DFO,
Halakandiletter dated 1807.2021 to Director General of Police, Ulubari.
Guwahati, Assam. Annexure-111

4. 28.07.2021 | Cabinet's appeoval for creation of five new Commando Batalions of Assam
Police. Annexure-1V

5. 22.10.2021 | Sanctioning Onderfrom Home & Political Department. Gov Of Assam for
raising | (one) new Assam Commando Battalion ie. 2™ Assam Commando
Battalion {Opemtion), Bisima, Hailakandi along with creation of posts
Amexure-V

6. 27.12.2021 | Chief Engineer. Assam Police Housing Corporation vide Notice no.
APHC/T/22/2021-22/02, dated 27/12/2021 TNoated the tender inviting eligible
contractors for *‘Raimng of New Assam Police Battalions ot different location
of Assamn’". Annexure V1

s 13.02.2023 | Assam Police Housing Corporation issued Notice to proceed with Work for
raising new Assam Police Commando Battalion at Damcherra in Gharmura
Range in favour of M/s. Badri Rai& Company with a tender value of Rs,
139.93,44.801.51 /-. Annexure-V1I
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26.06.2023

Superintendent of Police, Hailakandi requested the Divisonal Forest Officer,
Hatlakandi to hand over the forest land in favour of the Hailakandi Distrct
Police. Annexure VIII

20.07.2023

DFO, Hailakandi informed the CCF, Southern Assam Circle, Silchar to take
up the matter with the higher authorities for strengthening the armed forces for
protections duties in the mterstate border area in ILRF to prevent further
encraachment activities, It was also informed a proposal has already been
submitted for departmental operation of 21 nos. of trees standing in the
proposed area as per the provisions laid down in the approved Waorking Plan
(2022-23 to 20532-33) for Hailakandi Forest Division, Accordingly, request
was made 10 accord permission for establishment of 2% Battalion Unit at
Damchera in Inner Line RF. Annexure-1X

10.

27.07.2023

CCF, Southem Assam Circle requested the Addl, Principal Chief Conservator
of Forests (T), Lower Assam Zone to consider the proposal and request the
PCCF &HoFF, Assam for according permission towards establishment of 2™
Commando Battalion unit at Damcherra area under Ghammura Range of
Halakandi Division of 4399 Ha and also permission for felling 21 nos. of
trees. Annexure-X

28.07.2023

Addl. Principal Chief Conservator of Forests (T), Lower Assam Zone hrought
to notice of the Principal Chief Conservator of Forests, Assam certain points
inter-alia ‘tdeally, this calls for pernission under the Foresi (Conservation)
Act, 1980 for diversion of forest arca for non-forest purpose since Reserved
Forest area is involved. unlers Government decides otherwise’. Accordingly
request was made to the PCCF, Assam to take a suitable decision on the same:
Amnexure-XI

12

03.08,2023

PCCF &HoFF, Assam retarned the proposal o the Addl. PCCF (T), Lower
Assam Zone with a request to look into the proposal and reconsider the same
considering the merlt of the requirement, Annexure-XI11

07.08.2023

Addl, PCCF (T), Lower Assam Zone submitted the proposal to the PCCF
&HoFF, Assam for allotment of land for establishment of 2™ Commando
Battalion Unit inside Inner Line Reserved Forest of Damcherra area under
Gharmura Range, Haitlakand: Divison for consideration. Annexure-XI11

14.

28.00.2023

PCCF &HoFF, Assam wrote to the Addl. PCCF (T). Lower Assam Zone
informing that the proposal for 43.99 Ha for establishment of 2* Commando
Battalion Unit in the Inner Line RF is for protection and conservation of
Reserved Forest and qualifies as an activity relating to conservation of forests
mentioned under Section 2 (b) of the Forest (Conservation) Act, 1980,
Accordingly permission was given for the establishment of the proposed 2™
Commande Battalion Unit in the interest of conservation and protection of
tforest land. Annexure-XIV

05.10.2023

CCF, Southern Assam Circle, Silchar informed the DFO, Hailakandi that the
PCCF. Assam has allowad the establishment of 2% Commando Batalion
inside Inner Line RF at Damcherra under Ghanmura Range in the imerest of
conservation and protection of forest land, Accordingly, CCF had requested
DFO, 10 take necessary action strictly following the Forest Conservation Act,
1980 and related guidelines. Annexure XV

16.

26.10.2023

Range Forest Officer, Gharmura Range Office has informed the DFO,
Hailakandi that after receiving due clearznces from PCCF &HoFF, Assam, the
construction work for establishment of 2™ Commando Battalion unit at
Damcherra inside Inner Line RF has begun at the designated site measunng
4399 Ha which has been degraded due to encroachment and paddy
cultivation. Annexure XVI

17.

27.10.2023

DFO, Hailakandi informed the CCF. Soutbern Assam  Circle  that
establishment of 2™ Commando Battalion unit at Damcherra inside Inner Line
RE will not violate the Forest (Conservation) Act, 1980 and its related
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guidelines since the unit will vehemently be helpful in conservaton and
protection of forest land within the provision of Section 2 (b) of the Forest
{Conservation) Act, 1980. Annexure XVII

ON BATTALION CAMP AT DAMCHERA WITHIN

LA KAN LA ARKANE LK

The Site Visit was conducted by Ministry of Environment, Forest & Climate Change,
Regional Office. Shillong. on the alleged illegal clearing of forest land for the 2* Commando
Battalion Camp at Damchera in Inner Line Reserve Forest under Gharmura Range. Hailakandi Forest
Division on 8™ March, 2024 represented by:

(i) Shri W, L. Yatbon, Deputy Inspector General of Forests (Central) and
(i) Shri Gary R. Majaw. Legal Assistant/Consultant

Accompanying the team was Officials from the State Government and User Agency as under:

(1) Shri M. Tunglung, Chief Conservator of Forests, Southern Assam Circle, Silchar,
(1i) Shri Akhil Dutta, Divisional Forest Officer, Hailakandi Forest Division,

(i1)  Shri Paul Lathlimsang, Officer-In-Charge, Ramnathpur Police Station, Hailakandi.
(iv)  Shri Dhrubalyoti Das, Range Officer, Range Forest Office, Gharmura Range,

(v)  Shri ChiranjitDutta, Executive Engincer, Assam Police Housing Corporation

(vi)  Shn Mobrur Ahmed., Assistant Engineer. Assam Police Housing Corporation
(vii)  Shri Ashish Kumar Jaiswal, Project Manager, M/s BadnRai& Company.

Prior to the Site visit, Regional Office, Shillong through Sub-Office, Guwahati (MoEF&CC)
issved letter dated (11.03,2024 1o the Addl, Chief Secretary, Environment & Forest Department, Govt,
of Assam informing that site visit to ascertain the facts of the area in issue will be conducted on 7"
and 8™ March, 2024 and accordingly, State Govemment was requested to furnish the following
information:

1) The purpose-wise break-up of the 44 ha land with layout map.

2) The detailed project report (DPR) of the construction of the Commando Battalion.

3) The original or colour scan Sol map along with GPS coordinates with proper legend,

4) The soft copy of the Kml/shape file.

5) The copy of Notification letter of the Reserved Forest land or which the Battalion is being
established.

6) The order copy of the State Gowvt. for establishment of Commando Battalion al Hailakandi.

7) The order copy of (1) the State Govifauthonty authonzing diversion of forest land for
establishment of Commando Battalion at Hailakandi and (i1} order copy of handing over of
land if any. from the Forest Department for construction/ establishment of the Commando
Battalion.

8) The order copy of the State Govt. assigning duties 10 the Commundo Battulion.

9) The rank-wise breakup of the officers and men to be stationed in the Battalion,

On the request made by Sub-Office, Guwahat, MoEF& CC, State Government vide letter dated
(6.03.2024 has fumished the desired information which is marked as Annexure-XVIII
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LSBRIEF OVERVIEW OF FINDINGS:

On reaching the site, it was observed that the construction was on-going in full swing with around
500 warkers and construction velucles wherein the issue is under consideration before the Hon'ble
NGT, Principal Bench. The officials present on site informed that the construction is on-goeing day
and night. Officials from Assam Police Housing Corporation Lid. has shown the Master Plan map of
the site (Anmexure-XIX) and as per the Master Plan some of the building structures are about 504
completed and whereas some of the structures have just started construction wherein oaly pillars of
the same have been erected. Photos illustrated at table 1.1

Tablcl. L: Iustration of photos/maps

Sol MAF( TOPFOSHELT NOLSIDT ) ALONGWIETH
GIS COORDINATES OF 28D COMMANDO BATTALION CAMP AT
DAMOHERA ININNERLINE RESERVE FOREST UNDER HATLAKANDE FOREST DIVISION

L

A

MWEN  IOWHN NWEN, TN

Sal Map along with GPS co-ordinates
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MASTER Py

N

Master Plan of the Site

e . R ‘o_

Waorkers in progress of the construction
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Building structures are about 5 % completed and whereas some of the structures have just started

construction wherein only pillars have been erected

L6 AREA STATEMENT OF BUILDING STRUCTURES:

Sl Name of No, | Floors | Built up | Blocks | Total Area | No, of | Blovks Total
No. Bulldings of area {In sqm.) Units Area (In
Units sqim.)
1. | C.O's Residautial 1 =1 250.00 1 250.00 1 I 250.00
2, | Garage G 0.0 1 4000 | 40,00
3. | Senuy Post G 16.00 1 16.00 | 16.00
4. | Guard Shed G T4.00 | 74.00 1 T4.00
5. | Deputy 4 G+1 T20.00 1 720.00 A 1 720,00
Commandant
6. | Assistant 8 Gl 600.00 2 1. 20000 8 2 1.200.00
Commuandant
7. | Inspector, §1 45 G+1 1.040.00 5 520000 32 4 4,160.00
630.00 | 630.00
R, | Havaldar, ASIL | 190 G+1 744,00 23 1711200 90 12 8.928.(0
Constable
558,00 1 55800
9. | Followers 8 G+l 640 .00 | 640.00 b | 6:40.00
1. | Accommodation A0 G+l 60000 2 1.200.00 20 | 60000
for SO's (Insp.
SI)
11| Barrack S04 G+l R S06400 | 240 A 3.840.00
(Havaldar,
Const., Folowers)
Totad Strengih 500 209
TOTAL BUILT UP AREA 20408
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| Name of No. | Floors | Built up = Blocks Total No.of | Blocks Total
Nao. Buildings of aren Area (in Units Area (in
Units sqm. ) sqm.)
CO's Office G=1 1083.00 | 1083.00 1 1083.00
Building
2. | Garage G 4000 I 40.00 I 40.00
3, | Sentry Post G 4.00 2 8.00 2 800
4. | M.T. Garage with G 87000 | 870.00 1 £70.00
office (20}
vechicles)
5. | Ration Store and G+1 300.00 1 300.00 | 300.60
Clothing Store
6. | Magazine/Kote B+G 350.00 1 350.0% 1 350.00
Building with
caplosive depot
7. | GO'S Mess/Guest G+l 630.00 | 63040 1 650.00
House
& | SO'S Mess G+1 870.00 | 870.00 l £70.00)
9. | Community G 600.00 1 60000 | 60000
Center with
Canteen, Saloon,
Laundry biock
10, | Hospatal (10 G 330.00 | 330.00 | 33,00
bads)
11 | Drill shed with G 400.00 1 400.00 | 40000
stage
12, | Gate complex G 175.00 1 175.00 1 175.00
with 100 men
barrack
13, | Watch Towers G 5.00 10 50.00 10 S50.00
14. | Fire Station with G=1 350.00 | 350.% 1 350.00
Burrack
15, | ATM G 15.00 | 15,00 | 15.00
16, | Control Room G S0.00 | S0.00 | S0.00
17, | Classroom  Block G+l OO0 | TOU ) | TO0.O0
with  Computer
fab
18, | Indoor sports Gl S0, 00 | S00.00 | ROD,00
complex with
_Bym,
19, | Primury School G S560.00 | 56000 | 560,00
20, | Fumnily Wellure G 5060.00 | 500,00 | 500,00
21. | Naamghur G 300.00 | 300,00 | 300,00
22. | Recreatlon Hall G A00.00 1 H00.00 1 400.00
Total Strength 300
TOTAL BUILT UP AREA 9,201,00
(O ABSTRACT:
Residential Buildings 20468.00sqm.
Non Residential Buildings 9.20 L.00sqm.
Total Built Up Area 29.669.00sqm.
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(i) Havaldar/Constable, Inspector/Sub-Inspector and Followers Building Quarters:

The site of the building stroctures for Havaldar/Constable, Inspector/Sub-Inspector and Followers
Quarters are in the initial stages of construction with some structures having pillars and slabs and
some structures have only pillars and rods erected. As per the Master Plan, the said building structures
will be G+! having 4 (four) blocks for Inspecton/'Sub-Inspector. 12 (twelve) blocks for
Havaldar/Constable and | (one) block for Followers. The total built up areas of the structures is
13,728.00 sqm. Photos illustrated at Table 1.2 beow.

(i) Assistant Commandant and Deputy Commandant Building Structures

As per the Master Plan the building structures for the Assistamt Commandant and Deputy
Commandant will be G+1. The Assistant Commandam will be of | (one) block and Deputy
Commandant will be of 2 (two) blocks.

The site of the building structures for the Assistant Commandant has not yet been erected or
constructed. However, the Deputy Commandant Building Structure are in the initial stages of
construction with one block having only the pillars erected and the other block having pillars and
slabs constructed. The total built up area of Deputy Commandant Building Structures is 720 sgm.
Photos illustrated at Table 1.3 below,
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(iii) 3 vi Y ‘ollow

As per the Master Plan the building structures of Barracks for Havildar, Constable and
Followers will be G41 of 4 (four) blocks having & built up area of 3.840.00 sqgm.The building
structures are at 40-50 % completion with rooms and staircase. Photos illustrated at Table 1.4
below.
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(iv)  Other observations w.r.¢ Residential Buildings:

As per the Master Plan, the site for C.O’s Residential Bulding, Gamage, Sentry Post, Guard
Shed and Accommodation for SO's (Insp., SI) were not observed on site and can be sad that the
construction for the said structures have not started. The built up area for these structures if
constructed will be 2180 sqm.

. NON-RESIDENTIAL BUILDINGS:

(i Primary School:

As per the Master Plan, the building structure of the Primary will be G floor structure of |
(one) block having a built up area of 560.00 sqm. However, on site, the building structure is only
in the imtial stages of construction with only mllars erected. Photos illustrated at Table 1.5
below,

Table 1.5: Primary School

As per the Master Plan, the building structure of the Naamghar will be G floor structure of |
(one) block having a built up area of 100.00 sgm. However, on site, the building structure is only
mn the imitial sages of construction with only pllars erccted. Photos illustrated at Table 1.6
below.
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As per the Master Plan, the building structure of the Magazine/Kote building will be B+G
floor structure of | (one) block having a buwilt up area of 350.00 sqgm. However, on site, the
buikling structure is only in the initial stages of construction with only pillars erected. Photos
illustrated at Table 1.7 below.

{iv) Ration Store & Clothing Store:

As per the Master Plan, the building structure of the Ration Stor& Clothing Store building
will be G+1 structure of 1 {one) block having & built up area of 300.00 sgm, However, on site, the
building structure is only in the initial stages of construction with only the ground floor having
constructed rooms and the 1 floor having only pillars erected. Photos illustrated at Table 1.8
below.
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As per the Master Plan, the building structure of the Admin, CO'¢ Office Buillding will be
G+ structure of | (one) block having a built up area of 1,083sqm. However, on site, the building
structure 1s only in the initial stages of construction with only the ground floor having constructed
rooms and the | floor having only pillars erected. Photos illustrated at Table 1.9 below.

(vi) Hospital

As per the Master Plan, the building structure of the Hospital Building of 10 (1en) beds will be
G floor structure of | (one) block having a built up area of 330sqm. However, on site, the building
structure 15 only in the initial stages of coastruction with only the pillars erected. Photos
illustrated at Table 1.10 below.
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(vii) SO's and CO’s’ Guest House Mess Building

As per the Master Plan, the bulding structure of the SO's and GO's/ Guest House Mess
Building will be G+1 floor structure of 1 (one) block each having a built up area of 650.00sqm. for
GO's/Guest House and 870 00sqm. for SO's Mess However, on site, the building structure is only in
the initial stages of construction with only the pillars erected. Photos illustrated at Table L.11 below.

« Q0O e/

GO’s'Guest House SO's Mess bullding

(viii) Recreational Hall

As per the Master Plan, the building structure of the Recrcational Hall will be G floor
struciure of | (one) block having a built up area of 400.00sqm. However, on site, the building structure
is only in the initial stages of construction with only the pillars erected, Photos illustrated at Table
1.12 below.
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(ix)

As per the Master Plan, the building struciure of the Family Welfare Center building will be
G floor structure of 1 {one) block having a built up area of 500.00 sqgm. However, on site, the
building structure is only in the initial stages of construction with only the pillars erected and on-
going construction. Photos illustrated at Table 1.13 below.

‘1

-
:
N
3

b
N

(x) Classroom block with computer lab buildin

As per the Master Plan, the building structure of the Classroom block bwlding will be G+
floor structure of 1 (one) block having a built up arca of 700.00 sqm. However, on site, the
building structure s only in the initial stages of construction with oaly the pillars erected and on-
going construction. Photos illustrated at Table 1.14 below,
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(xi) Community Center with Canteen, Saloon and Laundry block:

As per the Master Plan, the building structure of the Community Center with Canteen, Saloon
and Laundry block building will be G floor structure of 1 (one) block having a built up area of
600.00 sqm. However. on site, the building structure is only in the initial stages of construction
with only the pillars erected and on-going construction. Photos illustrated at Table 1.15 below.

(i) Indeor Sports Complex with Gym:

As per the Master Plan, the building structure of the Indoor Sports Complex with Gym
buikling will be of G+1 floor structure of 1 (one) block having a built up area of 800.00 sqm.
However, on site, the building structure is only in the initial stages of construction with only the
pillars erected and on-gomg construction. Photos illustrated at Table 1,16 below.
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(xiii)  Drill Shed with stage:

As per the Master Plan. the buslding structure of the Drll Shed with stage will be of G floor
structure of | (one) block having a built up area of 400,00 sgm, However, on site, the building
structure is only in the initial stages of construction with only small pillars and rods erected.
Photos illustrated at Table 1.16 below.

(xiv) Other Observations w.r.t Non residential buildings:

Besides the above observations, the site near the Halvadar/Constable Quarter buildings is a
small stream running nesdr the site, the seil from the construction sie is being directly dump near
the site thereby affecting the natural flow of the stream. A number of Jabour camps were seen
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scattered throughout the site. A small stone crushing unit was also seen on the site for continuous
supply of stones for the construction site. The site for firing range was observed. The Football
ficld/running rack was also observed with incomplete boundary walls surrounding the site.

Photos illustrated at Table 1,18 below,

Table 1.18: Other observations w.r.t Noa residential buildi

Soul frum the construction site is being directly

dumped near the site thereby affecting the natural
flow of the stream ncarby.

A number of labour camps were seen
scattered throughout the site

A number of labour camps were seen scattered
throughout the site

A small stone crushing unit was also seen
on the site for comtinuous supply of
stones for the construction site

Sue t’or ﬁnng range was observed

Football field/running track was also
observed with incomplete boundary walls
surrounding the site
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of the Battalion Camp)

The site has been perambulated on the cast- north-eastern side and it was found that the
boundary of the plot goes along an unmotorable old pathvkaccha road. It is observed that some local
encroachers house and bettlenut plantation are within the 32.5 ha plot. As per the local officers, these
accupants within the 44 ha plot have agreed to vacate once the construction of the Battalion is
complete. Such encroachments are also observed beyond the 44 ha plot. Photos illustrated at Table
1.19 below:

Table 1.19: , i o ide 325
Training Area of the Battalion Camp)

Construction of boundary pillar of the 44 ha plot View of the outside boundary wall of the 11.5ha

View of the camp from 32.5 ha boundary Kaccha 32.5 ha boundary kaccu road
road

incroached house within the 32.5 ha View of dense forest bevond the 44 ha plot

E
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From the papers made available to this office and a the time of site visit it is revealed that:

Sas
111,

v,

v,

Vi,

vil.

viit,

ix,

The area on which the construction of the Battalion is in Inner Line RF declared as an
RF vide Naotification No. 2106A dated 9" March, 1933,

The area of 44 ha consists of 2 parts, 11.5 ha for build-up area and 32.5 ha for
training purpose,

The area in 115 ha build up area is devoid of vegetation and found levelled. It was
informed that the area is evicted encroachment area and was of rice fields and
plantations before. The vegetation in the rest of the area of 32.5 ha is mostly covered
with moderately dense forest imterspersed with teak plamtations mixed with
Gmelinaarboreaor Gamari. There are extensive encroachment all over the area visited
across the length and breadth of the RF in the form of nice fields, bettlenut plantation,
dwelling houses ete., The area of the RF does not appear to have been demarcated.
There is no repont of wildlife presence in the arca except wild bear, as informed by
the field staff.

The site of 11.5 ha does appear to have been encroached and evicted, The area is not
fully ¢leared of the encroachment as seen from the presence of the mosque, and some
settlements nearby and within the 44 ha itself being occupied by the local population
of the state of Assam,

As per the forest officers accompanying the undersigned, no tree is being felled for
the construction of the Battalion as the area is encroachment-eviction area.

The site for the construction of the Battalion was selected jointly by the DFO and the
Police Deptt as per the letter dated 26.06.2023 keeping in view the strategic location
and vicinity o the borders.

The DFO vide his letter dated 18.07.2021 has requested the SP, Halakandi to provide
Special Armed Forces to conduct requisite protection measures towards prevention of
further extension of encroachment and ejection of encroachers.

The Home & Political Department, Govt. of Assam vide their letter dated
22.10.2021 Notified for raising | (one) new Assam Commando Batwlion ie. 2%
Assam Commando Batialion (Operation), Birsima, Hailakandi alongwith creation of
posts.

The Police Department, Govt, OF Assamissued order No HMA | 13202 1/P/29 dated
22.10.2021, specifying the posts aad force strength is the Battalion as follows:

S Rank Gazetted/Non- No. Of post for
No. Gazetted posts cach Battalion
IForce Personnel
I. | Commandant (SP Rank) Gazetted Post |
2. | Deputy Commandamt (Addl. SP Gazetted Post 3
Rank)
3. | Assu.  Commandam  (Dy, SP Gazeued Post 7
Rank)
4, | Inspector Non-Gazetted Post 16
3. | Sub-Inspector Non-Gazetted Post 64
6. | Havildar Non-Gazetted Post 112
7. | Constable Non-Gazetted Post 480
8| Followers 72
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xil,

xii,

X1V,

XV,
xvi.

XVii

347

Cook —20
Multitasking  and  Mainknance | Non-Gazetted Post
Staff - 18
Water Carnier — 18
Dhubi - 8
Barber - 8
Medical Staff
9. | Sr. Medical & Health Officer Gazetted Post |
10, | Medical & Health Officer Gazetted Post |
11. | Phvsio Therapist Non-Gazetted Post |
12, | ASI (Pharmacist) Non-Gazetted Post |
13. | Hav (X-ray Asstt) Non-Gazetted Post |
14. | Lab Technician Non-Gazetted Post |
15. | Staff Nurse Non-Gazetted Post 2
16. | Hav. Nurse Non-Ciazetted Post 2
17. | Const. Nurse Non-Gazetted Post 10
18, | Dhai Non-Gazetted Post |
APRO Staff
19. | Inspectar Non-CGazetted Post |
20, | S.1{Radio Operator) Non-Gazetted Post 3
21. | S.I(Technician) Non-Gazetted Post 1
22. | ASI iRadio Operator) Non-Guzetted Post 4
| 23. | ASI (Cvypher) Non-Gazetted Post 1
24, | HC (WO/WT/Cy ¥Cn Non-Cazetted Post 14
(WONWTICy)
Grand Total 800

The work for the construction of the Battalion Camp was tenderedby Assam Police
Housing Corporation Ltd.vide Tender Notice no. APHC/T222021-22/02, dated

271202021,

The Work Order was issued by Assam Police Housing Corporation Ltd, vide Order

No: APHC/CS/ABON2021-22 dated 13.02.2023 to M/s. Badri Rai & Company,

The PCCF and HoFF of Assam vide order dated 28.09.2023 gave a go-ahead for the
construction of the Battalion on the ground that the work is ancillary to forest

prvtection.

The work was said to have started in October 2023 as per the Forest Department

officers (DFO, RFO) and Assam Police Housing Corporation representatives.

As per the DPR of the project the plinth area is 29,669.(00sq metre.

The breakup of the land is as below:

Allotted Land for 2 Commando Battalion Unit within the ILRF: 43,9900.00 sqm.

Built up area

Plinth area of the structures

:1L5ha
: 29.669.00sgm

The units 10 be constructed and the progress of their construction is as below:
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SINo Name of the unit Plinth areain | Status of construction
sqm.
Residential Buildings
1. | C.O's Residential 250.00 On-going construction
2. | Garuge .00 On-going construction
3. | Sentry Post 16.00 On-going construction
4, | Guard Shed 74.00 On-going consiruction
5. | Deputy Commandant 720,00 On-going consiruction
6. | Assistant Commandam 1,200.00 On-goinge construction
7. | Inspector, S1 4,.160.00 On-going construction
8, | Havaldar. ASI. Constable 8,928.00 On-going construction
9. | Followers 640.00 On-going construction
10. | Accammodation for SO's (Insp., 600.00 On-going construction
Sh
11, | Barrack  (Havaldar, Cong., 3,840.00 On-going construction
Folowers)
Non- Residential Buildings
12, | C.0% Office Building 108300 On-going construction
13, | Garage 20.00 On-going construction
14. | Senury Post £.00 On-going construction
15, | MT. Gamge with office (20 70,00 On-going construction
vechxles)
16. | Ratton Store und Clulh'm§ Store 200.00 On-going construction
17. | Magazine/Kole  Buikling  with a50.00 ()n-going construction
explosive depot
18, | GO'S Mess/Guest House 650.00 On-going consiruction
19, | SO'S Mess £70.00 On-going construction
20, | Community Center with Canteen, 00,00 On-going construction
Saloon. Laumndry block
21, | Hospatad (10 beds) 330.00 On-zoing construction
22, | Drill shed with slage 400.00 On-going CONSIruUCtion
23, | Gate complex with 10 men 175.00 On-going construction
barrack
24, | Watch Towers 50.00 On-going construction
25. | Fire Staion with Barrack 350,00 On-going construction
26. | ATM 15.00 On-going construction
27. | Controf Room 50.00 On-going construction
28. | Classroom Block with Computer 700.00 On-going construction
lab
29, | Indoor spoets complex with gym, 800.00 On-going construction
30. | Pomary School 560.00 On-going construction
31, | Fumily Welfare 500,00 On-going consiruction
32 | Naamghar 306).00 On-going construction
33, | Recreation Hall 400,00 On-going construction
Total |  29,669.00sqm

The construction are of RCC permanent structures of mostly G and G+1

The rest of the area is kept for tramning and other needs. The vegetation is left intact as

on the day of the visit,

During the course of discussion it was informed by the DFO, Hailakandi that there
are 109 sanctioned posts of which73 are in position as on date which include | (one)
DCF, 1 (one) ACF, 5 (five) Forest Rangers, 4 (four) Deputy Rangers. 15 (fifteen)

Forester-1 and 3 Forest Guards.
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xxi.  As per the local officers and staff. the establishment of this Battalion will go a long
way in protecting the Inner Line RF forests from within the state and the
neighbouring state, It is claimed that even now, some impact is felt by way of the
morale of the staff being raised with the establishment of the same. During the visit,
the visiting team was accompanied, among others, by some of the Commando staff
currently attached with the DFO, Halilakandi, There is no dispuie that the presence of
such combat force in the Department will help the protection and conservation effont
of the Division and State.

xxii.  The area being allowed for construction of the Battalica Camp to the Assam Police
Housing Corporation could have been reduced had the constructicn been made more
floors than G and G+ 1.

The construction is large-scale and of permanent concrete structures, considering the area of
build-up is 11.5 ha and the plinth arca being close to 30,000 sq.metre. The area of 11.5 ha does not
appear 10 have much semblance to any of the activities mentoned in the explanation (by of Section 2
of the Forest (C) Act. 1980 about ancillary activity for conservation, development and management of
forest and wildlife, namely, establishment of checkposy, fivelines, wireless communications and
construction of fencing, bridges and culverts, dams, waterholes, trench marks, boundary marks,
pipelines or other like purposes,

The arca of 325 ha set aside for training has not been broken by the current activity of the
construction of the Camp Battalion. The site has been perambulated on the east- nartheastern side and
it was found that the boundary of the plot goes along an unmotorable old path/ksccha road. It is
ohbserved that some local encroachers house and bettlenut plantation are within the 32.5 ha plot. As
per the local officers, these occupants within the 44 ha plot have agrmed to vacate conce the
construction of the Battalion is complete. Such encroachments are also observed beyond the 44 ha
plot.

The above are the facts gathered through correspondence and as observed and noted in the
field.

Sd/-
(W. L. Yatbon)
DIGF, RO, Shillong
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Maost Urge:
Bv Special Messenger

GOU ' ASSA ‘
e e “HAILAKANDI
OFFICE OF THE DIVISIONAL FOREST OFFICER::HAILAKAND! FOREST Dt:lstieol;la ;:, e
- ate: 2021.
Letter No. HKD/DFO{T)/Rorder / Encroachment/ 1873
To,
The Superintendent of Police
Hallakandi,

s is for favour of your kind infarmation and necessary action.

Yours faithfully

S

(M. All, AFS)
Divisional Forest Office,
Haitakandi Division, Hailakang)

c_-'.l"n e

i P Addl, Fringipay “Tdef Conseryaty, of Forests (Th Lower Assam Zone, Kadwarigha:,
GL makati. 1, fer ving nformatior,
I Lt Funseryang,

e

of Forpsts Southern Assam Circle, Silchar for king lnlormation.
i e e Pty ommicu‘oner, Hallakand for king lnforma!ion.
I
_:\.'}r" "'/
t Divisional Forest Officer

. > Hailakangd; Division, Hailskandi

; v
R " 1 e '



L

vl

LB O THE st ERINTENDY

WMo MM o e
vl e whea™

EMICE s VMAMLAKANDI 3 mAM..
Batari Vgilatendi, the 24th July, 2021,

“ ll‘l

To

~
it Divecior General of Potic.
Avsamy, Ulubari. Guwzlati-7.

“" . ”~

| OF egnrding  cstehlishing a base for sooclal armed  forces  Ble
Commendos &f Chaimersl Renew of tuer-flse Resern € Foiest wros
uader Heilakand! Forest Bisirivd.

lir o o N . ¢ "l

el fuiter No. BIQYDECY ) PBarce s Frereackyimid 1673, dated 18.02.2024 o
D70, Hailakandi.

g::.

“jnepas e above memdoned subject and reference, it 1s ceiug brought to your kind notice 1l
wrsnnued Range of Inner-Line Reserve Forest shares + substentiol bonsdary with Mizotsm ond
'S ounder sge corviant sacroachmens. The arse is remeote and due to absencs of euy
cumim g tiog in seres of reads and other facilities, it i very ¢ifficult to respond in cass of oy
il T AT et Jhempt ST Mizorem cide. For the prorscticn of the Reserve forest in s

et barder arve, L0 FO, Haillakandi heg regaigitizacd ¢ de shove mentioned ¢ -a102).

Sy et geeces. A the aiea ds vest i of Wil inpotance ta the state, In view of Qe
Lo 0 Balntion of Conunendos 2ie. vy Do Caaic s ird 10 o dedioved in the arée
’ - v

Suhe:, v in antisipsizan of vour ldad comadseation,

Youus faithfully,
Hacln o x rowe monGioned reference. )
Superintendent of Police.
Hailskandi.
Moo No, BED/B8.9120211524-A4 Dated Mablakaih, the 24th July, 2001,

Copy for favaur of kind information to -
. Tl Spl. Directar Genesul of Police (B), Asan, Stmmantapuy, Cuvwahati-32,
2, 'the'ipt Direnter Genetal of Police (T&AP), Aseam, Ulubari, Guwaohati-7.

el

- the Prneipal Sccetay o the Gov, of Asaow, Home & Politics! Deparanent. Assam,
1ispm, Guwabioli-6,

4. The Principad Seerctiny o the Govl, of A Eavimpent & [urest Depatimeal. Assan,

Dispur, Guwsahuti-6.

S. The Addl. Principal Chiel Conservator of Fonsts (T), Lower Assam Zone, Kocharighat,
Guwahati- 1.

Dispur, Guwsahati -6,

6. The Commissioner & Seerctary to the Govt. af Asswm, Border Protection & Development, J

7. The Depmy Commlsswmr. Hmhkandl

T 3
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ANNEXERE - 1V

ANNEXURE VL

e 59—

SECRET
E E ET

EC. <
* AT JANAT W D W,
Informal Jtem No 4 No. file
Home & Palitical Department

Mmd&&urmmc-&un-wuhuwmh
Government jobs, the Cabinet decided to start the process to fill up vacant posts in
Asssm Police and the process will start from I September, 2021. The Cabiuet also
decided ta create five new Commando battalions of Assam Police which will opes

up recruitment prospects for 6270 youths.
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B g HEdiAra
" GOVERNMENT OF ASSAM =
' HOME (A) DEPARTMENT
17 Floor. CM's Block, lanata Bhawan, Dispur, Cuwahati-6
Eemmail : assamliomsSassamgey.in
Not MMA.113/2021/Pe/29 Dated Dispur, the 22+ October, 2071
frofo :  Shri Diganta Barah, iPS
' Secretary to the Govt of Assam, R
! Hame & Political Department, Dispur
qo' The Principal Accountant General Assam, Maidamgaon,
Beltola, Guwahati-29,
Sub mhmmattm}wmammwmu.zﬂ

Assam Commaade Battalior (Operatfon), Birsima, Hailakandi

alongwith creation of pasts.

1 am directed convey the sanctien of the Governor of Assam to the raising of
ono) new Assam Commando Battalion is 2™ Assam Commando Battalion
: ), Birsima, Hailakand! alongwith creation of B0 (eight hundred) nos. of pest
: newly created Asaam Commando Battallon {Operation] w.ef. the date of sanction

per the following staffing pattern :
|
! &L Raak CGeecttal / Non- No. of Sculeof | \
Na pastted posts | Postsfor |  Pay
i cach
B Battalion
. F¥oree Personned)
i 1. | Conwnundust (SP k) |  Gezotted posy 1| Asper
: 2. | Deputy Commundant Gazetted
: (AddL 52 rank) o 3| RoP 2016
: 5. | Asstt Coerenandani —
i (Dy. SP muk) Gazeted post 7
i| |t faapectee Nowgzsscdpast | ol .
| 3| Sub-lmspector Nos-guactedpot [ o, |
‘ -':— T M ot o n2
et | [Meswaeedpodt]| g
8 | Eollowens : -
M .m hw
? S iy Ror20t6 |
i Staff ~ 18
| Db =
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SR . T e - W A ..26

o -~ N
357
—— 6L —
| I 2
, —
i  Mediea! StaT = k.
> :ﬂ-' “T e | g [ <5
(0. |Medical & Health| cepued ,;"*-"ﬂ .
P Officer P
1. ”?NHW Now-gaaetied post 5 4
12 AS] (Pharmecist) Nox-gazettod post B
| | [Tha. | HavOCmyAs | Novgeacsed pos |
: 14, Lasboratory Techniczen Noo-geeetied post = |
| 15, | SnffNus Noo-gazetied post 2 .
j6, | Hav Nurong Nourgazetied post o
i i7 Coast. Nursing Nor gaxetted post 10
N oL e
APRO Seaff
19. | inspecior Non-gaaetizd post 1| Asper
{ 1] [ 30 |1 Gadio Operstor) post - wzuu' .
21, | 81 (Techaicnn) | post i
‘ 2| AS.L (Radic Operaion) | Nomgeaetied pos: 3 l
2. |ASL(Cypher) | Neo-gazenied post Y
24, | HC (WO/WTICy) Nan-gnz=tied post i
' Ca (WOWTICY) ]
K= Grand Totak: 800 |
. 14
: Mhnnmwmm”dmmmum
J mmwmu.«wwnmmowmm
their U/0 NoFST No467/2021 dated 21/10/202L
Mo!mwﬂthMuﬂdmwhud
mumwmw
,& muwmmmnmdmmmwmw "
' - No.733/2021 dated 21/10/2021 l
i ] Yours faichfully. : l
. ‘ U
: Q&/u\ﬂ .
: ,' wumcov?o‘l' s.}n.
; ' & Political Department
! Memo No HMA113/2021/P/29-A Dated Dispur, the 27 October, 2021
Py -
i I mnm:c.mam,m-.mmmhuammmo.. and
necessary acdon.
2 The Finance (EC-11)/ (Dudgee) wcm.we.
By order ctc.,
g\
t the
& Polltical Departrent

Dated Dispur, the 22% October, 2021

No HMA113/2021/P1/29-B
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ANNEXERE -V
1 POLICE HOUSING CORPO ON LTD. REHABA

waiil 7 J 7, |
12272021-22/03 Dk A7 (15

77

RL. GUWAHATI-S

ia

Notice invi RFF (R rpr

Corporation Lid., Rebaburi, Guwahati-8 invites bids
tion (EPC) mode of contract for the Construction of
location of Assam™ from the eligible contractors
the office of the undersigned

(Chic! Engineer, Avsam Police Housing
h Es ring. Procurement und Construc
B New Assam Police Bavalions ¢ Different
seen in the website https://assamtenders.gov.in & also at

L l',
e v

: A»“
Chiefl Enginger

Police Housing Corporation Lid.
Rehavari, Guwahati- §

PHCT/2272021-22/ 02, Dated: 43 | 1&[ &2 |
eral of Police Assam, Guwahati for favour of kind information.
of Assam, Home and Political Dept. Dispur, Guwahati-6, for favour of

tsing Matager, “The Assam Tribune Chandmari, Guwahati-3 for information and
atice In | (ane) tssuc of the Daily English News Paper “The Assun
wotice in | (one) issue of the Daily English News Paper “Times of
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No. AN SAROGH0N DY 35 Dite

INSUE NOTICE TO PROCUEI W WORK

o,
M Bl Rk & Campaty.
Sttion Rownd, Doligan, Dl :
Ansio ZRGEERLY, Phiote Nac 01174 WOUARS. 9Tl hSRAT
Vvl il bredisgmssml cow

Sub: “Ratuing of New Assi Malies commmndo atfndion it Kuchnrtal in lluilnlum‘cli Dist, Asamm
(Shited presently 10 Damcherris i Glamnen Ramge under Remmathpor Polive Stations) on
[ ngaecring. Frocueiment & Constraetion {1100 Maole™ o
(Ombioe FPE Nde Pessder) Temder Valoe: Ra 13993 44 J01.51 (Rupues Qe ““"““‘“’ ity
Nine Crote Nigety Thiee Eakls Forly Foin sl Eight 1hmedred One ol Pasasit Filty Chned
only,

el Phis of¥iee O No o AP TR AL (A PR P 10-08-2102

[SICTTR TN ' ' .
[fpwonn subanission ol Mk Chanriee of KOICT hank | Wl (Bonk Nawe) for Perlommmiey

Sevurity bearing Nos DSAANDDGIMN2EE2A, Dl 13-10-2022 anounbing Rs, 0.062,240,00 (Rupees Siv Lakhs
el Tk Siuamsiee o PN Dk Lud. (Bank N} for

CGinte Do Theasamd T Plasdred Fartyh only

Perfennee Seeority beartng Now 206407 192222860001, Did.: 13-10-2022 amouniing Ry, 6,.93,05,000.00
Ninely Thees bakhs Five Thosand) only by you, the appoinied die Tor the abwne
by fixedd 38 720 ¢Seven hndied Twenty) diays T the dane of lunding ever of siwe
arend 1o et the work e ey Costoe Aprecment,

(Rupees Six Liore
et iomed project is e
You g ieugewe

Lielo: Caps ol Contrws Apieemil
Yours Enthiunlly

ChreC Tginewy,
Assan PPolice Housing Corporation Lul
Rehabari, Guwalii-X,

Memo No. APHCCSEN2021-22 HY T Date - 1302 2027

- Cugy o
1. The Dircctor CGeneral of Police Assam, Ulubarl, Guwithiti = 7, for Gvour of Kind informagion.

The Principal Secretary 1o 1he Govl of Assm, Tome & Politieal Dept. Dispur, Guwihali & for

lavour of Kind informsation,
1 The Commissioner w the Govi, ol Assam, Hooe & Politiend Dept, Dispar, Gusabuti - 6 tor |

wvekir of

hingh infanmaixo

2 The Scerctary to the Gove. of Assin, Home & Political Depd, Dispur. Giuwalut 6 Lor Tavenr of kowd

inlornusiion,
5. The Mmmaging Dirvetor, Assant Police Housing Carporistion lil, Relabare Cinwsthal)

Lind nformatian
6. Vhe Deputy Inspector General of Police, (MPC) Assam, Ciuwahati for Bivour of your kKind informson

7 [he Comnundant, 2" Assam CDO Bn, Birsino, Mailakandi in 205 AP Bn, Kathchersa Tor Bivoe

N, lor Livour of

ol kind information.
8 The Excentive Engineer (Elect.), APHU Lid. tor information mxl necessary action.
" I Executive Engineer, APHC Ltd. Silchar Sub - Unit for informion and necessury action.
10. M/S Design Associate INC, PMC, A-163, Seetor - 136, Noida - 201301, for lavour of information,
11, Account Branch, APHC Led. for information,

g
A\
Clyel I{ngiﬁﬁq‘y\ &
Asssim Police Housing Corpogution Lad.
tehobari, Guwaluti-§
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oty woh i dised S
GOVY. OF ASSAM
OFFICE OF THE SUPERINTENDENT OF POLICE ::: HAILAKANDI :: ASSAM :::
Memo No. HKD/B/O1/Vol-1/2023/224 Dated Hailakandi, the 26" June, 2023.

ub

To,

The District Forest Officer,
Hailakandi Division,
Hailakandi.

Sub.: - Regarding Handing Allocation of Land at Damcherra Lyinh
within Inner Line Reserve Forest under Gharmura Forest Range
for Raising 2" Commando Battalion.

Sir,

[n inviting a referesce to the subjeet cited above, | would like (o bring
to your kind notice that there are reporss of numerous incidents of eacroachments in and
around Gharmuia Range of Inner-Line Reserve Forest under Hailakandi Forest Division
which shares a substantial boundary with Mizoram State which is a threat to the security and
sanctity of the Forest lands of the State,

In vicw of the above, it is imperative to provide ample security with a strong and
well equipped Police force in order to respond to any incident of stterapt of encroachment
from Mizoram side and to ensure protection of the Reserve Forest area along the inter-state
border of Assam-Mizoram in order that the activities of the Forest Department to protect the
Forest land. its flora and fauna is earried out without any threat of encroachment or any
other disruption by miscreants.

In view of the above circumstances and keeping in mind the increasing challenges of
safeaunrding the Inter State Border boundaries and the evolving nature of encroachment by
miscreants, it has become imperative to establish a Commando Battalion that is capable of
effectively responding 1o such critical sitvations.

After careful consideration and evaluation, the authorities have identified a suitable
Forest land that would be ideal for the construction of the Commando Battalion facility at
Damcherra. The chosen location has been assessed to have the necessary atiributes,
including adequate space, accessibility and stratcgic positioning which are essential for the
successful establishment and opemtion of the Commando Battalion.

Page | of 2
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The establishment of the Commando Battalion weuld be of significant value in
preserving the natural resources. Further, every effort would be made to ensure minimal
disruption to the environment during the conmstruction and subsequent operation of the
facility. Necessary measures such a5 reforestation initiatives and strict adherence to
environmental regulations will be implemented to mitigate any adverse impact on the Forest

ecosystem,
in view of the sbove, | request you to kindly hand over the sforementioned Forest

land to the Hailakandi District Police accordingly.

Yours gipcerely,

Superint of Police,
Hailakandi.
Memo No. HKD/B/91/Vol-111/2023/224-4 Dated Hailakandi, the 26" June, 2023.
Copy forwarded for favour of kind information to:-
1. The Director Generzl of Police, Assam, Ulubari, Guwahati 7.
2. The Addl. Director General of Police (SB), Assam, Kahilipara, Guwahati 19,

3. The Inspector General of Police (TAP), Assam, Ulubarn, Guwahati 7.
4. The lnspector General of Police, Border, Assam, Srimantapur, Guwahati-32.

5. The Commissioner & Sccrctary to the Gowvt. of Assam, Border Protection &
Development, Dispur, Guwahati-6.

6. The Deputy Inspector General of Police (SR), Assam, Silchar.

7. The Managing Director, Assam Police Housmg Corporation, Assam, Rehabari,
Guwahati 8.
8. The Deputy Comunissioner, Hailakandi.

. i

Superintendent of Police,
Hailakandi.

Page 2 of 2
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GOVT OF ASSAM
\ A/‘/ OFFICE OF THE DIVISIONAL FOREST OFFICER::HAILAKXANDI DIVISION
i HAILAKANDI

B-mail: hailakandiforests | 99 @gmuil com
2\ No. HKD/DFO(TYBorden/2™ Commandant Batation Unit/ 3745-47 Date: 26 /07/2023.

To
\/iﬁ Chief Conservator of Forests
Southern Assam Circle, Silchar

Sub:- Proposal for establishment of 2°* Commandant Battalion Unit near Assam-Mizoram Interstate
border area of Inner Line Reserve Forest for protection and conservation of forest resources in
Reserve Forest land and mitigation of Mizo aggressions in Assam-Mizoram Interstate border arca
of Assam - reg. :

Ref- Your letter No. FGS.13/ECD/Assam Mizoram Border2018/Pt  Dtd. 04-01-2023,

Sir.

With the subject & reference above, | have the honour to inform you that about 5200 KM
disputed interstatc border line of Assam Mizotam falls under Gharmaurah Range withia Inner Line
Reserve Forest (TLRF). About 1000 Ha. land in the Inner Line Reserve Forest has long been ocoupied by
the Mizo people in the name of inter-state boundary disputes and put to non-forest use under Hailakandi
division. Since the said areas have been under Mizo aggressions by way of encroachment for a long time,
it is pertinent to bring hack the area under our control to boost up the vonservation cfforts. Moreover, it is
noticed that there is a consistent endeavors of Mizoram State to occupy more R.F. land of Assam area in
addition to aforementioned encroached land. It is a panic disorder to the District Civil, Police and Forest
Authorities to prevent the encroachment activitics of Mizoram Govt. without deployment of armed forces
in a permarent infrastructure within the ILRF, In this regards S.P. Hailakandi was requestsd to provide
special armed force for regular monitoring and needful protection measure in time vide this office letter
No. HKD/DEO (TVBordetEncroschment'1§73 di.18-67-2021(Annexure-1). Most of the border line is
located in remote areas without suitable communication facility. The deforcstation gctivity of existing
encroachers in and around their encroached land within the reserved forest area is required to be
protected. Accordingly S.P. Hailakandi made necessary correspondence with the Director General of
Police. Assam, Ulubari, Guwahati-7 regarding establishment a base for special armed forces like
Commandos at Gharmurah Range in laner Line Reserve Forest area under Hailakandi Forest Division
vide Memo No. HKD/B/91/2021/324 Dil. 24-07-2021(Annexure-2). .

According to the necd of the prevailing hours | have discussed the matter with the S.P. Hailakand;
for establishment of 2nd Commandant Rattalion Unit in the Inner Line RF with sufficient strength of
armed police to strengthen/ support the performance of interstate border arca duty like border protection

. —.....as well as protection of forests and guard against the scope of encroachment and step taken for ejection of
£, Contd.P-2

/f’;’ N5 (s
. 2 \
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Ietter vide Memo No.HKD/I/91/Vol-IR20237224 Dated Hailakandi, the 26" June,2023 (sopy encl
85 Aanexure 3) for allowing the establishment of 2nd Commandant Battalion Unit at Damche‘m area in
[LRF under Gharmursh Range to protect the forest land including its flora and fauna, threat of
enhcroachment or any other disruption by miscreants in addition to mumerous incidents of encrosehment
by Mizoram State lnandamnndthelnmmebmdcrbwnmryofmmminmmwhhin
Inver Line Reserved Forests as ancillary activities to Forest Protection and Conservation.

Therefore, your honour is requestsd to take up the matter with the higher authority in view of
smmbenhgtbcamledfomesforpmdondUﬁmanwimmmmin ILRF 1 prevent
further encroschment activities as well as preservation of forest cover. Also activities of natural and
artificial re-generation can be enhanced ia the deforested area after ejection of encroachers by way of
exploring the activities of an Eco-Task force.

In view of the above facts for forest conservation including preservation of forest wealth, an area
of 43.99 Hectars land is required for establishment of 2™ Commandant Battalion Unit at Damchera area
within Inner Line Reserve Forest, under Gharmurah Range, Hailakandi Forest Division. The most of the
proposed area is under encroachment and which will be vacated for the purpose with the help of Civil and
Police authorities,

It is to ba pointed out that proposal has already been submitted for departmental operation of
Z1(Twenty one) nos. trees ( Twenty Nos, Teak & One Cham) standing in the proposed arca vide this
office letter No. HKD/DFO(T ) Thinning /D.0/3629-30 date: 15/07/2023 as per provision laid down in the
approved working plan (2022-23 to 2032-33) for Hailakandi Forest Division. (Annexure-$), Two Teak
trees have alicady been uprooted by the recent rainfall and another 19 (Nmeteen) nos. tree standing on
steep loose tilla soil are also under soil erosion owing to minfall that will fall at any time. Others existing
189 nas. miscetlancous trees standing in the areas are not required for felling because most of proposed
construction site for quarter and barrack etc. selected in the encroached agricultura) land. (Annexure-5).
A Googol earth Map showing the proposed 2nd Commaendant Battalion Unit is enclosed herewith
(Annexure6). A site Map with GPS co-ordinates of proposed unit is enclosed g {Aunexure-7)

This is for favour of your kind information and taking necessary action for according permission
towards cstablishment of 20d Commandant Battalion Unit at Damchera area in Inner Line RF under
Gharmurah Range, Hailakandi Forest Division to mitigate the concernment illustrated above,

Eaclo: As specified. W”-—-
(A. Dutta, AFS)

Divisional Forest Officer
Hailakandi Division, Hailakandi
Contd.-3
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3 2.
- Copy to: ” ©
1. The Deputy Commissioner, Hailakandi for kind information and necessary action.
" 2. The Superintendent of Police, Hailakandi for kind information and necessary action,

/

Divisional Forest Officer
Hailakandi Division, Hailakand:
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R - GOVT. OF ASSAM

OFFICE OF THE CHIEF CONSERVATOR OF FORESTS
+: SOUTHERN ASSAM CIRCLE:; SILCHAR-788001 3
Tek: +91(03842) 796017 (O) Emall : sa
Letter No. FGS.13/ECD/Assam-Mizorsm Border2018/PL Date: 27/07 /2023

Fvom @&
The Chief Conservatae of Forests, / ' p .O,
Southern Assam Circle, 2 SO)’
Sitchar. vee -

To
The Addl. Principal Chief Conservator of Forests (T),
Lower Assam Zone,
Indira Nagar, Basistha, Guwahat!-29.

Sub: - Proposal for establishment of 2" Commando Battalion Unit near Assam-Mizoram
[nterstate border area of Inner Line Reserve Forest for protection and conservation of
forest resources in Reserve Forest land and mitigation of Mizo aggressions in Assam-
Mizoram Interstate border area of Assam- reg.

Ref:- 1) Your letter No. £GT.26/Border/ Assam-Mizoram/Pt-il, did. 27-12-2022.
2) This office letter No. FGS.| 3/ECD/Assam-Mizoram Bordes2018/Ft., drd, 16-12-2022&
even no, dated 23-06-2023 & dated 03-06-2022
3) The DFO, Hailakandi Division's letter No. HKD/DEO(T)/Border/2* Commandant
Ratalion Uniy3745-47, dtd. 20-07-2023.
Sir,

With refersnce to the subject and letters cited above, I have the honoar to forward herewith 2
copy of the DFO, Hailakandi Division letier under reference No.3 alongwith its enclosares. Wherein
he has requested for permission for establishment of 2® Commando Battalion unit near Assam-
Mizoram Interstate border area of Inner Line Reserve Forest at Damcherre arce under Gharmurah
Range of Hailakandi Division for favour of your kind informstion and necessary action.

In this regard, | would like to inform you that Mizoram is constantly trying to engroach the
Assam forest area for non-forestry activities. Mizoram also has established BOP zlong with occupied
area und giving protsction to Mizo encroachers, Establishment of Commando Force at Damcherr
arca will help our deparrment 1o protect the forest erea from Mizoram supported encreachment. This
force can support all three divisions under this circle (o protoct the boundary of Assam. Raising of
Ero Task Force to protect the boundary was discussed with the SP. She informed that presence strong
armed force is requived to coutrol the advancement of Mizorsm imto the Assam Territory. The
following table shows the details of encroachment of forest area under this circle by Mizoram.

Table: Details of Assam Forest area encroached by Mizoram

246 ANNEYBERE - X . | %f‘
5P ;
*-*Lf:-'c & é}s{qfﬂ‘

g

B | e ?f e b::ilf:m enutmtogrlor mcmint Total (ha)
Hpo| diveR (KM) to June/2021 post June/2021
1 Cachar 5200 1,548.70 725.00 2273.70
2 Karimganj 14.50 377.58 0.00 377.58
3 | Hailakandi 92.00 1,000.00 0.6 1,000.00
Total 158.50 2,926.28 725.00 3,651.28
page1of2



area s 2) nos.

Hence, [ request you to Kindly consider the proposal and request the PCCF & HoFF, Assam
for according flecessary permission towards establishment of 2™ Commando Batalion unit at
Damcherra area under Gharmurah Rangs of Hailakandi Division and also permission for felling of 21
nos. of trees,

Enclo:- As stated above

Yours faithfully

s

(P. Sivakumar, IFS)
Chief Conservator of Forests,
Southern Assam Circle,
Silehar

Capy to
I. The Principal Chief Conservator of Forests & Head of Forest Force, Assam, Aranya Bhawan,
Fanjabari, Guwahati-37 for favour of his kind information and necessary action.

2. The Divisional Forest Officer, Hailakandi Divisicn for information and fiecessary action.

Chief Conservator of Forcsts,
Southern Assam Circle,
Sitchar

Page 20f2
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) LUV BICNIVIEN | T saoaiurs ——
OFFICE OF THE ADDL. PRINCIPA ¥ CONSERVATOR OF FORESTS (T)
LOWER ASAM ZONPHREISTHA:GUWAHATI-29
Emailiccht.laza gmail.com

r?-:rm.waomw;\mm-m wzoram/PALIL Date: 28/07/2023
N
The Principal Chicf Conservator of Forests ANNEXURE
& Head of Forest Force, Assam,
Panjabari, Guwahati-37
Sub:  Assam -Mizoram Inter-State Border - Proposal for establishment of 2* Commando Battafion

Ref:
Sir,

Unit inside Inner Line Reserve Forest st Damchera area under Gharmurah Range, Haliakandi
Division - Reg
CCF SAC proposal Ref No. FGS.13/ECD/Assam-Mizoram Border/2018/Pt, Dated 27" July 2023

While enclosing herewith a copy of the peoposal received from the Chicl Conservator of Forests,
Southern Asssm Circle, Silchar, the following few points are mentioned for your Kind perusal and
consideration:

e

The proposal was submitted seeking permission for establishment of 2% Commando Battelion
Unit inside Inner Line Reserve Forest at Damcherm arca under Gharmurah Range, Haliakandi
Division. The Proposal was originated from the Superintendent of Police, Hailakandi District,
Area of Inner Line RF proposed for establishment of 2" Commande Battelion Unit is 43.99 Ha
Number of standing trees enumerated by the DFO is 2] (Twenty-One), as per the list enclosed.
Law & Order situation in the said area has heen a matter of concern and there have been recent
incidence of violence due fo aggression fromn Mizoram side. This has also created negative impact
on the protection and development of lmer Line Reserve Forest areas, In this backdrop,
establishment of the proposed 2" Commando Battalion Unit inside Inner Line Reserve Forest at
Damcherra area under Gharmurah Range, Haliakandi Division assumes significance.

ideally, this calls for permission, under the Forest (Conservation) Act 1980, for diversion of forest.

area for non-forestry purpose since Reserve Forest area is involved, unless Government decides

otherwise,

A suitable decision may be taken at your end and the same may be conveyed to this office n due
course of time for further action.

Encl: As stated above,

Yotis faithfully
(PJ.Vijayakar, IFS}

Addl. Principal Chicf Conservator of Forests (T)
2 Lower Assam Zone, Guwahati-29

Copy-te the Chief Conservatar of Forests, Southern Assam Circle, Silchar for information.

e

ot

" AddY, Principal Chifef Conservator of Forests {T)
Lower Assam Zone, Gluwahati-29
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GOVERNMENT OF ASSAM
OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS &

E mail; hoff-assam@gov.in
No. FG.32/Land Allotment/2023 Date: 03/08/2023
To
The Addl, Principal Chief Consarvator of Forests (T)

Lower Assam Zone
Basistha, Guwahati-29.

Sub: Regarding Assam-Mizoram Inter-State Border- Proposal for establishment
of 2" Commando Battallion Unit inside Tnmer Line Reserve Forest at
Damcherra area under Gharmurah Range, Railakandi Division,

Ref': Your office [etter No.FGT.ZWBmda/Am-MiwanﬂPt~! I dtd.28/07/2023,

In retumning herewith the lotter under reference, [ am to request you to look into
the proposal submitted by Superintendent of Police, Hailakandi District for allotment of land for
establishment of 2™ Commando Battallion Uni: inside Inner Line Reserve Forest at Damcherra
arez under Gharmurah Range, Hailakandi Division and reconsider the same considering the

merit of the requirement.

This is for your information snd necessary action.

9\02‘3 Principal Chief Conservator of Forests &

(/ Lf ( g\{ 6:_, ﬁ Head of Forest Force, Assam
Ao o
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GOVERNMENT OF ASSAM

OFFICE OF THE ADDL. PRINCIPAL CHIEF CONSERVATOR OF FOREST: S(T)
LOWER ASSAM ZONE:BASISTHA:GUWAHATI-781029
Emailiceft.laz@gmail.com

Letter No, FGT.26/Border/Assam-Mizoram/Pt || Date: 07/08/2023
To,

"7 The Principal Chief Conservator of Forests &
Head of Forest Force, Assam,
Panjabari, Guwahati-37.

Sub:  Assam-Mizoram - Inter State Border- Proposal for establishment of 2 Commando
Battalion Unit inside Inner Line Reserve Forest at Damcherra area under Gharmurah
Range, Hailakandi Division- Reg —

gq

Ref: 1) This office letter No., FGT. 26/Border/Assam-Mizoram/Pt.I|, drd. 28 July/2023 ~L 'c(f—.
2) PCCF & HoFF, Assam’s letter No. FG.32/Land allotment/2023, dtd. 03/08/2023.+ %"

Sir,

In continuation of this office letter under reference No.1, | have the honour to submit
that the proposal for allotment of Land for Establishment of 2* Commando Battaiion Unit
Inside Inner line Reserve Forest of Damcherra area under Gharmurah Range, Hailakandi
Division may kindly be considered.

Yours faithfully,

(P.). Vijayakar, IFS)
Addl. Principal Chief Conservator of Forests (T),
Lower Assam Zone, Guwahati-29, ﬂ

ief Conservator of Forests, Southern Assam Circle, Silchar for information.
U i, TR
. N .';v .\ /

Addl. Principal Chief Conservator of Forests (T),
% Lower Assam Zone, Guwahati-29,
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By e-mail

GOVERNMENT OF ASSAM
OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS AND
HEAD OF FOREST FORCE, ASSAM
ARANYA BHAWAN, PANJABARI, GUWAHATI-37
E-mail: hoff-assam@gov.in

FG 4y 14/ Mizaram Border/Pt-Il Dhate: 28.09 2023
To,

The Additional Principal Chief Conservator of Forests (T)

Lower Assam Zone, Basistha, Guwahati-29

Sub:  Assam-Mizoram Inter State Border -proposal for establishment of 2* Commando Battalion
Unit inside Inner Line Reserve Forest at Damcheérra area under Gharmurah Range,
Hailakandi Division-Reg.

Ref:  Your office letter No. FGT.26/Border/ Assam-Mizoram/Pt.1] dated 07.08.2023,

With reference 1o the above. 1 am to inform you that As per Section 2 (b) of FC Act, 1980 the
non-forest purpose means the following:

“any porpose other than re-afforestation; but does not inclwde ary wark relating or ancillary to
comservation, development and management of forests and wildlife, namely, the establistiment of check-
posts, fire lines, wireless communications and construction of fencing, bridges and culveris, dams,
waterholes, trench marks, foundary marks, pipelives or other like purposes”.

Sitice the purpose of propesal for 43.99 Ha. Forest land for establishment of 2" Commando
Rartalion Unit in the Assam-Mizoeam interstate border arez of [nner Line Reserve Forest is for protection
and conservation of Reserved Forest jand, it qualifies as an activity relating to conseevation of foresis
mentioned under Section 2 (b} of Forest Conservacion Act, 1980, Iherefore you are allowed to go aheid
with the establishment of the propased 2* Commando Battalion Unit in the intercst of conservation and

protection of forest land.
Prifcipal Chief Gonservator of Forests &

Head of Forest Force, Assam -
Copy for information and necessary action 1 =

i. The Chief Conservator of Forests, Southern Assam Circle, Silc_har.
2 The Divisional Forest Officer, Hailakandi Division, Huilakandi.

o g%@
‘S J “ mmimm

Head ¢f Forgst Farce, Assam
o
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BY E-MAIL

i

COVT. OF ASSAM
OFFICE OF THE CHIEF CONSERVATOR OF FORESTS
: SOUTHERN ASSAM CIRCLE: SILCHAR-788001-

Tel: +91(03842)795017 {O) Email :c omatm::g: acflgmail.com
Letter No. FGS.13/ECD/Assam-Mizoram Border/2018/P;, Date: 05 /1072023

From
The Chiaf Conservator of Farests,
Southern Assam Circle, Silchar,

To
The Divisional Forest Officer,
Hailakandi Division, Hailakand;.

; Sub: - Assam-Mizoram Inter-state Border-Proposal for establishment of 2 Commando
Pattallon unit inside imner line Reserve Forest at Damcherrm ares under
Gharmurab Range, Hailakandi Division-Reg,

Ref:~ 1. The FPOCF & ‘HoFF, Assam’s Ielter No. FG.40/14/ Mizoram Border/Pt-I1,
did 28-02.2023,

) 2. This office letter Np. FGS.13/ECD/ Assam-Mizoram Border/20M8/PL, did. 27-(7-
2023.

3. Your letter No, HKD/DFO(T) /Border/ 24 Commandd Battalion Unit/3745.47,
did, 20-07-2023,

‘With seference t6 the letters cited above, I'am to inform that the POCE & HaPFF, Assam
has allowed the establishment of the 2«4 Commando Battalion Unit inside mner line Reserve
Forest al Damcherra .ares wrider Gharmureh Range of your division in the interest of
conservation snd protection of forest land.

Therefore, you are requested to take necessary action strictly following the Forest
Conservation Act.1980 and related guidelines,

o
» '_‘m!:' L adis o . (P.SiVikmr,lrS’ -
Chicf Conservator of Forests,
Soutl ern Assam Circle, 5“"“{4»



91
ANNEX3#3E - X V| 2.8 ;L—?

-~

£ —pppl
Memo no: GM/31/E0RDER/2023/236 Dtd: 26/10/2023
To

The Divisional Forest Officer
Hallakandi Division
Hailakandi

Sub: Progress report 2nd Commando Batta fon unit at Damchera inside ILRE
Ref: Your letter No: HKD/OFO(T)/ASSAM-MIZORAM BORDER/6561 dtd: 28-09.2023
HKD/DFO(‘l’]/ASSAM-MIZORAM BORDER/6731 dtd:05-10-2023

Str,
With reference to the subject cited above, | have the honour to inform you that after

receiving due clearances from respected PCCF & HoFF, Assam, vide letter nio FG.40/14/Mizoram
Border/Pt <41.dtd:28-09-2023; the construction work for the establishment of 2™ Commando
Battallon unit at Damchera inside Inner Line Reserve Forest under Gharmure Range, Hallakand)
Division, has-begun at-the designated site measuring 43.99ha which has been degraded due to
encroachment and paddy cultivation,

This is for favour of your kind information and necessary action,
Yours faithfully

D
= Range Forest Officer

Gharmura Range Office
Gharmura
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GOVT OF ASSAM
OFFICE OF THE DIVISIONAL FOREST OFFICER::HAILAK ANDI DIVISION
HAILAKANDI
_ E-mail: hailakandiforests| 992@gmai

No. HKD/DFO(T)/2™ C. Bn./7028-29 Date: 2?/1();‘:2(.),.12;.' e
To

The Chief Conservator of Forests

Southern Assam Circle, Silchar

Sub:- fﬁ&famMizora_m Interstate border Proposal for establishment of 2™ Commandant Bartation Unit
inside Inner Line Reserve Forest at Damcherra area under Gharmurah Range, Hailakandi Forest
Division and execution thereof.

Refi- (i) PCCF&HOFF, Assam’s letter No. FG.40/14/Mizoram Border! Pt-11 Drd. 28-09.2023.
(1i) Your letter No. FGS.13/ECD/Assam-Mizoram Border/2018/Pt Dtd. 05-10-2023
(111} This office letter No. HKD/DFO(THBorder/2™ Commando Battalion Unit/3745-47
Dtd. 20-07-2023,

Sir,

With reference to the above, 1 have the honour to state that the Range Forest Officer, Gharmurah
Range has informed vide his Memo No. GM/31/BORDER/2023/236 Dtd. 26-1 0-2023, that afier allowing
for establishment of the 2™ Commando Battalion unit inside Inner Line Reserve Forest (ILRF) from the
respecied PCCF&HOFF, Assam under above reference. the concemed Police Department has started
execution of the said 2* Commando Batalion wnit inside Inner Line Reserve Forest ( ILRF) at Damcherra
area under Gharmurah Range, Hailakandi Forest Division in the interest of conservation and Protection of
forest land including maintenance of Status-quo in the disputed border boundary of Assam-Mizoram
under Hailekandi District.

[t may be stated that most of proposed construction site for quarter and barrack ete. selected in the
encroached agricultural land which involves 43.99Ha. land in Tnner Line Reserve Forest (ILRF) of
Gharmurah Range. Hailakandi Forest Division.

Again, the Superinténdent of Police, Hailakandi had communicated earlier a letter vide memo no.

- HKD/BM1/Vol-1I12023/224 Dtd, 26-06-2023 stating that the said commando Battalion unit will be
helpful in protection of forest land including its flora & Fauna, threat of encroachment or any other
/Qﬂﬂﬁﬁ(}!ﬁ;b{ﬂﬂ&&&h& in addition to numerous incidents of encroachment by the Mizoram state in and
£ ardund the-i Isate barder boundary of Assam-Mizoram in Assam’s areas within Inner Line Reserve
Forest ,éyufs!i ) illary activities to forest protection and conservation. Alse activities of natural and
ion can be enhanced in the areas after gjection of encroachers in the nearby areas by

Gt

0 3

{
3

wﬁy of explori e activities of an Eco-Task force.
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Further, the establishment of the said 2*¢ Commando Battalion unit inside Inner Line Reserve
Forest (ILRF) will not violate the Forest Conservation Act’ 1980 and its related guidelines since the unit
will vehemently be helpful in conservation and protection of forest land within the provision of Section
2(b) of Forest Conservation Act” 1980,

This is for favour of your kind information and necessary action.
Enclo; As specified.

Yours faithfully

(A. Dutta, AFS)
Divisional Forest Officer
Hailakendi Division, Hailakandi

\/Copy to the Principal Chief Conservator of Forests & Head of Forest Force, Assam, Aranya’
Bhawan, Panjabari, Guwahti-37 for favour of his kind information. This also refers o his letter No.
FG.40/14/Mizoram Border/ Pt-11 Did, 28-09-2023.

V> . |
Division Fomg( M‘gy

Hailakandi Division, Hailakandi
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g T MATTER
GOVERNMENT OF ASSAM
OFFICE OF THE DIVISIONAL FOREST OFFICER: HAILAKANDI DIVISION::
HAILAKANDI
E"\ail: hatakandl loyesss | 94 '_u gmali.com
No. HKD/DFO(TY /Border/2nd Commando Battalion Unit/1232 Date: 06/03/2024

To
The Deputy Inspector General of Forest {C)
MOoEFCC Regional Office, Shillong.

Sub: Submission of point-wise report
Ref: F. No.22-11/2000/RONE/2022/5284-85 Dated: 1-03-2024

Sir,
With reference 10 the subject cited above, | have the honour to submil the point wise response
In connection with the letter no. mentioned in the reference which are as below:
1) The purpose-wise break-up of the 44 ha land with layout map: Annexure 1
2) The detailed project report (DPR) of the construction of the Commando Battalion: Annexure 2
3) The original or colour scan Sol Map along with GPS coordinates with proper legend: Annexure 3
4) The soft copy of the Kml/shape file: Annexure 4
5) The copy of notification letter of the Reserve Forest land or which the Batalion is being
Established: Annexure 5
6} The order copy of the State Govt. for establishment of Commando Battalion at Hallakandi: Annexure 6
7) The order copy of
i) No diversion of the area alloted for construction of second commando battalion was proposed
as the work is relating or ancillary to conservation, development and management of forest
and wildiife which is in adherence to section 2(b) of FC Act 1980. A copy of a letter issued by
The PCCF & HoFF, Assam allowing the permission of establishment of the 2 Commando
Battalion at Damchera vide letter no FG.40/14/Mizoram Border/Prl  dated:23-09-2023 is
annexed herewith: Annexure 7
ii} Question of handing over of forest land does not arise as the reserved forest land in question
remains under the disposal of the forest department.
8} The order copy of State Govt. assigning duties to the Commando Battalion: Annexure 8
9) The rank-wise break-up of the officers and men 10 be stationed in the Battalion: Annexure 9
This 1s for favour of your kind information and necessary action,

Enclo. :- As Specified

Yours faithfully

SO

[A. Dulta, AFS)
Divisional Forest Officer
Hadakand| Division, Hatlakandi

94
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ASSAM POLICE HOUSING CORPORATION LTD
REHABARI, GUWAHATI-S.

NAME OF WORK;: -

Establishment of New Assam Police Battalions at
Hailakandi District of Assam

Chief Engineer, Assam Police Housing Corporation Ltd, Rehabari,
Guwahati-8.

96

INDEX
S.No. Ref | DESCRIFTION PAGE NO.
1 |HISTORY / BACK GROUNTD 0310
2 SITE DESCRIPTION 11
3 [FROJECT PLANNING & DESIGN 1213
Fuwﬁor- VWORK 14
|EURATION OF ACTIVITIS AR CHA KT 15
|
|Pn_oEcr LOST ESTIMATES
4 | ANNEXURE ] [BROAD AREA STATEMENT 16
5 | AHMNEXURE N _[SUMBIARY OF DOST ESTIMATE 17.19
6 | ANNEXURE I [PRELININARY ESTIMATE 20-70
7 | ANNEXURE IV _|PLENTH AEEA RATES 2021 CPWD [CO1] 71-104
|
|PROECT IMPLEMENTATION MODE
a | axnsorey [PWOCIRCULAR AND NITI AYOG CROULAR FOR ADOFTING | o
EPC
CPWE MANUAL /SOP GUIDELINE FOR TENDERING AND
9 | ANNEXUREVI [ADMINISTRATIVEAND TECHNICAL APPROVAL ONPAR 112122
|RATES FOR EPC TENDERING
|
10| ANNEXURE VIE [ORAWINGS 123-180
]n!l!'s
11 _| ANNEXURE VIII_|STRUCTURE DER 181-187
12 | ANNEXUREEX [MEP DER 185 254




INDIAN POLICE SYSTEM

BACKGROUND TO THE POLICE SERVICES IN INDLA

Histosy of Tilian pofice oo nwoder Hoes datss o the daown of the 1905 century. The kles of o
separate regular palice foree ms It exsix today was never s consaderation before the Brlish
period wxd for a consadernhle lime even after the commencement of the rule, ¥ was only in
1774 thar Waeren Hastings imrodoced for dhe first time ander the Company’s nuke several
mexsures 101 police retorms, which later culmanaied in the Polioe Act of 1301, To tackke this

crime ehdden and Giffical area reorganizad the pative police system so thot i coudd functcon
properly and prodoce desired resulis,

This systom was hased on two principks:

| The police must be complaely separated from the miliiary,

X They must act as an indepeods g body,

3 Assisting the Collectons in the discharge of Biw-and-onler responsibilitics.

The system provided for un Inspector General ol Police who was responsible for the law and
order of the entire provines, Provinees were divided into disericts that were contmolled by
Superintendents of Pollce who headed the police administrasan under the control of the
Magistrutes. The main principles were mot altesed even by the Police Commission of 1860,
which = resporsible for the curremt police system in India. Recommendations of the Palice
Comenission of 1902-C3 further impeoved the system 1o some exient.

In 1917, Islisgion Commission Repan refened (o it as the Indine Pole Service for the first
time. After independence Sardar Vallabhbhas Patel, the first Union Home Minister aw the
importance of oceanizieg the Civil Services on an all-lodia basis In 1949, i the Constitoent
Asserbly, he cmplisized (e impaorance of Baving 2 ring of servies (o help the coaniry
remiin et wnler o fadoral comtitution, siving *,. .the Uniom will go, you will not have o
united Indin if you do not lave o good Al ledia Sesvice, which has the independence 1o
speak out its mind™. And thus, the Indian Police Service was bornas an All-India Senvice,
POLICE SYSTEM DURING ANCIENT INDIA

Origsn of polive can bo trcwl 80 the garfy Vedic pevod ax the Rig and e Atharvs Veds
mentions certain Kinds of crimes known s the Vedic people, 1n fac, evideoce indicimes the
existence of xecarity Torees even in the Horappan period, Thowgh the exoet rekrence of the
criminal justice orgunization during the Vedse period is not available, the Mauryan penod
eahibits snportet Eateres of the same. Koutilyn sAstlushista (310 BC) s 0 tremise on the
crmunal nstice syatem. It reads lke o manost for padice in modern times. There is s yeferosce
o DANVARIKA, ANTEVANSIKA, PRADESIKAS, MAHAMATRAS, RAJUKAS, s
soon. There were 3 types of police - Dandpal Durgapel iod Antpal

Mugasthenese, the GREEK Ambussador, and Fa Hein, the Chinese traveller have wrinen
Jetabled aecowns of the Gopta administeacion. Dundikas wore the highess officers then.
(thers ke Nagar Shreshthe, Rahusika, also find mention. Toe crimimal justice system
developed during this period cootiveed Tor five o sy haniked years. The only difference
between the two periods beimg that the Mauryan system was ceatralized whereas the Gupta
systom was docentralizad. But the basic stracture of the polics systeen of village police, eny
police, and paluce police was the same. sustably aliered by yarons Kings
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POLICE SYSTEM DURING MEDIEVAL INDAA

There is no mestion of pelice ongastzations found ssywhere. Tt may be so because mone
focus was on conquests and mulitary occupation withowt any sersous attemapt to consolidite or
man civil administration The Muslim conquerons did 1ry o implant the police system n line
with ote prevailing in their homelind Lrying 1o 6 ot with the Indian social secting. The system
of administening justice, panishmont, snd policing was however, Islomsie and was bied on
the Holy Quran Durag tbe Sultamte penod. the Hindu populstion was sshpectel o a
differeit aw and the Pandits were associamed o interpre the Himda law and 1o ghve thels
apimion on it. Mulasibs, Muqaddams, were anks of officials in charge of admazistmtion.

Pumishments were vers harsh, following the Elamic biw, sech a5 fying alove, cutting of
nese. can, or foreants, trampling by clephants, and murdation. AN this must bave led o e
generation of desp-rooied arred 1 e polios fancionarks,

Duneg ths period, the cegger of power and poditical activiey was the Sultan. Faujdar beang
the head of he craminal justics delivery sywenm at ithe provincial level entraseed o maincain
its peace and securily. Kotwal was magistrate, head of the police, and mmescipal officer, all
mlled o one, Chaskidar was respossible for the village admmistratson, The government
under the Mughals was awocracic and military in naure, Justice deliveey system and polsce
argunizatons both were weuk daring this period.

POLICE SYSTEM IN MODERN INDIA
BRITISHINDIA PHASE

After the Britisk victary in 1737 ar Plassey and the decline of the Mughal Emgare. whatever
pobsoe system wis then i vogoe became further cormupted im the wrea.

In 1862, the Indian Peal Codeand the Criminal Procedure Code canse latos force, The
Evidence Act wes enfoeced in 1872 and thos the Quzis, the Muftis, the Pandits along with the
Ishinsic law and the Hindu bw goc replaced. Though changes were nude in the adosnisirative
funciionmg oy the Brishers vet the Mughul fFamework for policsse was resained. Ranks
such as Kogwals, Thancdur, Pargana. Darogah, contimoed. However, changes shwly came in
the Pesso-Anabic model and the Brtish way of policing was adopesd,
PREINDEPENDENCE ERA

By the ety 19h century, the Mughal empine seosed desiotegting s (11 the mididle of'the
b certury, there was o sutisfactory police systeen prassarily because of Britsh
experience and lack of krowledze about the courtry. Zienindars retacned policing tilf 1792
when Comwallis was seod to India as Govemor-General, He abolished the zamindiri sysiem
und made Thunedars respoesible for the muntenarce of baw and onder, Some ather refonns
were also imroduced. Laver, 0 model of policing deveioped by Napler culminaed oo
the Indian Police Act of 1551, on shich the current police system ix also bised,

INDIAN MOLICE ACT OF 1560

Alter the revoli of [8ST, the Briah scalized the theeat of losmg power and were determined
1w ensare somplete soecrainly and suppression of ull challenges to their power. Thus, o Police
Conwnissioa win oppointed in LROO 10 make police an eficient isstrumens fye the preventon
and detecton of crime.

However, the system so designed wan sharply oppesite to that of the Brshers, celebrated i
e whok woekl as g symitol ol democrsixe policing. The primary obedive was 0 meel the
exigencies of trade and compuny peofit and o ensure that the trade rowte was safe,
explolation of wesources coniniped unhindened. This system was hased on the stuciane
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developed by the Mughals in the 17th century mmrarpemating many features amd names of

officials dke Daroga, Faujdar, and Kotwal The Act impoacd in the whole country a unifarm
pobice system, N redieved the Districr Magistrase of his duty 1o beep a cheek over the local
police and made It more prodessional, organized, und disciplined in naware. The sysem of
policing instituted by the Act is sull o force wd hroughn usiformicy is sdministration.
However, the genem] condimons of ceime control remained unsalisfiscioey probably duc 1o
poveny, amine, and other adverse comditions Like shortage of foree, The secomd Al ixlea
Palice Commission was formed m 1902 10 conduct o comprebensive mauiry asd recommenid
Iproveem in varkios aspeces of the organiacion. Bu nochieg concrete was done acoordmg
wo rhe recumumar adatios 1 doprose the farces $1 inkepeadeones:

Aficr 19290, the impersd forves were open for the Tndians trosgh corance caanunatwss,
Indiasssation of the servicss remeined sow despits proncuncements wad recommendatioes.
Due o the unavailability of Furopeass. mare Indians ssarted getting appoinied to the services
Tater, After mdependence, Inder wdopied the 1861 sistem waliered inany basic respecl.

THE CURRENT STRUCTURE OF THE POLICE SYSTEM IN INDIA

Aler 18/} recruitmert of seniee police offkers wis done i two ways [l by the
appotntment of officers from the Brtssh Avmy, and second, by pominatxn from amoegst
voeunger soos of landed geniry in the UK. Both wirys were abolished in 1893, Recruitmeit of
officers pow wis done through o comsbined competiive exam beld in London whach caly
Europeans could tuky, Later @ was openald for badians too, Today recrugment maule hrough
Combinad Civil Services Examination & condocted wnnually by the Unson Public Service
Comenission. Artick 312 of the Constinution of Inds merions abose the All-India Services,
Probatiorers recrusted undergo very tough besic truming mn physical academics, arms, and
ofer activities,

According o the Comstimtion, the police Kuce is @ sale subjoct. Staies desw rukes,
segulinions and gusdelises for the police In ke state police manual The cagasdzation struceans
of police forces in India is uniform in all the states thioughout the counery. The head of the
police force in a state is called the Director General of Police (DGF). A stae 1s further
divided im0 several zoaes, mnges, and disinets. The dsiret force s headad by an officer of
the rank of Superineendent of Pokce (SP), Group of dmstricts forms o range which is Beaded
by an officer of the rank Depaty Topectar Gemeral of Polce (DEG). Zones are compined of
two or more rmges beadod by an officer of the ramk Inspector Geoeral of Police (1G).
Districts are tarther subdividod mto ssh-diviswms Tike circles ned police sistons which s
headed by officers af diffesent rarks. The dianct police ane abo divaded into twi branches—
the civil police und the ammed polce, where the former primanily costrol crime, ond the
Toner deals wieh b -and-ander silvagions amd is also the reserved police of the districn kept
MESInEHAN CIeIgency,

INFLUENCE OF PAST POLICE SYSTEM ON THE PRESENT

The Indimm Polke system amd stroctune os presently orgamzed ace essentmlly hased oo an Acl
131 yeurs old, the Police Act of 1841, The working of the palice huas been analysed tw ke
an AllTndia level within a pesiod of 90 years, First wus the Tufan Commission of 1902.03
during the British rezime snd second wis in 1977 v the Natioaal Police Commission. They
found police for from efficient. defective in traiving and organization, heking o poblic
relitions, welfure measures, muchinecy for redressal of grevances, etc. amd that it was
gonerally regarded s comept and oppressive. Even ofter isdepondence, we were dovor] of
heter polee admismistration systess These b otall o regairement far a resdeatstion of anstoke
wod appreach om the pan of the palice.
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ASSAM POLICE

Assam Police comes ander direct contol of Department of Home Afixirs, Government of
Assam The Assam Police is hzaded by 4 Diector General of Polsce (DGP). The currem DGP
of the Assam Police is Blwaskar Jvoti Mahoma, IPS

Assam police foeees e organized into palice rmnges. headad By an iespecior peneral depury
inspector general who controls several police destaicts.

The police distret i the falcrum of state police activity, and each district & headed by o
supcraendent. In many stakes o supermiendent s asstal by cee of more wilditonal
supetimendents OC depaty supstifements, Generally, a police disunt b =g & i revenue
diserict of o vate.

The police district s dlvided o polce subadivisions under che commund of a deputy
superintendent of subxdivision police officer.

The palice seb-division is mode up of one or more police ciecles. and is under the comenexd
of an inspector. often referred 1o as the circle ingpector.

Under the polsce circles are the police stitmwons, genseally under the contrel of a sub-mspector.

ASSI SUte polns foe abo amaiis As owi Reserve Armed pobee [oree (special urmed
polsoe and urmed police) which is responsible S emergencies and crowd cootrol e

HISTORY OF ASSAM POLICE

POLICING IN ASSAM DURING AHOM RULE

Before the advent of the Brisish, there did not séem o be any arzapised police force in
Assam, cther under the Ahom Kings or eardier. The army as well 2 the various officers of
the kingdom were respomsable for the maintenance of peace and safeguanding the lives and
properties of the pooplke, Towards the cod of the Abom ruke, durisg the seign of Kamaleswas
Singta (179313110, @ armed force oa the Britsh model wis mised 10 setve the dual
functions of mastenance of law med order aad border defonce. It was, however, noe o megular
and Tully ongasised police %o

ASSAM POLICE DURING BRITISH RULE

On taking over (e administration of Assam, afler the Yambhabu ety of 1826, the British
also did not mmediaely introduce any revolationary changes and the amy was employed in
the task of mainmining kaw and orcder. Army ouposts were abo st sp & differcm plices for
th purposc. owever, the high capenditere in maimaiviog a brge body of troops reduced the
mumber of teoops o gt four regimests by IR30-30. Stops wene taken to inereass the aemed
component of the Covil Police in the province, The necessky of rasiog a separate force under
the ¢ivil government agan from the armed civil Police was nbo felt and the fisse unit of dhis
nEw organiss lon was formed.

This was the Cachar Levy’. formed in 1525 by the Civil Service Officer, incharge of
Nowgong dearicr, My, Grange, (o guard new setthenents and 1ea estales. It cossisied of 150
officers and mes of differcet ranks, viz.. Inspectors, Head Constables and Constables. Three
vears lter, o similor body, call] Jorhat Milinn'. was formesd (o paect the bordker areus
agunst frequent border trassgressions. It was aka known as the ‘Shio milgtia’, as (e recruts
were mosthy from the Shan community, Evemually & was mergad with the ‘Cachar Levy’,
which was subsequently renamed us ‘Frontier Polioe’ in ISK3 mnd then as “Assam Military
Palice' in 159) and then again as "Assam Rifles' w 1920,
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After 1862, the British deployesd regulor troops in severa! pares of Assam o onselidate #s
occupation and o police exablishment comsisting of one Darogab, one Jamadhar and seyveral
canstables was moinained at cach districe heaadguaniers. The dutiss included guarding of the
Lastem Froocler of Assam from the Brahmaputra River o Cachar, The Levy was o dorce of o
semi-militory nature. The men were poody paid, and the duties were anduous and ofen
volving feghiing. 1 is important o sole 13al of the mitial Sage most of the reauits wene
from Bengol as the focal Assmnese were not interesied i pming the ow-puad police service,
The Governmere found that the Police force inductedd from cansde wis not only ineflscent
but abo oppressive, und thercfore, decided 1o miracy local Assamese youth o improve the
cluracter wesd efficiency of the police foree. Tn Octobee 1843 the Goventment ipgradicd tha
salory of the Damogah from Rs. 23 to Rs. 100 and these wan a corresponding hike of the salary
of other pofice personnel. This development saw the gricdual inductioe of Assimese youth
o e polsce force.

ASSAM POLICE IN INDEPENDENT INDIA

The year 1947 saw the transfer of power fom British to Indain kands, The peeliminarses (o
Construtonal changes ns well as the afieroath threw an anprecedemed stein on the Police
Force. Two importast changes affected the Assam Police, The find wis the irnmster of the
Sviher district to Pakistan and second was the complete sepiration of the ilmnisoaion of
the Assam Rilles from he Polioe, The retirement of many servicu oflicons mamly Britah, the
release of personied opting for Pakistan and 1he absomeion of 1hase servirg In Sylhet who
opted for Inda were same other majoe factors which caasedd & temporasy sethack in the
strecgth and resilience of the Polwe force immedintely after Independence.

Several probless connected with the pantftion of the coantry kept the Police busy durmg
1949 andd there was Bardly woy Hine for them o sitesd (0 proper Laining 10 geolessional skifls
and disclpling and e comrol of crime. The force proved Badeguate for the vagious complex
problems fucing i Large gaps w the cadre of superior officers led 10 rapid promotions of
inexperienced or od officers. Demands on the armed reserve of the state by other
departiments and the regairemenis of secarity on the Pakistnn bocder beoaght o the fore T
the utier inadequacy of the urmed pokoee strength, Marcover, the appearance of the cull of
vielenoe propagited by cenaio cloments made the situstios menaciog. It is gratifying 0 nole,
however, the despite all 1these shoet comungs and difficultizs, the Assam Police, by and large.
managed 1o e over this difticolt traditiosa persod without muck of #s repotaton sopainad,

The anti-lerrorisl oparation camried oat in 1950-57 with the holp of the Arvoy and the Assam
Rifies brought 1o the surface both the weaknesses and the streagths of the Police orzamsaton
and indicated chearly what further messures shoukl imperagively be taken 1o remove the
deficiencies, To make the Polios sudted 1o the changed cirvumstinees the Government et up
& Polike Reorganisation Copmmitee in 1952 but dee o fisaecial striageney most of (e
recommendaions of the Committes could not be knplememed. Sonee urgent slems were,
however, peshed through and these included estableduzent of more Polce Statioss and
Ouipasts, increese in (he armed and unaneed polioe and cotstructxm of buillings. The
Wircless and Fire Service Ovganisations were also reorganisal daring this periosl, The posis
of Dy.IG, Range DAG, Armed Forees and Tranig andDy IG Adminisimibon were created.
The disturbed conditioas m the Noga Hills acssing out of the activities of the followers of A
Z. Phizo claiming sdependence for (he Nagss posed 2 new groblem w the Assam Police in
19506 and 15 1he foblowing vears, The Police foree in the Naga Hills had 10 b reinforced and
many plaooss of the A, P. Batalions were drafied o cope with the situation. s o matier of
peide thal the Assam Police guve & good sccount of themeeives and proved eqeal o the sk
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and & good as any ammed force deploved in the wrea. When the Nugn Hills district was
separated from Assam in 1988, the Assen Police wis withdrawn in sgages, bur they
cantimeed to man the oppests on the Nage Hilks hondes.

The sirength of police farce in Assam at the tiex of independence was around K000 From
3,352 offhicers and men i3 1874 when Assam was separated from Bengad and placed under the
administration of a Chicl Commissioner to the streagth of 8,000 at the time of indepeadesce
15 not o specticular development. Bun the Bratish lefi hehind 2 disciplined force with o set of
males and regulishons which provided the fousdation of the present police administraion in
the state. Afier independence, the pokee administrigion in Assim has grown from streagth 1o
strergth, In 1980 @ had @ force of 400290 and at the codd of the 20U century its numerical
streogth was 61,263, There bave boen significant changes in the police administration al both
the borbeontal and vertial levels. Severnl sew hmnches have been crested in the post-
independence cra to caler (o the peeds of the =tute, Some of these newly oreated brasches we:

Bercau of Investigation { Bconomic Offences)
Specal Branch

Crienial Investigation Depn

Assum Polce Border Organsstwn
Assum Police Radso Ovgaaisalion
Assam River Police Orgaomarion
State Fare Service Organisataon

All Women Police Station
Establishment of Foressic Scence Labormory

Assam Palice is adjostng self o the thanging cironmstances anid is working towanis the
ideal of a Police Force of a Welfare State whose efforts and service will be to serve the
inierest of the people and unlike e pist, bs 1o longer s oppressive arm of an aben
administration. During the past decades, the Assum Police has developad prowt and sealihy
trdiviony of service amd condect and thoagh it had s fuilure aml sboncomings, it las boen
able to play s part with credd and distinction and its record and performance have been s
good mnd as worthy as tat of asy other police furee s Toadia,
BRANCHES OF ASSAM POLICE

Assam Police Radio Ovgasisation (APRO)

The Bureau of Investigation (EO)

Battalions

Border

Police Commissonere

Special Task Force

Crimminal Iwestigation Departmcnt

Raibway Police

Villuge Defence Orgnnwaion

Special Branch

Assum Police Housing Corpoeation Lid.

CM’s Special Vigilance Cell

River Podice

Commaedo

Training Inkituies

Mousted Police
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BATTALIONS

. Assum Police Battalion (APR})
. Assum Polce Task Force

. IRBN

. Commasdo

Scupe of Work for the Consultuaty
QBJECTIVE OF THE PROJECT:

The objective of this Assignment i to peovide Project management consuliancy services
thiough pregurition of -

DPR. Master Plan & Architectursl Dowesgs, undettakng Bid Process Management fos
selection of contractors andvelting of cosstruction drawings for Establishment of New Assam
Police Battalions ot Pabhoi in Biswanath Chariali, Ambikagrur in Sadia. Geleky Kanulabari
in Srvasagar. Biraim in Hotlakandi & Doeldoh in Karbi Angloag District of Assam.

INTRODUCTION

This Reqaest for Proposal (RE) s (o appoim o teputed firm us a Projeer Mamsgement
Consultam {hervioafier refesred 10 as PMCO] who will undenake the Design, Developmen,
BidProcess Management and vetting of Coastruction drawiegs for Establishmen of New
Assum Police Battalions at Pabboi in Pabdoi in BiswamthChoriali, Ambikapur in Sadia,
Geleky Karmalaharl in Stvasugar, Birsiens in Huilakandi& Doldolh i KarbiAgghong Disiric: of
Assim

THE STRATEGIC MANDATE OF THE PMC IS AS FOLLOWS:

. Conceptaalizatson of the projoct and peepansiion of Detslad Propet Report.

. Preparution of the Master Plan. architectural drawings and implementarion model of
the project.

. Eximatog e detailed cos of the projecs,

. Assiing APHC in B¢ provurcment of switable costract or am live with CVC

weblelees
. Isswed far the purpose.
. Vetting of Constractios Dawmgs,
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Halakunds distrxct in the southmaost pant of Assam. [t s located between loogitade Y2025 1o
92AG0 Cast and lotdnde 2408 1o 24530 Nocth. it has an average clavation of 21 meters (68
feel). The wotal Geographical arenr aof the district # 1327 sq.km of whah raml aren
1316747 wg ko and Uvbsas area 1053 sgko the distrier & situsted in the maddie of Barak
Valley and boanded by Cochir district in the north and eist. Minoram state i the south and
Karimagan) disteict in the wost. The district consios of borh plain aod hilly sreas 16 was o civil
subdivision on Ist Junw 1569, Subsequently, 3 wor upgraded 10 district in 1989, Hailakoxd:
comnpeses of theee notified tos s vie. Hislakamlaadistoes feadigigern), Lals and Alyapoe and
one mdustrial township vie. Panchgram, A Manuopal Board govemns Hatlakandi town & a
twwn Commitiee governs Lata 1 has five development blocks viz. Algapur. Hailokandy, Lala,
Kautlchetra&k South Hatluknodi block. The distrct i havieg 62 Geon Panchrans, 351 revenue
villages, one municipality dound and 1w owe committocs There b also i small sowenhip m
‘Hindustan Paper Mill” arca at Parchgram in “Algapur block™ area

The consectivity of the district ic compeised of road NH-53 und NH- 154 and ruilway (Meter
Cange), Oaly 22 % of the PWD roadls are surlicad, Taving 78% of un-surfooed roads in the
district which indicate thar access and avatlability of good rosd connectivity in the distriks is
exweptiomlly Jow. Neurest nirpont is Kumbhigram sirpont which is lecuted 83 Km from the
district bemdguaner.

Cliznals

The climate of the district is characterized by hot asd bumid, The sammer starts from March
and contnue tll October, Winker zenerally stars ot the end of Noventher and cominues up 1o
Febwwary

Ruinfull.

The average aneual rainfoll of the distract s 2441 94 o with 123 averape rainy duys on the
basis of last sen years record (199920083 Hizh minfall gescrally concernsries daring the
moath of May to September though floads were also experienced daring March o April due
to the owcurance of heavy runfall in Mizocum drunang o, Dhadeshwari nver wisch flows
through te middle of (he divrnt relting Doods m e Haibikancdi disioxt, Winter months
Dizvemibes to baresiry remsins penegally dry without or with scanty ranfall,
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The design dewciopment for (he assam posice bamalion, Hailakondiis divided o several
rones s public Tunstions, semi- pabbe and prisste sone

- -

The  design coneepl  also  incorparates the  hivrarchy  of  the  police  hatlalon

DRI HOR P AL VI
ARITENA DIVBCTOMORAEEAL ADCY
WGHECTORGENERALG)
DOAORY WEMY MM CE NI (L)
CONUARTANTICS)
SECUND! N Covant 20
AR DA ROANT (D
ASULTAA (AR (N (A )
RSN
SUS INSTCTON (3]
ASZUTANT 30 (N2FCCTON (RN
U
SUA A COMS LA

LAYOUT AND PLANNING

The design development for the wsam police battalion, Halokondiis devided o severnl
Zones s public Tupctions, semi- pubiic wnd private zones. The design conseps also
inoarporates the o chy of the police battalos as per thee fanctions amd reguiremenis

The first public zome Iscorporates adminsirtive block for the CO’s office songshie with the
magazine Kote Bullding with expiosive depot. Ration and chothing steee and controd room.

MY garage and fire ation sire situated ot the entmmee of the site for ¢asy acoess.
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The second privite zoee starts wih Family Sne of housing and residences followal by their
hicrarchy

Co's Resadence

Daeputy comurandant Residenos

1o

Assistant Deputy Comamandan Reschence

Inpector & sube pispecton Quanter

Havildar & Constankss Quarnes

Follower's Quarter

Onher tacilities ke close 10 the resklences are Go's Mess, Naamghar e,

ST RV "

The sembprivile zoee cortains common baedities of the site Bhe Prmary school. Hospeal,
Clhissrooms, Casteen, Indoor spoets complex, accommaodation for So's and So's mess ete
which are pheed 2 the central location and ¢an be approached by Housing! residences as
well as barracks

A separsie road lesds 10 the Parade groved, obstacle park and shocging mange oo, in order io
segregated and In nearhy prox ity froan the haracks



Scope of Wark

Project Scope:

The compless master plan desipn for 800 baralion ssrength which includes Noa-Residenial,
Ressdenttl & common ficilities as Listed given bekow-

Out of the above In Phase-1 50'F of the cupwenty b vonsedorsd for Residlentials
Havaklur/ ASEConsable, Taspecion'Sub Trepocion, Ascommesdvion for SO'S & Barrsck,
Comwnon infrasuucioee screcture facilies in Phase-| abo o ludes the folkiwing:

o 02 Nes Parsde Grownd {20051 1 5m & Y0x 1 0m approx. )
e Shoe {25 my & Loag ¢100 m) Shootesg Rarge
e Chiklren's Park & Playground Field 2s per master plan

EPC Contractor Scope-EPC Comractor bas 10 visie the site & analyss the above phase-1
seope @ per siee condgions & esecule the werk on Lumpsum peice on EPC mode, EPC
contractor has to carmied om detail design engineering for the MEP & other albed
infrastructures facilities and consma & commissioned the same along with the buiddisgs,
For Detail groject requiveinests & design paramictens e, pkase refor DBR encloses! as
Annexure,
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ESTABUSHMNET OF NEW ASSAM POLICE BATTALION AT HAILAKANDI (ASSAM )

& Duratlon of Activity { Months
Mo Activity Description ! : :
Time | M1 | M2 | M3 [ MG | M5 | ME | M7 | M8 M9 | MIO | MTT | M12 | M13 | M14 | MT5 | M16 | MI7 | W18 | M19 | M20 | M21 | M22 | M23 | M24

1 Mobilization 3 ‘l

2 Design Engineeving Warks 2 \

3 Bulidng Sub Sr. Cong. Warks 6 | |
4 Super S Const. Works 12

& Masonry Works 12

¢ Pastering Works 10 1

7 Door Windaw Jinery Works 12 ‘

8 Foorng & Dado 9 \

) FHE Works 9 ‘

10 Fnishing Woarks & ‘

1 Bectro Maechanicy Works 12 |
12 Boundary Wall 122

12 Foad & Ste Davedapment 3.3 I
" other infrastructure works e

15 Commissaning & Handing Over "
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PROPOSED CONSTRUCTION OF POLICE CWO BATTALION AT HAILAKANDI ASSAM
PROJECT G UMMARY
TOTAL DEVELOPMENT PHASE-| DEVELOPMENT PHASE-Il DEVELOPMENT
Arva Propesed FLOOR Ares Proposed Area Proposed
o et FLOORS | (msqm) | Cost (1 ) s | gmnsgm) | costmks)  |OURS| pingom) | cost(inis)
A |EUILDING WORK
ADMINISTRATIVE BUILUING % OTIERS
1 |CO'S DFFICE SUTLDING =) 301500 RO 1083 00 S 76450 - .
2 GARFAGER (EFICE 7 8000 2GASATIAS | G E70.00 2HEATATLES . .
] |m1mu STORE & CLOTHING STORE =1 30000 MNT141.25 ] G 30000 BAN7.141.78 - -
4 IMAGAAINE/KOTE BUILDING with FEXPLOSIVE DESOT 3 35000 DILGEFEIZ] G 35000 1010395613 . .
5 | [P Miss Ge1 65000 1805651501 G+l 65000 18L56.51501 . -
«__ ls0% MEss Gt 000 200.07,79701] Gl 7000 26897707 61
7 ICOMMINITY CENTRR WITH G ALK LNDARY BLOCK G 600,00 1T2AL31000] G 60000 1724131000 . .
" |n::sm_.\5 {10 BEY) G 35000 WL G 33000 10137, 283 €1 - -
5 J0RILL S0 3 w000 FEEFT 40000 4233.200.00 . .
pAL CATE COMPLEX WITH 10 MEN HARRALK .0 17500 I6LSSL1S G 17500 JA61.555.18 . -
1L JWATGE TOWER-10 Nos. C .00 S4nLe00] G 000 £63, 550,00
12 |FBUE STATION WITH BARRACK Ge1 35000 IASADITEY | Gl 35000 10464007 1 - -
13 Jaru G 1500 1IEBE0T] G 1500 36393507 . :
19 JCONTROL ROGB L w00 PR T R 5000 12546 HE - -
15 ll'l_ASS ROOM DLOCK WITH COMPUTER LAD [ THo.00 204, Z019500 | G2 TO0 00 204,265,195 00 - -
16 | MDOOR SPORT S DOMPLIX WITH GYM Gad B0 00 ZILTE0N00 1 G B0O0 00 Z2ZTS 0680 00 .
17 [PRIMARY SCHOOL 3 560,00 1GMEE0] G 56000 166,90, 56,00 - -
18 |PAMILY WELFARE CENTER G 50000 1asazsw] @ 50000 1433442500 . .
19 INAAMGHAR B 3000 WLA0ASS0 | G 0000 HLL045500 - -
<) FIECREATION IIALL G 000 115,27, 540,00 G 40000 1152754000 - -
RESIDENTIAL BUTLDING /QUARTERS
21 |co's RESIDEMCE -1 BLOCKS G 290100 TLILITE01 ] Gl 25000 TLILIIE01 : -
22 |OEPUTY COMMARDANTS RESIDENCE-1 BLOCKS el 72000 2IEEEI00] Gl 72000 202,595,832 00 - :
23 |ASSISTANT COMNANDANT'S RESIDENCE - & LNITS (2 BLOCYS) Gl L2000 SALYSTI000 | Gl 120000 AL T20.00 - -
il R ety it e Gst 585000 16575743501 | Gt 416000 nrasigmeso| G 169000 4840153901
B oot fAeRITEI WO Bt geuaave) Gt | 1767000 wEeATTo| G | B92800 sasse| Goa | Brezon 24738416021
2 JPDLLOWERS RESIDENCE - 8 LNITS (1 ILOCKS) [ (40,00 THIALI00 | Gl a0 01) 15045, 10400 -
27 |ACCOMODATION FOR SO (INSPECTOR S,51) -40 UNITS {2 BLOCKS) Gel 1,200.00 3E7572000| Gl 60000 17ig9a000 | G 0000 171, 8966000
] Ilsxmw:n - B HLOCKS (504 NOS. ACCOMODATION) 21 U400 200, 2611640 | G+1 1040 011 106,70.10400 | G 4.12400 11904701440
29 |GARRAGE - 2 NO5. G 80,00 Z,2565000] G 000 20,25,550.00 . :
30 SENTARY PUST - 2 NCE, [0 o 90,148.00 G uou HAGE 00
31 |SENTARYPOST - | NCS. G 1600 i3za00] G 1600 150.336:50 . -
52 IGUARD SHED - 01 NOS G A 11865400 G 7400 71545400 - -
33 |KILL HOUSE G 41, 5665930 415665930 . s
TOTAL-A || BUILDING WORKS ) 4512500 IZTAALIBI AL 2980890 BAZD0, 11,009 10 15,250.00 3202497362
u MEF HEIGH SIDE /DEVELOPMENT WORKS
27 IEXTERNAL SITE DEVELOPMENT (VL] 36137721563 27457734235 634987354
27 [PUSC HRALTH & FIRE FIGHTING STBARLI0.00 5Tty 000 RB1E5400
25 |EXTERNAL FIECTRICAL WORKS 455, ZHASL 50 25607,429.00 228.21.42550
TOTALN | { MEP HIGIE SIDE/DEVELOPMENT WORKS ) 200029039 A24549,477.95 1125485304
TOTALA_[TOTAL COST AS PER CPWD PLINTILAREA RATE (A+11) 171764727381 1160567 44715 3510,79,820.60
ADD FOR CONTINGENCY CHARGES 60 1% 1TLTEATETA 116,65,674.47 551079627
ADD PO DEPARTMENTAL CHARCES #5% HERHI 669 S93.18.371 3% 275,63591 33
ADD FOR GST ON DEPARTMENT AL CHARGES #4115 154 SN2 AN 10499.107 02 405971044
ADD FOR PMC CHARGES INCLUDING (ST 240.00,000.00 240.00.000.00 :
ADD FOR EPF/ESI §93.95% ON CUMDLATIVE COST CTRATOGT S WA TIALAI6 21767655106
TOTAL.D | FOTAL CUST AS PER CPWD RATES WITH CONTINGENCY , ARCIETECTURAL CONSULTANCY 12801208302 13173A0.015.36 1610871,987.86
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%DO BATTALION AT HAILAKANDI, ASSAM

PROJECT G UMMARY
TOTAL DEVELOPMENT FPHASE:I DEVELOPMENT PHASEAI DEVELOPMENT
~ : Arva Propesud FLoOR Ares Proposed Arva Proposed
g et FLOORS | (tasqm) | Cost (1 ks) s |gmnsgm) | costmiks)  [TORS| pinsgm) | cost(inis)
COSTOF PRE CORSTRUCTION ACTIVITIES AND ENARLING WORKS | STATUTORY CHARGES
¥ [Locul body spprovaly induding troe cutting ete, Electrical Externsl Sorvice Connaction, Civil
External Service Comncctions & Survey)
ADMINIST RATIVE BUILIING & OTHERS
I COS DFFICIE BULLLING 1L 20091 7S 112000275
3 MY CARIACE A (OPICE B0 M7 §949, )7 41
3 RATION STOHE & CLOTHING STOHE 3.10.275.00 3.10.275.00
4 MAGAZINE/ROTE BUILDING wath EXPLOSIVE DEPOT 36197 51 361,967 51
S GO'S MESS 6,72 262.51 67220251 .
v 505 NICSS Y9, TYT 51 194,797 51
E COMMUNITY CENTER WITH CANTEEN, SALOCN & LALNDARY BLOCK £ 20, £0.00 20, 550,00
2 HOSPITAL {10 HED) |_65,.000.00 148,000 .00
S [ORILLSHED 34000251 ETETE
10 FGATH COMPLEX WITH 10 MEN BARRALK SOLESE 1S 61,555 13 -
11 WATCH TOWER-10 Nox. 2100000 21,000.00
2 |FIRE STATION WITH BARRACK 341565751 3415987 51
13 ATM 1551378 1551578
14 JCONTROL ROBE £4,71251 51,712.51 .
15 JCLASS ROOM BLOCK WITH COMI'UTER LAB 7,Z3975.00 12390500
16 JIHDOOR SPOKTS COMPLEX WITH GYS £, 2T AG.00 .27 AD0.00
17 |PRIMARY SCHOOL 5.79.1 5000 £.75. 460 00
18 FAMILY WELFARE CEXTER 517325800 £17.125.00
19 [NAAMGHAR 3,10.27500 3.10,275.00
20 JRCREATION MALL 4,13, 700,00 AL, 700 040 -
RES IDENTIAL BUELDING /QUARTERS
21 CO'S RESTENCE-1 HLOCES 2 E8 55251 256.552.51 3
2 JUEFUTY COMMAND ANT'S RESIDENCE-1 BUOCKS T AALAD 00 T ALL60 00
3 JASSISTANT COMNANDANT'S RESIDENCE . 8 LNITS (2 BLOCKS) 12 41 100,00 1241,100.00 =
1N PELTOR'S RESIDENCE- 95 UNITS g 2 ) o
“ (5 FLOCK. G4 1 (40 UNITS) & | BLOCK .G+ 1 (5 UNTTS]] G065 £10 240000 17476825
HAVELDAR'S, ASH, CONSTARLE RESIDENCE- 190 UNTS > < -
5 |\n g;acc é-: (1841UNITS)S § FLOCK -G+ 1 46 UNITS]] e heedings 23T P41 4151
26 |POLLIAVERS RESIDENCE - 8 UNITS {1 HLOCKS) GHLI0.00 €61, 920.00 r
27 JACCOMODATION FOR SO'S (TRSPICTOR'S.5.11 -40 UNITS {2 TLOCKS] 124110000 6.20.550.00 6,20.550.00
22 JBARRACK - 8 BLOCKS {504 NCS. ACCOMODATION | 34019200 39,71,520.00 436867200
Pl GARRAGE - 2 NOS HL74000 52,740 00 .
30 |SENTARYPUST - I NCS, 3264000 3,360.60 -
| SENTARY POST . | NCE 672000 6.720.00
32 JGUARD SHED - 01 KOS $1.060.00 31060 00 -
33 JCestof Survey (1S) 1,50,000.00 1.50,000.00
TOTALE 'l"("’AI. COST {PRE CONSTRUCTION ACTIVITEES AND ENABLING WORKS / STATUTORY 1995440175 4LA5963.71 157,78.518.02
CHARGES)
SUB-SOIL INVESTICATION [ADD FORSSE 50 NOS SORES ¢ 10000 Per Bore
L perneadpbiv el 7 referenes)) 16,00,000.00 16,00,000,00
GRAND TOTAL PROJECT COST (I E+F 19794,76,485.00 13528,25,979.00 6266,50,506.00
SAY 19795 |Crore SAY | 13528 [Crore SAY 6267 |Crere
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INDOOR SPORTS COMPLEX WITH GYM
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FOREWORD

Pinth Area Rates published by CPWD is a useful technical decument for
preparation of praliminary cost estimate of projects and development works
by engineers in construction industry. This publication is not only being
used by CPWD but also by other organizations, PSUs. builcers, architects
and valuation experts.

Plinth Area Rates was last published in 2020. It has become necessary to
revise it to align the GPRA specifications with the latest housing
up-gradation norms of MoHUA, to synchronize plinth area calculation
method with provisions of IS 3861:2002 and also to incorperate useful
suggestions by fieid units and other stakeholders. Hence, this updated
version of Plinth Area Rates is published as Plinth Area Rates 2021,

| wish to place on record the commendable work done by Shr Dharmesh
Chandra Goel, Addl Director General (Technical), Shri Vinayak Rai, Chief
Engneer (CSQ), Shri Divakar Agrawal, Superintending Engineer (TAS),
Shri S N Jaiswal, Executive Engineer (CSQ), Shri Mukesh Varma, Chief
Estimator (CSQ) and CSQ team in bringing out the Plinth Area Rates 2021

in short time
(et —G1 07 2024
(Vini ar Jayaswal)
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Additpnal Diracter Germwal (TeLanican
PREFACE

1. Plinth Arca Rawes published by Central Public Works Depuarimers s oo ol the mond. comprehensive and
uselul vecheres document wsad by CPWD PWDK Other Gt Depatments, PSUS Buikders, Engineers
and Yaluatien officers for prepanation of Preliminary Estimmes and Rough Cost Escmses for Oifices /
Coileges / Schanls / Hossals / Hagpimls and Residoaciol Buildings. Hhis Sest upidated versson of Fienih
Arca Rawes X121 i 10 edirion since 1935,

= UPWD fielc units ang omhers m the construchon sector bine accustomed themaddves with the changed
forma of PAR 2020, This odition is updatcz & per plisch aren oems appeoved by Mol LA e Aagust 2013
archeoeized with up-gradnion norns approved by MollUA in March 2018 Plireh Area cakulation
puidelines ave been synchromized with 15:3861-2002 foe undfonmity and elarsy.

3. The per imit airca rales Tor ol categonies of buikdizg Teow boen fevised as per prevailing cos: index of 105
& on DTDI2071 aver PAR 2020 with base 100 as on DLOL2020.  The mies o virious estras and
develapre changes have been revisad us per Dielhi Schedule of Rages 2021

A Plireh Ares Rates 2021 maesdaies e converml Arcliectal unit shall work oen e Door wise plimh ary
and conile the sumes 0 obtaln e lding wise sbsiract of plinth arce, The goiddines are explained in
Annexcee-l] and profaema sre provided in Annexure-t{ay (b, [Hlic) which ane sellexplasatoey s 2 10
minimize discrepaneiog.

£ The Plinth Area Ranes-2021 (with bose U1.04.2021 23 (00) comprisas 0f Illoan g Annexure;

Anpexere-l: Specifications for Residerniml Buildngs. Swale of Ammities. Scale of Sanary &
Wator Sanply findogs and liectrical instaliations in GPRA and - Spesifeations
for Noo- Resicential Buildings.

Anrexuee-l | Guidelings for ealealuting Plinth Ara

Anoexuce-lll:  Proforma for Pantk Areg cakulation by Architectural unit

Anpexure-IN: Proforma for caleulating cost index for flnure Cost indices with base 100 a8 om
QL2021

B, Al =Tars have been nade 1o wadate Plinth Arca Ratss-2021 1o make ot user friondly & incoepeeuting the
views and feedbock Fram wariows stakeholders and the feld waiss and muking necosury simplitications,

7 would ke 1o sovnowladee the leod tiven by Sh, Vinayah Ral, Chicf Ergincer, CSQICivil, Sh, MV
Chalepmhi Rao. Chief Cngineer CSO (Elecn | and dedicatad effons of Sk Divabar Agrawal, SE[TAS)L Sh
SN, Jalseal, FE(TAS) Sh. DS Adhikuri, AEITAS) S Matm Misdhe kvaner, AE(TASL Sh. Mukesh
Varnie, Chiel Estmutee 1Cvil) Ms. Amhu Shakls AE (TASL S AkRileshwar Sah, Chisf Estmutor, Sh
Nuvesnhairar ¥ 1F (Civit) and Sh. Cralagaka Ramaaju JECIVID of CSQ who lave prwided vatushle
inputsdma in finslization of Minth Ares Rares-20Q1 %

o

Dwrmesh Chandea Goel
ARG (Technical) C P".\'D

137
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INDEX
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1 Pinth Ans Rates as on 01042021 1.7
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PLINTH AREA RATES
as on 01.04.2021
_— — R Rate in T per sqm
ot Bm.
ONicesy  Hospeuls Schools Honle W Quaners
Colleges
10 mmmoooﬂ(smdamup-w
I.] RCC FRAMED STRUCTURE (Uplo six yioreys)
_L1L1 TFloor keight 3 60 meter | 27,090 m 21,735
C L12  Floor elght 3 90 meter 30,“5
12 WQWYMBMOMPAMYWWMUManM)
.I.ll Floor beight 3 60 meter [22995 0 M50 | 1R6%
1221 Floor beight 3.00 metor - 11.«0
13 EXTRAFOR
130 Setof six additionsl siareys 105

(ie. from 7 to 12*starey)
Similarly, cxtra for mext set of X siocoys mey be mervased by Ra. 108/~ per aqm (vix Rs. 210~ per wqm for 13% 40
18%storey, Rs. 315/. per sgm for 19% 10 24%storey, Ks 4200 per sgm for 25% w 30* stocey ard 0 om). The spplicable
plinth erve shall bo the sum of plinth ares of 21l the storeys wifftis the set of six storeys.
If e pext set of stoceyw is baving fewer than six storeys, the same procecure shall be followed. For example, iof
berdding s baving 15 stereys, @e additonal rate appliceble shall be (1) Rs 105/ por aqm for sces of plints arcs berwesn

. - T 12* vioeey and (i) Ra. 210 per som for sum of pling ares of 13% 0 15% fooe,

132 Every 0.3 metes o pant ©erotf, additionsl / Joss beight | 3n

of floor above normal Aoor beight of 3,60 meter / 3.00
meter (on arvas baviog additicoal / less Baight).

133 Every 43 seeter or part therenfl, higher phisth besghs 370
over ncemal pliatk beight of 0.60 meter (on grousd
foor ares aoly) .

134 Cvay 930 meter or pan thereof, decper foundsticas 200

over norms depth of 120 meter {on gronad flecs rea

~only). .
133 Makng stopger foundadons o take Joad of one | For ROC framed saucturss Composiie sascture
wd@sional Soor ot @ lstey date (on grousd Goor arms

only). , 1,660 620
136 ICCMM&D(NMMGOQN&} 10,700
L 137 Pﬂofnnhm(n'vm.dﬂmmuﬂy). 17,100
138  Stonger stuctarsl members %o taice heavy load shove 1.800
500 kg per sqm upto 1000 kg per sgm.
1.4 BASEMENT IT.OOR
141 Fioor beight upto 335 meter inclading waler proafiag 20,750
(excluding raft basr).

| 142 Add or deduct for every 030 metor. or part thoreof, | 1,000

betghd sgainst sormal beight of 3,35 meter.

1.5 FIRE FIGHTING | .
'15.1 Dowscomer System. 400
152 With wet risec sysieo, 800

153 'With wet riser and spririer syston. ' 1200

16 FIRE ALARM SYSTEM |
1.6.1 Mamal fire alam system, 250
162  Avtomstic fire alarm systees, _ 600

167 Years of Paghvowtng Eescfionss 1 WD
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Offices 2 Uospiuls = Schools Hoatela Quarteey ‘
1.7 Pressurzed mechasical veztilstion system in the 1,050

bassmusts with supply duet of exhacet blowers
{oq areas where nsechasical veartilstion is reguired).
1.8 STILT PORTION

1A Sk partion of muli-soney betidings upio floor beigh of 3,400
1.60 mesee (oa seilt sres ozlv)
182 h-yﬂ.!ﬂm-ﬁﬁnmlhl*nbwoimm. 200

20 | SERVICES(Pescesngs bdmmmbm Mmun mmm
2.1 Teternal water supply & ssnitary 12% with %

| installations. sttachad
- toleta, 8% with
carmmaon
tollets,
2.2 Esﬁﬂmnwuﬂuﬂbﬂbodywmﬂd.pﬂh.hmﬂxu.pt_mbﬂbw

. body whichaver s higher.

221 Electrical extenal service cosmertions. 3% . 3% | 3% | 37% . 375%
222 Covil external service coancctior. 125% | L25% | 12%% | 12%% L 12%%
223  Local body sprovsls iciuding tee | 125% 1.25% 1.25% 125% 125%

| cumting oo !

23 | lsserna eloctre indtallations. 125% | 125% 0 125 1 11sw 12.5%
24  EXTRAPOR

241 | Powes witing and phags. % &4 o 4% 3

242 | Lightning confuctons. 025% | 025% | 02% | 02%% -

243 Telsphoos conduits. 025% | 025% | 025% | 025%

244 | Third Panty Quality Assurance. ™ 1% 1% | 1% | 1%
SNo. | Capacity' Pesoos  Speed in mvsec ’ Teavel heght (‘:b ) Bmhmh:)ﬂﬂnulﬁom

lacs (i

30 LIFTS with powe operaied cenire opezing doors md AC vasisble veltage &  varable frequensy cootrols
31 Pessenger lifs
3Ll 8 o | Ged 16 90,000

L2 5 | s | Grs 15 90,000
313 13 10 G+ 18 20,000

A 13 | 3] G+ 20 «.0x0

| 315 16 | 10 G 2% 110,000

L6 16 | 3 G+5 26 1,10,000

| 317 16 | 25 G+12 70 1,10,000

32 PedLifs

321 20 I 0.75 ‘ [ ¥ 24 110,000

323 20 l 15 | G5 21 1,10000

Crwp 2 mvumw”m-u



8Ne.  Capucity' Posons  Spscd in mvses Travel heght Price Tinten for cuch wddificen] foor
(%N hacs) (i)
323 20 25 | a2 75 1,10,000

33 Goods lifts '

EXIq I Ton 0S5 | G4 26 £5,000
322 1Ton | 0s | Gi4 ' 13 85,000
323 1Ton 025 | Ged 41 1,90.000

|(SNe. | . ) plice Reton: i €
4.0  RCC WATER TANK

A1 Overbend nk withoul independest siging 29 pet litre
42  Overbead tink with staging hesght upto 20 mutres 39 per litre

43 Owerbesd tunk with staging height above 20 metres upss 30 metres 35 per litre
44 Overhead unk with staging height shove 30 meires upss 48 nactres 40 per fire

45 Underground sump 70 per litre

3.0  DEVELOPMENT OF SITE

S0 Levelling 300 pa g

52 internal roads & pazhs _

521 jnserval rord with WBM sad bitumnous tep 1,700 por sqm
| 322 | lnt-ulmdm.m-d umm-up 1,550 pet sqe
523  Coment comcyeto prvement with vacoum dewstered concoess 2,040 per pgm

| 324 Footpeth with POC base, 60 mm thick pever blecks and keb stome edging 2,600 per sgm
53 | Exerml scwerage 3,350 per metre

34 Fikered watec supply

| 541 pigritetion lines mpte 100 mm dia 1,700 per metre
3AZ  Peripheral grid 159 mm 1o 300 mm dis pipes 3,600 per metre

| 343 | Unfilsered water sapply distribution lies 1,239 per metre

33 Swoen wekr dwing 8,920 per metro

_2-_5__. ummmm 3,350 per metre
3K BumduynﬂvhlelemﬂWliﬁ.ﬂlMllﬂmbﬂnﬂmnmlw
kX Hmﬂ.w:w--awcu:m__@mm 9,550 per metro
582 Precast ROC wall in M40 grade comcrets compelaiag of 13 shapod 250 x 230 mus 8,050 per eetre

| | ROC poste fixad in grownd and 70 mm thick ROC wall pined insects

39 Merticalturs Works ) o
39. 1w-mnmuuummmmmm 275 per iqm

plentaciona/shrubs snd patied plimts e

| 382 | Vertical plastarions 45 pe sm

{ 60  SPECIALISED E&M WORKS
6.1 | 33 ¥V RECEIVING SUBSTAION AND 33 kV/11 &V HT CABLING
611 ying, instalistion, testing und cermmissioning of 35 kV sshstation AR

Supol!
33 XV HT pane, vansforssers 33KV/11 XV, 11 KV HY pasel, boter connecdons, 11
XV HT wndergroesd cabling % the distributien subsaticas o ning main system,

167 Yours of Paghvowtng Eescfionss b
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6.3.1

Descripon
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mumaqtmm

zasiallatoo, testing aad commisscamg of 33 kVAOASI &V er il
kVALA23 ¥V swhveation equipnsent comprising HT paned, dry typedOd type
udumlﬂc&b.humtummwup.d LT panels,
eatio power Bctor correction panel, sctive harmoaic filters, TVSS (aosient
voltage seppresticn systom), SFD (sarge protection syitets), cwential paosl,
eartiing, required inter-<onmections, sabstation sefety equipments including LT

. cabling froen sabstation to the buildings fed by the tubstation.

Note: For assessment of KV A estimadon of a building, pars 4.4, 13 and ofher
Televaat paras of "Guidelines [or Sudstadon & Power Dastribution Symeers al

,.erﬂmm«mmwum»
| GENERATING SETS

Supphying, mstellstion, testing and commisssoming of DG ects, AMF paned, bos
Sucting' cables from DG sets to esseacial panel, DG set eachbawe mom scund
ingylationyentiloton wmoke exhsst ns reguired, esrthing of DG 52t systemn, ecntrol
cabiling, feel teoko'pipisg, DG set exbaust piping/ cxheust chimacy & per CPCB notsss,
vl works cosnected with TG setx isclyding Toundation as regudnad,

. UNINTERRUPTED POWER SUPPLY

Supplying, instnletion, testing erd commissioning of online 3 phese UPS system with
30 minutes back wp inchodmg batteries, interconnecting cables, hasery nacks <lc,

| Ad4 for every sddiionsl 30 minates beckup
| CENTRAL AC PLANT

installation, Weding and commissianing of eoengy efficient cetrsl AC plant

Supplyieg,
inctzding low side works

6352  Fxwn for snd-by ehlting writs high side
| VRV/ YRF AC Svstens

X
6.6.1

6.7
6.7.1

68
6.8.1
69
6.9.1

6.9.2
510
8,101

6102

9,000 per KVA

10,000 per KVA

1,000 per kVA
20,000 per kVA
9,000 par kVA

85,000 per TR

3R000 perTR

Supplying, installsos, testing sad commissicning of VRV/VRF systern izcluding
indoor foutdoor usits, piping, cectrical power dist-bubonwiring, lecrical perel,

| treated fredh air systeat cic.
. PRECISION AIRCONDITIONING SYSTEM

Supplyley, installetion, tostng wad compssaboning of precislon ar conditicaing

. sywem incleding piping, elecirieal cabling, controller e, required fot the systsm

. SOLAR PHOTO VOLTAIC POWER OENERATION SYSTEM |
Supplying, installetion, testirg sd commissioning of grd mmfhp*

| photo voltaic power grecration systom irclheding space frame

- SOLAR WATER HEATING SYSTEM

Supphying, msiallibon, testing aad commisvening ol selar wilsr heatng syviem with
howt exchmnger type inchading  clectrical beater backup, make up wuter tankc but
wilhout piping — 100 Ires capacily

| Far higher capecity ia multiples of 100 hitres.

| CCTV SYSTEM

smmmequmdrmccwmu
bullding sccurty compriving of PTZ / fxod camers, cabling, dighal recceding , HD
display syytem with minimus digpluy of 5" x ¥ per cxmery and hard ware sflware
suppart — for mdcoes only {Rate applicadle an total plinth asea but CCTV covetage
_ shell be Exxited to 15% of the tolal plinth ane 68 per requirement}

55,000 per HP

l,lm pc'l‘l
55,000 perkWp
22500 per 100 b

22500 per 100 Bre

200 per sqmm

mmmmuwmmmmnum

200 per sy

Crwp

mm«wm
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 6.11.1. ACCESS CONTROL SYSTEM
Supplying imralialicn. testing and commissioming of sccess cootrol sysem for
beriding sscurity cotmprising of cantroller; &M locks, reader, smart cards, cabling,
seconding, dasplay systers, herdware mnd softwace sepport 25 roquired (Rats applicable

{  valy o plinth ares of Mgh scounty erea in the badlding)

612 IBMS: INTECRATED BUILDING MANAGIMENT SYSTEM

6121 wmmmMmdmmum'

for digitaleloctrunic display aad meoiloning of all EAM systems like
MDOlm.UPS.wtnrm Bfts, AC plints, veatilstion syveless, fire
prolection sysoms, pumps ote. % inclade cebling, noniors, recending, display syvem,
_ hardwure, softwars seppart {zpto 10,000 son) (Ratz sppdicahle on toted plinth ares)

400 per mym

‘,122 Add extra foe buikl ap area sbove 10,000 sge (Rate applicable oo sl plinth ares)
613 HYDROPNEUMATIC WATER SUPPLY SYSTEM
€131 Suylmmm.ndmmmmm
sysem ceasisting of pumps, peeumatio tank, microprocsssor besed omtrol panel,
. mmmﬂ#mﬂmmhmm-w
614 LIGHTING AUTOMATION INCLUDING OCCUPANCY SENSORS
S141 | Spplying installet Caaa sssioning of lights 00 incinds
|  ocrupancy semsors (Rate sppicadle oe srea to be spocified by olioat)
6.15  BASIKC HOME SECURITY FOR RESIDENTIAL COLONY
6,15 Supplying, installation, weting wd commissicning of basic socurity sysiem in the
resdontial colony %0 inchude cooeed rocm o the gate and ioiecom carnection W cach
dwelling wit, nod basic IP based CCTV system to be imenlied 2t the eoiry snd exit
pomits, parking arses, cotry poit of each dwelling et zad other common arees as
recuared ncluding CCTV contral room, regured under ground cabling, digital
mmmwm with mininess displey of 3 x 7 por cumeore
| | im e cantrol ooy
6151 Intercom systen (Rate applicable on plinth sres exciading seevice/comman sress),
6152 CCTV sysieen (Rziv sppicabls co plnth area axcluding service/common srees).
hl6  LANSYSTEM
6161 lying, installation, testing and cammissioning of LAN systam comprising of core
& L2 switches with 10 G, 10 giga SFP modnles, WIFT scosss podnt, WIF]
controller, setwordk mansgement softwwe, tacks, CAT 6A cable, pach panels, OFC
‘ . oic. (Rate spplicable oo plinth sra sxchudimg servics'common snes),
6.17 1P BASED EPABX SYSTEM
6171  Supplying, meallation, lesting end conmissiening of [P based EPABX  pysiem
comprising of core switches & L2 switches with 10 G, 10 giga SFP modules,
Custry standwrd sppliance server, dond-based, entenprisc-gmde UCT solution,
MIDVENTRY lovel IP/SIP phone witk, deal | gig ports, mecks, CAT 6A cable, patch
. panels, OFC ex. (Rate applicable on pliath ares excluding service'commen areas).

NOTE: It will be ecosemical %o use commen infrastroctzse of switches, OFC, CAT

64 cable for both voice md setwarking,

6,18  Conferenc: dall: spplymg, fosallation, testing and commissiosing of audic

. . vissyconlereace syviem (Rife spplicable on carpet ares of Hall enly)
- 6,019 STREET LIGHTING WITH LED
€191  Supplying, installaticn, testisg and commirsioning of LED sirect/ compossd/ kigh
mast! pathway' ladscape lighting for the entize caopus (Rate spplicable o satal plot

| wres).
Nots: This i spplicsble for plot sizcs moes than 1 sere, For smaller plot sizes sctual
recuirsments may be worked vul
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__SNe.

620

6201
6202
6203

&

s211

exn!
6221

s22

Nete:- Cost fur genecad fogade Sghiing, if requited, with IP 6667 LED ficwares
(RGBT wrsbla™Mono) akmg with comtrols (handware snd softwase) snd cabsbng sy
e assessed 00 case 10 case busis

STP/ETP PLANT

Supplyizg, mstalintice, testing md conmdssioning of STP/ETP of oppropriate
sechinclogy Inchoding clvil works (except plant roam), terlary tresunent e for the

. buildiag/ esempes

Plent stz uplo SOKLD

_ Add extra for every KL for plant sizo above 50 KLD and upto 100 KLD

. Add cxmma for gvery KLD for plant sizo sboye 100KLD

DRIVER FACE AND AUTOMATIC NUMBER PLATE RECORDING

SYSTEMRECOGNITION SYSTEM

Supphying, installstion, testing ond commissioning of drver fice mmd automatic
number plate rocording system / rocognition system inclading bagh resolation camcra

75060 per KLD
$0,000 perXLD
50,000 perXKID

7,25,000 pee st

__und softwure set for the driver face apture end stomatic pumber plits rosordeg
BAGCAGE SCANNERS

Beggrge scarncr small: companer besed multi czorgy X-Rzy baggage mapection
pystens neounted o cestos wheels capable of passing Suough begs of dxnenscas 540
mars (W) x 350 mars (), Sedt hetght 750 mmm o 850 wmm, 227724 LOD Moadtoe, [sput

- Cutput rollers with frames €1c, ax requised,

Baggaze scurmer Mg computer bascd ool encrgy X-Ray haggsge mspection sysicen
capuhle oF passing theosgh begs'parcels of dimession $40mm (W) ¥ S40wen (H) with
Belt Heght— 730mm-830mm with 22™/14"™ LD Momitor, Input! Output soliera with

- frames elc. as reqened.

DOCOR FRAME METAL DETECTOR

21.25,000 per umit

3500000 per usit

20 xone ar sbove door framse metal detector mominal size: 760 mm (W) x 2050 mea
(H) x 200 mm (D) loaded with ncocssary software

| MEDICAL GAS PIPELINE SYSTEM

Medical gas pipelne systean (s per internacional standards) comecisng of auygen,
cathon dioxids, sdrows axide, AGSS, Adrd AT, vacoum outlem, masdfiokds,

presssce sboms, felly sutoanutic g contrel systens, bed head punsls, copoer piplag,

. cylinder beales, plent equipmeent soch RS COMPRERSATS, VICUR NS 6.

MODULAR OPERATION THEATER

Mﬂwwnmornh&dh‘mhmmudelw
dissipative flooring, lamimer flow, double doere OT Hght, tooch screen surgeon's
vontrol paael, soreb staticn, X-Ray viewing scrwen, lalck box, auloostic slidag
doots, aneesthesia peadent, surgeon pendet slc.

With stxinleas steel tocheology

5,50,000 per set

60,900 per bed

$5,00,000 per OT

1,25,00,000 yer OT

. Now: The sbove mudes are based on mintmum OF skee of 50 squ
| BOOM BARRIER
Hisetrumochsedcnl hosen Sarrice with all acocsserion spto § rmeter loogth.

 CAR PARKING SYSTEM

Seasor based car paddng svmem with coatroller, display efc. &2 roguired. (cod! based

| D@ marksmen car capusity of 250)

. EMERGENCY LIGHT & ILLUMINATED SIGNAGES
Ilamirated signeges (Raie appissabls an soted pimth area)

1,25,000 cach

10000 pet car

20 per sgm

IG‘IMMW&W
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§No. Desctiptivn Rates in ¥
625 Motonzed steel gaies epie 6,00 metre width 400000 per gase

Notes:
1} Therates are inclusive of CP & OH, GST and Labour Welfare Cess (any other cess ( levy imaposed by lecal Govermment
ahall be wdded separaioly)

2} Ifitis not feasible to cozspue the arse oc lezgth of developmeat componeats from itesa oo. 3,1 to 5.7, the cost of these
compunents ey be worked out e below an the basts of perceatnge of Sullding csst 25 per serlud number 1.0,

21 Cmdn.m«fuuhmommmah = 4.5% of building cost
sexillwy buillugs wusod e fow blodks of high rise (bigher S 12
storeyy) building dlocks in elose chater,

22 Semi compacisemi scalttered site coompcisng of few blocks of mid ree I 6.0% of buildiag voet
. (between § 10 12 oreys) buddings in & guled cempound.
23 Lacgo site camprising of various saliored Jow rise (Uplo 4 siocey) baildings = 7.5% of bulldiag vost

with ezception of & block af wo uplo 6 Horeys.

3)  Costof the following development works age pot moluded o these rules.

w)  Tube wells, purmps, open wulls, incwanent plant, cxiension of lines Fum souree of local bodies, hend works &
wmler SoToce et

B)  Sewsgu pumips, sewrge reaioeol plants, septic lanks, exisssion of cutll sewer wpto point of diposal els.

Provigoa Jor Specialzed ERM sorvices (1 required may bo nnde a2 per 6.0 abase,

Consculod winmyg shall be uscd i all clecizical works

The ras Sor the filliwing preen stessires sre alresdy mehuind for <ivil & dectrical works -

u)  Over deck insulation 2ad spplication of kagh SKI refloctve paist on therec!,

&) Masomry work in super structsne with sstocleve acrmed coacrete {AAC) blocks' fiy esh bricks,

Window with refcetive glass conting / Mgh pesformance coatings /double glesed valt

Puints with low VOU aptons.

M—dm““wmdhhwm&wﬁndmm

fiter for sediment free water froms Serrace tank cutin or the dismbation bine

Dus) phambing system.

LID Sght fxeros.

BEE cuttified 5 star naded fixmires,

282

gegs 2488
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ANNEXURE-T (1)
GENERALSFECIFICATIONS FOR RESIDENTIAL BUILDINGS
SNo  Desipion Lates: Apphicabls Specificasions Remarks
Hpllas Typ=IV, IV TypeV & VI TypeVE & VIl
(Special) Mungskoas
1 FOUNDATION
Pomdatica &  As per stroctzral ‘Sumo s Type Dl SameasTypell& I Sarze a5 Type-ll & | The desiga shall vary
ST TogEIEmCIS am o 25 per 50l conditions
2 SUPERSTRUCTURI
Yor mal- ROC S & fller Sace @ Type-ll  Semme as Type-di & 10 Samme os Type-1l & zm-w
ey RCT walls of semoclaved & m n sulshis
fransed acruted cement concree locally svaladis
e (ACC) Biocks /by maeerinl i
cuy FPS /) fiy adn comecintoe with
Beicks architect and
structen] mgieeor
FPar compeeits  Aulocleved sersted Sare o Type SamcaType I& W Same za Type 11 & | Any other wnergy
snectre onmeni eeoerete (ACC) I & 1 o sifcin sutable
(pertially load  Slosks / Sruct cley FP$ locally svadadls
tealeg & ! Oy wl beicks verial e
mux conslutice with
wnchhect end
) wieten] ocer
Traoread Hallobek thick Saro ot Typo-  Same ss Type-T &M Soneo s Type-T1 & | Any ohar sowrgy
Pativon swsoary natockved  NM& IR mn efficlert suabis
oorated eement consrote local mutensl =
{ACC) Blocks /et cossistios with
wy FPS/ fiywsh wrchitect xod
Sanhco fleor  Buok revie s RCC Sato o Typo Swme as Type- 11 & 11 Swet e Type- 1l &
for todlets Door of reguired sas n&im m
it fow ad depd for floer ag
cousss wiisr  md W.C. e
poafisg,
Crstmont
3 DOORS AND WINDOWS
2) Peemeelexcept of wiletbonh® WC)
1) Do Cherdcally Tremted  Samcmtyped] SesessnpeB& B 2 clus sk wood
el wood / sennlenys & M framee woek Sar
=il wined toboldur catorzsd entrnco
frama{eith Fot Dip (8 bevivg dosbls
Coating’ with mirimem rebats for double
wall tuckoees of 1.0 Poncs L, e dour
zun. The exterssl ad sty gell
eutrance dogr frase wasleay steel dovs
will Eave doudle rebae with saisless sod
o 2w frame for witn mesh, Far
doubl dooes e, it isteszad doory 7%
door wod slizy grld clans louk wood /
dooe with 58 W04 WVE eamraded
wise(Powder Comed) frame sectioms wih
mesh For interonl Sovrs inisn wall
snghe tebale Fatres thickeess of 2 mm
i) Window  Cherslcsly Trested Same @ hypedl | Seme a Ope-A & 1 I calls wak wood
Fard wood faPVC &M fuPVC extraded
exmuded fraree sections frazmee sections of
Wil minizes well nintzon wall

146



i) Doee
frames i

Rlp's aron
&) Shattees
Mnin dosr!

1) Demess
Salp's ave

Befh, WC &

scilet dooe

Odex docry

B re e g ¥

1, 1T ans W1

Not adzusshble 1o Type-
LUeod

| 25030 s Gick, FRP

1 PVE paaclied doors

35 mm Ouck,
Chemmically Trested
Ford wood styles mad

Tates: Applicabio Specificatons
TypeIV. IV Type-V & V1
Save e Type-T  Swwe s Typell& T

&1

Fordomestic  For demeriic belp's

balp's quatiess quasners same as Type-Il

sane s Tpell w

wX

Sepsc s Type-T - Doabic sauners so¢

0 0T cocept (he  sacfety grill sghe ¢

Thub doar dosklc Jeaf door s 85

baving 304 I, grade freme wih

Cemersive moagato proa! dumbess

veseering oo tles) wise- msesh o

ol pide with stsslend stoel -304 prade

Krlsssios (Powdes Comed) sad

polbh. sadzlens sicel Buing
mmd ather with Ymm
thick fctory made
extumior prade ot side
decowrssie veneered type
Dhesh dooar shutier with
selsanive petish
(i hasling mocenery
| Bppig)

Foe domesus Far domese belp's

Lolo's quatiess quariers saus ws Type 1

moe w Typeell Lo I8,

w0 Il

Seme s Type- 25 W 30w thick WPC

I &I of deradry 650 kg pex
oum penaled / 390 15
mm thick Sach doomn

Swcw Type T 35 m thick, Chermricully

&M Trowted Flard wood stydes
& ruils with paseling of
12 e thock teak ply /

sils wrd L2 mm thock
socmers il ply’ wood

167 Yowrs of Pagivowtng Eesclionss

| wak woed / 5 onm thick

Fer v dooets
Lalp's quartice
e s Typedl

| Seme aa Typs-V &
Vi

Same o Type-V &
Vi




ANe  Desarpdon Tates: Applicabio Specificatons Reomarks
Type T W TypeIV. IV TypeV & VI TypeVEE & VT
{Special) _ MBungslows
pansling o Bxtoay Waghenad 3 glasng
mads fhad door or 33 mm Gack bctary
souwters beth side - made exteeisc gnde both
sensering anl finlshad type fhush deor deunter
with wooden Pazy ard with e emlee poidh.
paltrind
<) Widew Doubic dutier vee CSapc @ Type ! Doaie shalicr oae Sue o [ype-V &
whattern glamed whettons with & 10 | glaccad grotters with Vi
All windowy  frumes of / powder ey of / powoer
Gt oowted o colout costed o Colour
nndrad alamdnem modized alvminom
extrudod rabolar exomded tublar
oo’ PVC sectons' wPVE aoroded
extrudod peofies of of mindmye
inyaen wall wall thickaem of 2 sven/
Gickyens of 2 ' 30 - 30 atn thick 2 clasy
mm ek sk woed wvd glasing
Treeted Hard wood - of Soat s toughesed glass
witk glarng of fhoat ) =d witk [ wtbont
soughoned giom end seflective conting / high
with | wifhou veflective nerfiocesance coadegs or
couing [ Ngh vl glased wait s per
somtrig or desipn & requiremert
doubls glazed unit ms . ood other with stainkes
per desgn & - wtog) 88504 grade wire-
rogaLvesar sod ol useek b place of gladag.
shater with yrisiesy
weed 35304 grade
wite-mesk in place of
Domess Notsdousebie 0 Type- Poedumests  Fur doasenic help's - Far domestie help's | Shaners inall
Belp’s mren Landiu Belp’s quatiess quaners sure os Typo Il Quasters sane s 200
{doot & eatsexd Type Il w10 Typellsnm Aksll be st pe 2o
windowe) w Il finisises of Type-1 0
‘ T = those pooes
Sllardwame  Puwder costed of Sage = ype Sescwype-li& il  Suaigorscsd Rebbonpeod dow
&bittogs olowr amodioad & 1N fittings 85-J04 flaakimg w1 the
Main uzit slumiaiurs stenless deol gade or chwomniun | Setomn tails of o
frings S6-304 gadde, Yubckel’ chrombems | exsernal doors shell
& mideed plansd e provided for
trax fiengs pectootion Soe
lemerd and seitrivaler
e
 FLOORING, SKIRTING & DADO
alloaring Yimified ) conmic s VitriSed tiks 18 mm hik pro- Samcas Type VA
Liviogdrawio  Deoring of sim et less  floacdieg ofsiee polished grankie stose of V1
£ o0, Quert 400 ¢ 400 smen ot Jon Thin 600 eppeoved dude/ vitified
dindeg & X 600 = e (s ol designs and
fermdly caepe | shades) Sacetny of siae
oot loes faen X
X 600 mm; Bving /
Wrwing reom veo alw
lsve soouich resstedt
engheered wood or
- lazinsied wooden
 Neading
Crwp 0

mm«wm
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Type T & W

| Scextch rosdeant

acrwends thcs [ viedficd
tlos of sire met Loss
sty 400 £ 400 e

with jolais feished with | Gux 500 x 600

malddny greel

Antiakid vivital tiles
of st2e wot ‘oms than W0
* 300 mome with wator
Hsopton lees S
CEBY, laid with jesnty
fiziabod with maiching
pu

18 o thick

Tates: Applicabio Specificatons
TypeTV. TV Type-V & V1
{Special)
Nex sdesisale Not admissble
| Scraech resivmnt | Visrified silos tn o
eemmio S dasl paa end shades (with
veriliod Shes ol - waler 1061 Jose
size po! bow thaa C.0%) of #x0 oot
boist ez 500 x $00 =
wza wils joinls scwch serilenl cenemic
Dusbed with Lides with jolets finished
marohing grost. | with manohing gout,
ongizoarnd wnod o
wmamated wooden
flocring in eoe bedroom.
Sute o Typedl  Astkif viwifled sl
&7 of skro nat |eee than 400
x 400 mm with wetn
sbecrptuom less fan
0,00% witk jcaity
Aesihed with metchig
| e

peepilinhed pracite / visilied tie (o o deslges sod shades (with wasn
ahaception loss Sum 0. 08%) of size vot Jass than 400 x 08 mm

(G

mma in

belp’s

!

'

Fax cacape
Teiden /

ﬁi!

Skirtng in
roatns st
ocher areas

1and I

Handm

Typail & 11

| Notadmissbie 10 Type- | 1% zum thilck grantie stoze / lagally svailabde stome

shid of o not low
Quan 300 « 300 s,
beloding groating e
Jalo

&m

shid tiles of rice oot hoos
e 300 x 300 s

10 4o 150 mm hugh sirtizg msto ting (te Seor meenial.

167 Yours of Paghvowtng Eescfionss

Reomarks
TypeVE & VIO
MBungslows
Serauch resismey
sgiveered wood o
Lemeeaned woodea
flocrng
- Koo an Type-V &
Vi
tilon of sine mot low
Hhan 00 x A0
wilh water
ESgOpass i1y Ban
0,085 widk jeiasts
firsabed with
| DaicAUng gros
't par flnering o Pirichas in o) mame
whall be s pet G
foubes of Typeel 1
71 & respective
Use of locally
avalabie sicoe shall
o w par sppronad of
Mghor of Sarior
Architect / Chief
Archireet poovided is
GeBogea
Nowing desgn m
weads shall be s per
atchiileviwsl design
werentic Gles (wi
wals
1oss thaz 0 oot
lass tom 300% 300
o o 18 mm dick
pg-see cul e
poliched grazite
wone
WD
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fiNe  Desaripdon
Type T W
Kikchen duln | Ceramic ghoed /
witried Ules Of vhos not
oos than 100 £ WO o
m per dosgn thoam foor
wpoe Al belght,
Teilean/ Ceramle ghaved /
Bethrooo J vitrified dles of sies not
WC aado s T 200 £ 3040 xom
wpte ful) height wilh
decomtrvs bands 1l
cortam misrvals,

MMIPWNIWEIM
() Ralligs k= | Clear LOVmm2ighMS  Clear 1.00 m high stainless sieel raiing made o2t of aubelar
belcontes miling sede cut ofMS | bakstredes WD) Rerizoetal mduler S5 mubes as ralls aad dand ral

[ats annd sguare bary
wilh 40 oo dis MS

pipe hané net o 1p fas

per s design)

o= 30p (a8 per sppevved designl.

Tates: Applicabio Specificatons

TypeIV. IV Type-V & V1

‘ (Special)

hn-ﬁp-n Cexenéc ghesed /
- witrSed Ules of slao st
besa thaz 100 x 450 am
| 8 par desge Srom theor
w 0.4 Beighs

Serme s Type-  Cemene glaved |

It &1 vitrdSied tles of ekae st

lesa B 300 x 450 ram
upds full beight with
dacorsties bands st
carian nisvaly

1050055316 [ gade.

TypeVE & VI
Bungslows

' Corumic glazed /

vitrihed dles of
0 a0 legs f1sn1
200 x45) =m a
pee Sesign Doz
floceto full bt

Cemnie glared /
vitrified dles of stee
BOU ks Dan

300 x 450 man uptn
ful] hwight wits
decocsive baods o
cortan iecvals.

all smisleen stec tubnler saconhery

;131

Must be sead withy
sctie of semmrites 0

e Pespectye

&

Note: Hand ol of the balcomy rxilings in mwlls siervy Bt may be w0 devigned st clothes drymg Fmes @ saffcient mamb oy =

pravided slong with

“(b)Mﬂu | 200/ 230 e Sick masoary 1s sutociaved serpied comenl evnaete (ACC) Mocks / ROC/

| bemra cley KIS bricks Soly plesierad oo boh rides sad 1p o |0 moter clens height

(aw A walls & coiling o be Al walk &
timaboy Seaicd wih I hick | eciling o b
POF (one baae saly) sad  tresrod witk 2
painted with low VOC  wom thick POP
soryto washable (ore thme anly)
3 & palooed with
Syndetic enased pairt | Tow VOC serylic
o al 0ood work and  westale
weed wocks dadamper.
Synthetic
ensmel paist oa
all wood works
| & seel wocks
(b) Huterred  Quasee seisfocced Saree o Type-ll
fiztshen sextire ecrylic pernt AT
finiahPresiem scryiie
snocth weter proed
actwror fulsh ovec
cemeni-based ptty /
waslied moseic plaster
ia peessinm cetmest
Sytietic enamel paics
o0 s woed werk &
wocl work

" Al el & e o e

eatcd Wil 6 1 fuick

. POP pusing (eee tme

ody)dnﬂdw&

| musion paine

ot praiat
0n ol Wood waeks asd

- wtox] works

| Qe reinfeceed Levture

seryae peimt Bmidk of
opperved shade
‘premium sarylic smaoth
weater prool exterlon
Sdaly |/ wesbed (wossc
plager i preautum
oezneml-based putty
fexpoved brick [ vose
wodt/GRC / dexigner
osmant ssaarcs: Hle
dladding/ACP oladding
™ combmstiom with

soectursl ghudieg

b peist with
lowe VOC of
epprovod shade
miDer finkdy over
& rom thick POP
wall puraing
Spuiiete casmncl
int on ol wood
works and stesl
worss

Same a5 Type-V &
VI

Nete: For bostrda, sene pecificetion ws £¢ Type-TV & Tape-TV (Special) quetes sball be fellowod,
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ANNEXURE-T (b)
SCALI OF AMENITIES (CIVIL) FOR GENERAL FOOL RESIDENTIAL ACCOMODATION (GFRA)
Ivea TypellAlll | TypedV& TypoV Iype-VUI&  Domeste
IV (Special} &VI VI Balp's
! ! Qus,
| Ceclimg platforss — Yes Yer Yes

Sninbess stecl AJSI 304018} kilchen sink a8 por Yes Yo Yeos

(B9 wihdnimbosd . ,
. Duilt lu copboard eads wp of box and shelves with Yes, Yes,
- both side balxicing lamitased mad sucsien with oac  (wii lichves) | (deowwen wik

#ide deoceative sod other gide balancing lsminsted teiehoopic

18 e thick high meedwcre mealean: MDY bosrd chennels)

o
- Same sbelves with box ead shutter of 18 wm Seek

EPC bousda, with suer: o steel herdware, ax per
. archatectersd design sl specificatinns.

235 o thick and nat mors then 400 Tem wide bots Yes Yes Yes

side haliwoheg Leminsted Migh moisiure resistod

HIDF hoand shaltvw, in tiers gplo 2100 me height ie

wiche wod covered with 15 mm thick  coe xids

deconstive and ethe side baocng bonimased kigh

oty begh ol ture sesisiant HD¥ bowod, with

wndoicss steel hardwerens per erchitectonel desige
- Pactory made madular kitshen baving wiuk with Yo Yo

double 2owd & doubls dexin.board, cooking

plactoem and slectric chilrmney of repened company.

Buil in copboard of meramurs depth 650 mm made  Cre 1o cach Ons 1o esck Coo wpo
- wp of 18 s thick cae side docortive exd ofier bod room pto | bod ream cctling
- HIF boand in box, sides, top and bovom «nd 18 Berigt (el

wm fick both side balrmcing laminated kigh siutiess with

weolstare resivtant HDF boord s shelves, with Hroome nat ™

sadnioss stoel Rardwers a8 per exchiteotoml dasige be wed)

- aad

Pactury made wardeohe owcase, shelvos, drowers One in O w aach

. manefacaured i 19 mo trick bleck board / ply coch bed Sed oom

woud palated with wysthetic coarsel paiet or prisses e wto  wplo celling

e all e inser 30 Tbocs, 2l 3ides top and shatier weiling Boight

Goer finkshod with pest fored Semiastion / satem| honght

Curtain rod with reguined scosssones. Cuall Draparyrods  Swnw ws S ax Seme m

windewe snd | en ol Tyeiv& TywiIVE  Type-ll
doors tn all windows sed TV IV (Specal) &m
Yoy Sxcept l‘oauhnll (Special)
s | Toons crcepl
todotabacke’ | dachom,
WwC's ]M
| WC's
Setaf pege Toall tedlem ) | Tnadl Tn B Tn all ter'etal
ks WC' wietatefn'  toilety’ e WC's
WC's and baths & wardrobes
- errute WC's sad
18 wen thick progected windew ol Fving, window  Gneile stene . Grwnite sume Cruerte Gresig Cireite

! jumba,
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ANNEXURE-T (¢)
SCALE OF AMENITIES FOR SANITARY AND WATER SUPPLY FITTING FOR GENERAL POOL RESIDENTIAL
ACCOMMODATION (GPRA)
'8No. Beom Type-l&ll | TypedV& | TypoVaVI | Type-YO & VID  Domesic befp's
| IV (Special) Qtrs.
I EWC/!IWC it tap (EWE with
el rles wad cover) aud Jow deved Sl One i cach foiles
Sasiieg cisters. ‘
N QR i Water jot amd Elenlth fnscut with each EWC Wotarylmls
3 Wash hegm with CF bouse | | Oue = sach tou
mm‘m O i onch loler & 000 B ke aovs e por design.
e o
4 'r.&t:mxu&m
= providad quater o v
e type w2 ; h Theve m kitchen, sae i cach toilet for WO,
3 Mma:n:'w .
fmtxrire single type for b & .
oold waker with. seneris caridges oo in eich Sl et
§  CF btaat bowsl il snd lowsl ting Owe towel ting with oack wesh busin end sowel il in eech bath
7 hroe with fratme ind gliss sheil 600 x 450 trm with each wads basit  As pes desiga with each wati buin 600 = 450 oam
ey asukdens sse] Sremejyoed with cadh  wwh
Db, | baan
3 CF brasjosrnrric il peper heldos With each EWE
9 Sosp mk | mche s permndomoe |
design 2nd speeifi cation. Dne with cach wih hisin and = cach hath
e o g oy Yea 5ot botd ia kischen sed for gryier 1 each btk

"

m‘ﬁd‘:“#znzc mwhwuwmhumm-—mam

W & drivking water, |
Wier meter af spgroprates bore s,
e per approval of fic liced maskcipal V*Mh“ﬁﬂm:mwmtﬁ::hd&mnmbm
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ANNEXURE-I (&)
SCALE OF AMIINITIHS FOR BLECTRICAL INSTALLATION IN GINERAL POOL RESIDENTIAL
ACCOMMODATION
8Ne. Dowsiptiss | Typell Typedd | TypelVa | Type V' Typo V1 | TypoVIEVIE  Domeste
Y {Speciad) beln's
LU ORI IS U |l IR NUNTUUUNIL O« 2]
b Power plug 2 noh 2ok roon  2iremhmem 3 b Gowing roem ! o dewnirg roee 2o offie Yonl 2
pomis room 1 i kinchens 1 iz kikbea SoDidegRosm Findmogmem 4 indrawing roco
(I6AGpm) ITakikhes 1oshy I o uliy FTE- Y 2incschBoduoes 3 in Ening e
1 oowtiiny - wree Ralioen 2 o ibhen 2 o Feodly losoge
e 2 is Kixbm 1 i ctility aees 230 each bedwem
1 i Uity Ades. 1 I Kschen
1 mwtiliny soom
Totel & Towl & | Tewd 12 | Tl 08 Toml 17 Towl 22
2 Lagt ghug 2next 2ocoukioos 2izesdheosn 2 i cech oo 2 in cech roemn 1 i oflice Told 2
pomty oo 1 1 kivhoo 1 Iz kishen | i botdben 1 in ltchen 2 ineachmon
BA 1 io kiche 1 & bakemy 1 iz Scloomy 1 f= siemo 1 ta stoew 1 in Kicher:
Ll delocay - ae loosistaleony | lmeochdaloocy 1 lnstore
| sen ! ! ! 1 moachraleory
Teul Toul 8 | Towl 12 | Towd 1% Tomd 18 Yol 20
3 Arachel ke | Db looukmomss lizeshoen |5 T 1 i whase Tobd 3
{with normal oo 1 m oachem 1 iz kichon 1 © sach tollet 1 i each saiiet 1 o each sothes
Ttegn 1 i ichen { Bnonch joilet 1 iz cosh oot | B iy 1 in ctiliey 1 fnwtiliyy
nﬁ loexl 1wy 1 L wtisty
leemp els) sl
e B | Teald Tonld | Tomlil . Tomd 10 Towl 12  Towl 12 i
& Coltng fane 1 inlbvirg Ibliveg iz bving 2o doewingroom 2 ndoenirgroces | 2 in deawing oo
roce sean Tvam lisdamgrowe lindnbgeem lndnigeen oW1
1 mech 1o each 1irdivheg 1 1o each bedoom | in famrily boenge 1 in fumly boengse
Sedoces bewoce: o | o ench eloory | o vuch bodruces | 1 in such bedue
I 1 iz cach lineachbebooy 1 lneach baleotry
| Temls  Temld | Tomlé | Tomlé . Tomt 12 (Toml
s Coll bell pomts. | 1 2 3 3 (One vy & (Qoe with ioeags
tmage duglay dapley wrsoe)
s bt S | mchin Leachm lechm lechinkitches Joschipkither |oxchiokiihes Toldl
khaben, kimheo, b Minden, & nllats &olos
&wWC & we awe
7 AC podrts I nexh lineachmam  1ircachesern | s cach soemn 1 In cach soem | in cach mon
(wih MOR Toom eoagd  wxapl ichen  excepd bilhen  cxapl kchen & woepl bilchen & sworpd Ktchen &
conmectsd kichen & & wien & nikn trkets trelets tolts
soekont cuziet wier
L L e I | | S|
CQoyver poret In 1 i bafdroere  1ir kighee 1 i kitzhen 1 inkilcken 1 in Bichen | intoflet
(with MCH Delrous / §ls cochitodet 1 o oeak doiiet 1l oock teliet 1 o esch il
councarnd saller
sockel culiel
e WRNCR ! t ]
poat
1. ZDENCD 1 1 1 1
(3 phese) ,
0 CableTVpond Imbvog 1 olivag 1 1z drowing | odorwtng roe | méoawizgrooe 1 medliee 1
oo o mam | meachbedoors | indinngeeem | i deewing s
I nech 1 mesh 11z coch 1 In cach bedvoees 1 In Gining wom
Sodoomn botoos Sedoom 1 @ Bealy lownge
1 in each Bedam
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Flish Aves Rakes 2001

SNo.  Desadpibee Type-lI Type-dll TypelV & TypeV Type-Vi Typo- V& VIL Doeste
TV (Special) go
1T Tekpduce kg Linlivieg Lisdnwizg 1k doowing roees 1 Iu Coawicgrooes | 1 do el 1
point room mam Toum 10 cads oo 1 indinngwom 1 In dewing rosm
Az per the L Inexh 1 i cwch { iz ench 1 it pach Bedtooes | in Sinky stecn
wprowdd of ey ey Nedrmey Yoo 1 o Py lowogs
gt 1 i ench bedrosm
11 Devonive 30 dwwing roees 3 in Owwieg roees 3 in ofTiee
g Etag Sedongwon  fmdmageem 3 indorwing oo
2 1o codh Dedroees 3l Soig roum
SocLED badbo | 2o cosh bodwees 3 in kitshen 35 —
(wihout bofa) l:m :::ﬂ.a.-
2 i blchen
| Yomd 13 Lotd 16 Yo 2
14 LEDidelii  Inewl Iineshmooms  §lrewbhosn | b Gwwing e 1 b doenlog mees 1 el
fiege oom | m knchen 1 iz kishen Incomgmem | mdmngmem | indeywing oem
(eaziudrg 1 in Miche 10 eah 1 i cach Bedrooes 1 In kg mem
) badvoon | 1 o Moo 1 b Panily Towngs
‘ cishes 1 Ineach Berdmern
- | Fotal 4 Toml 4 | Tetal 6 | Vol s Yol 7 Yol ©
15 Modaler
swiche — - - Yeu Yeu Yes =
Note: All the commmnom arces o.g. B0y & stalroeses, Joblies, osencoing ceeridoss elc. sbell have lighting wrresgom e aluog with
1510 tight flxtores 26 por meten] dosign
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ANNEXURE-I (¢)

GENERAL SFECIFICATIONS POR NON ~ RESIDENTIAL BUILDINGS

Desceipnios

IOUNDA‘!IN
For ROC frsemed strtery

wmmucnmn
' For RCC Srened sirsctitre

Spocilicatices

| As perstructund deign hased oo sofl investigation, (Primardy with ROC fectings, colesrns,

For compodis (garisly led bearing
sl pastially ROC fremed stnacture)

e ole )

As pet srectural detign based om woil investigation. (Teick'wione work apread foetngs on
cemert coscreie base uplo §500 mm depth below greund level wilh o withowt ROC inlsted
wocnbined fowtngs with pliod besssUande).

R.C.C. framed comstrostion having filker walls with Sy seh Soicks / bt cley FPS bricka /
| meraed cenenl concrets (ACC) hlocks | petncloved sersted senem (AAC) tlocks.
!dhqmu-hd*yﬂ!%m!mmlw
oemert concrwe (ACC) blocks ! My sah bricks / sctockeved semted cement (AAC) blodks
with intermediste sobanme and RCC bends at. lntek'elling lovel as per dosign.

wummwmwm-nummj

167 Yours of Paghvowtng Eescfionss

24 Sunksm Floorin Levaioey Blocks for Sank rcem in RCC foer of requied we and depth may be prowided far fleor traps, W.C.
Floor Trapa / W C, with four course wps.
.__.“mmm
30 & WINDOWS
ER | l'umn
300 Duoce framen- Deor Bxmes of 2 class Badian teekwoed o equivident i officer’s rocos, ieodaed / pawier
Oflceis! lagehenpiil o' puyeser powder casted slummium extuded wbaly sectiamstex=uded hollow mokd
weed plpes (mindosan 2 o GidknessuFYC extroded frame soctons / WPC of deaity
|- | between 750 to 1000 kg per cmn.
Schooly Locally available mmmwmmmlm l-u(w&
| | Het Dip Gl coating) of miriwom 2 o thidoses.
312 Window frene- WPVC extruded soctions of window feme | Alemirum extraded tubuler soctions | WPC
. Offhew'colkeps/bospml | of densaty Setorwen T30 tn 1060 kg per ouom
Sehoole WPV axtrided soctions of window freme / mundsed mild see! Z-asetion sieed Same
memben,
32 Do & window shutiers
321 | Dose Sumer. Tascled type in 2% clas Toak wood oe flid: deoe Wit teak venceesd plyf comemereial sy
Officalcol legehosprinal or mmodiredpowdsr costed’ polyeiter powder costed sumingm swaters with toaghered
Fean glexingHancling whorever wauired as por CPWD specificstionses per dosign &
Schaols Fhush door shutiors with Teak ply vonesring'oommorcial ply veneering (ncluding nocowary
323 | Prame sod abetc n wet mos L IVCIREWEC doos famca & sheticn 5 wet wem,
33 Wirdow shemen:« Pacwory made coloar anodized/ powder coated/ polyenier powder conied Zesection alomisorn
Officeicollegetospinl shenizny sradud FYOWPC section e windows ghased with glasieg of flowt | tougheeed
hax xad with/ withow reflective costing / Sigh perfermsacs costings ¢ dosbils glaced it
! ) . asper desipn & reguirement. < : 5
Scheoly Sucadand powder conted abumim tubuler poofiles wiadows [ mil neel Zgection sizel
wisdowrwit glasng of Jeat ) soughened gless and with / witheut reflective costing [ Righ
TOU P performance eeatings or double glarad rnis as per design & requirement
34 Fmugs | Awodied shicakmcs | staimdess yioe, 55-304 grade.
35 | Fieeshack dooc . A pee Fire sxfsty mesificrioos,
A0 FLOORING
41 Main vztraocs ball- 14 Sick Prv pobsiued gmes Bouning
Offcescolegezoszaal AEASE, A ERACCTAY
42 Comidors: - Matt Snladed vienfod dles'gracite floonag
Officeleoliegobonpial |
| Schoels | Keix o Doorisy wed cormaspond ng skiring,
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;" Descrignics Spevificatices
43 Rooms:- Officeollegebosprial | ‘manite tiles/vitriied tilew/mgnevosd woo flooring (i officens chambery)
Sohouls Ketn siooe Deoring and cenespending shirting 16 priscipel coum and office arce vitrified
tilss of iz 600 x 600 mos and madching skartingdade,
44  Lavasery Blocks:- 18 mm hick Greasle fooring.
OMice/otiogsDospind |
. Schoole . Restified sniskid filos (of sizo net less Gam 400 x 400 mam),
45 Laboratzeizs i schoals wmnm(aumuumz«n)ummmn
A% Flaoring in hasemeot Vacuom dowaterod cosomete.
47 Repof e eren | Virifiad cerarrie flose ey
|30 | STAIRCASE . . B o S —
5.1 Dssersal smaiweses:- 13 s thick singdo piece prealle sioss in Sooring @ treads & caen with dado of ruichisg
Schools 20 mmr shck singls picce tot siear fleommy in woads & rxon with 100 oo bigh éace of
Ccremic plased tiles of sive 300 x 450 case
52 Firccscape vaircesc 18 mm thick Bxmod gravitc = smgls pisco = teads & Do with dado of mutching
&0 RAILING:- Staisdcas wocl bedestradcs with | 2mm thick wughopod glam milng or stainlos wocl sebule
| OfficescoliegeRospeal | Borizeetal guand mils Send rails @ $8.304 prade.
A | Sekools | 1290 cum sigh parspets muiskes 100 s Guck of mald seel rling wih Gl g hasd .
e TOLETS:- Umenile (loering / phaoed Wiex of siee 2ol Joss than 350 x 430 mm /
OffceicoliegeSompial 400 x 500 pse w dedo upto celling grealle cousters, rindess couster sunk
I ! mmmmm PYC frsee, FREFVC docre with Sames,
Schooly Rectifed anti soud Sies of sxe not hess thea 400 x 400 mxx sod dads wpto dous beght with
{ | EC) y censesio ghaed wall tiles of shee no less 300 x 450 .
i ROOFING
C 41 Roof tratment . Co trasimest over deck nsulshan with pulf slb,
12 Fulso ooiling - Falso ceiling in office s & toilets W covee the servicos @ per design roguiressents,
Schools False caling in office ares, peincpel o @l (0 mllels (T needod i hide sanitary pipa)
9, | I'NISHINOG
3.1 Hweenad - Dey atene cladding/wmshed sivae grit plaen'watey pesol weather cox pelnts' structies!
. Office/>liegohogrinl hacing' ACP ciadding conframing % Facrgy Casacrviction Builéing Cole, ,
Bchools Dry mane ciadding waabed mone grit pleser upto cormn ipestiod hrighs rest comemt plasioned
N . | wneface with white coment hased pary end scey e mmeots extesion pedes.
2 Taternal- Cemett phister i et aress / Dry scrybic gaitt / disiemper in servics ates & basement /
Office | collegre / Rospital Acryiic eomudsien peml texssred padal (low ¥ .O.C) over POF / Wall paseling s3 per approved
fz=tes | archiicctone] dewign upto sill leved £ 1200 swm height or eellng beighe
Schoale Cemvern plawsered wall urfaces with POP (sae tims) asd axylic £nso® imedor peintts in
mmumxhwmuo&mmmm
33 Pumting. th-mumm-wduhm
Schools Doecy sad wiadews to be pamial with synthctic casmnc puist ard &= coridon spte 1500 o
beight co ©o oxterior of clussverm walls ind apto panpet Boght on the cther side o be
paimed with caacve|
0 Provides f benier frec bullding Wi, woikets oy glpnicadly challeuged, cdequared tiles, ue of Beellie sigoage & LNty cie,

| ORC {ghass reizforsed sonsete) tiles in rap area.

1] IG‘IMMWW

156



438"
ANNRXTURE-I
GUIDELINES FOR WORKING OUT PLINTH AREA
(As per 15:3861-2002 with upto date amendments as may be ssued from time to time)

In order 10 sesure the adoption of 3 waiform method of working owt Plinth Ares from plans, the following guidelines are
lald down. Thess guidelines sre general in asturs. These are based on the fusdamental principle mat tse plinth area of 2
building should present a true picturs of the covered floor area provided in the plans.

L
11

12

13

1.4

1.5

1.6

Temizology
Plinth Area :
The plinth area shall mean the ballt-up covered measured at the flocr Jevel of basement or of any storey.

Bakony :

A henmmisd projection with » hand-ril, bakastrade or o parupet,

Mezzenine Floor:

An intermediate floor i between twe main Joor heviag mimimum Eeight of 2.2 m fom the floor and having &
proper and permainent acccss o it

Note; Where mles of the local bodies permit intermediate fioor of minimem 1.8 m clesr h=ight, mey also be
corgidersd as mezzaminefloor for the purposs of mersgrement.

Mumty (Stair Cover) :
It &5 & suctre with & roof over & stalrease and s landing, ballt w enclose only the stairs for the purpese of

providing projection from weather and not used of buman kabitation,

Loft

A structure providing, stersedinte stomge spaece i belworn two main Goos withowt having & permmaom| socass
and ot 8 hesght mot 1osy thas 2.0 m from the Noor below.

Porch

Il is » covered structare supported ca pillurs or otherwise for (e puspose of pedestrisn or vebicular spproach to
2 building.

2. Genemal

3.

2.1 Linear measurement shall be measurad to neares: 0.0! m, and sreas shall bo worked out to the nearest 0.01m?

2.2 Thearcas of cuch of the followmg cassgories shall be messured scparadely and shall nos be clubbed together
50 25 to cuable the cosl compuistion at different moes per wnil arca as worked out for varied beights or
categaries.
¢) Bascment
b} Floor without cladding (stilted fioor)
¢) Floos inchading wp foor which may be partly coveted,

d) Mezawmine flocr inchading additions] flovr for seating m nssemebly building/theatre, suditonivm etc
o) Gamge

f) Acccmmodation for service staff

g} Mumty (Stair cover)

b} Machine room

i} Porch

§) Towers, tusvets, domes projecting above the terrace level ot terzace.

Method of meensurament of Plinth Aren

The total Plinth erca shall be the sum total afbuilt ep covered arces mcasured af cach floor level of hhe buildings
for the catsgoriss mentioned under 1.1 below and exclude the aress given in 32

167 Yours of Paghvowtng Eescfionss 1® WD
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3.1 Ror the parpose of plinth ares, following (hall be inchded:

u) Avee of the wull at the floor level excludiag plint: alfiets, if ary; when the bulldng consints of celanns
projecting beyoed cladding, the plingh arsa shall b taken upto the external fice of cladding (in case of
corrugetod shoet claddizg osler cdge of cecrugation shall be consdored) (Refer skelch-1)

Note; In cags, 2 commen wall is owned jornily by two owaery, only hall the arce of such walls shall dc
included in the plinth area of ane owper,

b) Shafts for sanitacy, water mpply imstallations, garbage chate, telecommunication, lectrical, firs fighting,
sér-conditoning and 1ifts,

©) Stair case: Mais tair case, open spiral/service stair case/fire encape sisic case etc.
(1) 100 percent of the plan srea of main [ service / firs escepe star ( enclossd = delingd slax ball and
Ry at sop)

(ii) 50 peroeat of the plan arsas of service /fire escape/ openstairs (without say enclorure 2round sadmunity
at top).

Nole:- Any type of steps, laddec'cat-ladder, spiral'flse, with or withowr side guaed rails created for the
purpose of approsching inscosssibie serrece or from tereee 1 W of bul waler stoenge (30ks oF othorwise
for maindensnce purpases shall ot scecunt for plinh srea.

d) In case of cpen verandah with pasapess (Refer sketch-2):
(i) 100 percent arcas for the portion predecied by the projections above, sad
(i1) 50 peccent area for the poetion enprotectad froes above.

£) [n case of dalcony projections with reiling / parapets (Refer sketeh-3)
(i) 100 poroent aree of the bakony covered by projection above
(i) 50 percent aren of the mncovered balcony

) Incase of aloove mode by cantilevering 2 alsb beyond externel wall:
(T} 23 percent of the arca for the alcowe of height mpto 1 m.
(i) 50 percent of the area for e alcove of beight more than 1 m and upto 2 m, and
(it3)100 pereent of @ie erca for fhe alcove ofbeight more than 2 m.

g Arca of muety und maching rooms (Refer sketch-4)

k) Mezmnine Soors shall be messured g3 ditferead floor levels with deducton for lesser floce heights than the
standard heighse

32 The following shall aot be included in the plintk area
n) Arseof loft
b) Ares of architectural band, cocnice, ele.

€) Arca of vertical sus besakeer or box lowver projecting out and other scchitecoural featuges, for example slab
peojection for flower pot, ete. (Refer shetch-5)

d) Terace
¢) Open placform on ground
1) Towers, umets, domes projocting sbove termee lovel.

WD n 167 Yoars dwm
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103 meiars bs Onor Dealght & M-2 wefiny o dosdls B loor hoyghd 1 G of stagpernd balivamie.
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Flish Aves Rakes 2001

Proforma for Plinth Arca caloulation (Floor wise) by Architectural unit

Name of Project:

Reference 1o building/location:

Floor :

| S.No. | loom Desgmehon Arcs of loom

Levgt, L | Breadth, B Asca,
(o wetey) | (s wetes) A=L"B

A e
(= wweter)

441

ANNEXURE-ITI (1)

A,
A~
La¥By
(8n egm)

(i sqem)
A-Ax

1 Arca ofthe wal g2 the Doer level excluding plinsh ofacts
) Busement I

N-uc hdnnolm-ﬂmno ofmﬂm‘mmh“-mﬂaﬁmh mmmm

- All caze sbould be taken that po space ca my flocr is kel out for calculstion

ammmmnmwmm.mmmmnhmmnm.mu

end other sacillary spaces may be i

culesdation of plinth sres is compesbendible.

Archiieot

Crwp z

Sr. Archiect / Chief Architect

mmuww
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Name of Project:
Reference to building/locstion:

3. No. Fleor

ANNEXUREA (b)

Abstruct of Plinth Area building wise

{imm) | (msgm) | {(mm)  {nsgm)

167 Yours of Paghvowtng Eescfionss

Sr. Architect / Chief Architect
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ANNEXURE-IT (¢)
Abstract of Plindh Area of the praject
Namy of Praject;
Reference to buildaglocstior

SNo Baildng Designation No. of Pinth Asca (coch  Tomdplith woa in Reforomee to building
(Naate/bdock of building) blocks bleck) g abatract duoel
(o pec building
U—— === ! _ wendaxh) Il

Il;
|

Architect Sr. Architost / Chief Architect

S.No. 3.1(ato k) refers to arcas {e be inchaded for plisth accs, 3.2 (s to £) refes to areas oot to be tochuded and 22 (s to
2) reders  arens (o be cadewlated separutely on Amnexure-LL. Plnth soen czlenlebion shests as per proforma [Annexure- 11
ta), (b) & (c)) above, shall be provided by the Architectural uait.

The voncermed Architectural unit would provide building wise Plinth ares caloulati on sbstract snd 8 comsolidated plath
area abatract for the entire campus based on the parsmesers explamed in Ammexure-[1, duly spproved and gigned by stated
Architects with the conceptunl drawimgs 50 as to enable the Project Menngers wark sut Prelimmery Estimate based on
these Plizth Ares Rutes.

Crwp » mm«wm
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PROFORMA FOR CALCULATION OF BUILDING COST INDEX

'SNo  Descrigtion | Unkt | %age  Rewses | Proportiossts | Weightage Weightage  Ratesat | Cost
on mY nes of the thme  Index
01.06.2021 {inT) Compoasnt of
o revishon
of Cost
! Bricks (Fly Ash) 1000 | 100% 450000 4500 4500,00 200 .
2 Cement (OPC) gl | 100%%  500.00 S00.00 500.00 1450 . .
3 TMT Steel Reinforcement bar
3 B&I0mmd 50%  4900.00 245000 - -
b us6mmde | T Toisc | aso00 | asaoo | 000 1S T
4 Aggregees 10 mm 75%  1400,00 1050.00 - 3
8) Ntund sources. B %R O
b)Aggregates 20 | ™ T 25% | 95000 71925 93y =0 . -
5  Send (coarse sind) % 1500.00 112500
8} Nowral sourses
(5) Siod (ceemse sand)| ™™ | 26% | 741.00 18525 R A0 = .
. RA
6 Flocdog feas
| n Viwified tilos | 0% | 360.00 260.00
B Ceramic tiles 0% 300.00 60.00 . .
e Kotsstone | 0% | 32000 32.00 L e > =
& Geanite sone 2%  1800.00 360,00 - -
T Pant s
4 Synthetc  esamel 3% 175.00 58.33 . .
B Amylic washable L | 3333% 0000 15,53 138,32 300 2
¢ Premiam  mcrylic 3333% 2000 56.66 - -
paint .
g MIMMIMIMIM
w38 mm thick Oush | 3000%  1000.00 HO
door skutsees both
fide  commencigl
Factery made, | | 175000 262,50
. Stasscard 7~ = ok 2085.00 700
section ec!
wadows PRV N R
c.  aPVC windows 2000%  3500.00 700
4 Alaminum wisdow J500% 235000 x22.50 - =
9 Pipes
o. 15 mm Gl pipes 1000% | 95.00 950
b 109 mm QI pipes 4000% = 650.00 260.00
¢ 20 mmclack mewe | 2000% 2000 14.00 307.50 250
conduits
d 20 mm CPVC pipes 3000% 8000 24.00
167 Yours of Paghvowtng Eescfionss WD
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SNo  Doseripion  Unit | Yegs  Ratcsas  Propottiosats Weightags Weightsgs  Rsics st Com
on valoe {is €) mioa of the ime  Index
- 01,04.2021 ({in®  Component af
(‘nh Tevison
of Cost
- Index
10 LampsAFum ;
s Ceoling fas 1200 % 1590.00 9500
b 1200 men LED whe  couk "% 640.00 256.00 10¢0.00 450
c.  LEDbul911 W 10% 90.00 9.00
il Electneal ack | 1008 2301000 23010.00 23010.00 250
machinery, Moter
1.5 HP (pump we)
1500 RPAS ,
12 Wires & cables ‘
% Copper wire 15 100 @ 70% = 133500 934,50
sgmm mete | |
b Coppxr wie 40 W% | 318000 954.00 1888.50 400
agmm
13 Labour .
2. Skilled cack | 5% 784.00 392.00
b Uoskilled SI% | 645.00 2250 T 0%
Toal 109,00

Node -

1 Jo e above peofiensa 2t 8, No. £ & S No. 5, Aggregates — 20 cam and Saead (coame sand) ase coesidesed i two
par (a) & (b) respectively whee (a) represents 75% from satural source and (b) represeans 25% RCA/RA. In areas
where somposents of RCA/RA 2re not svailable (hecsuse of roe selting up of C&D wuste conversion wits), e
componcnis of aggregate 20 mm o 25% RCA aad ocarso sand a: 25% RA can be avoided end 100% of these matzrials
fromn nubural seusces caly bo consldered.

2 In the chove proforme the rabes for building matecals sdopted i colurma 5 and voresponding compated ratss n
oolums 6 & colmrm 7 mre bare rutes excludag GST or any otker [evy. Therefore, for workng out local cost index
prevailing bace mtes only @ the respoctive sation sball be considered.

CrwD » lﬂmdwm
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STATEMENT OF COST INDXCES OF DELHUNCR SINCE 1955

Year Bfecive Cost | Base 100 of
1962 18091982 131 1958
1966 | 19071966 148 1955
1960 | 15011969 157 1955
1968 17061969 168 1955
195¢ 15101969 181 1955
1870 01011970 100 1970
1671 0s 04,191 120 19
1972 03051972 134 1970
1571 2412191 166 1970
1975 26061975 180 1970
197%¢ 011097 180 19
1976 0110197% 100 197
1977 30121977 113 1976
197 3103197 116 1976
1979 31031979 130 1976
1980 10041980 176 1976
1981 23041981 200 1976
1982 29011982 217 197
1982 | 30031982 221 9% |
1583 | 16031983 | 243 1976
1984 13031984 24 1976 |
1985 27061985 312 1976
1986  0307.1986 340 1976
1987 | 16061947 370 1976
1988 31031988 w» 1976
1988 0111198% 42 1976
1989 31101989 494 1976
1890 31031990 521 | 1976
1991 11021991 S64 | 1976
1991 31031991 595 1976
1992 31.12.1991 n64 1976
1992 01011992 100 1992
1994 01011996 117 1992
1995 01061995 132 992 |
1997 01061997 145 1992
1998 01061998 148 1992
1599 0109.1999 158 1992
2000 01072000 162 1992
2001 | 01042001 166 1992 |
2002 | 01042002 176 Lo
2003 01062003 197 1992 |
2004 | 01042006 29 1592
2005 | 01.04.2005 223 1592

167 Yours of Paghvowtng Eescfionss

2021
2021

1. PAR 1955 base 100 i effiective from 17.05.1955
. 2, PAR 19N base 100 i5 effective from 01.04.1970,
3, PAR 1976 base 100 is effective from 01.10.1976.
4, PAR 1992 base 100 is effective from 01011992,
3. PAR 2007 bage 100 is effective from 01.10.2007.
- 6. PAR 2012 base 100 is effective from 01.10.2012,
7. PAR 2019 base 100 i3 efivative from 01.04.2019,
- B. PAR 2020 basee 100 i effective from 01.04.2020.
| 9. PAR 2021 base 100 is effective from 01,04.2021

. Bffective | Cost | Basc 1000of |

| Date | Index | PAR
01042006 2238 | i9m
[01042007 254 | i19m |
0LI02007 266 t9m |
01102007 100 2007
(01042008 114 2007
(0130208 119 | 2007
010420090 113 007 |
01102008 126 007
01042010 136 2007
01102010 139 2007 |
01042011 14% 007
L 0),02011 . 151 2007
01042012 161 w0
(00,102002 170 w00
0L102012 1w 012
01042003 169 2012
01LB42014 105 w012
0110204 107 | 2012 |
01042015 14 0 2012 |
(01302008 | 163 | 2002 |
0104206 162 2012 |
101102016 101 w2 |
01042007 111 2012 |
| 01,102017 135 2012 |
01042018 116 | 2012
(01102008 113 2012
(01042009 118 012 |
01042019 100 w019
01102009 98 | 2009 |
(o1042020 101 2019 |
0l042(0 10 W20
01102020 Y7 20X
01042021 105 2020

01,04 2021 100 2021

w
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CPWD TEAM

Sk, Dhermesh Chandra Gocl, ADG (Technical)
Sh. Vinaysk Rai, Chicf Eagincer, CSQ (Civil)
Sh. MV Chalapathi Reo, Chicf Engincer, CSQ (Elcct.)
Sh. Divakar Agrawal, SE (TAS)

Sh. S.N. Juiswal, EE (TAS)

Sh. Biswarup Biswas, EB (Blect.)

Sh. D.S. Adhikari, AE(TAS)

Sh. Patta Madhu Kumar, AE (TAS)

9. Ms. Anshu Shukla, AE (TAS)

10.Sh. Mukesh Varma, Chief Estimator

11.Sh, Akhileshwar Sah, Chief Estimator

12,5h. Naveenkumar P, JE

13.Sh. Chalapaks Rsmaraju, JE

ait-n BN R L Y

447

nw

166



167

w / /A

[ /[ [ ] = \ = _,

N / [ ] f R T S . b
f / __\ f \ .. f / / | f | | Vg
/ / / ! f | / | .
[ | \ . | ,

f f | / J f

/ [ / / { / f

L’.[ - 1 Q A
]“ F—

/ /
\. J \
.
§ A\ [e—
\ fpr—
...;.
A
.,

Government of India

Ministry of Housing and Urban Affairs
CENTRAL PUBLIC WORKS DEPARTMENT



Overview of the framework

Large rvestrents, sulle s aell se 20 prisste, Wi be neeced n
WRICUS HAESILCILIN SOYE 15 Ml e Srowng needs of e
kdan cocneery  Tho subte sector would contnue W phiy an
imoartant mhe 0 By InYasruchine end wekd need © ecsum
effcent and tmaly constructan of projocts wWitin $e agweed
couts Towards 18 8%, 1 eouls be raoresary o p0ept o modem
conlractus Farevak 0 #w form of 5 sandargised Enginecring,
Mricumment s Constuctien (EFC] conract besed ¢o
inlametiored Geet procloes.

Need for EPC contracts

The wariows departmects and underttbgs of e Cewal
Cavammart ai wall s i*w Soxtm Gosem=arts have hitedo
been wdemakeg condrucion pejects Hrough the conventicnal
Bem it conlmsts whem the GCovernment prordes the detalied
design o% well on e wxlinetes of Quanities fr dtterent dems of
work (B & Qoanviies). Papments 0 e Convacod $60 maoe on
the bass of masnrements of the wok done s resced of each
e Expenonos $homs That 1am 0 Sontracs e prore 1o
maceraes UMe 300 00 eveniuns Desicug mecument disoutes
mokiy Lrge daims The rgdsons 1o Bwr poce partor=ance
nouds madequale prooct prepanlon and eslmenon cogied
Wi Flocaon of saeedl consruction neks (o the Government.
Far lhese reuscrn, the tem rate mede of conTacieg has ny
S e in e davelopad oountios o well by the privane
331000 Inda. The S¥.Chuns curently 1 vagus o n the sahres of
umkey  condacy  whane e sesponsiniy  for  desgn,
procurement and SO chon i ssagred fothe Contrcior Such
contracts 3% tpcally antmn s EPC contracts.

Model EPC Agreement

T alaniessd denwbacks of item rale conltracting ame aodeiead
by 7= EPC appeoac frat ks on asanan: the mepormilty

Itam rate comtnacls

168

No, N-14070/14/20106-PPPAU

Government of India
National Institution for Transforming India (NITT Aayog)
NTT1 Bhawan New Dethi
Seprember 08, 2016
Office Memorandum

Subject: Inigdatives on the measurcs for revival of the Construction Sector -
regarding.

The constraction sector has been facing o number of problems, mainly arising
froce e Boulday consualngs cased voaccous of tdy payinents et belog teleased by
the Sovernment Depaciments/ Public Sceetor Usdortaliags (ISUs) pwisuacs ta the
arblral awards To dizcus tho peehloms of the attruction sectar, dotailnd
feliberatons/ consaltations were 3&id with the reprassntatives of the mastruction
Indastry, banks, mtjor goverrment PSUs and cencermed Ministries/ Dupanmencs, $ased
on the sbove deliberacicons/ consultatons, the NFTY Aspog pliced w progusal before the
Lahinet Committee oo Economic Alfdirs (CCEA] for 115 coasidurdlon sugeesting various
Immediate and long rerm  mensuoes recquined for addressing the fssues oiling the
comsiruction sector. The CCEA chalred by the Hon'ble Prime Ninkter, has considered the
preposals of NITT Aayog in s meetisg held on 31+ August 2016 and appeoved the same
lor the revival of constructiun sedtoe.

2 The NIY) Aayog has separately lssued lustrections on the subjec will regard 10
the mmodiate measures t be taken by all cancerned. In addition to the ssid instructioes,
the CCEA has slsa directed that the following measures may be expeditiousty examined
by 0l the camerrmed Departments/ Minlstries /PSUs

21 lenvrale contrain may he substitoted by BPC {turakoy) contracts, whereyer
appropeiste. Such contracts kaye been in voyew for over two decados i the
developed warld apd Pedération Internatiorale Des Inpder curs Conseils (FIDIC -
an International Fedurwion of Comsulting Engineers, known by its French scronym)
has also publisheil such contractasl frameworks:

12 Model bidding documests and Mudel EPC contractx. tuitably revigtsd ar modified
wherever roguired Lo suit the reqairements of particulir sectors. may be adopeed
by PSUs/ Gorerament Uepartments for construction works:

3 Minisiry of Finance has issued model bidding documents fur REQ, RFP etc. which
may be adopted (with sppropriate chuanges wherevar requived) In sll sectomn,
Model EPC contracts bave been developed (e Highuays and Rallways and
published by the srstwhile Flanning Commission also. NHAI has already adopted
his documuent ad all construction rentracts are currantly deling structurad an this
model. NITI Aayoy shall assest the concemed departmencs, whersver raquired, in
Chis regand,

Page 1 0l 2
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Vs W

-

Tha murhad of cocciliation has proved more elfeciive i) setiling dispatos a5 pey
sspenence of same of the FSUs, All PSUS/ Depurtments ssuley public tomraces
may comvider svring up  Conalliaten Committees) Councils comprising of
Indegendent subjict xperts in urder 1o tnsure spordy disposal of pending of new
cases. Recourse to suwch corcilintion may be opea before, durmy or alter the
Arvitration proceedings. A provision to this offect would also nesl e be made in
e LONLACTARreen#n1s in fubare 48 4 machantsm foe rivalubon of dispules.

All the comuernee Minmtries Dopartmosts shall alss comenundcate the ahove o

el respoctive PSUE foe taking necossary nctlon oo the alsrmavid messires

f', '\t .1\-. .-ft“.a#T\»

[A. Muthavezhappan)
Director [PPPALY

Secretanes of sl the Ministries/ Departments of Government of [ndia.

Charpersons/ CMDs/ 405 af adl the Central Govercanent PSUa

Chadpersoas! CM D5/ M Dy /CEOs of all the Sciveduled Commertiit Ranks,

Chief Bxecutive, Indian Banks Associstion, Mumbal,

Shirt Alok Tandor, Additional Secretary, Cabinet Secressriae, Ranherupati Bhavan, Now
Pelhi ~ 110001

D 7. ¥-Somanathan, Jola! Secretary, PMO, South Block New Delhi < 110001,

Capy for infarmation w:

L
2

5 to Vice Chairron/ PS to MaS/ PS to 25 Members
Sr.'PS 1o CEQ/ FPS to Special Sexyotary

Page 2 0f2

1
W

No28012/11/2016-W.3 TEIPIET, sty
Goverament of India s »o.‘... 1
Miniswry of Urban Development  Cuw R T
(Warks Division) L 3
Nirman Bhavan, New Delhi.
Dated : November 29, 2016
Office Memornundum

Subject : Instruction of NIT] Aayog relating to revive the Construction Sector - reg
Reference is invited to National Instiution for Trarsforming India (NITI
Asyog's) two Office Memonanda Nos. Nl-lWlml&WPA‘U .both dmd
5.09.2016 (cqpies enclosed) on the above mentioned subject containing'instructions
as approved by the Cabiret Commitice on Economic Affairs (CCEA),
2 hMMWhMWhhMmW@mBMm
10,11,2016 under the chaimmeanship of Joiat W&!I{)m respest of the
directions of NTTI Aayog ing substitution tem contract by
w%‘ﬁmﬁﬁﬁuma
mmMMﬂmvﬂhﬂmwm.m)
mothodology, will be Re. 100 crore. Accordingly, ull client organisations may be
ndvised to adhere o the instructions contained in the NIT] Asyop's Memoranda
dated 05.09.2016 and they need not engage outside design/structural consultants, ss
it would be part of the EPC iender,

3. Strict compliance of the shove directions may be easured, |
e

)
-auenry{w )
e Tel. 23062425
Encl. : As Above ,
To
v/ :
, CPWD -
ii) CMD,NBCC
i) Vice Caairman, DDA i
- o8
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CENTRAL PUBLIC WoRES O
OFFICE MEMORANDUM

No. DG/MAN/Misc./09
ISSUED BY AUTHORITY OF DIRECTOR GENERAL, CPWD

NIRMAN BHAVAN, NEW DELHI DATED 09 05,2017

Sub:.  Guidwlizes for - EPC| Tursiory) Cantracts,

o pursuacce of NIM Adyag OM Nos. N1-34020/14/2006-PPPAL dt. 05092015 ‘motructioss
Parse bien Bsuwd by Mol wicke OM Ko, . 29 11.2026 2 the cMect 15t ol contracts of vales
mare than Rs. 100 crores will e taken up weder EPC (Turskey] Contracts imsead of lem rates [Le.
Iam-meniired) contrects

MITI Aayog wide Its OM dr 05052015 ciled aboew has ddused that Model E7F Bidaing
Oocument pubiishec oy the ontwhile Plindeg Commission, watably re-uivted or modified
wrsrever reggelrad to s the reg s of part sactars may En adogied,

The matter Ras bean stscusses in 25¢ Tochaical Committoe ineetng bebd o 02022017 aod

itis decaded (o prerenit ADG) tu formesate policy for ther reglons as ey specilit regarments of e
PICRCT a5 Do The puidelines sued o the subect by MITE Aayey.

%"idw
Swerntesding Ergireer (CAM)

Tavued from fila No. CSQACMA/I6(8)/208 7
1, AN Spl DGs, ADGs, CMWVD, E-n-2, PAD, Dot Gorl They arv resussivg ta endorss 5 copy of

this O. M. tu ol €24, 38 A 2T,
Im%ﬂ%ﬁe‘r L)

— — — —
o b L}
e
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@EFTRAL (PUBLIG WEXEIS DEFARTINERNT

OFFICE MEMORANDUM
INO, DO/NIAN/WHISE. /26
ISSUED BY AUTHORITY OF DIRECTOR GENERAL, CPWD
BIRMAN BHAVANNEW OELHI DATED 24052019

Subjecti- Mode of Execution of EPC Contracts,

As per provisicn contained n para 4.8 of CPWD Worss Manugl 2015 It b made
mandatory that terdern for works cotting more than Re, 100 Crores shall be called & EPC
made. There are instacces wherein dients wish 1o adopt EPC contract document where
drawings are alwady fralund Therefore, to resobe the difficuities of agaption of EPC, the
follawir'g guidelines are iszuad in respect of execution of works on EPC mode:

Mode It in this case, the Engmeering Procurement and Constrocton would be fully
tontracted.  Howecer, the corceptual drawings *hall be pregared by the CRND Asthitects

Mode I In this case, the architectural plannbg would be done by the GPWD
ArchRect/Architects apponted by Clants, The EPC Cantractar widl carry out Engineerirg,
Procurnment and Construction based on the srchitectursl plannng by the deportment.

Made Ilk In this case, the architectural designs, drawings and cnginearing will be done In
house by CPWD or the Corsultant sprointed by Clent/CPWD, the work would be executed
by EFC Contragton.

Az per reguirsment of the Ciace, the works an FRC made In any of the ibave modes
can be taken up 10f the works costing more then Rs. 200 Crones. However, in case Cliemt
wants 10 adopt ERPC made for the works costing hess thea Rs. 100 Crores, the NIT approving
Juthorities are authorized to IJOPE the SaME oyt of Sovy of The Mades mentioned abows

Hawever it is tlarifiad that Made | mentoned above wil remain the oreferred way
ol wxpcution of works throegh EPC Contracts N

s
oy 10/F
Chief mmi?/(c@‘ﬂd;
ssued from file No, CSOS/CM/G(11/2019

1 ARSgl DGs, ADGs, CPWD, E-in-C, PWD, Dethi Govt. They are requested to endorse a

copy of this D, MY, to all CEs SES & EEs,
2 Flic No. CSQE/CM/18(2)/ER0/2019

r .4./ 0; z Raibd

Chief Engineer Civill)
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Gossmnment of s
Mrustry of H and Ursan AMavs
(Worke )

Nemzn Bhravan. New Dehi
Dateer 2003 2018

Suk- Adoption of New S 7 i
CPUD OOk sa:...-‘ n-gomwn- N oonstuCien wores IFetaken by

..

11 contisaston of thes Ministry's O M. JSWonsIOMVZ07 8 dated 0 |

N 2801 24720163 a8t 2% 12 2015 & has been aledc;ha: WD&%:; faa&’:?t:y
:uoul o Blowiny monroiogies which have bean vaidated Oy Bualdng Malials ang

echnckigy Promaien Counct [BMTPES) under the Ninistry of Heusng and Ursae A¥airs
A MET proecs Ve pactive of locaton a°d prejoc cose
Meralthic concrete constiuction syste Lsing ALmitam Formanrs
Maraithe: concrete consinsion sysiem usng Plashc - & uminkr Eorracyi
Expanned Polysyrens Core Paned Syslsm
Lght Gauge Sheet Frameg Syuthures (G55

nOUSTIRized 35 System uming RCC cracast with or meroul shear wals

g:l;’"'l beams Celuar Ligm Wegnt Corarete SabwySam-Fresast Scia

r Sowe Flcor Systaen
g Glass Flom Rainkorced Gypsum (GFRG) Sangl Busthng Sycton
h Factory Made Fast Track Madutar Bukang Syswm

E 0 N om

b3 Asoc_cdmnd-r.ncma.-nctm‘ouihhmrrwnm(mmnmm:a
CAmCUIar project, Smcic permssor should te acordad by OG. CRYOICMD NECCVisw
Chasran, DOA respridavely on case 1 case basis winh detaded patdoation

T guroose, G CFID u authirzed % issun cractses i contnsston of this Cffice

rMemorangum Py
4 This has e approva of Mo bl HUAM &3
E—
4 Rby Chowaruey|
Secratary N ]
Telng 2

Te

Dg‘cw General, CPWD, Niiman Brarean. New Deitil
Vies Charman, DDA, Vikas Sadan, INA, Now Dula-110023

Cnasr man-cum-Managing Diremmer. NBCC Limited. NBCC Bha Roag
New Daln-110002 e ot

-

Capy 0

PS5 1o HUAM

St FPS to HUA)
)

s
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Mwwesve~(0
CIPWD MANUAL /SOPGUIDILINE FOR TENDERING AND Mm’mmo TECHNICAL APPAOVAL ON

PLINTEL AREA RAYES O ESC TENDERING
ANNENURKE- VI

CRPWOWORKS WANUAL 2018 CHAFTER 2 GENERAL PVROVISTONS

3114

i1as

313986

(21 The TS Authurily after cbsaining appvavdl trom clant shall haes Gl dowes, spio g
endar acceoiarca Imig, 10 exac il 3Maler works Bkay 1 crop up dering ke axecution of
wDrk R0t 1or which no pronssion exisls in the sacliores astimates, suboct o ovallabily
ol funds undar b hoad “Contingarcies® i the sanctoned project astimata,

(31 The contingonc oo san be ullized for construclon ol ate alfice, engagerarl of wulch &
ward s%fl, (00 warks B survei), malansl testing, astimating, stnuctural designing,
archicciura dmaaings, modets mantenancs end hiing ofinapaction wehicls ardany othar
Tkl requiremans dimcty relndedt (o work. Furthwr gulcel nes an Sortngences 5 s uilization
e give N SOP 34,

Pravision for Deparimental Charges |DC)

(1) No depmtrmaczal chirges are 10 be orved o Goverrment Works. Fo:me works of Private
Crganations, Locy bedies and PSUS, depanmenty crarges e 1o bo ievied 25 par the
miGs ghan 1 Annex e -5 of SCOF document. CPND Olicers hane powers of reducing of
DG i m cortain peroentage ghedn o ‘Compendiam of Finencal Powers Delegated 10
CPWO CHicers'. They can decde final raims withi ihie toepedencs foc which no lormal
mquest will oo raqured feom the dsert

120 ncase of the SO organizations wno ant/ust tha s works regulady o the CPWD, no DC
sha¥ be charged ¥ 11 project N not TKen of ¢ven ahier properaion of g ans 67 estemartes.
Accond of Acminisirative Approval and Expenditure Sanction (A’A & E'S)

The comygsdant athorily of the Admristratve MinstryCeparmanyClent shal accord AVA &
ES 08 the Gesis ol Melminary estinateDPR as tho cise may 539,

INote. For works Lidsraken woser Mo-IUA Dudgetary hosd, A'A & E/5 shal ba aocorded oy
1he compaten RUDaly &3 e porwscs giosa 1 " Compencium o Einancial Powsrs Delegated 1o
CPAVD O¥icors™ |

Accond of Technicsl Sancton

1) Trw sechivos 5302800 10 1ho WOrks (n which parcsarann eata Mnsan o fars tas banders
are wiled shall ba lusond befora nuing tandars and shol consist of tha falkwing;

f)  Technial Sarcion Memo

A AA S ES MemoaOrder

0¥, Dalalea Estmala. Datallad Achiectal drawings and spucifications
V) Gantechnical Mresstigasos Repord

) Stuclud drawegs b the fourdaton and prefiminary swuctueal dewings of the
Superstrurtun 10 ciouknR Quaniias 0! 1e tams

) Profiminary Drawings for itemal and Extesral sacvons

120 nceme of wark for which tondars are o be invited on *Dasign and Comstrucl /EPC contract
Eazis, provision of Tachwical Banclion reguined ss per GPW Deparimentd Code = not
Appicatio a8 the cordacior Lakes Ul responsibilty lor desian and cxocution, Tre scope,
description of wark, specificasons. approved concophud deawings for angingsing and
Archibsctural plaring. and schadule of cuantSes [1avalabic) and as provided N g Conireet
document. is to be kapl on mcord
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CHAFTER ¢. WOOES OF BIDINWG SYSTEM

4.0

4.7

(owo I

Pre-bid conlerence

Batore sutmissian of tendss. theee sl be @ pravtid cunierence o clanty the doutis of tha
coniradnes, Dexicdes cucsions on any adcitional cugpesion proposod by tho cortactoey, B
faund recessary, acamgendom 10 the tender docamsertswould be sausd and wout e pulup on
a-lendedng peds lorinlornation of al cosractiors and tercalier ro lurtar quenyiacedion shall
D2 entetained. Thors ok Do v b Pl 3o prs-tid cocfensrcs mors than onos, ssgecaily in
corrpius types of works. The NIT aporaving authcrlly shal cackie the 1ime gap DaTWaen pre-bid
corforanco and let date of subméssion of technical bid tesed co the mportsncs asd complaxty
ol wark jo avod maenson N ine LSt 0ale of SOrsson of tancer

Manua! Tendaring

I exceptional cases wih recorded raasong whien manual Bocer g s resrieg 1t ko wok
raqureman) instead of e- lendenng pltiorm, thein such cases, Ta genaral procadrs ol tacain,
opeimg, dealing with cormpctions, omnssom eic sad scoeplanve of manual wders s gen
n SOPYS.

EPC {Engineering, Procurement and Canstruction) Contracty

The NITI AAYOG wioe O No. N-14070/ 147201 B-PPALL cand 5" Sapiembar, 2016 nave
commin chind lhe dacizion taten by Cabmet Commtice on Economic AMars (CCEA) regarding
substituting of tom rate conracts by EPG (Turskey| ConUacts, wiseensr spomoprials. n pursusance
o sve, eestwhile MOUD (Works Qivisian) wide s OM No 28012/1 172016 W3 Tated 20M
Novermaer 2016 haxe [s5ued Arecions whii: e a8 in0uos 1hal Giol veioe of projecs, sbone
wiven ol contracts wil D ke up untar EPG mehodalagy. witbe Rs 100 Cr. Thiz ligure will be
a5 decided and notlied by the Mo GPWD kom tims to Sme.

For executirg conact on EPC methodxagy. (na [0lsvg imponsnt pimssione are 10 ba corsiensd
whila framing sstirale, prepasng NEUT es:

(1] Erabing eshmata can basubmitiad a8 per cized raquirement forcarmying cut pre-constroction
activios whermwe! roguined & concepiual plenning purpose ia Wik e reg il
of he scope of woark,

(#] Thaconcamad CVSA et of the censutam spoarted by the NIT appraving authanky shall
prepare the conoept design prelminery drawngs and ssaclicaions based on detalied
rAqUERMENts OF e wark, I consuliater with Me dlent datore preparation ol Pialminary
Ectmata.

(3] Tho tenders tased on EPC moda camol bo ihe madal based on 2er rales ond quantitios
herco tha estmaad tos! for such tenders may be worseg oul on 1 2asis of CPWD pieth
Wi rates as Par norrs and the cof sulably modiled consderng apalizable cost Index or
by adopting any ainvar approprale method as ducded Dy NIT opprovog sulhonly, Pratemary
Ceranitgs and spechcations appmwned by e chiont shall farm past of tne NIT

(4] Seilinveetigation repont ehall be appended in the NIT for ingioaivo pumpeas anly.

(5] The respong Bilty of imvestigeton, desgring, planning, arocuremant, censtruclion. sadety,
%wnwuamm-mmmmmamemﬂ be incorparated in
the NIT.

[G] Meceo of measurements kor payrers purpose wit ba decided by the NIT approning autonty,
165 Yaam of Engraw ng Frodiecce n
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CPWD WOREMANCAL 2319

a0

(7)) Tre awird of wark shal be deodec based an compantive o3l cianoers. The Get Engineer
RScOoriney tha seasananity of pross nsng amalytical methods such as londored amount foe
sm ey works wN0se [eN0ers wers acooted in the rca peal, PAR mhla.lymuy
1ha current cost index and any aiher mathod apgraved by the Ghiel Enginger 40 asoenainisg
tha reasonabilty ol the terdered amount of e LY baddor,

) Incase the Sandar recoved a moce than AVAS EXB, revissd A/A & /S orin pr v pesporoval
frem he compelent suthanty shiall te necessary

Carenal guidnines ke FPC conracs with 2 sampe lam aloog =8 500 ol w0k 10 ba
adopied loe EPC contracts v phan In SOP 48 Ag per tha OM of NITI Aayog dated 5
Saptevier 2016, 1he model ERC biddng document padisned by e estwhie Plannhg
Commission tan 20 modified wherevor roguired, 10 sut tho recusramencs of 1 work, NIT
aporanng authorily may Incomorata epacal and parlicdar conditons as per spagiiic
requiraments of e proiect Tl sach 1ime the standard form 5 rieased, tha Contract fomm as
deadod by iz NIT agpetring authoily may be wesd.

Special Purpose Vehicle

0n the mouiremans of MeHUS or ary other MinatrgGovammant department, DG CPAD may
ke up 1he works on “Allemate Mods al lunding For s purpose. 3 "Spacial puroos) veticke™
[E5V} under Campany At shil be croated ofter obtaining dut approya’ from MobUG. The SPY
&A1 have the offivers and stoft from CRWD. The 5PV will ba govamed by CVC and CA0G ruks
anc gadciires

Preparation of NIT

(1) Asenders shoula ba imdted uo et | ol the Prasidont of Indla. 1t is tharedam nacsassry 1ha
tha words “For & on behalf ol #he Presicent of Indla® shoukd be incorporacad in all NIT's.

12)  The astimated cost pul 1o Lender in the NIT 2rall oo workad cut Dassd onhaales cors idend
1 e Tocsncal Sarction

13) Batore appravel of NIT, the folowing are reguied ;
) AMA K ES exocan b Ersecgant Warks
{1} Availbity ol gite in hal o pant
() Appred of planz hom beal bodes, whersver requred,

{ivi gthr&wMMNwmmnlammhmummmm
ha NIT,

(vl Techricsl Sancion excapt in case of "Design ard BUKTEPC Conlracls & Emargont
Works

(vil Funos availebilny

(ui] Fur urigingl speciakzed E & M worss iIncuding i, HVAC, DG <&, Fre garm system,

Fire Sghting, Wet River and Sperkior sysiam works, the relovart quidelines 31 grven in
SOP 47 5hall bs lotowsd,

(vil) Guidshines cn preperation of NIT for sandem i be imilnd on Singla Bd System and on
Two'Three Bd System are glven 1t SOP 48 snd SOP 48 which cxs be refarred.
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PART -0l
SOPs RELATED TO CONSTRUCTION WORKS

CHAPTER 3
GENERAL PROVISIONS

S0P No 31 : Client Reguisilion, Team Formation, Framing Enabling Estimate and Rough Cost

{Reder Para 3.3.1.1 (3} )
Clent sends the requistion edher manusly or anting,

TEQ 0! recivNg 198 requisiDon maksa & tugh estimalon al o, helps the 2ee | depatment
11 up tho basc requeken protormy’ dolals of e peagosed work ns por Annerure - 12 ang
Icovends the requisdon tn the compotert altela!, undsr whoze TVS powers the sxpectad cost of
tha requistioned work faks, &5 par the rough estmador ol cest In the case ol cemposts woras,
ma mmeBMruh;o'mthNMw-mdbmdmmm
e major coMponen of e wark, provided the sapected cost of the crmpoats work (als
ut?mt‘is'hec'l‘ 3 povears
In casa ol depos t work, & latiar 25 per Annexure -13 aorguith dralt MOU [ as per the standwd
tomplano pvan in Annexura & | & igiued 30 e Senl for oxrrey g scceplanse 1o take up the
werk by B¢ compatent oMicial (La the authedly inder whoss T0S oomees the amount of the AA
& E/'S 15 eopected 1o 1a)),
Tre compateat T'S ANty (a8 Do pard 2 above| relems the maller o the SOG ADG or any
other offioer decipnaied by the CPWD Diroctorate from time 10 time, % ocogtiesta’ dosignata &
Pmijact / Work Execunion Toam

Tre compatent TS Autharity intaracts wit) Ha Glent for Snalizalion aed signisg of MOU.

The compaten TS Aurcrly prasarey’ 9oms deapared enanilag estimate (f requiad| and sands ko
Wi cliwet dupmrtment or AA & £S5 1 requirod by the clo, & rough cost cetimale 5 ako sonl,
Al co-orcinanon work ua to the slage of preparation of dataled archischoal crimings and
spechoatons indudrg koal body agpravals, stuchural deawings and EAM senices dramings b
mwcuton of § projoctwork 15 dona by the oftcial compatert 16 accord T/5 a8 piv pva 2 above.
Al ek, prehiectura! and planaing unts are accourtanie lor provid ng necessary supger 10 the
wompotert 1/5 Authority

SOP No 32 : Preliminary Estimate: Preliminary Project Raport (Reler Para 3.1.1.1(4))

Tro CMicer under whosa T7S compeanos the 1otal gmount ol 1he PE fxlls jus per para 2 ol SGP
31} is aleo the nodal offioar lor lorwarding tho oalimats N casa of sabmaos with comaenests
frem other dsopines. Ha' She 15 also the T/5 Aushorily of the projact, and tecidas on the
tecuinmmect cf thae foliowrng:

() Survey of gre

0 Soilinvessgation

(8 Praparaion of prtiimary drameg:

Tre TS Authonly of the peoject decides whethe (o gt any of Ihe 1355 00N& L0450 of Irom
CUIROUTAT AEANCHRE WIN FRCONAE (aninrs,

TR TS Authotity of the profect cocrtiratas al adrdties squred bar geagamtion al the Preliminary
Drararegs and Prelimnary Estimate.
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GHAPTER 3

10

",

12

14,

15,

CONCRMED AICIIBCE Wirg Quisourcad Consuliant Ingeracts wits Cliemt ior dataling of outs
2 preparation ol Prebminary Davatags (PDs) and obtaing tha rolevant detaiad eoulemests
a5 ghven in Annexure -12, lom the clenl

Concamed Avchiactural 'Wing/Outzourced Consultant Interacts with he mpresentatins of o
e concamed dsaplnes s deadsd by the T/S aulheity of the project for incorporatng thaw
requeements in tha dealmingy drawings

Fredinmary Oraviags [Pls) and Specilications are progared by conceamed Axtileciual Winy/
Cutsctrond Consdin and suteitied 1o TS Autharty of the project for review. Thie T/S Autherty
after mvlew, 3p00ves e SGMe ang SAE 11 1n the Sient lar Rirthee approval

Clan! daparirart réviess the PDe anc specizations ard provides feecback ¢ any changss
e recqramcl. Changes propesed by Cian 658 incompoeled by 1he concamed Archiactural Wing/
Cutscurced Conzultant and submittod agnin fos appeomal of the clnl

PE % prepared by mio T/5 Autherty of the praject on the besit of the prolissnary drawinga and
spacificalions approwed by the chent. Ha'hs sends the angroead plans ad brial 1pedicatons
1o the concemad olicers ol the mnor corpuierts wlaling 1 Sl Elcingall Holiculture
ghickplings, foc praparaten of me pralimnasy esmales of the concemed Ssoplng.

TS Authonty ol Ihe propect prepares & comabes all (he other MECNS0etE S requred oy Chent
AR Pt teduistion farindugicn i the peoiminary essmala,

Pralrvinay estimate (PE) 15 10 be prepaud on the sasc of Plnth Arcs Rotes o kegt of rond
oz worked out on the rale per uril areslanglivnamber, ar sack other method acogted lor ready
und mugh cakulabor. 50 230 gve an Coa of the appeaximaly cost roived o the propasal

Prevaling Cost Inces owe 1he ghinth area rales, atiect of ES| & EPF leviasle (rales as given in
Annexure <14 Contingancies and Departmwn il Chsrges (4 sppicabile] ace 1o ba adoed 0
the PE.

Tre Pinth Acex Scales as natliod by MoH1A & lolbwed lor sl construsicon works n e
General Poo! hoases as wall as houses for othor Minsiriss! Dapatments whare suth noems
arg appacable. Deals of Pinth Arecs Sceus 2o avatablo on CEWD web she, No davation
from the prescribed acalos is mormnlly made, unlsss zpooticaly desired by Mg cliew
depatment In sach Cecumstances, podlie rederonce to the sdd devisgian 18 mada n the
history sheel of e sstmals

Pravsions as required by the Arichilestorsl Unt for architesturat plarning jong Is maoe in e

prelimipary estmaiaanadlieg esUmele 63 1he cass may be esprcily 1or nuisoucing e

praparation of archisstiunl drawings. 1 be submitied 1 the comgotent autharty lor accoed of

GM % E/S. Tha provsions 50 manks & piaced a1 tha dispasal of 1he concernad Archilectus!
.

Whoewvor ey pradlm nary survey, srasol investgason prapenton of praect rmpoars including
appoiniment of consutact ancion oiher essential grelimingry stepss comnectsg wih e schemes,
15 reaced 1o ba dana bators ha pralminay selinsie fae Fw regu stionod work can bo fnchizod,
A separaie eRimale for such pupase(s) (cdled (he enablisg estimate) is creparad and serd o
diect Cepariment for acoording sanction.

For werks which are predom nantly of EAM nature, e PE would be pregused and sont by the

T8 aunhority of tha concamed dio plow within histse povers o accoed 775
1E5 Years of Engnecirg Excallance m
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VICASH OT IOROSEE LNG e Ne Somet el dive conhal of $12 MoHUA, welie oewardng the prelminay
estimale, § shouid specifenly be mentiorsa whather ios maperdinre mvabed nan be mst

()l From wityn the sasctionsa grant,

(il From the speciic buapat Alatmant duting e corant Inercisl yea!

(i} By re-2ppronrizson of unds and © 5o, sowne of meappropriason (s ndicateo

Yanlo forwantingd the PE 1o e diet vegarimect for acco of AVA K EX5. an ndoadon 5 given
in tha lnstory sheal hat the oost and sme of he procect is lable % revision dus 1o probatie

CHERNON In SO61 O¢ CONEruLtion sgie I reasans sush s CFange In 50009, area, tesign and
upaciicRions Sio it g0 dazirgd by the ciant at o loker cale.

Vnieserdng the salinees I ¥ made cear 1o 1he chect dnpadmaent that acocitior of 10 wods
wil depaid uoor ihe rece pi of the funcs nugh aLsho(anon of Brough regulss &llocation woll
ntme suang e Maancia! years

The PE roludes the oeavsion “In e sven of 338y in tRNNG ower completad Progsct o somnpioted
aoevpenetit of the Dronot ndodonderdy ao por phazing muaaly agresd with clest wihoul
IWRNG Ihe comphetion o the entire project, chames ca saourly, re-fnishing ang re-
SUMIMIGSANING, conservarcy oharges olo 5 bome by e Clant™.

SOP No 32 : Preparation af Datalied Project Report Detsiked Estimante (Refer Para 3.1.1.2)

1.

The TS authorty docides on he Rackages 10r the purposs of scomd of 1nsrios sanction

While deading such peckag g, he regurements of the clentsits condfunanature of work is
18 o comsiderabon

The T'S Authanity dacldas whether ko get the aeks relMed 10 preparmion of cetleg estmre
dona n-honss o fram susourcad ageacks with oordad reasors. Subseruedy hi fehe inGates
process ol Wring exiernal agancy though tendeling pocess as per raguintment of wark.

The T/S Aothorly cosrdinedes all axtvies requimd foe praparation of the DEDPA. If the
preparaton of DEDFHE s dons n-nouse, the T/ authcorty forwards to the Archiiactural Lak !l
nakvvant structural ard sonice data relovant 1o 1he appeaved praimineey phara, for proparation
of dataled workng crawngs and archilectural specifications for e work

O roosdgt of the dedailed working crarmings and architectural spsclications, the T'S aubonty
SARE6 uD e prepern!on of the detn lod esemate and accords lechncal senction,

Ths Oetaled eslimate s complets and comprebenalve and |8 suxisd by delsi e srohstactursl
drowinds, prelivinary stucturs! plans, preiminary lay-oul drawings of the varos sersices,
detivlod drawengs and‘or Gpaolications kar $e vwrious tonmpanents of wark Ivolved, tetals b
suppen of the lump-sum provesons made n B0 estinane If any, & bdaf nole 60 the specsl
CONSIGIoN SIMosties Ioly %0 be enoariieed dumg corsine on shage K

Tha detalled estmute gives Drosd Gaiais o each 3am ol the work ivoivert Other detals ae
covand by the accampanying cataled drawings sod spacificalions. Tha detailad octirate o
D286 0 [hes rasles givert in the prevaling schecule of rasas for hase ems of wark coyered by
il, anc by analyzod markat rabes for non schedule s,

The detalied estmate contairs & oo in the Forn CPVWID-1, slars, spectcatons ang & datalled
aiatament of measLramanis as in Foom GPWD-2, quanites mrd rees s in Porm COWD-3 wih

& abstract showng the fotal estimaned costof 4ach am o vk in case of 8 project consistisg
of several works.
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S0P No 343 : Accord of Technical Sanction { Refer Fara 3.1.1.6 (3))

Toe T/8 authorty nocords Techoioa! Sanmrun bulons @ work & (ke in Nand (exoest I case of
Emagent wons aud warks an Degign ang Corsiruet’) EPC mode).

|

Tha T'5 authorlty enduies hal the deciar and pucification o adopiad i the dataiios  netimus
o adeguarie enoagh for the Bukding 10 fast il £3 dasined te. Undsr the Design &0 Stepa’' of
% astimate. it specifically masicoed Fa unces momal use and mantenancs, the buliding is
espocted 10 have an economic Mo of.... ... ysars

For varioue typee of baidings, the accnomic ke is aken as balaw,

] Manumantal struchicos W0 pans

{3l ACC Famod sruciuron 75 yoam

(i} Losd bearng sructuroe 04 yoars

(h)  Saemipomarant stoscture 30 yawg

However, Economic ¥o danars vpon (hs peagranihisal healon, typs of the sonsses and to Lo,

Ne eafrmate k& gennrally lnohoka iy sancionad unlesq mievam insrmation roquiksd tor T8 as
Fer protorma 8l Annexure -16 B proparee 50 26 8 enabin the sanctioning sechocty ¥ see that
IFe gelalied sstimate prapared takes oo Sco00rt @ aspacts of plinring and that no point has
wacapud notice.

Fer rechniea’ asnctive, doteied salimas is prepasec bassd on aoplcabie sthedule of rates,
Markul ratws we lolcwsg 1o Iha Hams rot covoned undae 52 hedule of mies. Elfect of prevaiing
cost index over 1he rlerercs oast Irdas of schechim of rale 5 laken on tha amau of detaded
estimate for e s b which rikes we based 09 Scheculo of rive. Eatieate Is techvbaely sarctioned
ler the ot amcunt Inclusive of efecr of Cost lides

Incas of work for wh ch lendsrs are caied on “Crsign and constne!”/ EPC basia, the Contracior
takos tha &l rasponshity for fhe desgn and exscUtion. Thereloce, prvisians of Para 64
(Tadtvice Senclon] e of the CFW Deparimantzl Cooe &6 nof appscabie. Orly the scops,
descaption of work, apaciicasont, spproved conceotual drawings o engineering and
archiecturadl slanning, and schaduu of cuantines (£ avirlane) and a8 provided & the contract
dooament 15 KBpt on record and a No Cjaction Cartifcate is recorded by the CEICASASES
EE cr any authorky cesgnated by the Dimsorale, for (he dmwings propared ard submitied by
1he Serdeacior after ool check, befora tha same I ralaassd ko sxecion

I wouid i necagsarny that o 1he archilociural and stmuchy 3! dapaccmebars, dualz of Lnctional

reguiniment and corrplata spacifcalion: nclding prelminary drawngs are finaized batcen tha
<all of tonders on "Desgn ssd conaruct” ! EC bags.

SOP No 3: Deposit Works (Refer Pam 3.1,2.1 (3) and Para 10.3 )

L

Renlization of Daposits

1} Whenever & depost wok |5 ta be urder taken, tha deocel s walized belore any liabiity s
ncured on B work,

(i} o the casa of deposl works of Ssonumous bodes which are tinanced antiredy from
Goveenmen grants, and hom wrom racegt of dapogite i sssused, 23-1:2% of the
esUmated cosl of 10 week or 10% af the estnatad cast al the wosk, 2 ol dapasied in

165 Yeurs al Frigoweriog Facalonce ‘




WOOES OF BINCING SYSTEM

CHAPTER ¢

aNTarea 10 Ine Schadule. In =uch cages, In the evert of arthmetcal emor carmmihed in
working aul tha amoun! by e corirador, Me sendared peroentage snd ot ‘he amount in
tese o nocount. All corrections in the comparstive sialemant & caried out reaty and
deanty, and Initalod y 1ne perscn makng the conections The coréchians &0 atesiad by
tha suthority conosmad |.e Enginaer in Chrga/Assistart Sngrwer’ Crvscnal Acoosurtant.

SOP No 45 : Execution of Works on EPC Contract Basis (Refer Para 4.8 (9) )

As 0or OM NoZB012/11:2016 ~ W3 dotad 20th Novesder 2016, of MoHUAS Warks dresion
anil DO, GPWO's Ofd No DGMANMIzC08 daed Sth May 201 7, works of vivus more 1han Rs
100 crores o a2 notited Iror Sme o tima wro tken up undar EPC Bumkayimode.

Az par tha OM of NITI Asyog datad St September 2016 Ihe madel EFC Bidding dacument
puished by e ersiwhie Mannhg Commission sukably revished or mocilied whersvar racuirsd,
10 5L e reguirema i of e wirk, 18 sdouisd by e NIT Approvng Authorty,

At ihe recsipt of raquis 600 106 §he wirk, [he Ghel coganizalins wre atvsed Ihal Dy nesd
not engage DesignSinctumn! Consukans 19 &0 wams wiikd ha pan al the EPC tarcsr. The
deaded planning i the responsility of e contiactar at the moektoring Is done by the Engineer
¥ Charge. For works undertaken in the EFC mode, sarction is obta nod o0 o bas 8 of Detailsd
ar Prlimirany Projoct Hoport an per foasioility and regurement and subwtted as pur
undaisianding wih the cent

The cxrcept desgn, oreiminary drasings 00 spacilcations basad on detaied

1ha werk, n cong#lalion with the chenl, & prapaned before framing of the PE. MNITM
Aoy decdes whather 10 ge! (hess RSAs done INNouse O 0 oulsar sl Aganci=s wih
resoeded redscms. H dane in-hause, 15e ooocamed Acchiectural unit prepares tha conoapt desin,
prviminary deawngs snd specitications basad on dets od raou rormen s of the wor, 0 conseitation
wih e ciere

The Prefiminary Estirate [PE) o Prabnny Propocs Repod (PP or Dalases Progect Fepaet {DPH)
o By ofhw dcurrenl ssbmitted for obtaring Adminsyative Aporoval and Expanditee Sanctien
delines acouratoly the 2oopo of the Work D (oams of OUIDITES 80 DerkmmnE 8 oo wsens.

Tha fokowing detai s are otained to snabie Pral mimary Prapct Flaming [PPP] ooth Ergineenisg
avd Archeieciore) for preparation of the PE or FPR or DPH |

(I Becument shawng cwrensiip of land du'y conliod by 1n@ chiord s 159 30ma would Den
& POsHon 10 ba Panded cwer 1o he corrrsctor upan awaed of vk iroo $om ak arcumbances
and encroadhmernss.

(M Boundary of the plols} sither consuciad or demaraxed ard ree from dispiea.
() Topographical Map of the ste

(k) Gootechricel Data (wheh nclidas 8 sudy of foundition system of struciures Includiag
PV SIrctures - in the vicinity and Is 05 par coda proviskans 1or e sroposed SYUCTUNEs),

(vl S0urces of 1he Bulk Bervices reguired ns well as spporved wasm Amps or Wi ID0sAl

[ llnnnamry (e.Q e, il Bl WS sdd S1oes ) 5 well 85 oplorssl (HVAC, STP, HO, UPS,
0G. SPY, Solar waler heating clc.| services for ansy buikding/sinetime raquined by e
dient and fagnd feaatls,

(Wil Statutory Appeorals regared,

165 Yaas ol Enginae ng Fxcs een
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MODES OF BUNING SYSTEM

/.

G0

The Frenesniry Frapct PAnn ng (FPE) 1 Cevan0ad 00 e D521 O SD0ve 0t &0 18 sbmitied
10 the chertt prior 1o t7e ssberission of the Prelim nary ar Dotaled Project Report and incudos i
Iolowing n respect of the bulidings:

(1) Scops of work

li} Floor plare for sulkdieg stc.and geomatny [ othar works ai

i) Elovsions/SeclonsPerspectives

(vl Layout planis)

v 3D Blodk view (s}

(V) Aredl ROC0! LAngii SEatemins a8 Apoacatie

{1} Specihications o det] lor sach strklunatxideg 00 15 Services 1 be incuoed nine DPR.
Sl inveeligaton report s sppesded in the NIT for nd tve purpose only.

Tha reaporabibty al Imneatigatons, cesgn g, plannig, procunement. constucion, sabety, qualty,
wmxuwmummeoomw and the same s rcorperated i the NIT

I requirnd, an enabing SaNCROT 10 COVEr Ihe So% Of 8sviins Lnoe pira & ard 7 sbove is
oaned by SMing an Erabing Ealivwne.

. Tha DFR (in respec! of worka 0 which duiaied angineany) inciding axrilectoal cesign is

dane noefore sanciec) o PPR {Whem coly corcsplusl sogmeenng and aechileciurl planeing is

dene Dalooa sanclon) esed on the PPP o bmitiod to $20 clant inciudes, 11 addben 1o tha PPR,

e Idowing:-

() Brietdescrption of tha Procurament Mathad (which also mertions she rueme of work)

(0 Thecbizasonsan the part of e clent departmens, CPWD, and the cosractoe with specitihd
1Mo Emies for amceth sxeoticn of work

(i} Architectural, Structural and MER sonines apecticacons Rlong with speced condilions ko
exacution of thesa (cbs,

(v} 10 SEIB00 10 U3 BULCLINSS &N1d U mancatory sevizes (2.9, Imemal EestRcaton, Fie
Sanvices, Lils, Waer Supoly, Severage ot whers agplkatie) the it of opthona services
dogred by the eient.

(i Coet Estimata on smplo Pinth Arca or longths basia whans peusble sed dossiled Basis lor

oiners o= b duly enhanced by 3opicalis cost ndas o bgrampﬁomulhnraprtmmm
mathod a5 decided by NIT apocoing aulharity in case oast rdex is not

prows ion for 203t of dozign develapment by contrasice nndr‘kdudaqm&amv

(1} Prosfeion ie made sepacately for pool complotion oporaticnad cost (lor 5 yoars of bigher e
sgreed with client) une manlenance cost [Dayond 1ree mantasanze pardod as¢ upto 5
yuers or highar as agreed wen clisnt),

Ivh) Lst ol appeavec makes ardd modus lar componsty,
(vi1] Tentalive Tme are 10 Compiten, post compielon cpermicn and maktanancs,

(X} Ustottweaor morg sulabie agancias [progl Check soences) o pararrelers [or the sanction
of fhe proul check agorcios, tackod wih and appeosing the desgn submited by
e conackr from enginescing and achiectural apacts.

() Procedure anc time bame tor spproval of impicationrs of changes n acopa of work
mguisitoned by the CINNt 35 COMpanid 10 INat indicared in e sancicnan PPRIDPHL

B
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MONES OF BIDEING SYS 1AM CHAFTER 4

12

13.

14

6.

16

FOr wons ungens«en by CPWO in e EPG mode, he Corracior tskes the tull responsitiiy
I the dasipn and msaulion and poveions of Pam 62 {Technicsl Sanclon) aic of the CPW
Dapntmentst Coda are not apalicable. Only 1he scope. dascription of work, spacications,
approved canceptusl cewwirgs for engineedng and archaacuya planning, and schedite of
quantlies (If avalabls] and s proviced 1 S DONFAC COCOMEANIL S Ue 0N IWCOIT & & N0
Chjaction Cariteata o meoked by (ke Fogewes i Charge for the drasngs seoparod asd
sLbmitiod by Me cortracion alle: proal dhack, bifore the same is raloased for axecuton

Tha centrachae gets NOC farthedesgn from NIT ageeaving aunoimy lor nctixng asgechs asd
assthatics ang fram the approved proct check agency %r engneansg BN architectural
consgerntions. Tha offionrs of the CPWO ae respons e 1or Broad oversght of Ihgse aspects
wihout boing oxpactad th axdening (e dusyn.

Tha tande: documen % aprroved by tho authority compaiont 1o acccrd tachnical sanctioe: for
e work of sinilsy vaue 1 the noe ERC mode (Lo traditonal item messurement Dasis y cifioar
of Chist Bngineer and sbave rark. NIT soproving sushorty may Incopomio spesial and partcuisr
COMINGrs K1 e corirsd oocument 25 par speciiG roguirements o 1ha projec.

For EPC oontracts, 1na NIT appioving @400 ity BScertaing tha reasanablensds of prices ushg
eralyical mathody sch ws enderued smout for simdar worss whosa fendees wom accoaptad in
tre recert past, PAR rales duly erhanced by the cunert cost index and arvy ather mathod
approvad by ha NIT sxmaving sdholy for sscedaining e recsanablsy of $n lnndared amount
cttha L1 b The acteplance of fnancat bid = =pproved by the authotty compatant tn
Appeeva tha financiy' bids lor the work of simliar value in the ronERPC  {Iradticna! Rem-
IrRasusmert binss| conlracts,

Suamssion of measwemants, i G o EPC conlracls, iscely fos recond purpase. Paymant of

Lils of the contracior is made on basis of slage-wise complelion of wark & par terms of the
Lavract

SOF No. 47 : NIT FOR WORKS INVOLVING SPECIALIZED E & M SERVICES [(Rater Para 4.103) vii)

2

Tendar for Original bullding wor ks:

0)  Tender for anglal bulding works ara |mvited from aapcved and aligisle CPWD Cemposte
aitepaty contrasion.

(i The Compeete category contracior associates othar agsncyys| or axscution ol aach of
e specislond S8M workis) notifen uncir List @ A and List I B of Annexyre -6 &=
desaled npare 5 ol this S0P

Tender for Original works comprising of speciakzed E&M works from List A and
List | B of Annexure 6,

1) Tander for origina works comprising of &1 lesst ew of he specalized ERM warks trom
List A & Ust Il B ol Annexure 6 ane irlled froen spproved and sligble COWD Composte
calegory contranicrs.

fil The Compesite calegory corfracior ass50caees othor agencys) for exesution of eech of

e specalizec ESMwork(s noafipd Lroer LISt A ALISIIRE ot Annexure 6 & detaied
In pars § of Mk SOF,

65 Y ol Egnsering Lxcetience m
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410

(77 In@awann Of wors S56l1 DA O8cH 8 La s on competiive ¢l of jenders, The Clis! Enginess
Fsoortaing 1he raascrakiity o 0Acos uaing anmltical mathcds such a5 Merdeaad oo ke
Similar worka whose ¥ecers wam noceaind n fe recent past, PAR rans duly anhanced oy
e Durrent Cost IGoe and any 0T MR BPEOYOS By 1he Chit Erfvg neer 16r astertanng
the reasonabitty o 16 tenderad e of tha L1 b ackr.

(8] ‘ncomme B tences racnived mmaove than AA & £G, evizod AA A B8 orin principic apgwoval
from 1he comeiory: authonity shal be necessary,

Ganeml guidetines for EPG conrtrazts win 4 sample em hierg with aennn o werk 10 b
acopted for EPC contracts are gven it SOP 48, As por the OM al NITI Aayog dend §
September 2016, the mede EPC Do) SoCament putished by M astviie Planning
Comriczon can bo modbod wherawar raqured, 1o sul the regquissmunts of e vork. NT
SREIoVing sunonty may wcorparale special and paicular conditions as per speciic
reguremords al tha projest. T8 such dma tha standarnd fonm & releass the coy et form as
doadad by the NIT aporaving authoily mey be used.

Special Purpose Yehicle

On the roquiremerts of MaMUA o any ol Minsin/Givernment ospanment. DG, CPWD may
ke Up the winks on “Akernala Mode” ol fundng. For s purpose, a “Spedial pumoss vahick
{SPY1 under Company fct shall ba ewated altar obtainisg daa spirovad frem MoHUA The Sov
shall hawe 1a ollicees ard 2t8lf from CPA/D. The SPV will b2 govemes by CVC and CAG nies
and guidebnes.

Proparation of NIT

(1) AJtonders should be imvised an behall af the Poesident of Inde. 11 s sherslors recassary thal
e wards “For & on bahst ol ths Presidant of India’ shauc be reorparated in gt NITs.

2)  The estamatec cost pul badandar b tha MNIT shall be ywor vad oul kased on the rales considorsd
in the Tecwycal Sancuon

(3) Before appronal of NIT, tha Tolloaing are recuinad
i AA S ES except m Emergent Works
{5 Avaiabilty of sie i lull o pan
{1l Approvs al plares frem local bacles, whansver reguired,

1Vl Oftest 2ppeovals regqured before cammrencement of work in €355 1A 38N Sk Nal pan
cfthe NIT,

) Tochecw! Sancthon sxcspt In ca2e of 'Dosign aré BIEPC Contacts & Emergent
Works

i Fundz avallstaity

(V| For onigival speciakoed £ & M worss inducing [its, HYAC, DG sots, =ra Jlam systam,
Fira fighting, Wet Riaer snd Sprinkber systern works, 1ho relevant guideines as gvenin
SOP 47 shal b lofowea,

(wi) Guidalines cn proparation of NIT %r 1enders 10 ba imiled on Single Bid Systern and on
TwoTrioe Bo System am given nt SOP 48 and S0P 4/8 which oan by referced.
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ANNEXURE VII
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GATE COMPLEX

FIRE STATION
MT GARAGE
MAGAZINE/KOTE®
CO'S OFFICE®
INSPECTOR / SUB INSPECTOR (6NOS)

HAVALDAR/CONSTABLE [10NOS] @

RATIONSTORE @
CONTROL ROOM

CO'S RESIDENTIAL
DEPUTY COMMARND A

|
HRw

HAVALDAR/CONSTABLE [6MTS5)

AR

ASSISTANT COMMANDANT {ZMOS) *% HAVALDAR/CONSTABLE |BNOS)
GO'S MESS 5
FOLLOWER'S QUARTERS (INCS) o
HOSPITAL TT= ] CLASSROOMS
PRIMARY SCHOOL P ones NAAMGHAR & ATM
COMMUNITY CENTRE INDOOR SPORTS STADIUM
FAMILY WELFARE RECREATIOMAL HALL
DRILL SHED

SOS§" MESS

ACCOMCDATION FOR SOS |2NOS)

BARRACKS (C8)

® SHORT SHOOTING RANGE

® LONG SHCOTING RANGE

|-] (AR SITE PLAN

KEY PLAN

e

HAILAKANDI

178



179
460

s

<5 7 i
:

= 5

e ¥ v ==
A4 : W%
9’ ; A
1 ] !!

A Ie\J 3_ ,!!lil‘l‘g’“ m:.“ ’

17

Q
““ﬂn 'h n “w‘é ‘.23 \4‘”

"""' T e NS W

Beke AR R

BIRDS EYE VIEW HAILAKANDI




461

NON-RESIDENTIAL BUILDINGS
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1 C.O'S OFFICE BUILDING

d

PNTRARCE L LomY LXV WIDE CYemEns

| L - 1 /
frm———y [ ‘ i | .
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’ 1," .1 - r \\\ GROUND FLOOR PLAN
HLAYATION & . G#l
C.0.'S OFFICE BUILDXNG G+l L1083.00 1 1,083.00 1165741
GARAGE G 40,00 1 40.00 17 330.56
SENTRY POST G 4.00 2 8.00 86.11
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5 GO'S MESS

- — 3 -
i [0
D e |
] vaxve
c
LArss
T
sl |
»74 LIYHE) SO00d I | B
T LAY HEY e

R L)
RN

GROUND FLOOR PLAN

- -—— !

)

(

ROAD

130

184

GO'S MESS / GUEST HOUSE

650,00

650.00

6,996.60 |




5 GO'S MESS

FIRST FLOOR PLAN

1 RN e

191

GO'S MESS / GUEST HOUSE

650,00

650.00

185
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5 GO'S MESS

467




6 S0O'S MESS

GROUND FLOOR PLAN

468

~I\"0
v PR Y
P

13%

SO'S MESS

G+1

870.00

870.00

9,364.68

187



6 50'S MESS

FIRST FIOKOR PLAN

1 (R

469

134

SO'S MESS

G+1

870.00

870.00

9,364.68

188



6 SO'S MESS 189
470




2 MT GARRAGE & OFFICE




3 RATION STORE & CLOTHING STORE

18900 X 5550

FIRST FLOOR PLAN

RATION & CLOTHING
2 ‘\.":5'-? 3
{OFFICE
1100 X 30 ‘s\ O
| |
IALL ‘\
15475 X 5550 | |
1
Rt ;
GROUND FLLOOR PLAN i e I up
' = )

RATION & CLOTHING

"

| 3000 | 1 |  30000] 322920]

| RATION STORE & CLOTHING STORE | [ o




3 RATION STORE & CLOTHING STORE 192
473

158

| RATION STORE & CLOTHING STORE | [ & | 3000 [ 1 | s0000] 32292]




4 MAGAZINE/KOTE BUILDING with EXPLOSIVE DEPOT 1 93

ATMORY ROCM ARMORY BOCM 1OCK 1P TOuEY
222510 I!lm MOIXAND INOX WO
\ ) \ =
&
2OV WINE OCRRIDOR
|
iy e i
=3
i |
< |
-
SR 11 1 | p E— | -, { - e—l | PR [
Dol WD
CORRITHR
2#3
/' >
AMMRINITION
ETEX 4500
o e—

GROUND FLOOR PLAN
FOR MAGAZINEKOTE BUILDING

o
I - | MAGAZINE/KOTE BUILDING with EXPLOSIVE DEPOT I | E+G | 150.00 [ 1 I 350,00 I 3,767.40




4 MAGAZINE/KOTE BUILDING with EXPLOSIVE DEPOT 194
475

1 I 350.00 3,767.40

I - | MAGAZINE/KOTE BUILDING with EXPLOSIVE DEPOT I J E+G I 150.00 l




7 COMMUNITY CENTER WITH CANTEEN, SALOON & LAUNDARY BLOCK 1 95
4 ° r‘;,‘ . ’ "‘(CL‘

| Nee ENCHEN dk m

S ﬂ'm W -
3000 X A5

SOMALET
BI04

~

e
bS50

Sy
0\

HALT
CANTEEN MO N LIS
0 | e | ‘

Shor
12003 1 20

S
12003120

‘ ||
1200 MM WIDE CORRINDOR

RO
00N W L)

CORRINOR : MR
N 3533 XTI (; i'_‘i ”
5 . —— = [
M= | - : 'J

UWRDR? ROOM UFSLT
Fiaosasub 20 X, F

~ R

GROUND FLOOR PLAN ol
COMMUNITY CENTRE WITH o
CANTEEN, SALOON, LAUNDARY

COMMUNITY CENTRE with CANTEEN, SALOON, | |
LAUNDARY BLOCK

£800.00 6,458.40

o
1

G | 500.00 |




8 HOSPITAL (10 BED)

DOCTOK IROOM
&80 X 450

ENTRANLE LUBBY
SLO0xA00

CHONND OO M AN
IROSPITAL

477

PROCEDURE ROOM

prer LARCRATORY

IRSHX 10

DOCTOR HOUM
N X 4500

ZA0OMM WILE
COMRIDOR

PHARMALY
L2400 X AS00

FEMALE WARLD
T X 5300

MALEWARD
BRI X S0

| HOSPITAL (10 BED) | |

aoo0] 1 |




8 HOSPITAL (10 BED) 197
478

|  HOSPITAL (10 BED) | et ] aooo] 1 | no:c:] 3,552.12|




9 DRILL SHED 198

o o e {e O =Ty e 0 o Q
|
|

Sl
SO000 00 JI[E |
o Q O 0 Q Q 0 O Q
DRILL SHADE
GROUND FLOOR

1.

I-l ““I }H' I”f ‘ | ‘ | L ORILL SHED with Stage | Jantis g 4000] 1 | 40000]  4.305.60|




10 GATE COMPLEX WITH 10 MEN BARRACK

AL

LT PANTE, ROOM

-
’I
,
-~
\\\ /,I
yYySYN———————— e —_——_———— ————— - — e — H———————— -
T o §
~ | I
\ | |
: GUARD ROOM WATTING :
ROOM
i i |
| % |
| 1
™ i i
| |
pImNTISESSSN—— e R e
-~ ~
- o r.
\\ %
~
~
\\
\\
145
| GATE COMPLEX WITH 10 MEN BARRACK | | G | 175.00 | 1 | 1m00 | 188370 |
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12 HIRE STATION WITH BARRACK

/
|
|

481

DOUBLE HT
GARAGE

WATCH ROOM
375X W35

up-

T

r':*—*::]'—'l
1
II

(

%

OUND FLOOR PLLAN

STORE

6325 X 2805

HALL
8020 X 3580

PANTRY
655 X 4400

LECTURL ROON
3700 X 4490

l [
— — — —

1.8

U

| FIRE STATION WITH BARRACK |

| o1 | 35000 | 1

| 3s000 |3.767.40 |
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12 FIRE STATION WITH BARRACK 201
482

: ‘ ' DOUBLE HT, : j
& GARAGE BELOW
:‘..'I. | ATH - 5
TERRACE
| . TOWET

2 . r - 2300 x 3985

i r
: 1 |

T s ‘
B HALL
'.".J 10200 x 1800
-
— - asasalall
A
- DN
v 1 ROOM
1 5795 X 4115 -

FIRST FLOOR PLAN

1w’

|| B [FIRE STATION WITH BARRACK | [ 61 | 3s000 | 1 | 3sooo 376740




12 FIRE STATION WITH BARRACK 202
483

148

| FIRE STATION WITH BARRACK | | 61 | 35000 | 1 | 3scco |3767.40]




13 ATM
14 CONTROL ROOM

e sl

CONTROL ROOM
6500x4600

-~

& 8

up
CONTROL ROOM

| olﬁ

484

-

TOILET
3000x 1800
ATM
CABIN ROOM
]
ATM UP
ATM G 15.00 1 15.00) 161.46
CONTROL ROOM G 50.00 ] 53.00) 538.20)
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15 CLASS ROOM BLOCK WITH COMPUTER LAB

SJ——
|

|

D

GROUND FLOOR PLAN

" 150
l.ll“‘ | ‘ _C OM BLOCK R LAS | | 61 | 700.00 | 1 | 70000 | 753480




15 CLASS ROOM BLOCK WITH COMPUTER LAB

COMMUTER LAD
M58 14850

D 0 0 0

FIRST FLOOR PLAN

eores

1%

205

CLASSROOM BLOCK with COMPUTER LAS | | G

700.00

| 753380 |




15 CLASS ROOM BLOCK WITH COMPUTER LAB 206
487

e

| CLASSROOM BLOCK with COMPUTER LAS | EERCT S E | 700 .00 | 1 | 70000 | 753480 |




16 INDOOR SPORTS COMPLEX WITH GYM

CGYMNASIUM
470 x 477

GYMNASIUM
TS 4 16540

GROUND FLOOR PLAN
I
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gooo0 | 1 | 8soooo | se1120




16 INDOOR SPORTS COMPLEX WITH GYM
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16 INDOOR SPORTS COMPLEX WITH GYM

209
490

i

165
{INDOOR SPORTS COMPLEX with GYM| ] ea | so000 | 1 | so0co [ se1120 |




17 PRIMARY SCHOOL 210

/1 U
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| PRIMARY SCHOOL | | 6 | seoo0o | 1 | seooo | 602734 |




18 FAMILY WELFARE CENTER 211
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RESIDENTIAL BUILDINGS




21 C.O'S RESIDENCE

RESIDENCE OF COMMANDANT| 1 | G+l | 25000 |




21 C.O'S RESIDENCE 217

VERANDAH
VERANDAN - oy LVL »4%0

LVL <450 N

: " . UTILITY KITCHIN
ST e cocme STORE 3600 X 2400
.
L TOILET st {i T s

- 1800X2700 B ool BB
i ROOM e
- ) e oL m——
/ BEDROOM @ ':" T > R
3400 X 4200 / Ak
DRESS e
TR0 1400 /
f
\
\\
T S >
() \v" U S S (- R S S S T S S0 S S - S SN PR Sy
"mmm‘\m A s T = el 3 DRAWING ROOM & DINING 200M ||
- / \ ST Powio LT SE00XHN0
g o s S - et \ Do S
! § ~TOFNICIRTUDY = ’ e o
[+ ¢ ot el
; i J15UX 100 p——— aa— lw
4 MAIN (-
| ENTRANCE —
AL
@ )

B ! ]

| |
o
VERANDAIL VERANDAN
LVL +450 LVL 4%
GROUND FLOOR PLA
DROP OFF

.

25000 | 2,691.00 |
0m | 43056
15.00 | 172.22

| 7300 | 79554

RESIDENCE OF COMMANDANT| 1 Gl 250.00
GARAGE 40 00

' ﬁ SENTRY POST 16.00
| GUARD SHED

7400 |

o e e
et [t o | e




218

21 C.O'S RESIDENCE
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(4 BLOCK- G+1 )
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28 BARRACK - 240 NOS. ACCOMODATION 231
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POLICE BATTALION INHAILAKANDI, ASSAM * Inacdition fo abave any ado tional code wherewer pplcatiie to be loflowed, e absence of indlan
DOOEE, VSN 0 nEl c00kes 10 be foliowad, 10 0353 of ravsions in coas, istast codas ' b tokowsa

1. SCOPE

3. LOADSAND FORCES
This oitenon covers the srudernl cesagn basis for Proposed "POLUCE BATTALON IN HAILAKANDL

ASEAM" Loads and foros ussd for esign shal be &8 delnad o 5875 and Sspsaliod ddow
The beikdings wik bo nade with ROC framed srvciure with cast in- dtu columns boame and shibs 1o it The following type ol loa0s and lorces shak be conddarnsd
the cpproved finaliesd memtecturnl Grawingt The bulldings aro mukil toroy bulldinge with Pleces at : g::‘:o‘::““g")
Sitorent losels 33 per varous I chitesiury drawings *  Wnoloag (W
*  Berthquake load §)

The buidings shall be &% per the Architodural requirersent for owl and sructural works, standaed

speciioatong mievan |5 codes and ksl reguldions. 3.1 Daad! Load {DL)
Deod bod is the load of the structure itsel|

2. CODES AND STANDARDS Folkoming ara the urlt welaht of saqor constructinn maleishs
Feintcreed Cement Corcise 250 kN/m™

Aan Camant Concrata 240 W/ n'

Fieor Frsah ganmly 240 W n”

Suctwal Kool 755 kN 0t

Setureted soil densty 195 8N m’

Mazoary wall induding plaster 200 sN¢ m*

AAG Wall 8 km'

Feor inish margis of S0tem w# be consdured tor dessgn,

All the desgn $al be bassd on N0as slendard & codes & gealies hee
g orcommonly used Codes andSarouds

« |ISE7S [Part 124 & 5| 1587 - Code of Practice for Design Loads (Other Than Bathguake) For
Building s and Siriures

« |IEE7E {Part 5)- 2015 . Cece of Practica for Daspn Loads (Dther Than Exnhiuska) For Bulloings

and Sruciures Sunk 13ad oral b tokon conskianng tho dengty of Nling abows 150mm a3 BNMY m" and 1ling bakow

150mm as20 WN/ m®. wherever reguied
* ISI1E638.2016 - Onteria lor Sanhquake Faddant Cesgn of Rructures

3.7 Uve Load (LU}
*  |S456.2000 - Pian avd Feintoress Conorero - Coda of Fractios

Liva load ‘or tdding ana stucture shall bo in acocedanco with 3875 part 2uness atharmwise spocitios ar

. g:’?zf:ou - Ductile Detafing of Reirdorcad Concrete Sructuree Subjecied o Seiemic Foroes - required by the user or Boup =en requinsm ene for s not covered undemedth
ot Faake
) Uve Load
+ |SEDD-2007 - Code ol Practico % Genval Consuction, in Seot s Uvirg rooms bed raoms 9 WNim'
ad dormionies
*  Code 151706 -2008 - Specd cation for Righ strengh deformec steel bars and wires for cnoste Kitcren. landriss gubiiic 3 im’
reinforcamont B)  lounge, laborsiories
Sall Lol 3 m*
* EP 34~ Honctook on Concrele reinforcomest aag Detading 2 ;::ﬂ;:‘: ::: PRETI
o S0 - Dasgn Ak 1o 15450 e} Tailat 2 Wim’
) Sees rooms 5 /mt
* 151204 - Incian Rardard Code of Pradtice for Design and Construction of Foundation in Sofls: M Life W/C Roam fimpact Loading) 10 m”
Gonersl requiremants Il Twmnoe 18 KM (Acosssibie Fool)

* 15 15304:-Codde of prostion for compaste comminclion i sructural woed and concrete.

«  Naions @dlaing Coca of India, NBG2016



3.1 Wind Load (WL

Wind ond (o be sppéod for stnuciures shail ba in acoordance with |SA78 part 3, and notodibelow.

+  Bosic wing mred. V.. shal be 55n/mc

*  Fakcodthoent K, srall be equai to | 0. | Design Ule considerod &5 50 yours)

*  Terrpin Maghl & Sructune Maeight factor ¥, shal be obiimoed Sam Table 7 ISB75 povt 3.
Terrais Catogory - 3(Congdaring seatered buld ngs arcund the projoct suctune)

« Topographic lacior i, « 1.0

* Imporance factor far the cydanic region K.« 110

Dotign witd ipoed V. of 2y hesght 2in m/en:
Wow Vo x X, n K x K %

Wewd pressurs ), 41 any Pekahl 20 Nim®
pe= 06V

*  Wind Dimctionalky Factor, K= 09 {lor buikings slid Sg0s open Siges, attion framewurks. and
frusasd loeers (rangulyr, sguare, rectanularn

*  Wina Drectionoily Moctor; K 11 {for ciroutar or tmor-grouler dpmma)

*  Ama awragingFactarX, (as par 0.7 22 5875 Pan 32016)

+« Combination Facior¥asper D. 7 33 13 15875 Pan 32016)

Design wisd presewep, o asy hoight 2 Nm”
Paw Kox Kox K,
The valse of p, shall not ba 13kan 35 lss mas 070 p,.
Forcn coallicient a5 per 5. 4 o1 15375 Part. 3 shadl ha used 10 cfculate wind forea.
3.4 Sefsmic Load (EQ4

Sowsmic loacs to b applied for structures shidl tie in acoordancs with (e 2pplicabie
Provision of tha 151353, 2018 and noted bafow

*  Seismic Zone Fackor, 2 shall be 0386,

* Imporlance Fsctor | shall bet 2 (Jor budidings with gocupancy gredier than 200 persansy 1.5 (loe
mpotant taddings ke nosgital bulkding) and | ¢or other bulidings) copendng on e usge of
buliding 26 par table § 151083 20168

*  BRemponssraducton facior shall ba 50 for AC bulding with SWAFE Guctile FC strudtural welle with
ENRF |dual gystam) o 4 far ductie RC wall Building.

*  Awerage rospons acosendtion lacior

Ave D2¢VRe S0
Ex AXW

Wooro "W i siigmic waigh: of shuctone with apgeopeiato lvo loaa
The agproximale lundamonmol naund porod of vibeaton (Ta) » sewnds, of buikdings, anok be esiimaed
by the empinc eoresscn
T= 0075 « W' (For momone rasating frama buldings withaut iy masanry intdl)
Tw 028 xh /)"’ (For mamant-roseting framo tuildings with brick intil pansisy

518
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Wrere
@ » 80y In ol the Dul 0ing [ha CONSIEras draction of e TS
he Height of the bulding

A, COM BINATION OF LOADS

Conceego structard meambees @il b gegnectio hive, ot o S iors, 4 ol a0 S1angih necsiry 1o
ey thateliowing 1Rsoradosds v forces 25 per tabla 18 of IS456

Lond Combimetion Lt Stwtn of Coliapus Limh Sttes of
Serviceability
[ n WL oL @ w
w I o] - w " o
———
TRy is 10 " 10 -
oL WL 15 - &) iR - m
h
OL+N-¥L 12 " s s

Wino lood 3 erthguane oo will notl &gt in landom & ooch one 10 Lo hockod wih provisone of
cambmalions us per gesgn'losding cades In the sowe combrstions, wnd 10 be subsituled lor
sathguaks & drecked in addiliona combinations.

5. CON CRETEAND FOUNDATIONS

Al enocne Oeegn @ eanfoim 10 BAS8.2000, urless noted othewise Theaaialing of mncene
FERiOOement shal be i a0cordaos with 1he redulrements givenn (E33820

ROC natRinng wails mill De provicsd N a0niancs with Architedturd dEwWings o e Dasamant periplary
congddenng oackod secton. Waer preofing fning/Ryer for wall arnga wadler wixes and. active aarth
pratsure §org with 1 T/’ suchirge loading will be corsidered

ROC grucwren ohall bo dosignod based on limi stale mathed of dosign oa given in 13 456-2000 &
Suctilily provson in setaling of KEG struciures shisl Do consgerad oo usly bEsadon 15 139202014 ur
Lainral faroe resisting stements or the sirsciurs. Tha fnlloming pararaters shyl be peed:

AOC graceshn| beas par drasngs in acoordance with dause 50 (Tabis 8)of 15 2562000 for af Minkmum
Qrade shal bo M25 for gl stroctunal demanis

P or cwmentstesd grade 500 Nomn®: High yesld strargih detarmed bars conlomming 10 15 1785 with
mnimum aloogation of 1455,

Evaronment¥ ExpoRae antinod 10 a Stnciune $hall be consoeed s Motrale & per Clnge §22.1
of 154562000 except mikd for pisgeren surfaes
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7. SURDING MOVEN ENT

Vertical Detiection

Tre detiaction shall Qererally be Imitad 13 the followig

a) The Ninad gxfdection due 1o 2l foads Induding the effects ¢f temperanse, oeep and shrnkage and
measned lom 1the gs-cest st of e suppetsof Jooes, mels ad G0 otha harizonts! members shoukd
nat nomclly awcsed an 250

bl The dellection induding the olleds of lempardiune, oep and hnnkage ownng aler orection of
partitions and the spplicstion of finishes $0uld nol normally eaceed s/ 350 gr 20 me whicheye i3 lase.

S. HORZONTAL DEFLECTION

Horizonta maverrent will occur due lo creep shnnkage, Lampertturs offect and Deilf Sue to

Tthguaked Lateral Sway due Lo windare aleo consdored

These mosemenis will ocour Troughowt consiructios and dunng the e of the bullong

Drif1.

Tho ctoroy drts iz any G100y 0o 30 the minmum spoctiod docsgn latcral forca, with particl bad 1actor of
1.0aha ] 0 exeed 00048 Limes Uhe Si01ey hoghil

Lateral sway:

Urdar ransians wind IR0 tha latard sway a1 the 10@ should not Gxsea H/500 whara H i 1ha jotd hagh
ol the bulding.

2. 20FTWARE USED
ETABSA SAFE A Prooua nf Compurars and Sructuies ne. R STAAD Pra 3 produa of Bantley Enginears
along with MS Biostshall Ba used for the analysds S design of the structive

10, SOIL PARAMETERS

Allywabia baming profgsuime and pile capack s shial Bie 0 acoordancs acth ot report

AMEPZY

Preposed Construction of Polics Cammands Baltadion at Hadakandi, Assamon Desion,
Enginsenng Procurament & Construction (EFC)

Design Basls Report (DER)

PROPOSED CONSTRUCTION OF POLICE

AMMAN

BATTALION AT HAILAKANDI
ASSAM

DESIGN BASIS REPORT
FOR MEP SERVICES

Page 1



239

Preposed Construction of Polics Cammnando Baltadion at Hadakandi, Assamon Desion, 52 0 Preposed Construction of Polics Cammnando Baltadion at Hadakandi, Assamon Desion,
Enginsenng Procurament & Construction (EFC) Enginsenng Procurament & Construction (EFC)
Design Basis Report (DBR) 3 Design Basis Report (DBR)
1INTRODUCTION

11 Water supply and wastesaler dspasal constikite a vary imporant part of the serices in a
tuildng Mainterence of hygene and cleaniiness are indepensable to (he wel-bang of the
oooupants as awhale

12 Wispropessd 1 gesign Ihe sanvices, storage capecilies and piping retwork,

13 Rie propotad 0 beate At Me pumps and egquidmant’'s in the undeground pump room
which shall sccammodale af maor pumps and equipment's and elecirical panals sic.

14 This report ntenes 10 highighl the cetalls of the olowing proposed ssaovices, which are
bo provded from the point view of Sanitary Engineanng, Fee Fighting and oter alled

Sarvices.
* Wiater Supply Sysism
DES'GN BAS'S REPOHT * Vasavalar Disposal Syslem
PLUMB'NG WORKS o Sewarage system up o STP ang diainage systam up to recharngs pit (ultiing s IGBC

rarms, GRIHA. Ervironmental cearance)
*  Sewage Troatmeet Plant and Recyding ol Waste Wxee
*  Fealighiing system
To reduce walker consumption, All Plumbing Fixtures shall be of low flow fixtures
as por GRIHA to achleve the dosired and better Ratings.
2 WATER SUPPLY SYSTEM
21 Total Water Regquirement

The 10t waler regukemean £ proposad 0 ba catered by undarground water lanks. Tha
water requirement shal be cakadand as per NOEF & CC Gudance Manual for Buliding
Corgtruction. The somiative waloe requaremont 1or the espoctive balidings are ksted tolow:

Page 2 Paged



Proposed Construction of Police Cammando Battalion at Hailakandi, As?g\gn Design, Engineering, Procurement & Construction (EPC)

240

Design Basis Report (DBR)
WATER REQUIREMENT
Water Total
Area Total | Reauirement |  Total | TORBOMESIC | Fiushing
S.No. Description Floors (Sqm) | Occupancy per capita ment Requirement Water
per day (LPD) (LPD) Requirement
(LPCD) (LPD)
A | NON- RESIDENTIAL BUILDINGS
1 C.0'S Office Buﬂding-‘l no. G-1 1083 108 45 4874 2708 2166
2 | Sentry Post-2 Nos. G 16 8 45 360 200 160
3 | Garrage-1 No. (LS) G 40 1000 500 500
4 MT Garrage & Office-1 no. G 870 87 45 3815 2175 1740
S5 | Ration Store &Clothing Store-1 no. G 300 100
6 | Visitors @ 90% of total population 30 15 1350 450 900
7 | Staff @10% of total population 10 45 450 250 200
8 gggﬂ"g’o"s‘t"" BN B+G | 350 35 45 1575 875 700
9 | GO'S Mess / Guest House-1 no, G+1 650 361 70 25278 16861 5417
10 | SO'S Mess -1 no. G+1 870 483 70 33833 26583 7250
11 Community Centre G 600 333 45 15000 8333 6667
12 | Hospital (10 BEDS) G 330 10 340 3400 2300 1100
13 | Drill Shed [LS) G 400 2000 1500 500
14 ?:;;e Complex With 10 Men Barrack- G 175 10 45 450 250 200
15 | Fire Station With Barrack-1no. G+1 350 35 45 1575 875 700
16 | Control Rcom-1no. G 50 5 45 225 125 100
17 | Classroom With Computer Lab-1no. G+1 700 175 45 7875 4375 3500

Page 4
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Proposed Construction of Police Cammando Battalion at Hailakandi, Aé% Design, Engineering, Procurement & Construction (EPC)
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Design Basis Report (DBR)
WATER REQUIREMENT
Water D Total
Aron Total Requirement Total Tom'me Flushing
S.No. Description Floors (Sqm) | Occupancy per capita | Requirement Requirement Water
per day (LPD) (LPD) Requirement
(LPCD) (LPD)
18 '{‘r%“' Sports Complex WthGYM- | .4 | ggo 571 15 8571 2857 5714
19 | Primary School-1no, G 560 140 45 6300 3500 2800
20 | Family Welfare Centre G 500 50 45 2250 1250 1000
21 Naamghar G 100 10 135 1350 900 450
22 | Recreation Hall G 400 286 15 4286 1429 2857
A RESIDENTIAL BUILDINGS
1 C.0'S Residence-1 no. G+1 250 1 135 135 90 45
2 | Garrage-1 No. (LS) G a0 1000 500 500
3 Sentry Post-1 No, G 16 1 45 45 25 20
4 | Guard Shed G 74 1 45 45 25 20
5 Deputy Commandant -1no. (4 units) G-t 720 4 135 540 360 180
6 ﬁnﬁ‘g‘a’“ Commandant- 2no. (8 G-1 | 1200 8 135 1080 720 360
{ ; Inspector, Sl - 6 nos. G+1 5850 45 135 6075 4050 2025
8 | Havaldar,ASI,Costable -23 nos. G+1 17670 190 135 25650 17100 8550
9 Followers-1no. Gs1 640 8 135 1080 720 360
10 |SEectomioniaroue LBl | e | 1200 40 135 5400 3600 1800
Barrack (Havaldar, Const,,
1 Followers) G+1 8064 504 135 68040 45360 22680
Page 5
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Proposed Caonstruction of Police Cammando Battalion at Hailakandi, Aég\gr Design, Engineering, Procurement & Construction (EPC)
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Design Basis Report (DBR)
WATER REQUIREMENT
Water Total
Total Domestic
S.No Description Floors Area Total {shbbealt e t Water Fl:’sl:lng
. (Sqm) | Occupancy porcapa | Requiremen Requirement Ao
per day (LPD) (LPD) Requirement
(LPCD) (LPD)
C | Total 235007 153846 81161
Capacity of Sewage Treatment
D Plant:
1 0% ol tolal = 188005 LPD
1.1 | or Say B 200 KLD

The above water requirement is bare minimum, however EPC Contractor has to provide detailed calculation.

Page 6
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231

232

Source of Water
A Municigal water.

L) Sewage veaiment plants shal be peavided Lo treal the sewarage and ellluen recaied
Irom various buldngs which ehall be used for lushing and hostoullure pupose.

Storage

Svarage of water in Underground shall ba of cne day capacity and separaie dedicated hali
day storage {treated waterlis provided dor buildings zones wise from there averhsad tank of
capacily half day & filed, Fira 1arks both underground and overmesd shell be provded as
par NBC-2018 and Latest Fire nxems.

Cansidering mnimum requirement of storape for ane day in the urderground tanks
{exciuding lor hortcuiturg pupose|, the capacty of urdarground tanks shall be as folows:

Under Ground Tanks Housing Side
1y St@Rtic fien tank to aways remain full S0 KL
(e Static fire tank to @ways ramein Tull 50 XL
(ci | Raw Watar 1ank a5 KL
(@ | Treated Watar Tank 85 KL
Troatod water | Flushing
S No, Description water tank
tank (K1) {KL)
| Common UGT-2
y H JASE
1.1 avadar AS!LCosabie 15 KL 10KL
12 Folowers
1.3 Inspacior, Si
° Commeon UQT-3
21 GO'S Mess  Guest House
22 Assistant Commandan
23 Classrcom with Compuler Lab 20 KL 10 KL
24 | Pomary Schoal
25 | Hospeal
26 C.OS Residance
27 | Deputy Commandant
K] Common UGT-4
31 | SOS Mess = 4K KL
32 | Community Centre

Page 7

524

243

Proposed Consiruction of Polics Camemando Baltadion at Hadakandi, Assaman Design,
Engingenng Procurament & Construction (EFC)

252

254

_Design Basls Report (DBR) 3
Fiushing
S No. Description ""'::“:‘”" weter l)-ic

33 | Indoar Sports Complex win GYM

34 | Family Wellare Centre

35 |ReceawonHal

36 Accormmedation for SO'S (insp., 51}
37 | Barrack {Havaldar. Const, Followers)

Gualty of Watar Supply

Sinoe, the wassr wil be eoursd for dilferant purpasss ie. bor drinking, cooking, in v
foilets, kilchen srea oo | i has 10 be of & required standard qualty. The exect trestment of
waby will ba sugpestad allar galling the municpsl water tested for parlsbiay as per
15:10500

Howewer . since the waler quakty s sxpactsd 0 be poar, as & standand, the waler shall bs
passad hrough & Activated carban Htar. mulli grada filtee, seltoner and a20naior praar 10 tha
supply 1o tha building

1118 also advisable 10 Maniain a sincl monionng system on tha quality ol the waisr during
the cpesation of the system,

Water Supply System

Tho water trom tha potabic watar supply ina will ba brought into compartmant No. 1and 2,
of Static Fire Tank which will sarve exdusively a5 a stalic waler siompe anks jor lirelighing
purposas and shal be of a combred capacty of 2 x 50 KL The water from here shald
averliaw imo tha riw waler lank,

Waster from Raw water tark will pazs through Troatment systern than stored in troated water

fank

Water from the rea1e0 water tank will be umped 1D Zone Wise treated UNoSIETUNG Wier
1ank as mentioned above, Watat from 20ne wise Voaled water 1ank witl [ overhead waler
tank via submarsible purmas. Watar tfram OHT wil supply water through gravity system 1o ad
thorz. Separate ring main wil ba providad from the STP for providing flushing supply. Sama
schame has been lollowad as Trealed walsr supply.

An underground dng main shafl be provided along the roads which wil be comeciad
drectly 10 the garden hydrant pumps from tha fushing water tank 2t STP. Garden hydrants
wil bs provided on tha ring man,

Whara bathing facikty & kitchengining mass s peovided hot waler is 9ed from solar (wamn
declkic backup),

Waste water disposal system-All soil & wisle s collected and 1sed in W manholes
outside tha basement. It is going ¢ STP (MBR Technology) from marholes via pravity
systern whers il is bang reatad. The heated walar is vaed for imgaion & Mushing wals:
mIrpose
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Design Basls Report (DBR) 5

4. Sowerage & Drafnage system

4.1

Sewerage System-The sxternal seaaenge sysiem shall be running along the roads. The
main seaer line wil carry the whole sewage by gravwty wp o the STP (MBR
TECHNOLOGY).

STP should b design in 2 parts {15050 KL)

Al Hichan waste wil be lirst pess through the convanton Grease trap and then fead
sTP

42 Dminage System- Drainage sysiem shall be designed on the parametens setup by 1ha

5

meyciogy deparimest and visious stalutory codes. Surface drainage consisting of
underground sharm watar dispesal pipes wil be provided so hat there & ne accumulation of
min water, In addbon 1 this Raln Water Harvestng and Ground Waler Recharge struciures
wil also ba provided i make optimal use of Mo rain water 5o collected fraimamior systeen
shall ba mests GRIHAIGBC, Environmantal, ‘'ocad autheority, Matenal used for recharpe pit
sructure shall be mcyckd polyprophyme co-polmer based cross wapgpelygram, Size
available are 494 x 494 x 220mm and along with specer 983 x 240 x ZSmm/palygrain
rairwater hasvesting. Module size 684x408x430 void ratio up 0 96.5%¢. This is monclithic
and ineriock sirudure, kad bearing shuciure more han 40 onvsqin. Volds rato shak be
moee tan 95%. ks ide should be mnimum 50 yoors. Indicalive ems shall be referred to for
rain waler harvesting systam

Fire Fighting System-The feslighling wil be dasigned as par e recommendanons

of the National Buiding Code of india-Part IV, 2016.

The convactor shall make NMinal calculstion &s per peevaling local tye —laws and NBC
whichever s mome sirngent and get niem appeuved lrom N8 Glenl. The capacties ndicaled
in DBR are minimum capoacites and oy raling'@padbes recuived over and above Ihe
Incicand capacity shall ve provded by tha cortracior al his own expenss,
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Design Basls Report (DBR) 5

6. Plpe Maweriak

Water Supply Line

 Extemal ppaline
& Tank filing

G| Pipas Haavy Class

CPYC (Chiormak o polyvingle chlodde) SCH - 40 pbe and fitting such as

Internal pipng- | 1eas, sbows, reducars Malalema® connector, damps etc. Joining with

ecposmdonwal | CPYC schant cament &5 per manutaciue recommendation conbirming 0
ASTM-F-483

I | Piping - CPYC (Chiomanad Polyvimta Chiovida) pipe as par CTS SNA-11 & fitings

lod such 28 teas, ebows, reducars, maletemale connector, damps slc. as per

e ASTMD-2048, minling with CPVC solvert cement as per manulacturer

recommendasons conforming 1o ASTM F463

Soll & Wasle Pipes and Raln water Plpes

Page 9

[ Scil & Waste
Pipes wasts Glmadium class up % S0 mm da
conngctan
Soll & Waste -
Pipes & Fatngs Hubiegs cantritugally cast (spun) ron pipes epoxy coated ireide 3 culsids
Unplasticized - PVC moulded fittngs / acceszones for unplasicised Rigid
Rain waiee pipas | PVC (SWR) rain water pipes conforming 1o 1S 1 13502 Type A inclding
& Fittings Rinting wih saal ring
canfarming 12 IS : 5382
Extemai .
3 ago Stone Ware Pipa as per 15:651
Exlemal
. RCC NP-2
Deairags
Roac orocsing RCC NP &
Pago 10
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Design Basls Report (DBR)

INPORTANT INDIAN STANDARDS PLUMBING & SANITARY WORK

e
S 651-1965 Tor sall Glazed stonawars ppes and HENgs (FIrst ravision

1S 782-1976 Jof Cauiking a0,

IB 11721871 Ftdo of basic requirmants far water supply, dranaga and santatian (ravisad),

;‘;mf:”'”‘lswmmmmlm.mwmmwms.

(?,MI.Z':B-I & 1or mia eteal uba, b lar ang other sleed pipe BISnge.

far vartcaly cast von pressure ppes for waler, gas and sewage,

IS 1535-1978 for partrilugally Cast (Spun) Iron pressure pipes or water, gas and sewage.

IS 1538 {Pant 1
0 23

lsmuonlo! Cagt Iron 1t1ings for pressure pipes for waier, §as ang sewage

National bulding code for waler supply. dranage and sanitation.

The Nsialiaton shat also be N contarmity with 1hs bya-Iaws and recurements of 12 0ca authanty Bra 50
fer an (hess bewnmre applcabie (o the instalstion. Whers-wever this specification calls for a higher standard
of materals and‘or workmanship then those required by any of fhe above segulabons and stancards. hen
this specification shall taka peecedance over tha a3kl regulations and standsrds. Wharever dranings and
speclications raquire semathing that may violate he requiations, the raguiation shak govem.

Its 1626-19€0  JAC Duiding pped, Quiters and MIIngs {Spigol and sockel Lypa)

Code for casl ¥on manhoia rame and cover.

for Sand castiren Spigal and Venliating pipas, flings and accessories,

Ils 1742-18€0 of practice for buikding dranage

Ils 2064-1362 Code of practice lor selaction, nstalsson and mambmance of sanfasy spplances.

|$2065—1963 Code of practice tor waser supply 1 bullongs.

ISai 141965 [Code of practcs o layng of CL Pipes.

for slectncaly weiged steal pipes for water, gas and sewage.

enlifugally cast spun won &nd socket soil and venilatng pipe, litings and accessones.

|lsanl-1967 ode of peactice for Ancilary SIuciure in Sewerape sysiem.

|5 41271967 Code of Praciion fof laymg glazed sione ware pipe.

lvs 4515 pecilicabon ke un plesicized PG pee Mings.
|us 4585-150) for un-plasticized PVC pioes for pocabie waler suppies.
Pago 11
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DESIGN BASIS REPORT
ELECTRICAL WORKS
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Deasign Basis Report (DER) 3
GENERAL

Elecuicity — Most impartant Utdey in any cavelocpment. Nathing works wihout 2. Be It tha
lighting, Lits, Air- Conditioning, kilchen elc.

Design Reguiremants -

[ Sufficient Sghting in the Cammon Areas thka Lobbies, passages, wash roons. siair
cases, fifl obbias, entedainmant areas sc.

W Altractive Facade Lighting.
i) Power supply 10 vanous Consumers and sensces.
Design Philosophy

Powar distribution sysiom 1o ba designed keoping in vow tha following:

i) Continuty and refiabifty of pawer supply.
1] Flexibdity of operation,

W) Concenuatonidist ution of loads

) Safety ol persannel and equipmant

v Investment and cparaticns! cosls.

i) Compiance wth virous statuory provsions sech as Indan Electsoty At and
RFules, Natons! Elecricel Code ang he relevan B.LS, Spediications and Stue
Eleciricly Autherity' noears.

vii) Easy funre exansiona/modiicasons,
vik) Ense of muntenancs,

1%) Maxmum mterchangaabilty of equipmant resuling M mamum Invaniones ana
Kae parts.

%) Minimum fise risk,
xi) Simplicity of operation,

20 ENERGY CONSERVATION

To 6CONMIZe on 13 use of eneagy, IIMIng Main SyS1I8ms ars Ppropesed o be atopied
| Agaquale casign 1 limit the 0sses n transmission and dsirbution system

" Use of enengy atticiant oevicss Ike AgiT sources such as LED lemps,

1] Uss of insuation on roct 10p 10 reduce alr-conditioning koad.

w) Uz of capaciiors at koad centers 1o improve voitage and power fador 10 reduce
distnbutional kxzses and alse to aveid panaky by state sloctnody authority.

v All high afficiancy moloes will be used in the Bullging.

Pago 14
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Design Basls Report (DER) =5

wi) Variabia Fraquancy Drives ame proposad 1o be instalked for hydha-prsumalic sysiem
for water supply and necessary chillad aater sysbam.

wi)  Part Solar External Lghtng wik ba usad. Total 207 solar lighting pole out of wial

100% stroet Hght shalk be sclar back up with LED lamp fixiures having Banery back-
up with solar panal,

11KY SUBSTATION EQUIPMENT I'C TRANSFORMER & HT PANEL

Based on the preliminary slectrical vad calcunton, maxmum slecrical power damand lor
the Complex estimalad boad 1080 KW, Tha buiding wisa biad caloulation s delalsd below -

Based on the prevalling Electnoty rules, the power supply 10 maet this reguiement. from
the lecal electric supply board shall be made avallabie at 11 KV. To translorm this supply o
the usesblke wllage. step-down system Is recommended, inside the beligng n tha
tasement for which space has been allocatecd

TOTAL ELECTRICAL LOAD

Totai electrical 'oad on the baais of general noms works out 10 be as under:

Page 15
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Page 16

Individual Max
S. Area in Connected DG set
No. Dethls/Dssctiption Floors | oo mtr. | Wattsamir |\ oodin KW Ffd""'w"(,o'yn L Demandy | Load Inkw
ZONE-1
1 C.0.'S OFFICE BUILDING G+1 1083.00
a | Light Load @ 7.5 Wisqmltr, 1083.00 7.50 8 1.0 8 8
b | Power Load @ 22 5W/sgmtr. 1083.00 2250 24 1.0 24 12
¢ | ELV/ Server Load 5 1.0 5 5
d | terrace fir pump in case of fire 5.5 0.0 0 0
Total Load in KW 37 25
2 | RATION STORE & CLOTHING STORE G 300.00
a | Light Load @ 7.5 Wisqmir. 300.00 7.50 2 1.0 2 1.1
b | Power Load @ 17.5W/sgmitr. 300.00 17.50 S 1.0 5
¢ | ELV/ Server Load 1 1.0 1 1
d | terrace fir pump in case of fire 55 0.0 0 0
Total Load in KW 9 2
3 | MAGAZINE/KOTE BUILDING with B+G 350.00
EXPLOSIVE DEPOT
a | LightLoad @ 7.5 Wisqmir. 350.00 7.50 3 1.0 3 13
b | Power Load @ 22.5W/sqmtr, 350.00 2250 8 1.0 8
¢ | ELV/ Server Load 2 1.0 2 2
Total Load in KW 13 3
4 | CONTROL ROOM G 50.00
a | Light Load @ 7.5 Wisqmtr, 50.00 7.50 0.4 1.0 0.4 04
b | Power Load @ 17.5W/sqmtr, 50.00 17.50 1 1.0 1 1
¢ | ELV/ Server Load 2 1.0 2 2

e ————————————— p———  — — —— ———  — — — — — —
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Design Basis Report (DBR)

ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual Max
S. Area in Connected DG set
No. Dethls/Desctiption Floors | oo mrr. | Wattsamtr |\ oodin KW cht"'“w"(,o'yn Lomanty | Load Inkw

Total Load in KW 3 3
5 | GUARD SHED G 74.00
a Light Load @ 7.5 W/sgmtr, 74.00 7.50 1 1.0 0.6 06
b | Power Load @ 17.5W/sqmitr, 74.00 17.50 1 1.0 1

Total Load in KW 2 1
6 | GARRAGE G 40.00
a | Light Load @ 7.5 Wisqmtr. 40.00 7.50 0.3 1.0 0.3 0.3
b | Power Load @ 17.5W/sqmtr. 40.00 17.50 1 1.0 1

Total Load in KW 1 0
7 | C.0'S RESIDENTIAL BUILDING G+1 250.00
a | Light Load @ 7.5 Wisqmtr, 250.00 7.50 2 1.0 2 02
b | Power Load @ 22.5W/sqmtr. 250.00 22.50 6 1.0 5}
c | ELV/ Server Load 2 1.0 2 2

Total Load in KW 10 2
8 | Deputy Commandant G+1 720.00
a | LightLoad @ 7.5 Wisgmtr. 720.00 7.50 5 1.0 5 05
b | Power Load @ 22.5W/sqmir, 720,00 22.50 16 1.0 16
c__| ELV/ Server Load 2 1.0 2 2

Total Load in KW 24 3
9 | Assistant Commandant G+1 1200.00
a_| Light Load @ 7.5 W/sqmir, 1200.00 7.50 9 1.0 9 0.9
b | Power Load @ 22.5W/sgmir. 1200.00 22.50 27 1.0 27
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual

Max

S Area in Connected DG set
No. BetaSiuDescrption Floors | oo mtr. | Wattsamir |\ oodin KW chmgﬂ L Demandy | Load Inkw
¢ | ELV/ Server Load 2 1.0 2 2
Total Load in KW 38 3
10 | GO'S MESS / GUEST HOUSE G+1 650.00
a | Light Load @ 7.5 W/sgmir. 650.00 7.50 5 1.0 5 05
b | Power Load @ 17.5W/sgmitr, 650.00 17.50 11 1.0 11
¢ | Equipment Load-LS 5 5
d | ELV/ Server Load 2 1.0 2 2
e | terrace fir pump in case of fire 5.5 0.0 0 0
Total Load in KW 23 7
11_| SENTRY PO! G 4.00
a | Light Load @ 7.5 Wisqmir. 4.00 7.50 0.03 1.0 0.03 0.03
b | Power Load @ 17.5W/sgmitr. 4.00 17.50 0.07 1.0 0.07
Total Load in KW 0.1 0.03
12 | Miscellaneous Load
a__| Plumbing Load 20 0.60 12 12
b__| Fire Fighting Load 30 Only jockey 10.0 10.0
¢ | External Lighting 10 0.50 S S
Total Load in KW 27 27
Grand Total Load in KW - 186KW T7KW
gax. Demand Load in KW @ adopting overall 70% 130KW 54KW
Transformer Selected @ p.f. 0.95 & loading 80% 171KVA
T/R selection 1x200 KVA
DG Selected @ p.f. 0.8 & loading 80% 84KVA
DG selection 1x100KVA
Page 18
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251

ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

s. Area in Connected | 'mdividual Max DG set
No. Detalia/Description Floors | sq.mr. | WAWSAMI | 4 oaqinkw | DNver o L Demandy | Load inkw
ZONE-2
1 | M.T. GARRAGE WITH OFFICE (20 G 870.00
VEHICLE)
a Light Load @ 7.5 Wisamir. B70.00 7.50 7 1.0 7 7
b Power Load @ 17.5W/sqmtr. B870.00 17.50 i5 1.0 15
¢ | ELV/ Server Load 2 1.0 2 2
d | terrace fir pump in case of fire 55 0.0 0 0
Total Load in KW 24 9
2 | FIRESTATION WITH BARRACK G+1 350.00
a Light Load @ 7.5 W/sgmfr. 350.00 7.50 26 1.0 2.6 26
b | Power Load @ 17.5W/sqmitr. 350.00 17.50 6 1.0 6 3
C ELV/ Server Load 2 1.0 2 2
d | terrace fir pump in case of fire 5.5 0.0 0 0
Total Load in KW 1 8
3 INSPECTOR'S. SUB-INSPECTOR'S G+1 5850.00
RESIDENCE-6 BLOCKS
a Light Load @ 7.5 Wisgmir. 5850.00 7.50 44 1.0 44 4.39
b | Power Load @ 22.5W/sqmitr. 5850.00 22,50 132 1.0 132
¢ | ELV/ Server l.oad 2 1.0 2 2
Total Load in KW 178 6
4 | HAVALDAR /ICONSTABLE G+1 8184.00
RESIDENCE-11 BLOCKS
Page 19
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Design Basis Report (DBR)
ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM
Individual Max
S. Area in Connected DG set
Details/Description Floors Watt/sq.mtr Diversity Demand
No. Sq. Mtr. Load In KW Factor (IDF) | Load in KW Load in kW
a Light Load @ 7.5 W/sagmfr. 818400 7.50 61 1.0 61 6.14
b | Power Load @ 22.5W/sqmtr. 8184.00 2250 184 1.0 184
¢ | ELV/ Server Load 5 1.0 5 5
Total Load in KW 251 11
5 | Miscellaneous Load
& | Plumbing Load 10 0.60 6 6
¢ | Extemal Lighting 15 0.50 8 8
Total Load in KW 14 14
Grand Total Load in KW 476KW 47KW
Max. Demand Load in KW @
adopting overall 70% Diversity 333KW 33KW
Transformer Selected @ p.f.0.95 &
Ioading 80% 438KVA
1x200KVA FOR PHASE-1 +
T/R gelection 1X250KVA PHASE-2
DG Selected @ p.i. 0.8 & loading 80% 52KVA

DG selection

1x20KVA FOR PHASE-1 +
1X35KVA PHASE-2
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253

ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual Max
. Details/Description Floors g‘:‘t‘ Wattsq.mtr | COMMECIC | Diversity | Demand | DG setLoad inkw
2 Jamcen Factor (IDF) | Load in KW

ZONE-3
1 | HOSPITAL (10 BED) G 330.00
a | Light Load @ 7.5 W/sqmir. 330.00 7.50 2 1.00 2 2
b | Power Load @ 40W/somtr. 330.00 3000 10 1,00 10 10
¢ | HVAC Load 15 1.00 15 8
d | Medical Equipment LoadLS 50 50
e | ELV/ server Load 5 1.00 5 5

Total Load in KW 82 75
2 | HAVALDAR /CONSTABLE G+1 | 3534.00

RESIDENCE-5 BLOCKS
a | Light Load @ 7.5 W/sqmtr, 3534.00 7.50 27 1.00 27 2.65
b | Power Load @ 22.5W/sqmtr. 353400 2250 80 1.00 80
¢ | ELV/ Server Load 5 1.00 5 5

Total Load in KW 11 8
3 | FOLLOWERS RESIDENCE G+1 | 640.00
a | Light Load @ 7.5 W/isqmitr, 640.00 7.50 5 1.00 5 0.48
b | Power Load @ 22.5W/sqmtr. 640.00 2250 14 1.00 14
C | ELV/ Server Load 2 1.00 2 2

Total Load in KW 21 2
4 | PRIMARY SCHOOL G 560.00
a | Light Load @ 7.5 W/sqmtr. 560,00 7.50 4 1.00 4 4
b | Power Load @ 17.5W/sqmitr. 560.00 17.50 10 1.00 10
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual Max
. Details/Description Floors ;‘:""r‘ Wattsq.mtr | COMMECIC | Diversity | Demand | DG setLoad inkw
) ; i Factor (IDF) | Load in KW

¢ | ELV/ Server Load 2 1.00 2 2

d | terrace fir pump in case of fire 55 0.00 0 0
Total Load in KW 16 6

5 | CLASSROOM BLOCK with G+1 700.00
COMPUTER LAB

a | Light Load @ 7.5 Wisqmr. 700.00 7.50 5 1.00 5 5

b | Power Load @ 17.5W/sqmtr. 700.00 17.50 12 1.00 12

c | ELV/ Server Load 2 1.00 2 2

d | terrace fir pump in case of fire 55 0.00 0 0
Total Load in KW 20 7

6 | Miscellaneous Load

@ | Plumbing Load 10 0.60 6 6

¢ | Extemal Lighting 15 0.50 8 8
Total Load in KW 14 14
Grand Total Load In KW 264KW T12KW
Max. Demand Load in KW @ adopting overall 70%
Bty pting 185KW 78KW
Transtormer Selected @ p.f. 0.95 & loading 80% 243KVA
T/R selection | 1x250 KVA
DG _Selected @ p.f. 0.8 & loading 80% 122KVA
DG selection 1x125 KVA
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual Max
g Details/Description Floors 5";’:‘:‘ Watvsq.mtr | COMMECIEE | piversity | Demand | DG set Load in kW
: ) Factor (IDF) | Load in KW
ZONE-4
1 | HAVALDAR /CONSTABLE G+1 5952.00
RESIDENCE-8 BLOCKS
a | Light Load @ 7.5 W/sqmtr, 5852.00 7.50 45 1.00 45 4.46
b | Power Load @ 17.5W/sgqmtr. 5952.00 1750 104 1.00 104
¢ | ELV/ Server Load 2 1.00 2 2
Total Load in KW 151 6
2 | GATE COMPLEX WITH 10 MEN G 175.00
BARRACK
a | Light Load @ 7.5 W/sqmitr, 175.00 7.50 1 1.00 1 0.13
b | Power Load @ 17.5W/sqmtr. 175.00 1750 3 1.00 3
¢ | ELV/ Server Load i 1.00 1 1
d | terrace fir pump in case of fire 55 0.00 0 0
Total Load in KW 5 1
3 Miscellaneous Load
a | Plumbing Load 10 0.60 6 6
c__| External Lighting 10 0.50 5 5
Total Load in KW 11 11
Grand Total Load inKW 3 167KW 19KW
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual Max
S Details/Description Floors ;‘:""r‘ Wattsq.mtr | COMMECIC | Diversity | Demand | DG setLoad inkw
‘ L Factor (IDF) | Load in KW
Max. Demand Load In KW @
adopting overall 70% Diversity kol 1KY
Transformer Selected @ p.f. 0.95 &
loading 80% 154K¥A
T/R selection 1x160 KVA
800936 Selected @ p.f. 0.8 & loading 20KVA
DG selection 1x20 KVA
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual Max
S. Area in Connected DG set Load
Details/Description Floors Watt/sq.mtr Diversity Demand
No. Sq. Mtr. Load in KW Factor (IDF) | Load in KW in kKW
ZONE-5
1 | BARRACK (Havaldar, Const,, G+1 8064.00
Followers)
a Ughl Load @ 7.5 W/samir. 8064.00 7.50 60 1.00 60 6.05
b | Power Load @ 17 5W/sqmir. 8064.00 17.50 141 1.00 141
¢ | ELV/ Server Load 2 1.00 2 2
d | terrace fir pump in case cf fire 44.0 0.00 u 0
Total Load in KW 204 8
2 | Accommodation for SO'S(Insp., SI) G+1 1200.00
2 BLOCKS
a Light Load @ 7.5 W/samir. 1200.00 7.50 9 1.00 9 0.90
b | Power Load @ 17.5W/sqmtr, 1200.00 17.50 21 1.00 21
¢ | ELV/ Server Load 2 1.00 2 2
Total Load in KW 32 3
3 | SO'S MESS G+1 870.00
a | Light Load @_7.5 W/samtr. 870.00 7.50 7 1.00 g 0.7
b | Power Load @ 17.5W/sgmtr, 121.50 17.50 2 1.00 2
c | Equipment Load-LS 5 5
d | ELV/ Server Load 2 1.00 2 2
€ | terrace fir pump in case of fire 9.3 0.00 0 0
Total Load in KW 16 8
4 | DRILL SHED with Stage G 400.00
a Light Load @ 7.5 W/samir. 400.00 7.50 3 1.00 3 0.3
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual Max
S. Area in Connected DG set Load
i n Wi Div
No. Detelia/Deacriptio Floors | sq. M. | WESAMIr |y gaqinkw | O ;’;‘gﬂ sormend in KW
b | Power Load @ 17.5W/sgmitr. 400.00 17.50 7 1.00 7
Total Load in KW 0 0
5 COMMUNITY CENTRE with G 600.00
CANTEEN, SALOON, LAUNDARY
BLOCK
a | Light Load @ 7.5 W/sgmtr. 600.00 7.50 5 1.00 5 5
b | Power Load @ 22.5W/sqmtr. 600.00 22.50 14 1.00 14
¢__| ELV/ Server Load 1 1.00 1 1
d | terrace fir pump in case of fire 9.3 0.00 0 0
Total Load in KW 19 6
6 | FAMILY WELFARE CENTRE G 500.00
a | Light Load @ 7.5 W/samir. 500.00 7.50 4 1.00 4 0.38
b | Power Load @ 17.5W/sqmtr, 500.00 17.50 9 1.00 s}
¢ | ELV/ Server Load 1 1.00 1 1
d | terrace fir pump in case of fire 9.3 0.00 0 0
Total Load in KW 14 1
7 RECREATION HALL G 400.00
a Light Load @ 7.5 W/sgmltr. 400.00 7.50 3 1.00 3 0.30
b | Power Load @ 22.5W/sqmtr. 400.00 22.50 9 1.00 a
¢ | ELV/ Server Load 1 1.00 1 1
d | terrace fir pump in case of fire 5.5 0.00 0 0
Total Load in KW 13 1
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

S. Area in Connected | 'ndividual Max DG set Load
No. Details/Description Floors Sq. Mtr. Watt/sq.mtr Load in KW thv:frzl%yﬂ : mn:w in kW
8 | NAAMGHAR G 100.00
a | Light Load @ 7.5 W/samir. 100.00 7.50 1 1.00 1 0.08
b | Power Load @ 17.5W/sqmtr. 100.00 17.50 2 1.00 2
¢ | ELV/ Server Load 1 1.00 1 1
Total Load in KW 4 1
9 | ATM G 15.00
a | Light Load @ 7.5 W/sgmir. 15.00 7.50 0.1 1.0 0.1 0.1
b | Power Load @ 17.5W/sqmtr. 15.00 17.50 0.3 1.0 0.3 0.3
¢ | Equipment-LS 2 1.00 2 2
Total Load in KW 2 2
10 glyoo;n SPORTS COMPLEX with G+1 | 800.00
a | Light Load @ 7.5 W/sqmtr. 800.00 7.50 6 1.00 G 0,60
b | Power Load @ 17.5W/sqmtr. 800.00 17.50 14 1.00 14
¢ | Equipmen!-LS 5 0.50 3 3
d | ELV/ Server Load 1 1.00 1 1
€ | terrace fir pump in case of fire 9.3 0.00 0 0
Total Load in KW 24 4
11 | GARRAGE G 40.00
a | Light Load @ 7.5 W/samtr. 40,00 7.50 0.3 1,00 0.3 0.3
b | Power Load @ 17.5W/sqmtr. 40.00 17.50 1 1.00 1
Total Load in KW 1 0
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ELECTRICAL LOADS FOR PROPOSED CONSTRUCTION OF POLICE CAMMANDO BATTALION AT HAILAKANDI, ASSAM

Individual Max
S. Area in Connected DG set Load
Details/Description Floors Watt/sq.mtr Diversity Demand
No. Sq. Mtr. Load in KW Factor (IDF) | Load in KW in kW
12 | SENTRY POST G 16.00
a | Light Load @ 7.5 W/samtr. 16.00 7.50 0.12 1.00 012 0.12
b Power Load @ 17.5W/sqmitr. 16.00 17.50 0.28 1.00 0.28
d ELV/ Server Load 2 1.00 2 2
Total Load in KW 2 2
13 | Miscellaneous Load
a | Plumbing Load 10 0.60 6 6
¢__| External Lighting 15 0.50 8 8
d STP Leoad 60 0.60 36 36
Total Load in KW 50 50
Grand Total Load in KW 379KW 86KW
Max. Demand Load in KW @
adopting overall 70% Diversity St ey
Transformer Selected @ p.f, 0.95 & loading 80% 349KVA
1x250KVA FOR PHASE-1 +
T/R selection 1X100KVA PHASE-2
g.%oSelected @ p.f. 0.8 & loading S4KVA
1x20KVA FOR PHASE-1 +
DG selection

1X82.5KVA PHASE-2

The contractor shall make final calculation as par prevailing local bye —laws and NBC whichever is more stringent and get them approved from
the client. The capacities indicated in DBR are minimum capacities and any rating/capacities required over and above the indicated capacity
shall be provided by the contracior at his own expense.
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6.1

70

DISTRIBUTION SCHEME

Basad on the praliminary alectrical nad calcuation, masimom aadrical powsr demand
for 15 estmaled oac 1030 KW,

A3 por the state alectrcity reguistions, 11 KY oty power supply 5 provided thvough ESS
of Electreity boarg,

5 Nos. Pale Mounied Subsiation shall be insleisd as per 0ad shaet Pole NMounted
Subsiation shall bo conzisting of 1 No. 200KVA. 14200KVA for phase-1 + 1X250KVA for
phase-2. 1 No. 250KVALT No. 160KVA & 1x250KVA for phasa-1 + 1X100KVA lor phasa-
2, 110.433KV o type pole mounted deirbulicn transiommer with ON load tap changer a2
par load shest. Emangency Dackup shel ba provided wilh DG s 10 Galsr e povear back
up lor eezential sarvces

11 KV 30x240 sqmm XLPE cables shal be ladd in Hume pipe and buned in ground
bedow al least 1050 MM deep from ESS of Eedriciy board

Itis recommences o proskie 11KV pole mounted ransformer and autdoor type 11V HT
taritt mater near Entry of the complex. Space alocation for pole mounted transiormer §
ouidoor type HT meterng cubicle is alocated.

SELECTION OF EQUIPMENT
HT. Panel

HT. Pare! shal be consist of HT VOB located at naar KY meter, pared shal be indoor
type floar mountad metal clad. 11KV VCE panel, horizontsl draw oul, horzontal / verical
isolancn typs breaker 350 MVA Imemat Arc Classilied up 1o TB.3TRAN -sec, complele as
per IEC G2271-200

HT Supgly shall be tappad lrom the Sxsting'new propoesed HT Une of 11KV 1o Two Pele
Struciurewith GOVCO gwiteh termnated at HT Matenng cubical,

Transformers

It sacommendad 10 Ingtalsg 1olowing 110.433 KV, of type pole mounted disiibuton
transformer as por lnad shoat (1 No. 200KVA, 1200KVA for phase-1 < 1 X250KVA for
phase-2, 1 No. 2505KVAT No. TE0KVA & 1)250KNVA for phasa-t + 1X100KVA for phase:

2|

Transiormes ehall be provided with ON Load drcutt 1aps in the rarge of + 5% 1o -15%
Thers wil ba ON load tap changer on the H.T, winding controlied by automatic voltags
regulaior (o maintan coretant volage in gpecilisd range of vanation and shal Fave
Icsses &2 per ECBC complant as par IS amended wpto cats. The transloamers wil be
prowvides with all the necessary protaction and aarth,

UPS FOR EMERGENCY LIGHTING WITH 30 MINUTES BACKUP
UPS Bacaup wil be proviced for LV Equipment and 10 % lighting ol baseenert, comman

atea at each foor for avoring a 1o1al blackout situation as emagency lighting, snoa the
DG Sets panerally 1aks about 15-30 secords %0 start dalvernng powar. These UPS wil
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work in ragundancy modes, UPS shall ba provided with minsmum 30 minuses backup,

The UPS shall have electrical and machanical chamciistics and requiremants for a
contiwious duty, hghly retfable, sold siste typs true on -ine fully microprocessor
controded doutia conversion PYWM IGBT based Uninterruptible Power Supply Systems,
The UPS shall provida high quaity AC powar & sensitive elactione agupment oads, It
shadl also supply ciaan powsr automatically withowt any break n the supply in the
absence ol raw power. Lnder ro condons wil be protected systern gsl deect supply
from fhe rew mains nless theoe & Gaull in the rolecled sysiem.

DG SETS - PROVISION OF ESSENTIAL SUPPLY! STAND-BY POWER

A provision will ba mage for back up supeYy for common amsa ghting and ak assantial
services includng s, pumping staten, STP eto. A stand-oy pawer plant, which can be
guickyauomatically starled In case of power fafure 2 an essente requirement for
impontare instaliations fke this, wheme powes falure over an exiended period can result in
huge IoSSes and Sel-Dack 10 the sanvces.

It is proposed that 100% DG powsr backup %or common area senvices only shall be
provided. Seme oriical loads such as amergancy fghing, headed equipment of ELV
systers, et shall be addtionally backed up usng UPS system, To meet the requirsmesnt
the DG sets of 1 No, 100 KVA + 1 No. 20 KVA dor phase 1 < 1 No. 35KVA for phasa-2, 1
No. 125 KVA, 1 Ne. 20 KVA, 1 No. 20 KVA far phase-1 + 1 No. 82.5KVA for phase-2
CEpanas nave bean proposed 88 par load shaal

Balow 1010 KVA DG sets. The Diasal Enging shall ba of mull cylnder, 4 stioke, wates
cooied win Engine driven or efectric modor crven Radkator, Turbo charged - atterinter
coolad with charped ar cooting, vacuum Ingicator. Lube of sysiem, Eiscimnic povemar,
wipctic start of suitable BHP at 1500 RPM for abova outpat of sltemator 6t 50 dagres €
end conforming ta BS 5514 BS B4AS. IS 10000 with Sound Allenwatsd Acoustc and
weahar proof Enclosum.

Residental silencor with LAV rock wool Insakation having 100 kg per m3 dansily
insidation shall be provded for each DG set. ndepeadent axhaus! pees from aach DG
set shall be raken through a dedcated ppe in shalt to the wracs level near the adjacen
tower. The qualty of effiusnt gas wil be easured as per Polution Contrel Board narme.
Treawd efflvan! skall be discharged abave the hghest lerrace lavel as per the CPCB
narms, The DG Sals will be pravided with sound attenualed cancpy a8 per CPCE nams.

INTERNAL ELECTRICAL WORK

Al controd and lighling orouit cables shall b of sngle came copper conductor, with
minirmum condusior size of 1.5 mm” Or as per NBC-2018.CPWD.

Al wires shall be FALS PYC insudalod with coppa: conductor. Heawy Duty PVC condul!
wil be usad lar wring' extra low vellage wineg e.g. Telephone csble, dala cable, and
secullly co-axigl cabs, elc wharsver concaaled in concrete In all other arsas, MS
cendult Wil be used I case of surace condult ke rsers, plant rooms, car park and
Aoeve tase cailing.
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PROVISION OF SOCKET OUTLETS

Frovision far 16A sockets oullets shall be providad for car chargihg points in covered
parking area, W omer areas provision of sockel ouwiels shall be made as per space
requitements. All 16 amp. Scckats shall ba Son 616 amp. Type, AT sockais snal be
shutiarad typs. Sockets am propossd 1o be provicad in the Comman areas lor chssng
and in ha ullity room Lke sub-sialons, pump maom eic

Cutdoor slectrical supply wil also be provided (o varous programs and evenls.
PROVISION IN INDIVIDUAL APARTMENTS (MULTIPOINT METERING)

Wiring wit be done in the nossdun! apartments as per draawings. Light plug pant shal be
provided lor RO in kilchen. Ekcirical pont shak nol be provided for Gaysar i kilchen. M
epariments shal be providad wilh thiee prase power supply through electronc melers.
Matesng of powar for 2ach of shall be dona through an ecironic mewr instaled n the
ingivicwal meter panal board kcaled in shall on the respective Neor,

Separate mater shad be provided foe fial & Convenience shaoping with three/single
phase power supply through elacironic meters. Neterng of power for 8ach of shal be
done through an alectronc meter

Quigoor pana! for edemal igiting electrical supply shall aso be pronided
CONVENTIONAL LIGHTNING PROTECTION

Lgienirg Frotection wil ba providad with Conventional Fghtning prosaction syssam in
sccorsance with imernational ccoas for e protaction of Buidings and Alled Stuctures
agairst Lghlenng as per @test E£C standard and ‘Latast NEC' (as per up 10 date
anendmant).

INTEANAL LIGHTING

All the It bbbies. swmwcases, Todots, Entronce lobby i bosomerd shall be
movided ang Ifnishad wih ighting fidures. White Tenamsolfices area shall not be
provided with llaheng Extures. as it will ba 1aken care by the ingividaal oceupants as pes
hak requiremeny’ cesign

The provision of luminanes In vanous arsas of Ne complex to be designed to achiove the
fumination levels as per rolevan! standards o NBC 2018, The luminaries will be
selectad kaepang in mind Aesthelics, location equaament, and easa of malnlenancs and
ROGIgY COnSarvatan,

(3 Description of Humination
No. Space oo, i (Lux Lovel)
Comdars and croulation
] spaces LED ights 150200
V) | Staircases LED ights 100
i) | Sevice Aeas LED ights 150200
i) | OficeShops Areas LED iy ot o
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FIRE ALARM AND DETECTION SYSTEM

The fira alam and getaction system will ba dasigned as par the recommandatiors of tha
National Budding Code of India-Part IV, 2015,

Conssgaing that 1he purpose of tha bullding, a5 wal as the haight of tha structure, it wit
ba necedsary 1o provida 2 manualy cperated or addressable type slacdc fie alamm
syslem basad on the requrements of 1he Netianal Building Code 2018,

The mam emphasis of fire delecton system shall be on having the Smely waming in cese
of any fim. Respanse Indikcatars, Manual cal stations, Lacal Panels and Main Fire Cantrol

panel shall be provided o appropriste places.
The fre detection system shal inchuce the ollowng:-

MUlESmoke Dalecrs — Fhota alecirical type dataciors with heal - rae ol rise cum lixed
1Bmpersnre Typa wil ba Instated where il 1 raguved as per NBC-2016.

Responsa Indicalors - Rasponse indcatons wil be used outsde ali sanice rcoms of
basaments wen full haight pasitions and for the detectors in the false caling, f any.

Manuat call boxse of brake glass lypa am progosed to be insiallked naar all starcases and
a%0 n the alectrical ana machanical serices areas.

Main Conlral Pansts —Fire slarn convod pangl 15 proposed 1o be nstaled in the lire
control ream. Pepeater paneds will be provided in the sacurty office and security pos!
outsida he building. With !is type of a panel & mil be possiie 1o pin paint the asact
lecation of fira, The panel wif also ba zble to dial out 13 predetemined 1eephone
rumbears in case of any alsrm

Public Address and lalk back sysiem — An il public address and talk back faclity
wil te provded with the fire alarm system, The loudspeakers of the pudic adohass
system will be located in Common anas, and on each 1odr in swch a way that any
magsage announcsd cover tha loudspaskess is cleardy sudinks o sl pans of the buldng
Alse n case of lire, the firefighting parsonnel wil be able % serc back messages by
pugging ther freman's talaphong hanasets over tha framan's telaphone jacks which wil
bo provided in this systom. The microphona, ampifiers and cantral switches far the public
address sysiem will be ingalied in the firg coniral mom lor e buiding.

CLOSED CIRCUIT TELEVISIONSYSTEM

The Closed Circur! Telewision System is intended lor comprehersive reund the dodck
survatiance ol Me common ared. area and seovice arsa of he Complex fom
secutty control room. The folowing category of areas shall be monand Dy the system
In the peiority 58 given hefow:

*  Sewvice amas ke pump room, STP reom, ESS room with fixed cokesd nomal
camearas.

. Qutdaar typa fived cokorad Camaras will be provided of the perimetar for External
Sievedance (Foe Campus).
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L.T. PANEL AND POWER DISTRIBUTION PANELS

The panel saall be compietaly moouiar and companmantaiized with Form 48 Sapasation
&5 per IEC 61439, The panal shak be hea standirg oor mounted type. The panet shal
be manulactired as per 1EC 61429

Agtomalic Power Factor Carmecton Parel wil also be instalied here. The LT. Panel wil

have air circult breskers for controling the feedens of more than 630 Amp rating whersas

foadors of 820 Amp and below will have MCC8s ta contral them. LT panaé shal supply

them o bt;.: dsinbution boards (SDBs) and feor detribution beards (FOBS) locsied on
&ea 8.

Automatic Power lactor equipment (Capactor Penel) shall ba insiakiad to enhencs the
power factor %0 the vaw o 095 n addition datuned filar shal ba indagratsd with
capacter panel n crder to suppress Me harmonics.

Main Digtriouton Board shall be indoor type of matal dad construttion, parly oew ou!
type having sol-plgning type auxiiary conmacts lor circult Breakerns and daw oul
modues.

4 pale Bus bars ard air orcutt treakers shall have shor circutt withstana capachy of 50
KA to0 1 aecand durglion.

Alr croult braasees of iIncoming ransicemer, DG and tus coupler shall Ge of clectricaly
oparated type with the necessary protactions.

For gl incomears and e main oulgong lesders ke AC Equpment, ight, povser, wates
supply and wreatment elc, & dala legger having digilal display. scanring facity of
Electical paramaters, deia sioring with betery backup end cala relnevabie by PC shal
Le provided,

The main dstrbuion beard shall hewe coubls sourca of powsr supply, one dom
transformer and cthar from D.G.

DOL stntars wil be provided for moloes rased up 10 7.5 KW and Star Delta stariers for al
molees rated above 7.5 KW wili be provided,

DISTRIBUTION SYSTEM

LT Powar lrom Tranaloomar ehall ba browght 10 Main LT ganed with XLPE/! PVC insulated
Alumnium cableshus ducts. Simiarly, LT Power from DG Set bcated &t ground floor
shall feed power 1o tha Main LT Panel. Both panels shall be fed by sluminium cables) bus
ducts of Jppropriate se.

CABLES, CABLE TRAYS AND CONDUITS

1AKV grads mulbcore sluminun conductor XLPE nsuldted and FVC ghesthed
Brmaured cable &s per 1S 70961588 with upto dats amandments shall ba used

11 KV cables shal be AL corducioe, suitable [or earthed sysiem&um. [E), Armoured
JLPE HT power cable as per IS7098 (pert-2)-1335 amanded uplo date.

Al consrol cabies shall be of coppar condiuctar and all power cables shal be of copper
conductor upto 16 mm2 ard Aluminum conguchr abova 25 mme.
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All contoé and lighting dreult cab!as shall ba of sngle core coppar conductor, with
minimum conductor size of 1.5 mm®

Al cables proposed shal ke of copparaiminum conductor, FRLS, XLPE type.

The Cables shat be selecied n such @ way the System voltage deop shal not ke more
thean 3% from the aulpet of the rnsioomes B tha final dedbuton basrd

All wires shall ba PYC insulated FRLS with coppar conductor, Al conduts for lighe/power
wil ba Heavy Duty PVC. All conduts for Fire alarmvdelecion ane al conouns for
light'pawer will bo Mis Stool whesaver thoy are suscoptbla to mechenical damago
(basoments sic.).

Heavy Duty FYC conduil sl be used for winng’ exire w vollags wirng .0, Texphons
cable, data cable, and seaurdy co-adal cabie, ete. whereyer conceeled in concrete. I st
oher areas, MS condut wil be used in case of surisce conduil ke ialee ceiing el

Cabie Tays shalk be of Gl ladder type construction for pawer cabies and G, pedorated
typa far contral and instrumentation cables (i fese cables sre Naxbia), Widihe shall be
as required. Thickness of matsnal shall be 2.0 mm. Cable glands shall be maoca of Nicke!
pRad brass and shad ba dowdla comprsssion typa, compiete with double sael cone grip
srangemant, check nut, PVC hood ete. Washers shaf be minmum 1.5 mim thick.
However, for incoos termination, single camprassion type glands shat be wsed.

Shart crcults winstand capaotias of venous cadles shal ba ss under:

| Deseri | SC Currert Vaiue & Rs duration
i) HKerg_q_d:lee 18.37 KA for 1 second

1 KV owmgoing cabss 0 suxiary
P Bictmute 18.37 KA for 1 sacong

iy |95 V cable betwemn PCC | =
cutgong VCB'ACE and ncomer % | 50 KA for 1 second

f
iy | 415 V cable between mc% and | Lat rough enangy of powsr fuss protecting
mokrs.

mRMCrs

Follawing vollage drop regincians shall be sppied on e cabile dasion:

11 KV swichgaar 8 |
e Sk 1.5% of 11KV

i| | Eetween
Tl | Betwoon 415 V switchgeer terminals

PCC 1 PDR y 2% of ratea voltage
(] &;ﬁﬁcsﬂlwﬂl and

toter Terminals L

gt | Ungar 48 ﬁ ruAning ) n% ?m yoilage
b} | Undar stan 15% of rated voRage

v]_| Lignting main Grouts (Upto SLDB] | 2% of rated vollage
¥ _| Ughting sub circu 2% of rated voltage

EARTHING SYSTEMS
Earthing sysiem incuting aarhing sifips/cadles and eam pits wil bs provided.
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It = proposad 0 provioe ekectrolyte, chemical aarthing system. This typa ol earfhing
system has: —
ressla et ! | _STANDARDS | =~ TULE d

;f gwmg’% wus‘::: ' _%L 157321989 | Code of practice for ¢ oloml wiringinstakatons.
3. Ability 10 carry tigh mn& repeasealy. | I54648 1568 | Gudo for alectical ayout in nsﬂimui
4. Rehiable kong Me systom 2 | 158081 - 1978 [Cede of practios for design, nstalation and Mamisnancs of
5. Lo Mol damsncs. U _sandce lines Lpi and inchiding S5OV

4} g% - 1978 | of for ) electric bells 2nd m.
Proper Grounding wil be pravided for — Bj |ISE5TB- 1885 | Gude for marking of insulited corductor.

& |1511359- 1985 [ Gude far unicem systam of marking and deniiicaion ol
s  Normal AC supply = L AR LN | canduzicns and AppAaralus \Imingls.
»  Alapparatus and matal piaces 7] |155728-1970 | Guide for shorl-cirout calkculations.
s Siwel Structures 8 IS7752 (Pan-1) - | Gasde for improvemerd of powar factor in consumes nstallaon:
*  Necrancal pan and pipe work a5 | Low et medium supply vollages.
o Gas and waler ppe work 9} I'SQGGSI'PIR-H ilec of practioa for interice fluminaten: Prnoples for good
Separsta systame of eanhing shal be provided i tha buliing for 10} lsso‘ w2 S hmp:‘ag‘ce 1 intsnice fymination: Schedule of duminaton
. s T7] | 1526721066 | Gode of practios Tor librs
» LA 1S:10118 (Par-1) lmde of practice for salection. nataliaton and mainienanca ol
o Telephone 12} |-1982 ‘ | switchgear and contol gear: General,
*  Servers and computer equipment

1510118 (Pant-2) lOodo of pragtice for selection, metolaton snd mainenonce of
Main sanh slectrods wil be Sullabio 1 chinve & Maximum Msisance 1o earth of 1 Onm. 13} | -1982 switchgaar and control gaar.
T 1510118 (Pan-3) | Gode of prachcs for selection. mstalation and mamenancs ol
14} |-1882 | mwitchgear end cortrol geer: estallalion

1510118 (Pan-4) i&oe of prachoe for selection, metalialion and mainienance of
15} |-1982 snﬁdcgaar and control geer: Manlenanoes.

152308 ~ 1989 ‘ Cede of pradice for tha protection and allisg Sncxines AQains!
16 f lignining.
17y | 153043 = 1387 Code of peactice for eaming

ISE216 (Pa-1] - | Gude for safety procedues and pracices In clecwical woek:

18) | 1982 i Gaenaml

154237 —1933 | Generl requirements for switchgear and cantrol gear for vollages
not axceening 1000V AC or 1200V DC.

IS6875 (Fan-1] - | Control swixhes (switching devices for consol and suxilary
20} | 1973 cirouits inokucing contractor refays) for voitagas upto and induding
1000 V AC avd 1200 DC: Ganaral reouirements and 18sis.
ISA084 (Pan-1] - | Air break swiches, air break dis-conneciors, ar-break swich dis-
21) | 1978 | connacions and fuse-cambnaton units for voRages not excesdng
1000 V AC or 1200 DC: Genesal raguramants.

IS8a28 - 1978 Mingature alr bresk croull breakees {or vollages not exceedng
24 1000 volt.

19)
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St [ S S —
23) 1513032 - 1991 | Miniature croull breaker boards for voltages apto and incloding
1000 volls AC,
24) 1512640 - 1983 1 Hesidual current operated crcylt breakars.
_25) e Contactons lor voltages not exceedng 1000V AC or 1200 VOC
IS: 8623 (Pan.1) . | Faciory built assemblias of swiichgaar ard conrol gaar for
26) | 1977 voRages upto and Including 1000 V AC and 1200 V DC: Gereral
______ N requiraments. - B i
IS 8623 (Pan-2) - | Facwory assembles of swikhgear and control gear for vollagss
27 | 1980 upto and nohading 1000 V AC and 1200 ¥ OC: Particular
requiroments for bus Ear bunking system (busways),
28} IS€94 - 1990 PVC Insutated cables for warkng vollages up 1o and indudng
1100 V,
29 IST554 (Fart-1] - PAC insulated (heavy duty) cloctric cablas “For warking veltages
b |18 upto and nchading 1100 V.
30 153961 (Pan-5] - Recommendad curren ratings lor caties: PVC insutated ight
159537 (Pan-1] -
31 | 1980 Conguts for oloctnical Instalations: General requremants.
156537 (Part-2] -
32) | 1881 Conuais far stectncsl instalations Aigd sieel Conduils:
33) | 153460 - 1966 Flaxibie sieal conduis or Hlecyical wing
ae) |'S2EUT-TE | Bwings for rigid seel conduits for electrical wiring.
asy |1SIBIT1I6 | o nansanies tor figd 300l conduits for alectrioal wing.
155133 Pan1] - | poyes lor enclosure of elecirical accessodes Stesl and cast iron
36) | 1089 BOXeS.
a7 1S371 - 1979 Celling roses
38) 153854 - 1968 Switches for comesic and similar puIposas.
a9) 154615 - 1968 Swilch socs! outlats (non-ntadocking type|
s0p |1BAIE0-196T [y yreking switch socket outk.,
41) 151283 — 1988 Plugs and sockes awtlets of rated voRage upto and including 250
_________ | voRs and raied curent upio and including 15 amperaes,
42} GRAMA Manrwal. ECBC Guidelnes and BEE pudeines.
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265

LIST OF APPLICABLE STANDARDS FOR FIRE ALARM SYSTEN

"

IS2108-1962 | G of Practica tor Automatic Firs Al System.,

21 |152195-1982 | grocifeations for Maat sensitve Fira Detectars.
3} [¥sT32 1973 Cede of praciics for Elacincal Wirng instaiaion
4 |uLies Urder witers laboretory spacifications for smake deteciors.
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1.0 INTRODUCTION:-

The secton outfnes Mechanicsl ventilion systam 0asign pammaledss, syalam
sefactons and 2xient of provisons for tha progect,

Vamilation of Sardces womg, todets, kichan, pantry oic. shall be designod aa pet
relevant stancard Natonal Buldng Code INBC-2016),

All Verslatons sysleme shall be in conformity with the NBC-2016, CPWD-2017 &
ECBC-2017,

The HVAG design shall alsa WM the Bqueements and recommendatons of
ASHRAEASHRAE/ NBC 8 ECBC standards

20  APPLICABLE CODES AND GUIDES:
DES'GN BAS'S REPORT Amadican Socaty of Haating. Retigeration and Ar Condioning Engiresrs (ASHRAE)

MECHNICAL VENTILATION SYSTEM . eyt ming: Phibioetom s AV Exoniog Eicioom, o, GRHBARY

Natonal Buldng Code of india 201&

ECBC - 2017 - Energy tonsersmtion bulding code.
ARI = As-condtiornng and Refrigerantinstiule
IS -~ Relavam |SCo0es,

Aszociated Air Balenong Burcau (NEBB) Standaros.

« Natlorsal Fire Prosection Assodation (NFPA)
*  Underwrtars Laboratanes. Inc. (LL)

*  SMACNA -Fre and Smchke Damper Instslaton Guide
* Relevant Bureau of Incan Standards (B45) Cooas

AMCA Ar Movament and Control Associaticn Intsnationat, Inc.
MECHAMICAL YENTILATION & PRESSURIZATION SYSTEM
2 INTRODUCTION

The Veniiation, smoke axhaust & pressunizason system o be provided as por NBC-2018
and &s required by the Fire authorily.

2. VENTILATION RATES

Machanizal versigton, smoke exhaus! and préssunzation systam has 10 be provdad fot
budding as per NBC 2016 and as raquived Ly tha Fre Authority.
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The compiala dasign wil ba as par NBC-2016.

TOIET VENTILATION

All todets shal be providad with machanica ventialion system. The sysiam shall consiat
i e Space s redinen of Propater fans (Wall mountad} / In fine fans at each fovolwth cucting & griles. Exhavst
- ar shall be dischaipad Urough & cowl. Bird-screen shall be provideo on the dischage
1 Pump Room (UGTWIP| 20APCH annular rng of cow! 1o prevent birds nasting in iding parod
2 STP & Gabage Room J0AFCH
KITCHEN' PANTRY/! DINING :-
s ESS Room (LT.HT Panel & Translormar 20APCH
Rooms) Al cooking aea’ paniry, dinng srea shall be provided with suitable exhaust with
_ Propeten tans (Wall mountedd)/inkne fan or £ required Diy scrubber and air washes
CFM based on DG capacity complete with ductwark.
4 DG Room & manutacturar
recommandalion
5 Garagss SACPH
12 ACPH/50 CFM sach WC
g Tolkats orurinal (whichever is igher
will ba considarad)
3 SYSTEM DESCRIPTION
A1 SERVICES ROOM VENTILATION
Sub statons, DG Sats mom, LT pansl mom, STP room & pump room(UGTWTF),
Carapas shall ba povided wan mechancal ventiaion systam
The systam shall consist ol and lans’ propeter lan (besed an requirement) duchwork
wih air terminal {required in case of R fans),
The axiad thow sahawst lans shall have motors with Class H insulason and the 1an moto
should be rated for 250°C for 2 hours & should be n compliance ~ith the' BSEN12101-
32015 Al fans shall ba AMCA oartiied.
32 UPPER FLOOR VENTILATION
Smaka exhaust system as per NBC-2018, Part4, dause-2,
4. PRESSURIZATION

Pragsurization s a memod adopted for protacting the axits from ingress of smake,
Ar 3hall be Injacted Into sialcasas. kbbes. corndors to ralss thair pressure slightly

above e pressure M adjoning pans of the buldng, becauss ol which ngress of srmoke
Inlp escape rowtes will be prevernied. |t shall be as par NBC 2016 (as glven n Table-6)
and locsl by laws.
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SOLAR PANELS
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1.0

Dasign Basis Report (DBR)

SOLAR STREET LIGHT POLE WITH BATTERY BACKUP & PROVISION OF
ELECTRICAL WORK FOR SOLAR PHOTOVOLTAIC PANELS

Total 20% solar lighting pola out of togal 100% sweat Iight shall be solar back up sirea!
light pole with LED lamp Netures with baitary beck-up with solr parsl

The scops shall nchde delailsd cesgning, Suppking, and Labaaalonaxacubon ol
edactical winng provision work foe Area lighiing from solar paned at 1arracs lor 20kw solat
photlo-voltax solar panals capacity 81 tarace ard shall be intagrating me same with
esisting Ekcincal dsiributon sysiam
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1.0  MSCELLANEOUS OTHER SERVICES
11 PASYSTEM APPLICABLE TO FIRE FIGHTING:

Public Address and lak tack sysies = An ntegral public address and talk beck faclity
wil be pravded with the lire alarme system. The oudspeskes of tha publc addeess
sysiom will be located in common amas, and an sach floor in such a way that any
massape announced caver the lcudspaskess is cleadly auditle n all pants ol the builkdng.
Also In caze of lire, the lirelighting personnel wil be able 0 seng back messages by
plgging thar freman's talaphone handsets over the froman's telaphane jacks which wil
be provided in this syssem. The microphone, ampliters and contsal swikches for the publc
ddress systam will be instalied in the fire controd room for !ie buiding.

12 G) CABLE TRAYS

Gl Perforated/Ladder type cable trays joined with conneclors incudng horzontal and
vartical bonds, rocucers, tags, cross membars, clamps, connecton ploces and other
Brcassones B moured, didy suspandsd liom the ceilng with G 1 suspardars nclsdng
Gl bolts & G| nuts, shall be used

13 TELEPHONE SYSTEM, CABLE TV NET WORK AND DATA CABLING

Telaphone, dala and Cable TV wiring connactions are prapesed. All the veice pamts wil
be connected through telephone cabie from tha MDF, Al the floar tag Slocks in tum shat
be connectad 10 the main g block.

IS Concult and ferminal boxes with covers and FJ-45 oudets shall ba provided. The
ealive nedwark shall ariginale lrom & certral saver reom. Hub switches shall bs prowded
on all ficors. Data points wit b2 proviced for all Computer Terminals, aqgapment’s, ate.

AF exterral LV woek shall be done by sanice provided agences.

DESIGN BASIS REPORT
MISCELLANEOUS WORKS
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1.0 SEWAGE TREATMENT PLANT-MBR TECHNOLOGY
1.1 Capacity :-
12 Housing Side-200KLD (150+50KL). The capacity mentioned above are minimum

capacity and for reference only. Final capacity shall be calculated by EPC
Contractor and it should meet GRHA, Environmental requirement.

i Damostic sewvage effluent from the units wil fiow theough Bar Screen, OFl Skimmer
and collectad in equakzaton lank

-

The homogenized and mixed wastewalsr in e soualzalion lank shall bs purped
through tine scraecing belore entaring the MBR

" An Intemaky-160 soreen With punched-hoke openings kss than or equal 1o 2.3 mm
In glameter wih na pessibilty of bypsss or camyovar 5 absciuely required R
mainiain boh membeena wananty, enc optmal MBR oparation.

b Prodson of Anoxic Tank shadl be kapt for ge-rarfication in tha sysiem

v. Effluent from the Equalization fank and Reten Actvaled Shidge (RAS] beng
pumpad from the membrane sank mus! be mixed and led nto the bioreacion lank.

v Biclogeal ¥ains shall be equaly divided inlo singlarmultiple rmins on hydraulc
lcadn%&m shall be operated in paraflel. Each brain shal comprise of an aesobic
tank. Nitregan remoyad, blorsactor shall additionaly consest of Anasic zona of
Suitabe size

DESIGN BASIS REPORT
SEWAGE TREATMENT PLANT

vl Irfluent wasiewater and re-circufatad sludge shall be divided belween &b the
bological trans as it evles mch aembic tank.

Wi Bological process blowsrs and fine bubbe dffusers in the aesrchic @anks shal
provice the oxygen regured loe the biolegical process as well as !e mivng
energy requred 10 keep the maed liguor in susperson. Dissoived oxygen shal be
mamnstored in each aerobic tark % nchieve & desived zet point of 2 mgdL

ic. The mixad hiquor shal ovedicw by gravity from the biclogical tanks 1o the
mamDrans lanks whaie ha soldligued separation takes place by means of the
vacuum crested by the process pumps. The permeate shall be slored in the
parmeate storage ank.

& The mxed kquor fom @e end of the bioacor aenbic zone shall proceed by
grRwly o the meabvana Mistion bhasos Al Ba catlat of sach asoblk tank and
inlet of each filtration basn there shall be an isolaton vate, Flow shall proceed by
grawvty through the valve. The siuke gate valveisclation valm can be usec fo
ether isolale of the membrane lank (Le. durng ceans). Plant damang shal be
controfed by the feed llow into the system and can be temmad by tha level in the
boresclor membrane sank.

i, Cne permeaste pumnp par membrane train shal be emplayed ¥ draw water
through (he membraanes. Troealod waber shal llaw lrom the permedle pump (o the
final d=posal poinl.
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xh.

xY.

ol

Design Basis Report (DBR)

Ungar nomal oparation end averags day flow conditions, parmeaton is stopped
for @ specitic pediod of lime & regqular inteevals. This membeaans ralaxaion panod,
combined with s scouring, @fectively removes sofids thal have accumulsied on
tha membrane surfaca or within the livers and mduces alectrcal costs,

Sama pormeste pump with vahving arangement shall be prosided e back.
pulsng the membranes.

From meenbeans tanks, Permese punp shall draw Ireassd alilugnt thireugh the
pares of the membrare fbars and into the badk puise tank. Once full, #ho traated
efluent is auiematically dhvariad away from the bazk-pulse tank o 2 firal dizposal
point. Claan water (permaate) = suctionad through holiow fiver mermbranes by
canliilugal penmaas pumps

The membeanas shall be air scourad win red capacy ol membrane saration
biowers hitted with Macharical Vanabie s dave or with pullay armangemant

Wasla activated siudps (WAS) shal be removad 10 the sudpa handing Bcillies
via 2 e stream on the discharge from the membrana tank by pumging in a
centrofed manner.

STP plants shall be provided with deodorization system with czone lechnology to
achieve near complete alimination of odors from exhaust stream. Deodornization
system shall be working on plant room air as feed gss to produce oxone, All
machines and Intarconnected works shall be n stalnless steel. Ozone producing
machine shall be UL isted
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DESIGN BASIS REPORT
WATER SUPPLY PUMPS
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_Design Basis Report (DBR)

1.0 WATER SUPPLY PUNP

11

12

8}

al)

Hydro pnoeumatic systems (With Varlable Frequency Drive)

Compact packaged type skid mounted. seff-cartained varable irequency drive
nydro pneumans system, The skid mounted, factery assembled Nydo-paeuman
system shall ba provided with presswe transmiters, frequency convertor for
noiscless aperaton of tha pump at varying duty point. Tho convertor shall be
providad wih short choust safety, aarthing, owver current, undar voltage protecion
Tha pump shall be complats with suction and dslivery ppa. The gystam shak
comprise of mulliple purps working and ooe stand-by 0 meel the sysiem
dsckargs requramernns Al pumps shal be faciory fabricated. The pumps mator
shall be having IE-VIE-5 to et the GRIMA requsement

PLANT ROOM DRAINAGE SUNP PUMPS

Sump pump set snall be campact, mona-bladk, submenidls type wih class F
Irsulation ol sutabls capachy & APM oparating on 415 volt = 103, 3 phase, S0Hz
AC supgly, with nen-dog frae flow opan Climpeders, €1 casing [Pump & Motor|
and having 2olid handing capacity of requred size for lilling domestic sawage o
muddy water'dmirege as speched n Indicative ITEMS. The pumps mator shad
b having 1E-21E.5 to meel the GRINA requiremsnt
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Sel MAP ( TOPOSHEET NO. 83D7 ) ALONGWITH
GPS COORDINATES OF 2ND COMMANDO BATTALION CAMP AT
DAMCHERA IN INNERLINE RESERVE FOREST UNDER HAILAKANDI FOREST DIVISION
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v confluence of the Medll Sherra with that river (vidr; Norificaticon Fo«331 3
depes the ath Octcber,1928); Thenes in ¢ southerly égsoction up th widetresc
of the Lasgnt river to it cenflucnice with o s=all -"“"?“" eribu~
tory gring weat about 2k =iles nocth~cast of BeCling 33". Feak ‘
weight 3,083, therce in & scuthevesterly airescion.to Batling 31_5 :90"3 thenee -
o & sourherly éfvocticn to Betling Tosk height 2,234 which 16 the trijunction
of gLgtrict Lueshed Hille (hasand, Trijpirc State and Chiug,ed'z Hills TincEs
. digrrier {Benpelds thence 4r' & coash-cpsterly divectien fer about o nilc P
:'r.-:tbu:n:y of the Tuilianpul river, thencd dewa the midstroom of this criburexy
Lo it espfluence with the Tudlianrut river thooen dove: the sidstrpa of
vedlianpai river to & point about 2k r-nu.swth-oh.’.: of {te confluence with

‘ne Mar =ivay, which i3 .che junctden of the Iqjc)ch gubdivigion hog‘xn_dm:
tungl . !
herce wistwards in 3 stTeight 1inc. to the seurce of Che Herins viyarj theace

dovn pidstress of the Hozins river to 1rs confluence with the Xa pholi ="
~ivgr; thence up the pidstratn 0.5 the Kasmarhull river to iLE ot X oL
<he Tgcgs Knel i themce up the widetreas of the Thegs ¥hal to its jymction with
s c=hex tributoriea adout Gk miles south-cest of hefghr 2,096 on 5% olles
persn-wost of ¥aibung Taung, hedght 3,063; thence in a cwth-costc'ﬂv'
cirocticn up the sldpe for about 2 mileh to 'the Woibong Toung 2Ml§?1: than oo
in & vesterly, scutherly and esstevly divsction mNC“@Y'“W!"" Targe @
vetvirg Toung Feok hedight 3,083) thence in & southezly direction EO Keokradeng,
et Le the trijunction of Chittagong Hill Tract {B¥ngal)d, Lushad, H{1ds
Chssen) ené Northern frskan diserict (Bumia); chenca castuards to Meghrutong
il A or Rergtieng] thencs to source of & smoll s:ru-,ncnu“ ‘tha >
Vevenplut or Mradkehaung whose Keurss 162 dua epst o! the Poak,
sowr. the sidstres of ‘the Vevenglui or Mxaikchaung to Lte’ junction; wiEh the
teku) (Kola) or Faler pireem (wherad o boundaiy stome hps beon placo); theact
up the ofdstyeam of the Sakul (Xola) or Kalwt stresm to tha mouth af che
Yhawtinag of yocho strese (whors o bowndary stone has'hawn Nsa‘fl thensa
97 the sidstreen of the Mswtlang or Zyucha to Lte subires cn the t;-ug or K
Cwizan vang ; thenes yeouth wards along the Bamang or Fwiman *;t '

.'.'{.‘:-

-
° .

uﬂ'ﬁ-o-coslu
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tr SR BLinge of the Samiyx e

. e . .l;
;;-‘.:cﬁ!. theh“ dosm thﬁ wide p uﬁhry.m bié .~
uneTien with the ¥ “Ereaz . the Sarak or Reloan etzesan 20 {cs

;,.m/ym (r.‘u : ~“Sledyne (Rnladnny Tvat; thence T

t oesndary stene hos OnRgss ot Kuvimnr stroan (where

b bean Placed), (e FOUERS of theer. two stromay ave
. MeTher) | thence up e midstresn of the Knenyeo orMudman strann

L N
: i source n cthe 2181 Treng {uners 7 bovnzory ‘stone hos becn placed);
-Ence fcithunrds tn the Sdurce oI the Rale er simuﬂ'sh-«.:; thanes doss

; the Rele or Fhemisik Stream tc 4ts juncticn dth tha Sulla
=iver; thenee up the midetrens of tte Sulls river tu fts junctfon with the

Ceom (vhere 5 beundesy stens has Seen placed); thenes
the Kalkheu' or Minkes serean o' it swirte on the

the sadstreonn of

alkher ar Kniakos s
ud the =2¢tvenm os

Pashian or Eehs

-

~¥ Yrleng; thence notthiards along the Pathion of fahtay Kleng
n Ths sourcs of

tho Erva cbross; thepce dosm the nidstreon of the Ttz atrecs

®o 433 Junctinn Gt The M2 (Tiehd, Tudal, or Mmdiing) rivur; thenve up the
FiTstzeam < Thds slven oo 1t Jjuzn

CILzh with the Fheiss stvesp; Cthence up the
I

picstrenn of the Khelfns ssvcam to 2ts sourse oo The Kxbric or Kuphrin (Khastis)

Rlang; theace south alenp the crass =f the iahsis or (Banhsia) Rlang o the

srurca of the Raghy Vel theaes doan the aldstress of khe Reshu Yer
ZIE o its junmerfen with the Zofwullelalin) rives: thence down the rfd-
riteam ar zhe Uetpw (Meleden) =iver e she 4unitian with Tyaso, l‘.l;wncc up the

of the Tyae 0 425 scurtue on the Vikr Tlang; thence sratuards to
the aczvee of cributary of the Tuiuzng wiveri shence down thae misdscvean of
It Tuigens te fts juaction WAt the Tedsa) thence down the midycvern of the

E for i n -5

eldiresn

o tt: junction with the Tufved =ivaz; thenzo Cevn th¢ nldscresn of
Sh —uinal Tiver o (s foe function with the Vepmvun WE; thence up the
mitslraan of the Vemgvim Ll o 4Lz seufes ot 5a0dlo knoun an Bongkot wirsce %5

n bevreary il lar marked MLOY) hes been ereetod js~shenco éﬁmm“; to the
ULt s%%e of thils snddle to the source ¢f ehe Tuiccd ctreom; thenee covn c?-e_x
niitisngn of

3 Tuled ntresm te fte junction with the Toivairivar; thease

&7 the wise treda of the Tulved wiver o Lcs Junction with the Barsk tiver;
thenee down the eidatranm of the Btk river fo its Junceies with the Tuanding
Maly WDICh 1€ ThE Crijunction of tho Lussht Mitle dod Cachnr Dibteicts and
danlor Sette.

SOTE :=(1) The Inoer Lime Falle 4

the Eolloving survey of Inddn 1%»4 milos
end IV u L eiles publicactcng 1. e - -
Leren - 837,830,630 15, DA, b1 ard D/,
Yozt iv 83.0/7,83-D, 8+, 84+1 ond B4-C, 3
Seuth & Bt e B4eB, BA-C, 848, 84T, 83-D and' §5-¥, .
(Z) The porthyrs VeOEOIN soUthern and sastorm: boundaries nf
- the Lusail
Billc ¢issviat ere co~incidont with ths Inner Line of tha Lushat Hills Discrice
= S PN - L] .
Scd/= Vo, COSCRAVE '
Chief Socretary to the Covt, of Arsan. \
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ANNEXURE VL
i Y et
SECRET
THE E CA ;
: OFFICE AT JANATA BHAWAN, DISPUR, GUWAHATI

Informal Item No.4 No. file
Home & Political Department

As part of the State Government's decision to sppoint one lakh youths in
mmuowwunmmmnmu vacani peats in
Assam Police and the process will start from 1% September, 20Z1. Tbe Cabinet 2iso
decided to create five mew Commando battalions of Assam Palice which will open

up recruitment prospects for 6270 youtbs.
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GOVERNMENT OF ASSAM .

Dated Dispir, the 22% October, 2021

Shri Diganta Barah, IPS
Secretary to the Govt. of Assam, .
Home & Political Department, Dispur

The Principal Accountant Ganeral Asssm, Maidamgaon,
Belrola, Guwahat-29.

wmmal(m)mmmmwmuz-‘
Assam Commande Battalion (Operation), Birsima, Hailakandl
slongwith creation of posts,

f
' lndtmdmwybmlmmdnmnwmcaismof
(one) new Assam Commando Battalion ie 2% Assam Commande Battalion
' ). Birsima, Hailakandl alcngwith creation of 800 (eight kundred) nos. of post
newty created Assam Commando Bastalion (Operation) weed. the date of sanction

nurbemm,wn:

1

]

0= Rank | Gazetied /Non- | No.of | Sealeof ;

. prestted posts | Fostsfor | Pay

'E cach

| Battalion

1.1k Fores Personnel

i . | Commandant (SP rank) Gazeted post 1 Az per

2, | Deputy Commandamt Gaxcttod

; ﬂ"d] pot 3| RaP 2016

i 3 Comemardent Gazettad

| |4 lnspectar Nou-gazetied post ==

o |3 |Sublaspector  [Noo-guzstedpost | o

| |8 Hovildae Non-grzrtted post a

7. | Constable Non-gazeted post o
A e e B i

Cook 20 Al’.'

; Multitasking end ReoP 2016 @
“""l-uM-u

i Waler carder - 13 Nes-grzeged pont &

! Dhuti e
Buber .5
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}Me'fw No HMA 113/2021/P/29-A
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— 6L —
| 2
§ [S——— Medical Stalt =0 A
[| ® - Medical & Health | Gggetted post 1| Asper
- Offieer = = o} | ReP20IE
| lOffer el N
11, | Physio Therapist Now-grzested post ~og
12, | AST (Pharmacist) Nor-gazetted post !
| 13, | Hav (X-my Ast) Noo-gavetued post 1
14 Lﬁ:ﬂy‘l‘m Nog-gzeted post 1
Lls Sedf Nugse Non-gazeticd post 2 :
| |5 |t Noo-gazetied post 2| -
17. | Const. Nursing Non-gezeited post 10
8. Dimi Non-gazetied post 1 _l
ATRO Seatf ]
19. | Inspector Nen-gazstied post 1| Asper
\ “ﬁi S.1 (Radw Operates) Noo-gaaetied post 3| mopr 2016
I | 2t | S1 (Techaicn) Non-gazeticd post !
: g- ::tmw Non-gazetted post 4
; ) Nem-gazetied podt ]
24 ﬁ% Noo-gazetied post 14 ‘
Cn (WO/WTICy) —
Gramd Totk 00 J
mma“m&nﬂlwwdhaﬁyaﬂﬂom
hmhﬂnuwwmbmnm(unmwm

their U/0 No FST No467/2021 dated 21/10/2021.
Mumwumumdwnm

umhymmw
madm(u:-mw«am

Yours falthiully,

=% _ wi
! W”&cﬁm?'o‘l’:ls\s:\m
' Wmawmnm

Dated Dispur, the 22% October. 2021

l No.733/20Z1 dared 21/10/2021.

drdu.muhmm1bﬂdommm

n.pmoup'.ws.
By order otc,

- \D\‘NQ,
to the %‘m

& Political Department
Dated Dispur, the 22 Octaber, 2021

1. The Director General

necessary

py W0 -
, action.
2. The Pinance (EC-11)/ (Dudget)

No.HMA 113/2021/P1/29-8
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By e-mail

GCOVERNMENT OF ASSAM OF FORESTS AND
OFFICE OF THE PRINCIPAL CHIEF CONSER\;AsA IOMR
HEAD OF FOREST FORCE, it o9 -
ARANYA BHAWAN, PANJABARI, GUW £ mailt hott a ;??} ggu ;3
Date. ey
FOGACTI Mizeram Border Pl
Ta

The Addinenal Principal Chie!‘Cmscn_m of Forests (T)
Lower Assam Zone, Basistha, Guwahaii-29

Sub h of 2™ C ando Battalion
meat omm t

b Assam-Mizoram Inter State Bonhr-pmpml for estabiis y

. Unit Inside Inter Line Rescrve Forest at Damcherrs area under Gharmurah Rlll!!

Hailakandi Division-Reg,
Ref:  Your office lerter No_ FGT 26/Borders Assam-Mizoram/Pe || dated 07.08.2G213.

With reference to the above. | am 1o inform you that As per Section 2 (b) of FC Act. 980 the
a0n-forest purpase means the ollowing:

SONSErvarion. developaent an managesrent (o fariste and wildiife, namely. the estahlishmen: o uheck-
SN, fire lines. wirelesy Cammiatcations wid congriction of femcing. bridges and cutver. i duamy
veterhales, trenen iarks &uﬂn(an'm.crh rpedioncs o other Itkvamwx o

Since the purpase of Proposal for 43,99 Mg I;mm land for establishenen) of 7™ Commando
Battalion Unit in the Assn-Mizoram interange border ares of Inner Line Reserve Forest is

ipal Chier Crvator of Forests &

Copy tor information and uccensary action to- Head of Fores Force,

i Assamﬂ‘
. The Chicf Cons:
3T Divisiona -~ mo'orrms. Assam Circle, Silchar

S Offices Hailakand] Division, Hcllaltandi.

0
. g : . k.‘ ’
‘S J .' Pri .‘N' ~ 0
or of F,
,Head of Forey Forge, Assa?nm &

o

281



Beoanav, - § 282

DGP-CODEP/89/2023-CON-DGP-APDB Bssam Police Headquarters

17430383 /2024
RELIVIREE S A ) &
= &
ASSAM POLICE HEADQUARTERS
GUWAMATI, ASSAM
Memo No. 8C.325832/Deployment of CDO/ 271 Dated Guwahat fhe 3"~ February, 2024,
To,
The Superintandents of Polica  Halakandi, Golaghat, Nagaon, Sivasagar,
L —— Jorhat, Blawanath, Kokrajhar, Barpeta, Darrang,
Sonitpur, Lakhimpur and Dbrugarh |
Sub: Depioyment of Action Group.
Sir,

With roferance to the above, kindly find enclosed herewith a copy of Principal
Chiof Conservaor Forest & Head of Forest Force letter No, FE 22/Commando/AFPFIA dated,
01-02-2024 alongwith its enclosures.
In this connection, | am to state that the following Action Groups of different COO
Bns, are being deployed with Forest Depatment under Operational Command of SsP
noncemed.

t. 1 (one) Group. of 2nd COO Bn in Hallakznd!

2. 2 {(two) Groups of 3rd CDO Bn in Golaghst & Nagaon

3. 2 (two) Groups of 4th COO Bn In Sivasagar & Jorhat

4. 4 {four) Groups of 5th CDO Bn in Biswanath, Kokrajhar, Barpets, Darrang, Sonitpur
and Lakhimpur

5. 1{one} Group of 6ih CDO Bn in Digboi, Dibrugarh.

1) You are requesied to check at the locations earmarked by the Forest Depariment for
depioyment of Commandos whether the accommodaiion and other essential losgistics are
ready ornot and revert back 1o this Hgrs,

Flease note that Operational Commarnd of Commando Groups will be with and thetefore
oplimize and eﬁggme uliiization of Commandos should be ensured by yo&ou .
Yours faithfully,
E-Sign
Asstt, Inspector General of Police, (L&0O)

Merno No. eC.325832/Dmployment of CDOY 271-A Dated Guwahati the 3 February, 2024,

As divected copy forwarded to :-
1)} The Principal Chief Conservator of Forests & Head of Forest Force for
favour of kind information and necessary action.
2) The Inspecior General of Pofice{T&AP), Assam for kind information.

Signed by
Longnit Tera

Assit insperigeGement o Paie, 140
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GOVERNMENT OF ASSAM
OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS AND
HEAD OF FOREST FORCE : : ASSAM
PANJABARI : : GUWAHATI - 781 037,
v Fax No. 6361-2337286

Phoae No. (Off): 0361-2333252 s D i
No. FE.22/ Commando/AFPR/A Dated Guwabat, the 17 February/2024
To

‘ 1. The Director, Kaziranaga National Park & Tiger Reserve, Bokakhat
2. The Field Director, Manas Tiger Reserve, Barpeta Road

3. All Divisional Forest Officers (Temitorial), Assam,
o 4. All Divisional Forest Officers (Wildlife), Assam.

Sub:- Deployment Plan for Assam Forest Protection Forco & Assam Commendd Battalion
Personnel in Assam Forest Depariment -reg.

With reference o the subject mentioned above, find encloscd the deployment plan pf
personnel of AFPF Battalion and Assan Commando Bsttalions in varions division of Assem pomgt

‘Depariment. All concerned officers are directed to easure that necessary logistics amangeents alp

made availeble for the smooth deployment of the forces as per the outlined plan. The Assani
Commando Battalion personnel shall be deployed in a single blocks of Action Groups cousisting of 38
(thirty cight) Commandos. All deployment are subject to availability of forces, While the Assam,
Police Commando Force are likely to join towards the end of first week of February’2024, the AFPF
personnel may join in the 3™ / 4% Week of February’2024,

Encls:- As staged above, W
(M. K. Yadava, IFS)

PCCF & HoFF, Assam
Copy to :- .
1. The Director General of Police, Assam Police Headquarters, Ulubart, Guwahati
2. The Special Chief Secrctary to the Govt of Assam, Environment & Forest Depariment,
Dispur, Guwahati-06,
#3, The Special Director General of Police (H.Q), Assam Police, Ulubari, Guwahati.
4. The Principal Chicl Conservator of Foresls (Wildlife) & CWLW, Assam, Panjabari,
Guwahati-37.
5. The Addl, Principal Chief Conservator of Forests (T), Lowes Assam Zone, Guwahati-29.
6. The AddL Principal Chief Conservator of Foresis, Karbi Anglong Autonomous Council,
Diphp. S5
7. The iddl Principal Chief Conservator of Forests (T), Upper Assam Zong, Jorhat. b
8. The Addl. Principal Chief Conservator of Forests & CHD, Bodoland Temitoral Council.
Kokrajhar,
9. The Chief Conservator of Farests, Northem Assam Circle, Tezpur,
10. The Chisf Conservator of Forests, Eastern Assam Circle, Jorbat,
11. The Chief Conservatar of Forests, Southern Assam Circle, Silchar
12, The Chief Conservator of Forests, Central Assamn Circle, Guwahati
13. The Chief Conservator of Forests, Lower Assam Social Forestry Circle, Begaigaon
14, The Commandant, 1* AFPF, Battalion, Basisthe, Guwahati~29.
15. The Commandant, 2™ AFPF, Battalion, Seconee, Nagaon.
16. The Commandant, 3 AFPF, Batwalion, Lakhimpur.
' \\/\/Yd\dd
PCCF & HoFF, Assam
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DEPLOYMENT PLAN FOR AFPF & ACB; PERSONNEL IN ASSAM FOREST
Exnting AFPF New Comunando :
$%o Divisian *::"Dfp’z;‘“ Strength (151 & 2nd T;:L‘::' Battalion 1o pe. | POYmeet Plan for AFPY & Remarly
AFPF combined Deployed
2nd AFPF ZONES (HQ at Soconee)
AFPFP
2 Ko | L AFDE sl b wsed s Qi
3, Bagos] - 4 Sectious Z.AF::eTtohedephyednllw
I Eastern Assam WL, 130 159 2% 7 4. Burhapaher 2 scclions ? M pae i e
S. Bokaklias - 1 Plasoon progbeble entry and exit points.as a
ACB pariof the opemtional strasegy
1 AG - Rurlapahor
| AG - Bokakhat
AG
1. For protection of Evicied mress
; : a e 2 The same groop may alss se
2 Nagaon WE Division n 22 i 1 AG « Bwrhuchapos WLS willsed for srea dombsation In
Second acdition 10 Omng NP
wnder Manguidoi WL Division.
3 Nagnon (1) Division 38 38
4 | Naguon South (1) Divishon n 32
AIPF
:g:‘x:m‘:‘:; 1, For protection of RF becdering
L) Sibsagas (T) Diviston 1L 29 » 33 ’l“s'cud::) o 2.11:; seme AG may elsa be
ACB wikised for irea domisation in Tiru
| AG - Geleki Hils RF under Jorhat Division.
AFPF AQ deployed in Sissagar to be
G Jorhat (T) Division e 13 33 1 Section - Tl H{ls RE used in Tény Hitls RF glong
! Sections - Holkngper WLS Asxam-Nagatand Barey
7 Mujuli (1) Division a
R Golaghat (T) Divisica 7 7
AFPF
9 Hamren Division n | 18 1/2 Section - Klandsti
1/2 Seetiom « Kheroni
AFPF
10 KA West(T) 10 4 1 112 Sectian - Bocan(phar
1/2 Seeliox - Boxaiia Range
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DEPLOYMENT PLAN FOR AFPF & ACBs PERSONNEL IN ASSAM FOREST

Exitting AVPF New Commando :
S No Division AETT %0 | Strength (1nt & Tud T Aer | Bottabion to be "’”""‘1‘5;"" AT S Remarks
AFPF combined Deployved
AFPF
]| KA Bz (D pa1 D 2 | Section - Dolomors Range
1 Section - Parka Paber Rimge
2 Déme Hasoo Cast (T) 10 0 W
13 Dima Hamo West (T) 0 0 16
14 CCT, DHAC, Hafloag 11 il
Total 140 313 563
1a1 AFPF ZONE (HQ pt Basistbn)
15 Aszsam State Zoo 13 I8
AFPF
p . 1 saction « Pabitesn
14 Guwahatl WL Division 25 Ay &5 | i Al ¢
112 Section - Dezpor Ree)
AG deployed @ Burhechapori
17 WL . 10 5 Wl.Smywc«tbouillledfw
$iment L. Diektin o ’ area domination in Second addition
W
L. The cerrent AFPF personne)
pested in Soltpur Eust. Jorhal,
1% Manas NE/TR 9 ¢ deputed ot Manus NP.
g i " LS et 2. AG deployed may slso be
utilised for periodic uren
damination in Refmons NP 25
: required
19 Raérona N2 ] 1S
AFPF
% - | Sedtion « Central Range HQ
Kachuguon Divisian 20 Fd 112 Seetion - E , 1O
172 S=etion - Kolaberi Beat
21 Haltugaon (1) Division § &
2 Chirang Divigion 20 APPF
: s i 2 Sections - Shamtipur Deat
23 Parketjvom (1) Division 0
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DEFLOYMENT FLAN FOR AFPF & ACEs PERSONNEL TN ASSAM FOREST
3 Exisfing AFPF New Commands
SNo Division ’:" AFPE R | etk (1ot & 260 T;::;:’ Beswilon fudu: | DeITmestien fr ARFP & Remsarks
Deployed |~ | o P¥ combincd Deployed

! Baska (T) Division 0

38 | Ak Valkey (T) Division B E
AFPF

2 | KamnupWest (T)Divislo | 30 Al 7 e il g
{ Section - Ukian
AFPYV

27 | Ksmrup East(T) Division 20 4 &6 I Section - Raol
I Section - Ciwuugg_

28 | Kamnup Norti () Division 15 5

29 | Goalpara (T) Division 1 s

30 Dhubri (1) Division 1 12 |

3 Cachar (1) Division 77 7

37 | Hallakend] (T3 Division o 8 18 10 AFPF - Punchgram rwge (A ive 6l AT

© B | AG 0L ACS - ILKF prd accroiniiadhigosi

AFPF

3 | Kardusgen (T) Division 2 16 i | Section - Bakgipls Beat
iSesslon - Dubalia Range 11Q

M Aranys Bhiwen 3% kL

35 APCCE, UAZ | }

36 APCCF, LAZ 3 ¢

37 Fores: School, Jahukhari I |

2% Rehaberi Residenss 6 ¢

Compley
Total 178 16 67
3rd AFPF ZONE (Temporary HQ at Lama
Camp)
Wi | PTLAY 40 i 57 N ational Park

| Sections - Soaa] Rupai WLS
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DEPLOYMENT PLAN FOR AFPF & ACBs PRRSONNEL IN ASSAM FOREST
Existing AFPF _ New Commando
s Ne Division b Dotones | Stremgih (1ot 1| TotalAFRE | g e OO TR AR S emerkcs
beDepleyed |"ASPF combined | SUTe"8! Deployed
AC
1, For pretection of Kazlranga NP
= PR ACH 2. The same groap may a0 be
40| Biswenath WL Division 30 B & " 1 AG - Crime Investigadion Range | utliised for sree dominetian ia
Behali WLS under Soaitpur East
Division,
AFPF Miondaplo:?d ot
N Makum inay 2l be utilised for
W Tinsukla WL Diviskon 33 33 NM& aren mmﬂ in
Dibru-Saikhawa NP a3 required
42 Dhansiel (1) Divigion 2 2
41 | Sonitgus West (T) Divisios 10 E 17 | Section of AFPT - Balipara RF
AFPF
| Section - Bedeti Beat
4 Sanitpur Esst {T) Divisios 44 20 &0 | Secdutt « Hati Depat
! Section - Singljan Gex
| Sectios < Docgaon Range HQ
AFPF
45 | Lakhimpur (T) Division 20 I8 38 3% I Section - Kachajuli 0 protection ing
ACH Assam- Aunachal Pradesh
| ACr - Bugoll BOP
AFPF
46 Dhemaji (T) Divigion 20 16 36 | Section « Jomal
| Sectlen - Division HQ
47 Deamdoama { 1) Division 17 17
AFPF
2 Bections - Morgnedn For protuction of NP & RF
48 Dighui (T} Divisien 30 33 3 38 1 Sectian « Liklsajan Bear bordaring Asser- Anmpchal
ACB Pradesh
LAG - Alrawg! ¢amm
AFPF
? Secticns - Diving Patkal along
r Din Divisi ndeescele '
9y ruptits (T) Division 50 i? 7 2 Sectiows - Dining Patksi along
Wesiern Bowadary
i Soction - Jeypors Range HI*
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DEFLOYMENT PLAN FOR AFPF & ACBs PERSONNEL IN ASSAM FOREST
Existing AFPF New Commando
§No Division e Do [Streagth (1st & 200 ooy || Batsion ot | OiormeatPie e arer & Remarks
AFPF combined Deplayed
Lama Crnp will serve a5
50 LAMA CAMP o e temporary HO for 3rd Battslion
; To be sccomodated n 2nd AP
41 Farest School, Makoam 70 70 Battalion. Mk
Tomd 535 156 ™1 350
Grant Total 950 1841 1991 380

" AFPF buttalion deyloyment mandares n minlmusn of dnlf w sectlos (S personpel) imslée the Fortat A rees,
* AG - Actiea Gronp, Each Action mmummumwﬁ-anmwmm.w

(M.K.Yailavy, IFS)
PCCF & HoFF, Asssm

Aranyz Bhawan, Panjabari-37
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2 r,—— et e sir -_—
b T2
/ 40 ﬂl-fu“
: L
ACTION GRroue NO.IND (OFS)
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ANNEXURE-R 4

Government of India

Ministry of Environment, Forest and Climate Change
(Forest Conservation Division)

otk B

Indira Parayvavaran Bhawan
Jor Bagh Road, Aliganj,
New Delhi-11003

Dated: March, 2024

To

The Additional Chiefl Secretary (Forests),
Government of Assam,
Cuwahati

Sub: In Suc motu matter in re: News item appearing in The
Northeast Now dated 25.12.2023 entitled "Assam: PCCF MK
Yadava accused of illegally clearing protected forest for
Commando Battalion” pending before Hon'ble NGT (PH)-Reg.

Madam/Sir,

This 15 Lthe above stated matter wherein the Hon'ble Tribunal based on
the media report tilted Assam: PCCF MK Yadavao accused of illegally
clearing protected forest for Commando Battalion took suo motu
cognizance of the matter In this regard the reply of the State
Government has been received vide letter dated 11.03.2024.

The Ministry also asked its Regional Office, Shilleng to examine Lhe
matter and submit a detailed factual report in the above captioned
matter. The Regional Office vide its letter no. FNO.-RONE/E/OA.No,
61/24/PB/S/4081 dated 12.03.024 furnished a Site Inspection Report
and inter alia submitted the following with respect to the forest area in

question:

i) The construction is large-scale and of permanent concrete structures,
considering the area of build-up area 15 11.5 ha and the plinth area
being close to 30,000 sq. metre. The area of 11.5 ha does not appear to
have much semblance te any of the octivities mentioned in the
explanation (b) of Section 2 of the Forest (C) Act, 1980 about ancillary
activity for conservation, development and management of forest and
wildlife, namely, establishment of and Chechpost, firelines, wireless
communications and construction of fencing, bridges and culverts,
dams. waterholes, trench marks, boundary marks, pipelines or other

like purposes.

Further, it has also been mentioned that the wond ‘and other ke purposes
a,npaahaﬁﬂEmmmmasmmm&nnasahmmemmme&.
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Checkpost, firelings, wirsless communicalions and consiruction of fancing, bridges
and culvers, dams, waterholes, trench marks, boundary marks, pipeings Dut it is
ohserved that the extent (of 30,000 sq mt of budd-up over 11.5 ha of area) and
type of struciures bemg permanent concreleé does not have much simuarty fo
those.

The report of the Regional Office has been axamined in the Ministry and
prima facie it has been ohserved thal the use of forest land for non
forestry activities has been allowed without prier approval of the
Cantral Government which is in contraveation of the statutory
provisions and rules wnder Van (Sanrakshan Evam Samvardhan)
Adhiniyam, 1980,

Taking into account the aforesaid, the State Government is urged to
stop all construction activities in the aforementioned area/ land in
guestion, with immediate effect, till further orders or decision in the
matter.

It is pertinent to mention here that continuation of construction
activities as abova will amount to violation of Van (Sanrakshan Evam
Samvardhan) Adhiniyam, 1980 and atlract penal provisions.

Yours sinceraly,

Sgnedby
Sunee! Bharowa) Sd/-
Date: 184032024 18:25:53  (Suneet Bhardwaj)

Assistant Inspector General of Forests

uion i D 2



PC.7 o B a-PL

574

Government of India
Minisiry of Environment, Forest and Climate Change
(Forest Conservation Divislon)
Indira Parayavaran Bhawan
Jor Bagh Road, Aligan|,
Mew Dalhi-11003
v Dated: March, 2024
u!

Deputy Director General of Forests,
MoEFCC, Regional Office,

Law-1J-Sib. Lumbatngen, Near MTC Workshop,
Shillong

Sub: In Suo motu matter in re: News ltem appearing In The Northeast Now
dated 25.12.2023 entitled "Assam: PCCF MK Yadava accused of Hlegally
m"ﬁ p::clﬂ forest for Commando Battallon” pending before Hon'ble
HGT (PB)- 1

Ref: Letter No. F.NO.-RONE/E/O.A_No. 61/24/PB/S/4081dated 12.03.024

Madam/Sir,

This s apropos the above stated matter wherein the Hon'ble Tribunal based on the
media repor fited Assam: PCCF MK Yadava accused of ilegally cearing
profected farest for Commando Battalion took sud motu cognizance of the matier.
The reply of the Regional Office along with the SIR has been received in the
Ministry on 12.03.2024

The said factual report and SIR has been examined in the Ministry andprima facie
it has been observad that the use of forest land for non forestry activities has been
allowed without prior approval of the Central Govemment on the forest land in
question which Is In contravention of the stalutory provisions and rules of Van

{Sanrakshan Evam Samvardhan) Adhiniyam, 1380,

Taking into account the aforesaid, it is requested toinitiate action in the instant
matter as prescribed under section 3A and 38 of the Van (Sanrakshan Evam

Samyardhan) Adhiniyam.

. Yours sincerely,
Sgredby 5.
Sunee! Bhardwe) (Suneet Bhardwal)
Date: 18-03-2024 16:27:23 Asst. Inspector General of Forests

Copy to: Sub-office Guwahatl of Regional Office, Shilong of MoEFACC

ALK
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M Gmall RO Shillong <ro.nez.shil@gmail.com>

Service of Counter Affidavit by Respondent No. 1 In Suo motu matter in re: News
item appearing in The Northeast Now dated 25.12.2023 entitled "Assam: PCCF MK
Yadava accused of illegally clearing protected forest for Commando Battalion™
pending before Hon'ble NGT (PB)-Reg.

RO Shillong <ro.nez.shil@gmail.com> Wed, Apr 10, 2024 at 3:31 PM

To: hoff-assam@gov.in, environmentforestassam@gmail.com, pccf.assam@gmail.com, "CWLW (Assam)"
<pccf.wl.assam@gmail.com>, "dc-hailakandi@nic.in" <dc-hailakandi@pnic.in>

Cc: thakursumit79@gmail.com, hp179.ifs@nic.in, Prabhakar Kandpal <kprabhakarmoef@gmail.com>, IRO Guwahati
<iro.guwahati-mefcc@gov.in>

Sir/Madam,

With reference to the subject cited above, may kindly find herewith the google drive link containing the scan copy of
Counter Affidavit on behalf of Respondent No. 1 (Ministry of Environment, Forest & Climate Change) which will be filed in
the Hon'ble National Green Tribunal, Principal Bench, New Delhi.

Kindly acknowledge the receipt of this mail which will be treated as proof of service.
https://drive.google.com/file/d/1XfkF6qVOK3WSIPE3qjNRZT8sY5tT-BJh/view?usp=sharing
With Regards,

Ms. Ana. A. Sangma,

Project Assistant,

MoEF & CC,
RO, Shillong.

https://mail.google.com/mail/u/0/?ik=8740b47a36&view=pt&search=all&permmsgid=msg-a:r5514477659944072864 &simpl=msg-a:r55144776599440...
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